FOREST DEPARTMENT, HARYANA
O/o PCCF (HoFF), Haryana, Panchkula

Van Bhawan, Plot No. C-18, Sector-06, Panchkula Tele. No. 91 172 2563988 Fax 91 172 2583158 Email 1D : pecf-hry@nic.in

No.: D-1-490/6213 o Dated; 18-06-2020
Ta,

The Registrar,

Hon'ble National Green Tribunal,

New Delhi,

Sub.: In the matter of Sonya Ghosh Vs. State of Haryana & Ors. and Haryali Welfare
Society Vs. Union of India & Ors. in OA No. 04/2013 (Sue Moto) (MLA. No.
186/2013, M.A. No. 568/2013, M.A. No.737/2013, M.A. No.74/2014, M.A. No.75/2014
& ML.A. No. 787/2014) and OA No. 28/2015 (MA No. 61/2015).

--ﬁ--

In reference 1o subject as stated above, Hon’ble National Green Tribunal vide order dated
23.10.2018 has observed as under:

“26. The Notification dated 07.05.1992 also refers to the area shown as forest land
According to the State of Haryana itself. the area covered by Notification under Sections 4 and 5
of the PLPA Act is treated as forest land by the State. Area covered by PLPA notification is also
part of the above table. Moreover, in the judgment of the Hon 'ble Supreme Court in M.C. Mehta
(supra), after referring to earlier judgment in T.N. Godavarman

Thirumulpad Vs. Union of India & Ors.2, it was made clear that area covered by the
Notification under Seciions 4 and 5 of the PLPA Act was to be treated as forest area.

27. In view of above, any construction raised on the forest area or the area otherwise
covered by Notification dated 07.05.1992 without permission of the competent authority (after
the date of the said Notification) has to be treated as illegal and such forest land has to be
restored.

28 We order accordingly.

29. Since there is dispute above the identity of the land covered by the Notification dated
07.05.1992, as far as the land covered by Notification under the PLPA Act by the State of

Haryana is concerned, the same has to be treated as forest land. With regard to any other land,



identification has to be made for executing the direction in this Order. Such identification may be
made by a Joimt Commitiee comprising of the representatives of the Ministry of Environment,
Forest and Climate Change, Forest Department of the State of Haryana and Rajasthan and the
concerned District Magistrates in respective States.

30. Such Commitiees may assun?e charge within two weeks and complete the process
within three months thereafter. Action of restoring the forest land already identified may be

completed within three monthg.”

In compliance of above orders Additional Chief Secretary, Govt. of Haryana. Forest &
Wildlife Department vide order No. 1495-Ft-1-2019/9013 dated 08.07.2019 have constituted a
district level committee to identify the areas under Aravalli Notification dated 7.5.1992,

comprising of following:

1. District Magistrate Chairperson
2. Divisional Forest officer (Territorial), Member Secretary
3. Representative of MoEF&CC Member

The district committees constituted have submitted reports for the districts of Gurugram.
Mewat-Nuh and Faridabad respectively.
Kindly find enclosed herewith the report as under:

Sr.No. District Status Report at page No.
I Gurugram 1-107

v Nuh 108-203

3. Faridabad 204-307

These reports of respective committees may kindly be taken on record. The
directions passed by the Hon’ble Tribunal shall be complied with sincerely.

Encl: As stated above Ll;llm
- % o -_.--""‘Jf
Principal Chief Conservator of Forests (HoFT),

Haryana, Panchkula.
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The Addl Chief Secretary to Govt. of Haryana
Forest and Wildlife Department
Chandigarh

Sub. In the matter of Sonya Ghosh Vs State of Haryana &Ors.andHaryali Welfare Society Vs.
Union of India &Ors. in OA No. 04/2013 (Suo Moto) (M.A. No. 186/2013, M.A. No.
568/2013, M.A. No.737/2013, M.A. No.74/2014, M.A. No.75/2014 & M.A. No.
787/2014) and OA No. 28/2015 (MA No. 61/2015), Hon'ble National Green Tribunal,
New Delhi had observedas under vide order dated 23.10.2018:

e ek ok R R ok

Kindly find enclosed herewith the draft report of the committee in the matter of Sonya
Ghosh Vs State of Haryana &Ors. and Haryali Welfare Society Vs. Union of India &Ors. in OA No.
04/2013 to finalise the area which comes under the Aravalli Notification dated 07.05.1992. The
Committeee was constituted vide your office order No. 1495-Ft-1-2019/9013 dated 08.07.2019 in
compliance of the order of the Hon’ble National Green Tribunal dated 23.10.2018.

The draft report of the committee is sent herewith for approval of the competent authority
for further submission to Hon'ble National Green Tribunal. The order of the Hon’ble Tribunal dated
23.10.2018 1s enclosed again for ready reference. The case is listed in Hon'ble NGT on dated
19.06.2020).

lincl. as above

Ne 23 22 mbh db 157672020

Deputy Commissioner

Gurugra



JOINT COMMITTEE REPORT REGRADING IDENTIFICATION OF LAND COVERED BY THE
NOTIFICATION DATED 07.05.1992 (ARAVALLI NOTIFICATION) OF MOEF & CCIN
DISTRICT GURUGRAM (HARYANA)

sk Kok kok Kk

In the matter of Sonya GhoshVs State of Haryana &Ors andHaryali Welfare Society Vs Union
of India &Ors in OA No. 04/2013 (Suo Moto) (M.A. No. 186/2013, M.A. No. 568/2013, M.A.
No0.737/2013, M.A. No.74/2014, M.A. N0.75/2014 & M.A. No. 787/2014) and OA No. 28/2015 (MA
No. 61/2015), Hon'ble National Green Tribunal, New Delhi had observed as under vide order dated
23.10.2018:

“29. Since there is dispute above the identity of the land covered by the Notification dated
07.05.1992, as far as the land covered by Notification under the PLPA Act by the State of Haryana is
concerned, the same has to be treated as forest land. With regard to any other land, identification has
to be made for executing the direction in this Order. Such identification may be made by a Joint
Committee comprising of the representatives of the Ministry of Environment, Forest and Climate
Change, Forest Department of the State of Haryana and Rajasthan and the concerned District
Magistrates in respective States.

30. Such Committees may assume charge within two weeks and complete the process within
three months thereafter. Action of restoring the forest land already identified may be completed

within three months.”

2. In compliance of order of Hon'ble National Green Tribunal, Additional Chief Secretary
toGovt. of Haryana, Forest and wild life Department constituted a committee vide order No. 1495-
Ft-1-2019/9013 dated 08.07.2019 comprising of following:

1. District Magistrate, Gurugram Chairperson

2. Divisional Forest officer (Territorial), Gurugram Member Secretary

3. Representative of MOEF&CC Member.

For identification of the areas under the Aravalli Notification and identification of violations

the committee invited the following officers for their contribution:

1. DRO, Gurugram Invitee Member
2. Regional Officer, HSPCB, Gurugram Region Invitee Member
3. DTP Gurugram I[nvitee Member
4. Executive Officer, MC, Sohna [nvitee Member



It was directed by the Government that the committee shall discharge the duties and

responsibilities in term of order of National Green Tribunal dated 23.10.2018.

3 The relevant part of Aravalli Notification dated 07.05.1992 which cover the areas in four

categories is mentioned as under:-

“Areas where carrying on of processes and operations without permission is prohibited-

(i) All reserved forests, protected forests or any other area shown as “forest in the land
records maintained by the State government as on the date of this notification in
relation to Gurgaon District of the State of Haryana and the Alwar District of the
State of Rajasthan.

(i)  All areas shown as:

a. GairMumkin Pahar or
b. GairMumkin Rada, or
¢. GairMumkin Behed, or

Banjad Beed, or

e. Rundh.

In the land record maintained by the State Government as on the date of this

e

notification in relation to Gurgaon district of the State of Haryana and the Alwar
district of the State of Rajasthan.
(iii)  All areas covered by notification issued under section 4 and 5 of the Punjab Land
Preservation Act, 1900, as applicable to the State of Haryana in the district of
Gurgaon up to the date of this notification.

(iv)  All areas of Sariska National Park and Sariska Sanctuary notified under the Wildlife
(Protection) Act, 1972 (53 of 1972).

The exercise was carried out to identify the areas under the Aravalli Notification dated
07.05.1992 by committee comprising of Deputy Commissioner Gurugram, Divsional Forest Officer,
Gurugram and representative of Ministry of Environment, Forest, and Climate Change. District
Revenue Officer, Gurugram and District town Planner, Gurugram assisted the committee in the
exercise. The report of the committee is as under:

(i) All reserved forests (RF), protected forests (PF) or any other area shown as “forest”

in the land records maintained by the State government as on the date of this
notification in relation to Gurgaon District of the State of Haryana:

List of forests as per the Working Plan namely RF, PF, Unclassed Forests is as under.



Reserve Forest/ Block forest. 214.89 Ha.

Block Protected Forests. 144.68 Ha.
Un-classed Forest. 22.66 Ha.
Areas Closed under sec.4&/or 5 of PLPA 1900. 6824.85 Ha.
Strip Protected Forests. 1443.59 Ha.
Total:- 8650.67 Ha.

While going through the details of the record it has been observed that the protected
forest area has increased due to declaration of 42.68 ha unclassed forest received in the
FCA cases as Protected Forests vide notification no.5.0.80/C.A.16/1927/5.29/98
(11.69 Ha)) no.5.0.62/C.A.16/1927/5.29/2013 (22.66  Ha)
n0.5.0.23/C.A.16/1927/S.29/2012 (8.33 Ha.). Further, a non forest land of 12.235 ha.
Has been received for diversion of forest land under the FCA Which is to be decleared
as PF under [FA 1927. The list of RF, PF unclassed forest is enclosed as Annexure- I,

and

Therefore, the forest areas in Gurugram forest division are as follows:-

Sr. No. of Reserve Protected Forest (in Ha.,) | Un Classed | Under
No. Revenue Forest (in Ha.) [ Compact Strip s/38
Estates
1 21 214.89 188.14 1443.,59 12.235 247.36
(ii) All areas shown as:
a. GairMumkin Pahar or
b. GairMumkin Rada, or
c¢. GairMumkin Behed, or
d. Banjad Beed, or
e. Rundh
4, The abstract of areas of “GairMumkin Pahar” as per report submitted by DRO, Gurugram,
vide letter no 1669 /sk-2 dated 19-05-2020 to the committee is shown as under:-
Sr. | No.of Abstract of Areas under (in Ha.)
No. | Revenue GairMumkin GairMumkin GairMumkin Banjad | Rundh
Estates Pahar Rada Behad Beed
1 59 11375 0 0 0 0

The list of lands submitted by DRO, Gurugram as “GairMumkin Pahar” is

enclosed as Annexure-II.

W\



It is submitted that out of 11375 ha. categorized as Gairmumkin pahar, 682485
hactares area is closed under section 4and/ or 5 of PLPA 1900.
As per the report of District Revenue Officer, Gurugram the lands of other categories
i.e. GairMumkin Rada, GairMumkin Behed, Banjad Beed, Rundh do not exist in District
Gurugram.
5. All areas covered by notification issued under section 4 and 5 of the Punjab Land
Preservation Act, 1900, as applicable to the State of Haryana in the district of Gurgaon up to the
date of this notification.
Sr. No. No. of Revenue Estates | Areaunder Sec 4 and/or 5 of PLPA
1 35 6824.85 Ha.

The list of areas covered under Section 4 and 5 of PLPA 1900 in district Gurugram is

enclosed as Annexure-IIl.

6. The DRO Gurugram informed the committee that the direction regarding correction
of revenue record of GairMumkin Pahar in place of GairMumkin Farm House/ boundary
wall in Girdawari has been corrected tothe category ‘kisam of land’ from GairMumkin farm
house,boundry wall etc to GairMumkin Pahar by giving the remarks:-

“As per Collector Gurugram report No. 517 dated 18.03.2012, the revenue record of
GairMumkin Farm House/ Boundry Wall has been corrected to GairMumkin pahar in Tehsil -
Sohna.”

Another order of the District Collector Gurugram dated 12.06.2020 in this regard is

also eclosed as Annexure- IV,

7. Regional Officer, HSPCB, Gurugram Region (North & South) reported that
prosecution cases for violation of the Aravali Notification have been filed against 513
violators out of which 88 cases are in Gurgaon Tehsil and 425 cases (construction of farm
house) in Sohna Tehsil (Ansal Aravali Retreat at Village Raisina) enclosed as Annexure- V
The competent authority to take appropriate action against construction related
activity is department of Town& Country Planning, Gurugram for areas falling in controlled
area, and department of Urban Local Bodies for non-control areas. The necessary actions
have been initiated bt the competent authorities.
8. The Municipal Corporation Sohna reported vide letter No. 3811 dated 26.05.2020
that show cause notices have been served to 195 No. of farm houses/ structures for

violation in the Aravalli Notification 7-5-1992 area in Ansal Aravali Retreat Village Raisina

o



Gurugram for carrying out unauthorized construction without permission of the competent
authority till date enclosed as Annexure- VI,

On receiving of such notices the aggrieved 22 land holders have approached the
Hon'ble Punjab and Haryana High Court for relief that the Hon’ble High Court while
deciding the CWP No 77190f 2020 on dated 03.06.2020 has observed as under:

“At this stage, Mr. Ankur Mittal, Additional Advocate General, Haryana has informed the Court
that there are 450 entities/persons who have allegedly changed the nature of their land from
gairmumkinpahad to farm House which include the petitioners also to whom notices have
been issued and most of them have filed their responses as well. It is further submitted that
they shall also be given notice of three days and after hearingthem,theircasesshall also be
decided as stated hereinbefore. Since, those similarly situated persons arenot before
this Court to whom natices have to be given but in order to avoid a flood of litigation
in this Court at the instance of those persons, we further observe that three days
‘natice be given to other similarly situated persons ,their cases shall also be decided
by affording an opportunity of hearing, within a period 7 days. In this regard,
Counsel for the State has submitted that the construction raised by the petitioners
and the similarly situated persons shall also not be demolished till the decision is

taken as stated herein above.

It is further clarified that neither the petitioners nor the persons similarly situated
shall try to delay the proceedings which is now going to be initiated by the
Municipal Council, Sohna, District Gurugram, for the purpose of decision on the

Show Cause Naotice.”
9. The DTP Gurgaon reported vide letter dated 30.05.2020 that show cause notices have been
issued to 3 No. of farm houses/ structure in Gurugram for carrying out unauthorized construction

without permission of the competent authority for violation Aravalli Notification 1992, Six Farm

houses/structure have been demolished/vacant and 19 nos of farm house/structure falls under

&Nﬂ

jurisdiction MC Gurugram enclosed as Annexure- VIIL



Abstract of action taken for violations identified in area falling under Aravalli

Notification is as under:

1. | Total No. of prosecution cases filed under EP Act, 1986 for farm house/ 513
structure in violation of Aravali Notification dated 07.05.1992 District
Gurugram by HSPCB

2 | Total No. Show Cause Notice issued for farm house/ structure for 195

commencing unauthorized construction activity without permission in
violation of Aravali Notification dated 07.05.1992 by MC Sohna

3 | Total No. Show Cause Notice issued for farm house/ structure for 3

commencing construction activity without permission in violation of
Aravali Notification dated07.05.1992 by Town & Country Planning

Department, Gurugram

10. There are 52 violations in areas notified under section 4 and/or 5 of the PLPA, 1900. The
Department has taken actions as per the provisions of the Indin Forest Act, 1927 against these

violations. The list of violations is enclosed as Annexure VIIL

11. It is submitted the the department of Urban Local Bodies have issued Show Cause Notices
to the violators as initiation of action against the violators of areas under Aravalli Notification. On
Forest Lands, violations/ encroachments have been dealt strictly as per Indian Forest Act 1927 and

Forest Offence Reports have been issued against the violators.

"
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District Officer Deputy Co
G ram Gurug

\
Representative of
MOoEF & CC
RO, Chandigrah



Annexure-I .

List of Reserved Forests, Protected Forests & Unclassed Forests in District Gurugram, Haryana

e Areain | Typeof
Sr.No. | Revenue Estate | No./ Rect Killa No. Area in Acres
No. Hac. Forest

] 16 to 18, 23 to 25
2 18, 19, 20/1, 20/2, 21 to 25
3 21
4 1, 10/1, 10/2
5 1/1,1/2,2109, 10/2, 11 to 15, 16/2, 17 to 25
6 4107, 1410 17, 24, 25
; 5,6, 15, 16, 25
8 1 to 25
9 11,2010 22
10 18 to 24
11 1t03,7to25

1. Sarbasirpur 12 1025 346 Acres | 140.02 RFejfers"f
13 5,6, 15, 16, 25
14 5,6, 15, 16, 25
15 1 to 25
16 1to 25
17 1to4,7to 14, 17 to 24

- 18 * 1104,9t0 13, 18 1022 - -

19 = 1to 25 B «
20 1t07,9t025
21 4107, 1410 16, 23/1, 25
22 3,4t07, 1410 17,25
23 1105, 6/1, 7 to 24

Dwnsnorﬁ}urest Officer
gram

@



24 1t05,8/2,9,10
25 1,2
26 11/1, 11/3, 12/1, 12/2, 19, 20
27 1to4,7,8, 14/1, 14/2, 15/1, 15/2, 16
1 16,25
2 20 to 23
5 81to 14, 17 to 24
6 | to 25
7 4107, 1410 18, 23 to 25
8 3t08,12to0 19, 22 t0 25
Village Raipur | 9 1025 IS5 Acres | 6273 | Reserved
10 1to4,7to 13, 14/1, 18 to 23
17 1to3,9to 12,20, 21
18 1 to 20, 22 to 25
19 2108, 14, 15
20 3to7
21 1
244 2512
245 1910 22
258 1,2,9t0 12, 19 to 22
259 512, 6/2, 15/2, 16/2. 25/2 Reserved
Sohna 264 5/2.6 30 Acres 12.14 Forest
265 1,2, 10, 11
' 281 : 5.6 _ - ’
282 1103,4/2,7/2,810 10, 11/2, 12, 13, 14/1 .
Total Reserve Forest Area 214.89
) 1 15,16, 17, 24, 25
S;:illifrif\ . 3 61025 154.43 Acres | 6249 | Protected
17 1to 14, 17 to 24 Forest

Q. i
Divisional est Officer
Gurugram



18 4t07, 1410 18, 23 10 25
19 3t08,13t019,22t025
20 1t04, 61025
42 1t020
43 2109, 11 to 24
44 25
45 5.6, 15to 17, 24, 25
46 1,2,3,810 13, 18 to 23
86 28
87 26
88 26
89 26
90 29
118 27
119 26
Village 120 26 Protected
Sultan;g)ur 121 26 16633 Aives a2 Forest
122 26
123 26
150 26
151 26
152 26
153 26
, 154 26
Village Sayad 70 22/2 Protected
Mohagmmagpur T 2/2,8,9, 13, 14, 1725 DAl 235 4 Forest
55, 56, 57, 123/1, 124/1 2558 Acres | 1035
1 242 Protected
Changu G 472, 6271, 15/172, 16/2/1, 16/3/1 0.4687 Acres | 0.18 Forest
16 5P

Division@catumcer o
Gladgram



17 117172
: : Protected
8 Village Jatoli 419 5.4 Acre 2.17 Borsst
. 113, 117, 15071, 151/1, 152/1, 155/1, 16371, Protected
? Gairatpurbass 164, 165, 166/1, 186, 191/1, 192/1 5386 Acres | 22.60 Forest
1619/172, 162072, 162171, 1622/2, 1623/1,
1624/2/2/1, 1703/1, 1710/172, 1710/2, 1712/1,
— 1784/2 min, 1787/2, 1791 min, 1792 min, ey
10 Wazira%a 4 1793/2, 1794/2, 1795/2, 1796/1/1, 1796/2/1. | 20.59 Acres 8.33 S
1796/1/2 min, 1796/2/2 min, 1797/2, 1805/2,
1806/1, 1808/1, 1811/2, 1812, 1813 min,
1814/2, 1815, 1816/2
- 1/3/2, 10/1, 11/2/2, 20/171, 20/2/1. 217172,
21/2/2, 21/3/3.26/1
o 172, 10/2/1, 11/2/2, 20/1/1, 20/2/1, 21/1/2.
Kaliawas 21/2/2 Protected
1 2 17172, 17272, 10/1, 1172, 20/1. 2172 1.64375 Acres | 0.66 Farest
32 1/2/2, 10/1/1, 10/3/1, 10/3/2, 19/2, 20/1, 2172
35 2/172, 971, 12/2, 1872/1. 23/112
43 312, 8/1/1, 14/172, 1771, 24/1/1/2
12 Mahniawas 34(44-13)
13 Khor 83(45-14), 84(28-03)
12 Goriawas 30(12-10) 2891 Acres | 1169 | T ’F";f:;fd
15 Daultabad 45(50-00)
16 Nanukhurd 38(48-02)
, Total Area of Protected Forest 188.14
. 62 16,17,24.25 "
17 Village 38 P 45.7.14 4 5.96 Acres 241 Unclassed
i el Forest
Gty 84 16/1/1 0.0625 Acres | 0.025
Village Tikri
18 | (Malibu Town, 13 19/1/1 0375 Acres | 015 | Unclassed
Gurugram)

Division

a@/r\ést Officer
Gurtgram

[



17 10/2, 11/1, 19/2, 20/2, 21/1, 21/2 Unitliesed

19 | Village Kadipur 13 5/1,6/2, 15 8.02 Acres 3.24 '}‘,f) :::t

21 2/1,2/2,8/29, 13/1, 18/2

; | 17772, 17812, 179/2, 18012, 426/2, 427/2, 429/2, 430, 431/2, Unclassed

20 Village Basai 432, 5332, 12.30 Acres 497 Forest
Village Unclassed

21 Khandsa 840/2, 843/2, 844/2, 848/2, 849/2, 857/2 3.56 Acres 1.44 Eorest

Total Area of Unclassed Forest 12.235
wAA
Di rest officer
gram

Tl
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Area closed under section 38

SR no. Village Rect. No. Kila No. Area in Hac.
12 13 14
1 Bhondsi 90 2112,22,23 238.15
91 10,11,12/1,12/2,19 to 21,22/1,22/2,23 to 25
92 5,6,14 to 17,2425
93 4t07,14t0 17,23 t0 25
94 1to 4, 5/1,5/2,6,7/1,712,8 to 12,13/1,13/2,14 to 18,19/1,19/2,20 to 25
95 1to 3,8to 13,18 to 23
128 11 to 14,15/1,15/2,16 to 25
128 1t03,8t0 25
130 1,2,3/1,3/12,4,5,6,7/1,7/12,8 to 13,14/1,14/2,15 to
17,18/1,18/2,19/1,19/2,20,21/1,21/2,22 to 25
131 3to 7,14 t0 17, 24,25
132 3,4,5/1,512,6,7/11,7/2,8,13 to 19,22 to 25
133 1to 25
134 1to 25
135 1 to 5,6/1,6/2,7 to 14, 15/1,15/2, 16 to 25
161 1to 25
162 1to 25
163 1to 25
164 1to 25
165 15,16,24,25
166 4 10 6,15,16,25
167 1to 25
168 1to 25
169 1to 25
170 1to 25
193 1to 25
194 1to 25
195 1to 25
196 1t07,15
197 5
198 1to 25
199 1to 25
200 ~ 1to 25
2 Dhankot 95 13to 18.23 . 9.21
96 14,15/1,16 to 24,25/
97 20/3
107 23,24,251
110 34,7
Total Area 247.36

=l
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ANNEXVRE -1
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forer roRd BN,

T |
yfaa

Divisional Forest Officer,

Forest Complex Sohna Road Gurugram.

B 449 /TAD2 fedm 19— s—20
ferg— Hon'ble National Green tribunal, New Delhi in OA No. 04/2013 (Suo

Moto) (M.A. No. 186/2013, M.A. 737/2013, M.A. NO.74/2014, M.A.
75/2014, M.A. 787/2014)m and OA NO. 28/2015 (MA No.61/2015),
Hon'ble National Green Tribunal, New Delhi had observed as under
vide dated 23-10-2018.
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| <
List of Gair Mumkin Pahar Tehsil Wise in District- Gurgaon Present Condition
Sr. |Tehsil Sr. No. |Villages Total Land |Area in —[ﬁerhark
No in (KM) Hactare
1|Gurgaon 1__|Gurgaon Nil Nil S
2 |Hidayatpur Chhawani Nil Nil
o 3__llnayatpur NIl Nil i
4 _|Sarhol Nil Nil
5 |[Molahera Nil Nil
6 |Shahpur Nil Nil
7___|Dundahera Nil Nil o
8  |Sukhrali Nil Nil ey
9 [Naharpur Roopa Nil Nil
10 |Bajghera Nl Nil [ ]
11 |Babupur Nil Nil L
| 12 |Cartarpuri Nil Nil = (I
13 |Sarai Allawardi Nil Nil
14 [Choma NIl N | -
Total Land Measuring Nil Nil
2{Sub Teh. Kadipur |15 |Basaj Nil_ | Nil f—y
16 |Kadipur Nil Nil )
17 |Garoli Kalan Nil Nil
18 _|Garoli Khurd Nl Nil [ ]
19 [Daultabad Nil Nil { N
20 |Dhanwapur Nil Nil ]
21 |Pawala Khasrupur Nil Nil
22 _|Dharampur Nil Nil &, g
23 _|Mohmadher; Nil Nil
- ] 24 |Tikampur Nil Nil o
25 |Khandsa Nil NIl N
26 |Mohammadpur Jharsa Nil Nil
27 |Narsingpur Nil__[Nil
28 (Begampur Khatola Nil Nil
29 |Dhankot Nil | Nil -
L‘ 30 |Kherki Majra Nil Nil |
Total Land Measuring Nil Nil
- 3/Sub Teh Harsaru | 31 |Garhi Harsarg Nil_ [Nil il
L 32 |Harsaru Nil Nil
» 33 _|Gopalpur Nil Nil |
34 _|Sadhrana Nil Nil
35  |Wazirpur Nil Nil
36 _[Hamirpur Nil [ Nil ]
37 __|Meoka Nil Nil N
38 |Dhorka Nil Nil B
39 |Hayatpur Nil Nil
40 _|Budhera Nil NIl ]
It 41_|Chanduy Nil_ [N T
42 |Mankrola __Nil Nil ]
A 43 _[Bhangrola N [Nl i
= 44 _|Basharia Nil[Nil ’
41 iy Z—— 45 _|Kankrola Nil__[Nil s
revenus Offiea 46 |Baskusia 12-15 |1 |
ddd 47 _|Dhana Nil Nl ]

u,L



Total Land Measuring 1245 |1 T
Teh- Manesar 48 _|Shikohpur 1361-15_[68-5 — [
49 |Kheri Daula 196-12 (9.8 ) -
50 |Manesar 6062-2 (305 5
L 51 |[Bar Gujar 3952 (200
52 [Naurangpur 1191-10 |60
53 _|Sidhrawali Nil Nil iy
54 |Bhokarka Nil Nil
55 |Bhoara Khurd Nil_ [Nil o
56 [Nurpur Bhoda Nil N?I )
57 _ |Prasaulj Nil Nil i
58 |Rathiwas Nil [Nl .
_ 59 |Dinokri L N NI ;
60 |Bhudka _ N NI ,
61 |Bilaspur Nil NI
62 |Chandla Dungarwas Nil Nil
63 [Kukrola 1113-5 |56 o
| 64 |Binola Nil Nil N
65 |Fazalwas Nil_ |Nil B
66 |Baahanki 1402-16 75_-_6 B )
67 |Kherki 480-13 |24.1 B
68 |Gwaliar 1955-0 |98.5
69 |Pathrari Nil Nil
70 Udepuri Nil___[Nil .
71__|Lanara Nil NIl o
72__|Sihi Nil NIl -
73 |Sikanderpur Badha Nil Nil -
74 _|Nawada Fatehpur _NIE NI
7/5__|Badha Nil (NIl
76__|[Naharpur Kasan Nil [N
u 747 N a Nit [Nl .
78 |Kasan 4730-18 3%84_
79 |Khoh 855-1 T
80 __|Sehrawan 970-4 488
81__[Nainwal 1018-18 |51 )
82 |Mokalwas Nil Nil -
! 83 [Kharkhari 90-2 |4.5
= 84 _|Bas Lambi 148-16 [7.4 -
85 |Fakarpur Nil Nil o
86 _|Tatarpur Nil Nil
Total Land Measuring 2552912 1286.1
5| Tehsil Wazirabad| 87 Wazirabad 2825-0 (143
88 [Haidarpur Viran 1085-10 (55
89 [Ulhawas 1061-3 [54 |
90 |Bandhwari 20119-12 [1018
91 |Kadarpur | 37585-6 190
92 |Ghata . 1778-15 |90 |
93 |Gawalpahari 1767-0 |89
94 |Balola 1789-11 (91 -
95 |Behrampur 7350-0 372 —
86 |Jharsa Nil Nil iz
B 97 |Tigra Nil NIl
N e 98  |Shamshpur Nil Nil
N = 99 |Bindapur NIl [Nil
District!Ray Hiopr 100 |Fatehpur Nil Nil
Gurcacn 101 Adampr Nil Nil -
=

| &




102 _|Chakkarpur 1198-0 |60 i /R
103 _|Kanehi Nil Nil - i
104 _|Silokhra Nil Nil B 1
105 [Nathupur 2215-5 (112
106 |Sikanderpur Goshi 702-11 |36
Total Land Measuring 45647-12 |2310
Sub Teh - 107 |Badshahpur Nil Nil
Badshanpur S | N .
108 |AKlimpur — | 23317 |12
109 |Nangli Umarpur Nil Nil B
110 |Dhumaspur Nil Nil )
111 |Medawas Nil Nil o
112 _|Islampur Nil Nil - ‘
113 |Behrampur | Nil__INlL_ .
114 |Ghasaula Nl NI
115 | Tikri Nil Nil o
116 |Fazilpur Jharsa Nil Nil
117 __|Tikli 3277-5 |166
118 |[Palra Nil Nil B
119 |Nurpur Jharsa Nil Nil -
120 |Gairatpur Bas 10891-9 (551 |
121 |Sakatpur 2559-1 1130 N
122 |Hassanpur 134-15 |7 o
123 |Darbaripur 124-2 |6 i
Total Land Measuring 17220-9 872
7|Teh - Farrukh 124 |Farrukh Nagar Nil Nil
Nagar A i
125 |Khurampur Nil Nil _
126 |Sarbasirpur Nil Nil
127 |Daboda Nil Nil
128 |Patli Hajipur Nil Nil B
129 |Judola Nil Nil -
130 |Mubarikpur Nil Nil
131 _[Jhanjrola Nil - |Nil -
132 _|Mushedpur Nil Nil B
133 |Birhera Nil Nil
134 |Hari Nagar Nil Nil -
135 |Garhi Nathekhan Nil Nil -
136 |Khandewla [ NI Nil
137 |Tirpari 1 Nt N ,
138 |Basonda - NIl NIl |
139 |Bakainka Nil Nil =
140 |Tajnagar Nil Nil B
141 |Fazilpur Badli Nil Nil B
. - 142 |Babra Bakipur Nil Nil .
143 |Joniawas Nl Nil -
144 |Khantawas Nil Nil -
145 |Saidpur Nil Nil
Mohammadpur N
146 |Jhund Sarai Viran Nil Nil
147 [Jhund Sarai Abad Nil Nil
148 _|Dhanawas Nil_|Nil -
- 149 |Mehachana Nil Nil i
|~ 150 |Palri Nil Nl o
yde Qitiaar 151 _|Rajupur Nil[Nil aiviats




Fardpur
. |
Alimudinpur. = _l
Sultanpur e
lgbalpur ,
Kaliawas
Siwari -
Jaraou - -
Shekhupur majri q___[\l_il__ﬁﬁljl___ “F -
Gugana Nil Nil AR
Khawaspur Nil Nil -
l Jamalpur Nil Nil —
Total Land Measuring Nil Nil
| 8lsohna 164 _|Sohna 1378019 | 698 |
165 |[Raipur 622-10 82 1
. 166 |Jakopur Nil NI
s 167 _|Bhondsi 14876-10 753 -
el 168 _|Ritho 37079 | 188 |
— 1 169 |Sehiawas | 328412 | 157
e . 1170 |Harchandpur | 409717 4 207
171 |Ishaki Nil \
172 |Nimot 1029-5
- 173 |Tolni Nil
174 |Chuharpur Nil
175 |Ranika Singhola Nil
176 |[Nunera NIl i
177 |Mandawar 5674-14
178 |Silani Nil
L 179 |Lakhuwas Nil
i3 180 |Ratika Noabad Nil
A - 181 |Sancholi Nil
- o 182 |Bhogpur Nil
N | 183 |Haiipur I T |
t___ 184 |Karanki Nil
S 185 |Khuntpuri IR || )
},_J o lowla | WL
L 187 |Jalalpur 461-05
188 |Baluda NI}
_,{ 189 |Khaika | Nil i
190 |Siraska NIl
191 |Abheypur 4895-8
192 |Khobri 551-15
193 |Kharoda Nil
194 |Ghamroj 8621-10
195 |Alipur 2231-3
196 |Lohatki Nil
197 |Berka Nil
198 |Dhunela Nil
199 |Ghangola ~Nil
- | 200 Rahaka NIl
= | 201 _|Satlaka | . ||
e i 202 |Bidhwaka NIl
officer 203 |Bilaka | NU
204 |Johlaka  NIL
1; 205 |Khatrika Nil

| 206 |Saramthala Nil




207 |Badshapur Tethar 1069-4 54
208 |Kuliaka Nil Nil |
209 |Tethar 1417-4 72 |
210 |Kherli Lala Nil Nil —1
211 _|Loh Singhani Nil Nil -
212 |Bai Khera Nil Nil |
213 |Garhi Bazidpur 46-1 2 -
214_|Kherla 2249-1 114 ]
215 |Mahendawara Nil Nil |
216 |Pulhawas Nil Nil
217 _|Rojka Guijar 38983-5 | 1974 |
218 [Behlpa 1709-1 86 | '
219 [Damdma | 12135 | 61
220 |Raisina 17062-15| 864 |
221 |Sanpki Nagli 3243-07 164 -
222 |Hariahera 2741-07 139 o
223 |Mohammadpur Gujar | 2874-07 145 o
Total Land Measuring 136265-14 6899
Pataudi 224 |Pataudi Nil Nil N3
225 |Rampur Nil Nil N ‘
226 |Jatauli Nil Nil |
227 |Narhera Nil Nil ‘
228 |Bas Padamka Nil Nil
229 |Uncha Majra Nil Nil
230 |Bir Khurd ~Nil Nil B
231 |Nurgarh Nil Nil
232 |Husainka NIl Nil
233 |Mangwaki - Nil  [Nil | B
234 |Haliaki Nil Wik I
235 |Brahmanwas Nil [Nl I
236 _|Chhilarki Nil NI T
237 |Ghudana Nil NIl
238 [Sherpur Nil Nil i)
239 |Haqdarpur Nil_ [Nl |
240 |[Brijpura Nil___[Nil ]
241 |Jasat Nil Nil
242 |Barheri Rahnwa Nil Nil
243 |Pahari Nil Nil .
244 _|Shahpur Jat Nil Nil |
245 |Rajpura Nil Nil |
246 |Muzaffra Nil Nil |
247 |Dadawas Nil Nil
248 |Mozamabad Nil Nil il
249 |Inchhapuri L NI [N o
250 |Khalilpur NIl INIE
251 |Gagli Nil NIl
252 |Bhogpuri Nil Nil 20
) 253 |Khetiawas Nil Nil
O (72 - 254 |Bapas NIl |Nil )
255 |Ghilnawas Nil NI
256 |Ahmadpur Nil Nil -

— 257 |Balewa Nil Nil g
VENIa Oefran 258 |Mehniawas Nil Nil B
lgaan 259 |Nanu Kalan Nil Nil
\ ‘r'u 260 |Daultabad Nil Nil




20

261 _|[Telpuri Nil Nil ‘
262 |Nanu Khurd J Nil Nil
263 |Gadaipur - Nil [Nl [
264 |Sayyad Shahpur NI [Nl ‘
265 |Goriawas Nil NI
266 |Khor NIl Nil il
267 _|Mirzapur Nil Nil
268 |Lohaka Nl |Nil .
269 |Ransika - Nil M-
270 |Malikpur Nil Nil i
271 |Dewlawas Nil NIl B
272 |Hansaka Nil Nil B
273 _|Mubarikpur Nil Nil
274 |Lokra Nil Nil
275 |Mumtajpur Nil NIl B

P 276 |Hera Heri Nil Nil
277 |Turkapur Nil Nil
278 |Chhawan Nil Nil 1 -
279 |Khanpur Nil Nil B
280 |[Sapedar Nagar NIt N
281 |Jataula i | Nil Nil
282 |Sanpka | Nil NIl
283 |Jouri Nil_ [Nl
284 |Janaula NIl Nil B
285 |Ghoshgarh 139-5 |7
286 |Mao Nil | Nil -
287 |Darapur Nil Nil N
288 |Lokri Nil Nil
289 |Lochab Nl |Nil -
290 |Bastpur NI INIE
291 |Bohara Kala Nil Nil -

Total Land Measuring 139-5 |7
Total Land Measuring Disst. Gurugram [220815-07[11375 |
(),
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Total Land of Gair Mumkin Pahar District Gurgaon

Tehsil Sub tehsil Total Land K-M | Total Land Hectare | Remark
1 | Tehsil Gurugram Nil i I.
A:.:'.-'- 2 | sub Tehsil Harsaru | 1215 ) !

3 | Sub Tehsil Kadipur Nil Nil . S
4 | Tehsil Wazirabad  45647-12 - 2310 o
5 | Sub Tehsil Badshahpur 17220-9 | 872
8 | Tehsil Manesar 25529-12 1286 L

~ 7|TehsilPataudi | 1395 [ S

8| Tehsil Farrukh Nagar Nil Nil l_ ,
9 | Tehsil Sohna 132265-14 | 6899 |
Total Land Measuring | _222?'_0?_ - _‘ESZS - |
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=7
District Reven Officer Gurugram
G

urgaon

R
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1109, 13t 17, 24,25

o2




229 1t025
230 1t0 25
231 1to 25
245 1to 15, 16/1, 17, 18/1, 18/2, 19/1, 20/2, 21/1, 23/2,
24.25/1

246 11025
247 1t0 20,25
248 1t0 15
249 5t08, 14, 15
250 1to 5, 6/2, 7 to 10, 14, 5/1
251 11, 4/2, 10/2

6 20to 24

T 9to14, 16 to 25

20 11t0 25

21 1t025

22 1t025

23 6 to 25

24 3t09, 10/1, 10/2, 11 to 20, 21/1, 21/2, 22 to 25.

25 10, 11,1910 23

26 5,11, 20, 21.

27 1t04,6to 25

28 1to 19, 20/1, 20/2, 21 to 25

29 1to 15, 16/1, 16/2, 17/1, 17/2, 18/1, 18/2, 19/1,

19/2, 20/1, 20/2, 21 to 25 )

30 1to 16, 18/1, 18/2, 19 to 22, 23/1, 23/2,24,25

31 ) 1t0 25 B
32 1t025

63 1t0 25

64 1t025

Division
G

A0
rest Officer

gram

%



65 1to 25 e
66 1t025
67 1t0o 25
68 1to 20, 22 to 25
69 1,2,91t0 12, 18 to 23
70 1to0 3, 9to 11, 20, 21
71 210 8, 1310 18, 24, 25
72 103 -
73 1t05,8to 10
74 1to 15, 18 to 22
75 1t0 25
76 1t0 25
77 5, 6, 15, 16, 25
108 5, 6, 15.
109 1t025
110 11025
111 1,2, 9to 12, 20, 21
112 4106
113 1
114 1t05,7t0 13
Sahjawas 1 16 t0 18, 21 to 25 105.21
2 21
3 1,2,8t013, 18 to 23
4 11025 A
5 1t025 2
6 1to0 3, 8to 13, 18 to 23
7 1t0 3, 8to 12, 8to 23
8 11025
9 6, 13t0 25

o
=

Division%ﬁ{stv Officer
Gurugram



10 16, 24, 25
13 1to 25
14 1,2,3,7to 14, 17 to 24
15 1t04,71t014,17t0 25
16 1to 25
35 1109, 13to 15, 23 to 25
36 1to 25
37 1to 4, 8to 11
38 3to7,141017, 24, 25
3 Rithauj 1 16, 17, 21 to 24, 25/1 69.2
6 1to3, 4/1, 7/2, 8to13, 14/1, 16/2, 17 to 24, 25/1
7 3to9, 12 to 25
8 16, 17, 23/2, 24, 25
9 1to0 25
10 1to4, 5/1, 6/2, 7 to 14, 15/1, 16 to 25
16 11, 22, 9/2, 10, 11, 12/1, 19/2, 20, 21, 22/1
17 1t0 25
18 11010, 11/1, 12/1, 13/2, 14 to 17, 18/1, 19/1, 23/2, 24, 25
19 3/2,4t07,8/1, 13/2, 1412, 15/1, 16/3, 17/3, 24/2
24 2/2,312,4t06, 7/1, 8/2, 9/1, 15/2
25 1,211,3/2,4t07, 8/1, 9/2, 10, 11/2, 12/1, 13/2, 14/2, 15,
16/1,17/1, 19/2, 20/1,
26 11, 10/2, 111
K Sakatpur : » 85, 87 67.58
8 Kadarpur " 92 to 95 5 189.79
6 Gairtpur Bas 471 to 473, 528, 1256 to 1259. 244 42
. N 1 to 44, 45 min., 46 min, 55 min, 56, 57, 58 min, 62 to 65,
7 Rojkaguiier 66 min, 69 min, 70 to 76 12904
79 to 89, 92 to 132. 882.6

DIVISION A .
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Abheypur 3 21 87.41. — 3
4 11 to 13, 17 to 25. o
5 6, 7, 11 to 23, 24/1, 24/2, 25/1, 25/2.

3to 5,
24 6/1,6/2, 7 to 9 12/1, 12/2, 13, 14, 15/2, 15/2, 16 to19,
20/1, 20/2, 21 to 25.
25 1t0 7, 8/1, 8/2, 9 to 13, 14/1, 14/2, 15 to 25.
26 1104, 7 to 25.
27 19 to 23.
28 20, 21.
29 8,9, 11 to 25.
30 15, 16, 21, 25.
31 1to 3, 7 to 25.
32 1 to 25.
33 1 to 25.
34 1t0 25
35 15, 16.
60 1t025 11493 —
61 1t0 25
62 1t025
63 1,9t012, 1910 22
64 1.2, 10,
65 1to 15, 17 to 23,25
66 . 11025 -
67 . 1t025
94 1to 20, 23 to 25
95 1t025
96 1t03,9t012, 1910 22
97 1,2,9t0 11, 20

\o

o
“u/
Divisiona&r’é‘st Officer
Gurdgram



98 1to 20, 22 to 24
99 3to7,15
Harchandpur 1 23, 24,25 176.44
2 20 to 24
3 1,10, 11, 19 to 24
4 11025
5 4t07,1410 17, 24, 25
6 3109, 13to 18, 23, 24, 25
7 1to 19, 25
8 1t025
9 61018, 1910 25
10 11 to 25
11 11,12, 17 to 24
12 1t04,71t013, 18t0 23
13 1t0 25
14 11025
15 1to 20, 22, 23, 25
19 5
21 11010, 13 to 16, 18, 24, 25
22 1t0 19, 24
23 1,2,91t0 12, 20, 21
24 1,3t0 10
25 2,7,11,13, 14,17, 18, 19, 20/1, 20/2, 21, 22
- 26 - 6,7, 14, 15, 16, 18, 19
27 11, 14 to 17, 23, 24, 25, a
32 5
35 2,3,4,7,8,9,11/2,14t0 18
36 1,2,5t08, 10to 22
37 1,2,3,9, 10,11, 20, 21

w—
Divisionaé/kst Qificer
Guedgram
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38 1to 14, 16 to 25 B
39 1109, 10/1, 12 to 18, 19/1, 23, 24, 25/1
49 1,5,8,12, 16
10 Ghamrouj 1 6,15, 16, 25 233.9

2 11,12, 19 t0 24
3 21
4 1to4,71to 14,16 to 25
5 - 4t07,11,12, 1410 25
6 16, 24, 25
7 4t08,131t0 18,2310 25
8 1t0 25
9 1t025
10 1,9,1012,17t0 25
20 11025
21 2t09, 11to 25
22 11 to 25
23 1310 18, 22t0 25
24 3t08,13t0 18,22 to 25
25 1t025
26 1to 25
27 1to 25
45 1t0 25
46 1t0 25
47 1.to 25

i 48 « 2t0o8,613t017, 24,25
49 4t07,131t018, 23to 25
50 1to 25
51 1t0 25
52 1to0 25

D‘\.Olul&' 3t
ugram

uwé‘l’
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72 1to 25 4
73 1to 25 53
74 1t0 25

75 4t07,15,16

76 1t03,9

77 1t09, 1310 18, 24, 25

78 1t025
103 1t0 15
104 56

11 SanpkiNangli 1 16,17,20 to 25 94.29

2 19to 24

S 10 to 12, 18 to 23

4 1t025

5 1t09, 1310 17, 24, 25

6 4t07,14t017, 24, 25

¥ 1to 25

8 1to 4, 7t0 25

9 11 to 14, 15/1, 15/2, 16/1, 16/2, 17 to 23, 24/1, 24/2,

25/1, 25/2

15 1t03,4/1,7/2,8/1,8/2,9t0 12, 13/1, 18/2, 19 to 22.

16 1t025

17 1t020,22to0 25

18 4106, 15

19 3t07,15,16,25 v
20 11925 ”

21 1to 4, 5/1/2, 6 to 25.

12 Alipur 1 7,8,13t0 18,2310 25 56.65
2 11, 19 to 22
3 1t03,81to0 10, 12 to 14, 16, 17, 18, 19, 23, 24, 25

..
Divisiona t Officer
Gurugram
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4 3to5 i\
5 3to 7, 15, 16, 25 s
6 1,61t025
7 11to 13, 16 to 25
16 1t0 25
17 1t0 19, 23, 24, 25
18 1t07,15
19 1to 25
35 1t010
13 Hariahera 1 17 to 24 7932 -
2 11, 19 to 22
3 1t019,221t025
4 2t09,12t0 19,2210 25
5 1t03,8t013,17 to 24
6 10to 12, 19to 23
7 1t025
8 2t09,121t0 19, 22t0 25
9 2109,121t019,21t0 25
10 1t025
11 1to 4,7 to 14, 17/1, 18 to 22, 23/1, 241
19 1,2,3/M1,9,10
20 1t0 10
21 17t0 9
14 Raisena Sk | + 121t019,21t025 38768 - 5
= 2 11, 12, 16 to 25 % 7
3 21to 23
4 1t03,8t0 13, 18 to 24
5 1t025
6 1t0 25

A
Divisional st Officer o
Gunrugram



7 5,6, 1510 19, 21 to0 25 4
11 5,6,141t017,23t025

12 1to0 25

13 1t025

14 1to 25

15 1t04,6t025

16 11, 20 to 22

17 1,2,8t013, 1810 25

18 1t025

19 11025

20 1t0 25

21 1to 25

22 1to 25

32 11025

33 1t0 13, 15, 18 to 24

34 1to0 20, 24, 25

35 11025

36 1t03,81013, 18 to 24

37 1t04,7to 14, 17 to 24

38 11010, 12 to 19, 21/2, 22 to 25
39 5/2, 10/1, 20, 21

40 1to 25

41 1t05

55 1t@5 v
56 2 1

57 2t07,14t0 17,25

58 1to4,8to0 13, 18 to 23

59 1t03,8to 13, 18 to 24

60 8.6

Divisional F tOfficer
Gurugiam

N



79 2t09, 13, 14 A
141 111025

142 5, 6, 15, 16, 25

143 5,6, 15,16

144 1to 25

145 1t025

146 1t03,8t0 13, 18 to 24

170 10to 12, 19to 24

171 1t025

172 1t025

173 1109, 12t0 19, 23 to 25

174 3t08,131t017, 25

175 1t025

176 1t025

177 1t0 25

178 11, 20, 21, 26

179 26

197 26, 27

198 1to 24

199 1to 25

200 1108, 14 to 16, 25

201 1109, 12 to 14, 18, 19, 22, 23

202 1t09, 14 to 16, 25

203 1t04,7t013,18t023 ¥
208 8,9 11tp 25 .
209 1t0 25

210 5, 6, 15, 16, 25

211 5,6,15.

212 11020

AAD
Division rest Officer
gram

0
S



213 1to 4, 81012, 20
15 Sohna 6 11,12, 18 to 25 508.70

7 16, 17, 24, 25

8 3to08,131t0 18,2310 25

9 1t025

10 11,12, 18 to 24

31 1t04,7t025

32 140 25

33 4t07,151t017, 25

34 5,6, 15,16

35 1t0 25

36 1t025

37 1,10, 11, 20 to 22

59 1t03,8t025

60 1t0 25

61 1to 10, 12t0 19, 22 to 25

62 2t09,12t0 19, 22t0 25

63 1to 25

64 1t0 25

65 20, 21

85 1,9t012, 1810 24

86 1to0 25

87 1t025

88 - 2109, 12t0 19, 22t0 25 “

-3 89 2t08,13t0 18,2310 25 &

90 1to 25

91 1to 25

92 1t025

93 10to 12, 19t0 23

DlYlSlON&éJO REST GFFICER
BGAON.
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114 20, 21

115 1103, 7to 25

116 1t025

117 1t025

118 1t0 25

118 4t07,14t0 17, 24, 25

120 5t07, 1410 17, 24, 25

121 1t0 25

122 1to 25

123 1to 25

124 1t0 25

125 1,2,9t0 13, 18 to 23

157 1t025

158 1to0 25

159 4t07,141t0 17, 24, 25

160 4108, 13to 18, 23 to 25

161 11025

162 1t0 25

201 1t0 25

202 1to 25

203 3t08,13t0 18,23 t0 25

204 4t06

205 1t05,7to 10

206 1 to.5 -
216 , 16, 25

217 19 to 22

232 1t03,8t0 13, 18 to 22

233 1to 10, 11/1, 11/2, 12/1, 12/2, 13 t0 25
234 1to 15, 16/1, 16/2, 17 to 23, 24/1, 24/2, 25 T

. . . W)
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242 1,2,3/M1,3/2,41t0 9, 12t0 19, 23 to 25
243 1to7, 8/1, 8/2,9t0 12, 13/1, 13/2, 14, 15, 16/1, 16/2, 17
to 25
245 18 to 22
244 1,2,9t0 12, 19 to 21, 22/1,25/2
258 1,2,9t0 12, 19to 22
259 2,3,5/2,6/16/2, 7109, 11/2, 12 to 14, 15/1,15/2,
16/1,16/2, 17 to 24, 25/1,25/2
260 1t025
261 3t08,131t019,22t0 25
262 2109, 121019, 22 to 25
263 1t025
264 1to 4, 5/1,5/2,6, 7 to 13, 14/1, 14/2, 15t0 25
265 1,2,10,11,20, 21
276 10,11
277 1,2, 3/1, 3/2,4 to 15, 20
278 1to 25
279 1t025
280 1t019,231t025
281 1to 14, 7 to 14, 15/1, 15/2, 16/2, 17 to 24, 25/1
282 110 3,4/2,7/2,8 to 10, 11/1,11/2,12,13,14/1
291 1to4, 5/1,6/2, 71010, 13, 14, 15/1
292 4,5
2725,2726,2728,2741 3.64
16 Bahlapa 2 1,2,91t0 13, 18 t0 23 44 .92
3 1to4,7to 14, 17 to 24
19 1to 25
N 20 " 20, 21 N '
> 21 1,11, 12, 1§ to 22 =

22 1t0 25

42 1to 24

43 1,2,9,10

44 1t04,8t0 10

vamor‘ajﬁums T GFFILES
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17 Wazirabad 2107 to 2109 80.53 '
18 HaiderpurViran 341 to 346 67.99 <yt
19 Ghata 74 to 91 60.3
20 Chakarpur 713 40.47
21 Kasan 269 to 287 110.07
22 Manesar 112 9to12, 1910 22 129.09
113 1t025
114 1t0 25
115 1t0 25
116 3t08,13t0 19, 22t0 25
117 15
118 1t0 15
119 1t0 15
120 1t0 15
121 1t0 25
122 1,2,9t012, 19, 20
143 1to4, 7, 8/1, 9/1, 9/2, 10/1, 10/2, 11/1, 12 to 15, 16/1,
17/2, 18/1, 19/1, 20/2, 21, 22/2, 23/2, 24/1, 25/2
153 1t0 25
168 1t025
169 1t0 25
177 1t0 20,22 t0 25
= 178 , 1t015 17t023 v
& 181 - 1,2,9t0 11 - a
182 2t08,141t0 16
23 Bandhwari 651, 655, 673 to 676, 679 to 696, 698 to 711 511.92
24 Bahrampur 70to 72 164.7
25 Balola 1 23 53.42

D N
Divisio rest Officer o
ugram
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6 to 14,15/1,17/2,18 to 23 , 24/1,26,27

13 21012, 1410 25
14 16,25
15 45/2,6
17 314
26 GawalPhari 82 to 84 109.26
27 Naurangpur 93 to 96 33.59
28 Bargujjar 16 to 21, 193 to 205 82.15
29 Nainwal 200t0204, 219t0226, 136.78
30 Sikohpur 2422, 2427, 2431, 2432,2441, 2443 53.42
31 Damdama 3 4t08, 12 to 19, 23 to 25. 66.38 -
4 1.2, 6 10: 25,
5 20, 21.
6 1,10to 12, 18 to 23.
7 1 to 25.
8 3t0 8, 13to 19, 22 to 25.
21 1t09, 12 to 19, 22 to 25.
22 1 to 25.
23 1to 4, 7to 15, 17 to 25.
24 1
25 1to0 3, 10, 11, 20.
26 2t0 9, 13to 15.
32 | Mohmad pur Gujjar 13 12/1, 19 to 22. 63.94
) 14 16, 17, 23 to 25. ®
o 15 = 16, 23 to 25. a
16 2 to 23, 24/1, 24/2, 25/1, 25/2.
17 1,2,91t0 12, 19 to 22.
30 11,1/2, 2,9 to 11, 12/1, 12/2, 19/1, 19/2, 20, 21/1, 21/2,

2211, 22/2, 22/3.

A N
Divisio orest Officer j-'
rugram



1104, 5/1,5/2,6,7,8/1,8/2,9t0 12, 13/1, 13/2, 14, 15,

31 16/1, 16/2, 17 to 25. s

32 3to 9, 11 to 20, 23 to 25.

33 16

34 4 to 6.

35 1t0 19, 23 to 25.

36 1,2/1,3/1,7/2, 8 to 25.

37 11/2, 19/1, 19/2, 20, 21/1, 21/2, 22.

45 11,1/2,2t0 9, 10/1, 10/2, 11, 12, 19.

46 1to 5, 6/1, 6/2, 7 to 13.

47 3to7, 14, 15.
33 Khuntpuri 183 min, 229 min 40.46
34 Khedla 3 15, 16, 24, 25, 104.00

4 10to 12, 18 to 23.

5 1to 3, 8 to 14, 16 to 25.

6 4 to 25.

7 4/2,5,6,7/1, 14/2, 15, 16, 17/1, 22/3, 24, 25.

29 2/2,3/1,4/2,5t09, 10/1, 11212. 12 to 19, 20/1, 22/2, 22 to

23 1 to 25.

24 1to 15, 17 to 24.

25 1t04, 7 to 14, 17 to 25.

26 1t0 19, 20/1, 21/2, 22 to 25.

43 3to 5. - .

4 : 1 to 25. L g

45 1, 10to 12, 19 to 22.

46 1t0 3, 8to 13, 18 to 23.

47 1t0 10, 12 to 19, 20/1, 22 to 25.

48 5/2, 6/1.

N
pIVISIO FOREST CFFICER o
URGAON,
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2/3,3t07,8/1,9/1,13/2,14 to 17, 18/1, 23/2, 24, 25.

66 1, 2,910 11, 20, 21.
67 1, 10.
68 4/2,5,6, 7/1.
35 Baghanki 75 min 35.21
Total 6824.85 Ha.
Vo
Distri officer

b%
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Annexure-V
— Regional Office, Gurugram (S) ;
o Haryana State Pollution Control
'v”'\."""' Board :
3rFloor, HSIIDC Complex, IMT Manesar, Gurugram
[H]@IP@ Website — www.hspcb.qgov.in, E-Mail - hspcbrogrs@amail.com
© Tele No. 0124-2290207, 0124-2290208
No.HSPCB/GRS/2020/5124 Dated:07-05-2020
To
The Divisional Forest Officer, Gurugram
-cum-
Member Secretary of the Committee
Sub.: In the matter of Sonia Ghosh versus State of Haryana another’s
&Haryali Welfare Society versus Union of India & others in OA No.
04/2013 (Suo Moto) (MA No. 568/2013, MA No. 737/2013, MA No.
74/2014, MA No. 75 2014 & MA No. 787/2014) and OA No.
28/2015 (MA No.61/2015).
Ref.: DFO Gurgaon letter no 18-22-G dated04.05.2020

With the reference to the letter referred above, it is intimated that

A) The list of 424 farm houses (Annexure A) in village Raisina, Gurgaon against

B)

which prosecution action was filed by Gurugram Region (South), HSPCB
under violation of Aravali Notification dated 07.05.1992 in special
environment court Faridabad. The action against unauthorized construction
structures of the farmhouses in village Raisina, Gurgaon is to be executed by
T&CP Dept & Executive Officer, Municipal Council Sohna. This office has
already requested Executive Officer, Municipal Council Sohna vide letter no
2075-2078 dated 6-9- 2019 (Annexure B) to take necessary action & submit
ATR in compliance of OA 04/2013 at theearliest. .

The prosecution action against Ansal resident club (Lat / log N28 18 50 E77 0
30), Aravali retreat, village Raisina, Gurgaon for violation of Aravali
Notification dated 07.05.1992 has been initiated by Gurugram Region
(South),HSPCB.

C) A complaint from Ramavtar Yadav has been received regarding Police line



N
Manesar that the same has been constructed in violation of Aravali
Notification dated 07.05.1992. Regarding same this office has requested vide
letter no 3981-82 dated 29-1-2020 (Annexure C) for direction to concerned
tehsildar to clarify whether the land of police line manesar falls under Aravali
Notification area or not being subject relates to revenue department. The
clarification report isawaited.

D) A communication received from DFO Gurgaon vide letter no 1-G dated 2-4-
2020 that the petitioner of CWP No. 11687/2018 of Harinder Dhingra Vs
Union of India &Ors has produced photographs of Delhi Publi¢ School, Aravali,
Gairatpur Bass Gurgaon showing violation of aravali plantation area.
Regarding samethisofficehasrequestedvideletterno 5119-22 dated 6-5-
2020(Annexure D) for issuing necessary direction to concerned tehsildar to
verify the land of Delhi Public School, Aravali, Gairatpur Bass, Gurgaon with
respect to applicability of Aravali Notification dated 7 May 1992 and submit
report through Deputy Commissioner Gurugram at the earliest so that same
be intimated in court before next date of hearing. The clarification report
isawaited.

E) No consolidated action taken report on prescribed performa by the respective
departments on the meeting held on 26-9-2019 under the Chairmanship of
Chief Secretary Government of Haryana in the matter of HSPCB versus Akram
Jamal has been submitted till date. The copy of letter no 5116 dated 6-5-2020
for same is enclosed as Annexure E.

The same matter may kindly be placed in the meeting to be held on 14-5-2020.

DA/ Annexure A to E
RegionalOfficer
M Gurugram Region(S)
Endst.No.HSPCB/GRS/2020/5125 Dated:07-05-2020

A copy of above is forwarded to the Deputy Commissioner, Gurugram for
information and is requested to issue direction to concerned tehsildar for submitting

report regarding point C & D please.

RegionalOfficer
‘ Gurugram Region(S)

L3
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Annexure-A

Sharma Vinil
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Arjun Lal Dhankani (Farm House 10.01- Sh. Chand
1 No. CR-28, Aravali Retreat, Ralsina,| EP Act 2010 0510 | Saini, Regional Mohan Bajaj Evidence
Gurgaon} Officer Mob.No-
5899549491
Smt. Suman Kansal etc, (Farm 29-01- 3h, Chand Vinit Mohan Bajaj
F House Mo. F-15 A, Aravall Retreat, EP Act 2010 1010 | 5aini, Reqlonal Maob. MNo- Evidence
Raisina, Gurgaon) Cfficer 881101946k
Mrs. Kalpana Chaudhary etc (Farm 29.01- Sh. Chand Sudarshan Kumar
3 House Neo. F-15, Aravali Retreat, EP Act 2010 14/10 || Saini, Regional Mob.No- Evldence
Raisina, Gurgacn) i Officer 9811606707
:1;:.(::?: ﬁf::e":?,"cpr."iréf 39-01- Sh.Chand | ¥init Mohan Bajal
4 i g EP Act 16/10 | Saini, Regional k. hip- Evidence
Aravali Retreat, Raisina, Gurgaan) 2010 Officer 981701 3465
Ayesha Chawla etc. {Farm House 29.01.- Sh. Chand P.K Mittal
5 Na, R-1, AravaliRetreat, EF Act 2010 17/10 |Saini, Reglonal Mob.No- Evidence
Ralsina,Gurgaon) Officer 9818798217
Mrs. Rekha Pillay Yadav etc. (Farm 29-01- Sh. Chand Sudarshan Kumar
5 House No, G-4 C,Aravali Retreat, EP Act 2010 20/10 | Sainl, Regiona Mob.No- Evidence
Ralsina,Gurgaon) Officer 9811606707
Sh. ¥ikas Rathee (Farm House No. 17-09- 5h. Chand Sudarshap Kumar
7 32, Golden Height, Sohng, EP Act 2009 297409 |Saini, Regiona Mob No- Evidence
Eurgaon) Officer 9811606707
Mr, Ramesh Kumar [FarmHouss 17-09- Sh. Chand Sh. Rishi Pal Sharma
[ Mo, O-34, Golkdan Height, EP Act 2006 299¢/09 | Salnl, Raglonal Mob.No- 9654522350 Evidence
Sohna, Gurgaon] Oficer
Jasjeet Singh Rekhi etc. (Farm 29-01- Sh. Chand Sh. Rishi Pal ]
9 House Mo. G-5 A, Aravali Retreat, EP Act 5010 3f10 | Saini, Reglonal Mob.No- 9854522350 Evidence
Raisina, Gurgaon) Officer
Sh. Ant Singh Chauhan {Farm 17-0a- Sh. Chand Vinit Mohan Bajaj
10 House No. D-25, GoldenHeight, EP Act 2009 300/09 | Saini, Regiona Mob. No- Evidence
Sohna,Gurgaon) Officer 5811019465
M/¢ High Points Expedition & Tours 17-09- Sh. Chand Sudarshan Kumar
11 (Farm House No. D-72, Golden EP Act 2000 301/09 |Salnl, Regiona Mah. No- Appearance
Height, Sohna, Gurgaon) Officer OE11e06707
Mr. Achok Kumar Ra]put [HUF) 17-09- 5Sh. Chand Sh. Rishi Pal Sharma
12 {Farm House Mo, D-&4, Golden EP Act 2008 312/09 |Saini, Regional Mob,No- 9654522350 Evidence
Helght, Schna, Gurgaon) Officer
Dr. Upendra Kaul (Farm House No. 17-09- Sh. Chand | Sh. Rishi Fal Sharma
13 D-B4, Golden Height, Schna, EP Act 2009 303/09 |Saini, Regional Mok, Ne- 9554522350 Evidence
Gurgaon) Officer P
Sh, Raj Kumar Khanna {Farm 17-09- Sh. Chand 8. RisniPal
14 House Mo. D-58, Golden Height, ER Act 2000 304/09 | Salni, Regloal Sharma Mob.No- Appearance
Schna, Gurgaen) Officer 9654522350
Sh. Arun Kurmnar Seth {Farm House 17.09- Sh, Chang Sh. Rishl Pal Sharma
13 No. D-13, Golden Height, Sohna, EP Act 2009 305/09 | 5alni, Reglonal Mob.No- 9654522350 C{Charge
Gurgaon) Cfficer
Sh. Vijay Kumar {Ferm House No, e Sh. Chand | Sh. Rishi Pal Shlrma
14 D24, Golden Helght, Sohna, EP Act 2009 306/09 | Saini, Regional Mob.No- 955452235] Evidence
Gurgaoan) Officer
Sh, Rajesh Mehta (Farm House No. 17-00- Sh. Chand Vinit Mohan Bajg]
17 D-28, Golden Height, Sohna, EP Act 5009 307409 |Saini, Reglona Migh, Mg- Evidence
Gurgaon) Officer 9R11019465
Leela Nair {Farm House No. E- 48, IN-05- Sh. Chand Sudarshan Kumar
18 Aravall Retreat, Raising, Sohna, EP Act 2008 312/09 |Sainl, Regiona Mab. M- Evidence
Gurgasn) Officer QB11806707




4-4.

Shashl Bala {Farm House No. E- 41, 10-09- Sh. Chand Vinit Mohan Baja)
19 Aravali Retreat, Raisina, Schna, EP Act 2009 313/0% | Saini, Reglonal Mob,No- Evidence
Gurgaon} Officer 9811015465
Sanjiv Kaul {Farm House No. F- 4, 30-09- sh Chand Sudarshan Kugpar
any Aravali Retreat, Raisina, Sohna, EP Act 2009 314/09 | Saini, Reglonal Mob_Ma- Evidence
Gurgaon) Dicer 9811606707
Sanjay Wadhwa {Farm House Na. E- 30-09- Sh. Chand Sudarshan Kumar
21 17 &, Aravall Relreat, Ralsina, EP Act 2009 315/0% | Salnl, Regional Mob.No- Evidence
Sohna, Gurgaon) Officer 9811606707
Ranjana Manglagiti (Farm House No. 30-00- £h. Zhand &h. Ruighi Pal Sharma
22 F-66, Aravali Relraat, Ralsina, EP Act A16/08 | Salni, Reglonal | Mob_MNo- 0654522350 Evidancs
2009
Sohna, Gurgaon) Qffcer
REmech Aggarwal {Farm House Mo, 30-09- Sh. Chand Sudarghan Kumar
ix E-4E, Aravell Retreat, Raksina, EP Act 2009 317709 | Saini, Regional Maob. Mo~ Evidence
Sohna, Gurgaan) Qfficer 281 1606707
Sarla Heldings (Farm House Ne. D- 30-09- Sh. Chand Sh. Rishi Pal Sharma
14 36, Aravall Retreat, Raisina, Sohna, | EP Act 2009 31E/09 | Saini, Regional | Mob.No- 9654522350 Evkdence
Gurgaon) QOfficer
Oinesh Singh Yadav (Famn House No. 30-04- Sh. Chand Sudarshaﬁ Kumar
a¥ B-41, AravaliRatreat, Ramking, EP Act 2009 315f/08 | Saini, Regional Mob.Mo- Evidence
Sohna, Gurgaon) Officer 9831606707
Sachin Jindal {Farm House No.F- 7, 30-09- Sh. Chand Vinit Mchan Bajaj
26 Aravali Retreat, Ralsina, EP Act 2009 320/09 | Saini, Regional Mob.No- Evidence
Sohna, Guraacn) Officer 9811015465
Amiar Neth Gupta [Farm House No. 30-09- Sk, Chand Sudarshan Kugar
az E-d44, Argvali Retreat, Raising, EP Act 2009 321/09 | Sainl, Regional Mob.No- Evidence
Sohme, Gurgaon] Cifficer 9B11606707
Sharat Jain {Farm House No. C- 65, an-n9- Sh. Chand Sudarshan Kumar
28 Aravali Retreat, Raisina, Sohna, EP Act 2000 322fD8 | Saini, Reglonal Mob.Na- Evidenca
(Gurgaon) Officer 8611606707
Lajinder Singh (Farm House No. F- 20-09- 5h. Chand Vinit Mohan Bajaj
1% 31, Aravali Retreat, Ralsina, Sahna, | EP Act 2009 323109 | Saini, Regional Mob. No- Evidence
Gurgaon) Officer 9811019465
Amar MNath Gupta (Farm House Na. 30-08- 5h. Chand Sudarshan Kumar
a0 CR-10, Aravali Retreat, Raisina, EP Act 000 324/0% | Saini, Regional Mob. M- Evidence
Sohna, Gurgaon} Officer oB1L606707
Pawan Vohra (Farm House No. E 10 30-09- Sh. Chand Sh. Rishi Pal Sharma
31 A, Aravall Retraat, Raisina, Sohna, EP At 2008 328/09 | Saini, Regional | Moh No- 9654522350 Evidence
Gurgaon) Officer
Soma Wadhwa (Farm House Ma. 30-09- Sh. Chand ¥inlk Mah"an Bajaj
iz CR-12B, Aravali Retreat, EP Act 2000 332/0% | Saini, Raglonal Mogb.No- Evidence
Ralsina, Sohna,Gurgacn) OfIcer SE11019465
Kapil Singla (Farm House No. D- 15, 30-09- Sh. Chand Sh. Rishi Pal Shamma
33 Aravali Retreat, Raisina, Sohna, EFP At 2009 333f0% | Salnl, Regional | Mgb,No- 5654522350 Evidence
Gurgaon} Officer
Harinder Khurena {Farm House Mo, 40-09- 5h. Chand Sudarshan Kumgar
2 E-52, Aravall Retreat, Raisina, BR Act 2009 334/09 | Saini, Reglanal Maob.No- Evidence
500 na, Gurgaon) OFlcer 9811605707
Dinesh Singh Yadav {Farm House No. 30-09- Sh. Chand Sh. Gopat Sharma
as B-39, AravaliRetreat, Ralsina, EP At 335f09 | Salnl, Regional | Mob.Mo- 5595549451 Evidence
2009
Sohna, Gurgaon Officer
Subodh Kumar (Farm House No. C- 30-09- Sh. Chand Shasrl::;aRJSsLTcll:raLa
36 | 56, Aravall Retreat, Raisina, Sohna, | EP act [ 200 238708 | salnl, Regional Ko Eurle Evidence
Gurgaen) Officer
| sachin Jindal {Farm House No.F- 74, 30-09- Sh. Chand Vinit Mohan Baja)
a7 Aravali Retreat, Ralsina, EP Act 2009 339/09 | Saini, Regional Mob.No- Evidence
Sohna,Gurgaon} Qfficer 9811019465
Sharat Jain {Farm House No. C- 67, 30-00- Sh. Chand Eh. Rishl Fal Sharma
38 Aravall Retreat, Raisina, Sohna, EP Act 2000 340/09 | Saini, Regional | Mob.No- 3654532350 Evidence
Gurgaon) Officer

[
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Fahna, Grgesan)y

Suchbilr Sy [Farm Hagse M, - 30-09- Sh., Chang Salni, | Sh. Rishi pa Sharma _l
39 57, Arayail Retreat, Ralsing, Sdhna, | Ep Act 2009 342/00 | Reglonal Officer Mob,Mg- BE54E2335, Evidence
SFOACH
Rahul Mathur ete. {Farm Hougs Mg, Sh. Chang Salnj, VInit Mokan Bagey
40 D47, Gakden Helght, Sohna, EP Act 228'30* 343/09 | Regional Ofiepr My, Bo- i Evidence
Gurgaen) 009 9811019465
Al Kupmar Gupts ate. fFarm Houisg 38-10- Sh. Chand Sainl,|  Sudarshan Kumar
a1 Mo, =87, GoldarHeight, EP Act 3M4/09 | Regional Oficer | Mob.No- 9811606707 Evidence
Saling, Gurgaan) 2009
s O EA Stores eie, (Farm Houss 28-10- >h. Chand Saini,|  vinit Maghan Bajaj
;< No. D-55 &, Galden Heighe, Schna, | Ep Act 2009 34508 | Regionai Officer Mob.No- Evidenca
Gurgasn} 9811019465
uimesh MaNk etr. {Farm House o 28-10- 54, Chand Sainl,| Sh. Rishi pai Sharma
43 D-93, Golden Helght, Sohna, EP Act 3009 348/09 | Rogional Officer Mob Ne- 95545273380 Evigence
Girgaon)
Ms. Shrisht! Ral etc. [Farm House 28-10- Sh. Chand Saini,| Sh. Rishi pal Sharma
44 No. -74, GoldenHeight, EF Act e 347/09 | Reglonial Officer | Mob.No- 965483350 Evidence
Sohna,Gurgaon) 2
Anardl Prasad etc. (Farm Hiyss No 28-10. Sh. Chand Saind, Sudarshan Kumar
&5 D-27, Golden Helght, Sabag, EP Act 348709 | Regional Oficer | Mob No- 9811606707 Evidenca
Gurgaon) 2009
M. Shrishti Aai e, (Farm Houga 28-10- S0, Chand Salnr, | Sk pyshi Pal Shanma
4G Mo, 073, GoldenHeight, EP Act 2009 349/09 | ‘Koglonal Officer Mok No- BiSa52292] Evidence
EEhnu,Gurﬂum]
AlindPraman|ch ez, (Farm Hoyse 2810~ M. Chand saini, Vinit Mohan Bajaj
47 No, D-§2, GoldenHeight, EP Art 2008 350708 | Hagional OFiesr Mob.No- Evidence
Sohna, Gurgaon) 9611019465
Eanjeer Kamal o, (Farm Heuge 28-10- Eh. Chand Sain|, Vinit Mohan Bajaj
48 No. O-18, GoldenHsighs, EP Act =008 351409 | Regional Officer Mab.No- Evidence
Skno, Gurpans) o 9811019465
Ciprakash Chawls ete, (Farn 28-10- a0, Chend Seini, | S, Righ pal Sharma
&9 House No. D81, GoidenHaight, EP Act 2009 F/08 | Regionnl Officar Mo, Ng- 9654522350 Evidence
Sohna, Gurgace)
Raruna Gegwanl etc. (Farm House 28-1D- 5h; Chand Sat, | *Sh, Rishl Pal Sharma
] No. F-3, Aravali Retrear, Ralsina, EP Act 200 355/09 | Regicnal Offlcer Mol M- 9654522350 Evidence
Sohns, Gurgaon) =
—1
Karung Gajuran! etc. (Farm Sh. Chand Sain, | Sh, Righl Pal Sharma
House Na. F-3 A, Arava Reireal, 28-10- ; r . b 533 ;
51 Ralsina, SOhi:u_. Gurgaam EP Act 2008 356/09 Reglonal Oficer | Mob. o RSS2 I50 Evidence
Archiama  Warula  abe.dFarm 28-10- En. Changd Sainl,| Sh, Rishi pal Sharma
52 House Moo D418, Goklen EP &t 2000 JG20% | Regional Officer Mob.No- 9654522350 Evidence
Height, Sohma, Gorgaan] .
SHcon Bizlech Pyt Lid. Bre, (Farm 28-10- 5h. Chand Szini,| Sh. Rishi Pa! Sharma
53 House Mo, D89, Goldsn Helghe, EP Act 2009 368/09 | Reglonal Officer | Mob. ya- 2554522150 Evidanee
aphia, Surgaon |
Anll Kumnar Batra ete. {Farm House 28-10- Sh. Chand Saint,|  Sudarshan Kurnar
54 Ma. O-88, GeldenHeight, EP Act 2009 370/09 | Reglonal Officer| Mob.Ng- 9811606707 Evidence
Sohna, Gurgaon)
Navneet Shandar ste. {Tarm House 25 10~ =lr. Chand Saink, | Sh. Rish Pal Sharma
s No. E-15, Galdenteight, EPact [ 2 g 37109 | Regional Officer | Mob.No- 9654522350 Evidence
Sahna; Gurgaan) g
Pawan Kumar etg. [Farm House ho, 26-10- Sh. Chand Sainl, Vin[t Mohan Bajaf
55 D-59, Golden Hasight, Sohna, EF Act 2009 372409 | Regianal Officer Mob. o= Evidence
Gurgagn) 00 511019465
Anants Prasad Mishen st fEarm 28-10- Sh, Chend Eaini, Vinit Mohan Bajaj
=¥ Houge No. D15, Galdan Height, EF Act 2009 373/09 | Beglonal Officer Hob.No-y_ Evidence
Sahna, Gurgaon) 9611019465
Fiitin Nararn Berl ete. (Farm Housa 25-10- Sh. Chand Ssinl,|  Sudarshan Kumar
L] M. =122, Golden Haight, ER Ak 2009 374/09 | Reqiional Gfficer | MobMo- 9011605707 Evidence

o—




|_ WAy umar Hewal ete. [Farm 28-10- Sh. Chand Salri, Vinit Mohan
-] Haime Mo, B-55 G, Soliten EP Act 37500 Rogional Officar Balaj Mab.No- Evidence
Heigft, Soheg, Gurgann 2005 9811019465
Dr. Chanys lyengar s, {Farm 28-10- Sh. Chand Salnr, Sudarsfian Kumnar
&0 House Ko, £4, Galdgn Helght, | Ef Act 2009 376/09 Regianal Cficay Mob.No- Evidence
Satira, Gurgansn) 9811606707
Mr. Radindes Mamhan ede, [Farm 28-10- Sh Chand Saml, Sudarshan Kumar
61 Hoirse Mo, D45, Galden FMaight;| EP ek 5 ArTios Regianal Oificar Fob.po- Appearance
Sofna, Gurgaon) 003 981 1606707
Dr. MchammaedZaki st [Farm 28-10- Sh. Chend Salnl, Vinit Mohan
62 House No. D55, Golden Huig ht,[ EP Ack 2009 379/09 Regional OMfcer Bajaj Mob.No- Evidence
Sohna, Gurgean; 9811019465
Devinder Kumar Sahdey g, 28-10- . Chang Sain|, Vinit Mohan
43 (Farm Houze Ng, E-2, Golden | Ep Act 3009 a0 Regional (iftcer Bajaj Mob.No- Evidence
Helght, Sohna, Gurgaon) 9811019465
Kodangud! VenketramanSundra 28-10- Sh. Chand Saink, | Sh. Rishi Fai Sharma
B4 Ram ete. {Farm Housa Mo. E-1,| EP Act 383500 Reglonal Officer Moy, M- Evidence
Golden Helght, Sehna, Gurgaon) 2009 9654522350
Me Lafitn Glilst e, (Farin 28-10- Sh. Chand Satn), Vinit Mohan
-1 Hause fa, D-80, GeddenHpight, EP Act 2000 ia5/p8 Reglenal Officer Bajaj Mob.No- Evidence
Enhn-n.Guruannl 9811019465
Mrs. Sunits Marwah ete, (Parm 28-10- Sh. Chand Saini, P Mittal
GG Fauso Ma. B-55 8, Saidan EP Act 2009 386/09 Réglonal Officer Mab.No- Evidence
Heighg, Sohna, Gurgaanl 9818798217
Mavneet Gupta ete, [Farm 28-10- =h, Chand Salni, | Sh. Rishl Pal Sharma
&7 Heuse No, D-56, Golden Height,| Ep Act 387/09 Fgional Officer Mab.No- Evidence
Sehna, Gurgaon) 2009 9654522350
Kuldeen Kismar fonll stz {Farm 11-12 5h. Chand Sainf, | Sh. Rishi Pal Sharma
68 | House Mo, A-2, Aravall fstrest, | Ep Act 200 190709 Regwonal Officer Mob,No- L Evidence
Raising, Gurgaon) 2 9654522350
Punest Singla etc. (Farm House 11-13. Sh. Chand Sain), | Sh. Rishi Pal Sharma
(1] No. D=3 A, Aravali Retreat, EP Act A58f0a Reqglonel Officer Mob. No- Evidence
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Ralsina)
(Farm Housse o A-60 FALTT 02/12/2013 Dr. P.K.M.K. Sh. Rishi Pal
~28 Sohna,Gurgace, Aravaffetraar | EP Act cHie DAS Eh:rﬁ"ﬂ;?ﬁ"‘ ]
ﬁulsinal
F A& SRR Sh. Gopal Sharma
(Ferm House Ma.&-21 toa-Sp, 02/12/2013 Dr. P.K M.k, . 1 t Add
150 Sohtva, GUrgate, ArguslRetran: EF Act 32113 DAS Mob.No9899549491 Correcl ress
Ralslna)
Guru Parveen Kour Sandhu w/e ¥init Mohan
Havprael Sandhu (Farm House 02/12/2013 Or. P K.M.K. . No- -
8% | No.a-54,Sahna, Gurgagn,Aravar | EF Act 313 DAS pordi o Comed Address
RetheatRaising)
Dayanand s/a Stwa Ram (Farm ] Sh. Rishi pa!
Pouse NouA-11 m A-12 0271243013 Dr. P.K.M.K. -
. P Act Sharma Meb.No- res
2 Sofna, Gurgacn, Aravall Retraar | EP AC e DAS 55;352;350 comect Adaress
Raising

L
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ML EAHE Davl wio Ralg an.m ! -
vinit Mohaf®Bajaj
{Farm Hanse Ne.a-Bz-a%, 02f12/2013 Or. B.K.M K, DAS
183 Schna,Gurgaon AravaliRetrasy | EP Act 3513 Mab.No- Correct Address
Bty 9811019465
[T} W 570 - .
5.5, Dhillon {Facm use No.A- 57, 12/201 . PK.MK, Vinit Mohan Bajaj
184 Suhnﬂ.Gh-":ﬂﬂl'HpﬁH.I:vhli EPact | 0412/2013 se13 | O PRMK. Dag Mab.No- Motice
Retreat Raisng 9811019465
Deepak Sengh Khillar 56
I ingh
- Niranjan SlngN;fIAL_Jggr {Farm House P At 0212/2013 Juses | O PRMK. Das Wnlt:nu;;ubz-ﬁaja] ol
Sahna,Gurgaon,AmvaliRetreat 9&11019465
Raisina)
Smit. Karamjeatkaur wis Baljset .
186 | Singh (Farm HauseNo.A- epact | 02122013 | | br,pR MK 0AS Vin HehaniEera) Mo
79, Sohna,Gurgaon,Araval Regeat ++10D.No- SES
9811019465
Rasina)
5h, Haween
. Pk Micta)
.M Dilmis (Farm Bouse No,a- L4f05/301 4 Gullg -
1a7 kg EP Act 10%/14 y Mob .- Modice
38, Arsvall Retreat Raisine,) F'SPFD"'“' 9819798317
>n. Naveen P.K Mittai
Sunil Kumnar {Farm House No. CR-3, 14/05/2014 Gulla, . !
- Aravali Retreat Raisina.] EP Act 100714 Regional 9 Mg?.ghéoz- 2 Notice
CHicer <k !
Aday Komar Garp {Farm sause Na,a 105/2014 5"'Guf';ee“ P.K Mittal®
185 34, Aravall Retreat Ralsina.) EP Ack 105414 o Mob.No- Motice
Regianal
Ot 9818798217
Kamlesh (Farm House No.A-55 14/05/2014 bheui:een P.K Mittal ,
=0 Aravali Retreat Raisina.) FLss ) Regional SMO';'NO' Correct Address
sy 9818798217
Uniparn Saies [Farm House Mo.4 11-6 14/05/2014 ';"'G”:'!;E“ P.K Mittal ,
191 {oln with A-I1-6-A)Aravali Retreas | Ep act 108714 R rtia, : Mob.No- Notice
Ralsina.) Dg“”f 9818798217
Razesh Inder Singh (FarmHouse No.F- 14/05/2014 bh.Gue'ij:een P.K Mittal ,
1%32 28,Aravall Retreat Raisina.) EP Act 99/14 Re ion’al Mob. Mo~ Correct Address
Ofgﬂcer 2H1879821 7
Restam Singh & Sans {Farm Houss P — 5"‘;3“:“"' PLK Mittal ,
193 Mo A=11, Aravalifstrant Haizing,) EP Act 113414 An iﬂn.al Mon. N Notice
CiE'i - gEiEMNazy
Subiash "m" KohlifFarm House Np.F- e :‘"'Gu":"‘" B.K Mittal ,
194 42, Aravall Retreat Raisina.y EP Arct 1037{4 ! Maob, - Notice
Regiona)
Officer SHIB7IRZ 17
Sh. Maveen F-K Mitta)
Mr, Giicks BSpan {Farm House np.F L 05/ 2014 Gulia, . b No. ! Evidence
195 64, Aravall Retroac Raising. | EP Act i RQe?fiogral ESTEJ'B';';W '
EeinTravels (Farm Hougaha, C- 90 # 14/05/2014 5‘hlﬁuli:mn P-K Mittal ,
4 B "M ’ o i
18| aravay Retreathaisina, } EP Act 106714 Regional ganglgha!gl? otice
Officer
G.P.Singh (Farm HouseNo.E-41- 1440512014 Gt P tstal;
197 A, Aravali RetreatRaisina,) £ Act el Regional Mobgho- Evidence
2 9818798217
Avantl Dverseas{Farm House Mot 14/05/2014 aiiGIUITI;een P.K Mittal ,
198 1-7Aravek Retreat Raisina, ) EP Act 110714 Regioml Mob, No- Notics
O?ﬂ ; 9818758217
. Tawilen
HMahinder Singh Grover (Fann Haisse 4 P.K Mittal ,
199 | Wok-a7C, Aravak Retreat Raisina,) | Ep act | 14/05/2014 101/14 Gulia, | Mob.No- Notice
“.S‘Eﬁﬂf 9818798217
Sural Pal (Farm House No.A-1, Acavai 14/05/2014 ooy PK Mittal ,
ra r-31p] u e :
F 113714 g Mob.No- Notice
260 Hetroat Raising,} Ses / R&?f‘igf' 9818798217
a0, Naveen P.K Mittal
201 Harish k madan {Farm Hause No.A- L4/05f2019 100714 Gulia, Mob.No- ' Notice
3,Aravall Retreat Aaiging. | Regional 9818798217
Officer
L]
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Satyen EXpoes o8, Chankor Ch Naveen T s
Bulltirg (FanmHoes MoC-1-7 [1gin 14/05/2014 Gulta, Regional ' Baliable warrant for
2021wt Co1-5)Aravad Retreat Raising) | EP Act 90714 Officer 99??36%%"06 accussed
CASA, RACHNA BUTLDING ¢Farm 14/05/2014 Gusﬂiai' IRuEeW]sna; Vijay kumar
203 | Houss Mo £-39,Aravall Ratreat Raisina)| EP Act 94/14 Officar Mob,No- Evidence
==y 9911063806
Gfi. Navean r —
. i Vilay kumar
Namesh Kumar (Farm Hause No.F- 140512014 Gulia, Regional !
ey #2Aravall Retrees Raising) Brac 95/14 drﬁcer QQT?E;%OB-OG Correct Address
5n. Naveen
i Sh. Gopal Sharma
ShH Ram Trust {Farm House Mo F- 14/05/2014 Gulia, Ragional
205 5, Aravall Retra) Nadsirua) EP Act 9814 Officer Vijay kumar Notice
2 SN Wi —
Sh. Gapel SMema
L5. Ba&ins iFarm Housabs, B-17- 1420552014 Gulia, Regional * .
a0s Byl Reey kging) EF Act 96/14 ifficar Mo MoSagatasLag Notice
“Sh. Naveen
. R : =N, Gopal Sharma .
NazamasSidique (Farmm House No,F- 14705201 4 Gulia, Regional
i 10,Aravall Retreat Raasina) &P Act 87413 Cfficer Mab.Ko9839549491 e
5h, Naveen
Vijay kumar ,
Bifipesn Mebta (Farm Howsa Na.Fs 14/05/2014 Guiia, Reglonal N -
2081 1 rwvall B Ralgins) Bk 91f14 Officer 99"1";"0"6";‘;06 Evidence
Z af., NEVEEH
Enlpana & warntay (Fabm Hayge [ [ - . h, Gopal Sharma ,
209 116 AravallRstreat Raising) EP At | 197052004 | o G”"?J'ﬁ“}ggr"’“a' Mob.NoDB99549491 | Caect Address
SNh- Neveen -
> Vijay kumar ,
210 '.ranlia Eingh (Farm Hn-u-se_hlu-l: EP Ad 14/05/2014 52/14 Guba, Begmnal Mob.No- Notice
95, Aravak Rautrent Raisina) Officer 9918063806
Sh. Naveen - £
faghika Tliwan (Farm House Ne.C- Vinit Mohan Bajaj
211 U4, rmvali Retreat Raring) Be g | 14082014 [0, G”"%ﬁﬁ:grw“a' . Mob.No- COrTect Address
9811019465
i : Sh. Gogal Sharma 1
Anil Kumar (Farm House No.E- 14/05/2014 Gulia, Regional Mob. B549d97 Evidence
243 47, Aravali Retreat Aaigina) EP Act Ll Officer ob Rt 5494
-
28/05/2014 Gulla, Regional PLK Mesat ,
3 C-11-8 EF At 134714 e Maob Mo Mlice
al Officer IB18795217
oM. Naveen PLIC Mitan
Eastern Base (Farm HouseNa - £ 28/05/2014 | 1o | Gulla, Regional Mab.No- Notice
T8 ™ o Aravan RetreatRalsing) 5 / OFficer - gt
S, Naveen
As) favel & Ammociates, [ Farm House 4 Gulia, Regional FLK Mitral |
15 NewD-11, GakdenHemht, Sahna EP Act | 28057201 133714 . %‘mcg ] 5;:-;;;;;.” Mertien
{Farm House Mo, o- 28/05/2014 Gulla, Regional oLlel
Marseh P Sarimn ,{Farm House i 132714 ulla, Mab.No- Notice
226 | 43 Goiden Helght, Sahng e o Offlcer 9816798217
5h. Naveen
217 | e bonk ol tH:.:i:T'm- Ep Act | 2/05/2014 1 1o 1y Gulia, o Natice
1 v L] ; :
7 o Arn Regional Officer 9818758317
=N, Naveen P.K Mittal
218 | v Maik [Farm House No.a- 27, EP Act | 230Sf2014 137/14 Gulia, Reglonal Mob. No- Notice
Aravali Retreat Raigina) Officer 9818798217
oh Naveen P.K Mittal ,
23g | Taniesy Marula {Farm Hogse No.F- EP Act | 28/05/2014 136/14 Gulia, Reglonal #iob, Ng- Mintice
41, Aravali RetreatRaising) QCfficer SB1A7OHI
o NEVEEI'I -
= K Mittal
Skmren Maan Segh .(Farm Hause 28/05/2014 Gulla, Regional S ’
- S EP Act 136/14 4 Mob.No- Notlce
230 MN3.0-31  GaldonHesght, Sohna Officer 9818798217
SN. Naveen :
Abhay Kshan Mahta [Farm Hesige |:|1 Gulia, Regionaf P.K Mittal , _
221\ Me.-14, Golden Hoight, Sohne - | Ep act | 284052004 | oo ) 93Tg'73§§°2'17 Notice
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= Sh., Naveen
Exim Invastment : Sudarshan Kumar
222 | BAcquistian, (Farm HouseNo.G- | £p acy | 28/05/2014 13914 G““%ﬁ’.‘eg"’"a' Mob No- Nobice
4 Araval| RetrastRaisina) fcer 9811606707
223 [Swochrd Agoarwal (Farm House | | 28/05/2014 14514 Guin, Regrone) Pl Noal)
WNo.0-43,Golden Heigit, Sohna OFficar 9818798217 %
. Naveen P.K Mittal
Laklianl Shoe Co.(Farm Houss 28/05/2014 Gulia, Reglonal N i
4| o271, Goien teight, Sones | EP Act 14914 Officer s Evidence
~Sh. NeuEan
225 | Lakhani Shoe Co.(Farm House € act | 28052014 | | Gulia, Reaioral P s "b‘“ﬁa_' , by & o)
H0.5-73,Gold=n Haight, Schna Officer 931375331? Eply & consicleration
Vijay Ruwtam Ramchandani 2B/05/2014 Gulid, Regions] P.K Mittar ,
226 {Farm HouseNo.4-53, 4raval) EP Act 144f14 pisih gr Mob. No- Notice
RELreatPaigina) = 9813798217
<. Naveen P, Mittal
Seema Malni [Fram House Ng_B- 28/05/2014 Gulla, Regionaf ! i .
227 80, Araval Retreat Raisina) EP Act 140414 dfﬂcer gsng\lgP;;? Naotice
5h. Mavesn P I Mittal
228 | AK. Kapoor (Farm Househo.CR=- EP Act | <E/05/2014 142714 Gulle, Reglanal Mob.Na- | Batable warrant for
28, Aravali Retre atRaising) Officer 9818798217 actugsed
PPN Propantes! Fam Housa 28/05/2014 G;?; "';EEME“ al P.K Mittal ,
139 N CR-1 L Areenll Retraat EP Act (41714 B o Mob.No- Haotfce
Rsisina) cer 98187987217
& Sh. NEVEEI'I h
eruumzﬂ,mavjmav,(Farm . P.K Mittaty,
230 Houg fio.C-60,AravallRetreat | Ep act | 12/5/7014 68/14 G””gﬁ'}:gr'ma' Mob.No- Bailabla okl il
Ralsina} = 9818798217 BooussR
231 |=hakunta € daimaniFaem Hoieg EF Act 12/5/2014 65/14 Gulia, R;gio:al P:,'( E‘":‘ta_[ ! Evidence
Ne.E-15,Arvali Rutreat Raisa) %/ Officer PR el
Sh. Naveen P.K Mittal
Suprams Ewparts, Farm Hopss Gulia, Regional . No- ! Bailable warrant for
— Mo A-33, Aravali Betroas Ralsina) EPF Act 12/5/2014 72/14 Officer Qangésoz 17 accussed
SN, Naveen =
) P.K Mittal,
M.K Anand {Farm House No.A- Gulia, Reglonal " Notice
433 46,Aravall Retreat Ralsina} EP Act | 12/5/2014 U, Officer QBT;?'.QEIT
Sh. Naveen P.K Mittal
Shekhar Kapagr, {Farm Hoyse Gulia, Regional M b.No- Notice
B4 | Ne.B-7 Aravell Roirons Ralsingy | EP AT | 12/5/2014 | Btr14 Officer o8 ngéaz . otic
== Eh. Whvesn P.K Mittal
M.5 Ahluwaliya Farm Houss Guifs, Regional M MNo- 1 Correct Address
395 | WouC-47, Araval Retrent Raisina) | EPAG | 12/5/2014 | 82714 Officer o8lonor g ormect Adaity
DhurvBahl . [Farm House No.D- 42 Gulia, Regianal P.ICRIktal), Bafiable warrant for
urvBah . [Farm Hous .D- , Mob.No-
okl A,Aravall Retrear Ralsina) =P At | 12/5/2014 L Officer 9813?93%17 Broussed
Sh. Naveen P.K Mittal
Gopal Patfi ,(Farm HouseNo.G-8 Gulia, ﬁob No- ! Mert Address
a7 A Aravali RetreatRaisina) EP Act | 12/5/2014 BE/14 Regional Officer 9818?§8217 Correct
Maida Packaging,{Farm Houg Gulla, Reglona P.K Hittal’,
a Pag Am LI ]
u 75/14 4 Mok, No- Hotice
38 | 40033, Arevak Rareat Raising) | EPACt | 12452014 | 75/ Offtcer e
- Naveen
Exim Investment GEITa Rae‘;::al P.K Mittal ,
239 BAcquistion,(Farm HouseNo.G- EF Act | 13/5/2014 B84/14 c;fffcer Mob. No- Motice
2,Aravali RetreatRaisina) 9818798217
fo— i, Navee A
Supreme Exports,Farm House Gjlla, Re‘;io:al P-K Mittal ,
240 No.A-33 A,Aravali Retreat EP Act | 12/5/2014 | Baf14 s Mals. Ng- Notice
Raisina} 5318798217
o Sh. Taveen P.K Mittal
Hahit Chavla, [farm Howss ba f- 43 2014 | 2 Gulia, Regional Mob, No- i Notice
M el Rt Relsitay EP Act | 12/5/201 1/14 it el
=
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-
>h. Naveen P.K Mittal ]
. r
5.8 Chauhan(Farm touse No.cR PACt |12/5/2014] 74/14 Gulia, Raglonal Mob. Na- Notice
42 21,Aravali Retreqt Raising) | EPAct | 1215/ Officer 9818798217
L SN- Naveen =
"Alankachkar Farm Houge Gulia, Regional P;:l E’lf;t:_f. e
243 MNa.O-44 A aravall Retreat | Ep act 12/5/2014 73414 Officer ot
; 0918798217
Railsina)
Gulia Raevgeigza! SUBy ety
BarkhaBahi{Farm House Wa_p- EP Act |12/5/2014 67/14 4 Mob.No- Notice
maadll Y Araunh Retreat Raisina) e Officer 9511063806
ELN Naveen \fl}ﬂy kurmap .
Rachna Jain (Farm Housy fia.E- 2014| 77714 Gulia, Regional Mok, 48 Appearance
M il Retrest Raiming) | EPAct |12/57 Officer 5611063806 |
—mt‘—,la—-— 1
e Vijay kumar |
ViRtd hogarwsi[Farm House Gulia, Reglonal i Evid
246 No.A-31-E,&ravall Retreat EP Act [12/573014 E9/14 Officer gnggsgoans vidence |
Ralsina)
G:'r'_" IRE?Ia Vgeis:::al Vijay kumar ,
Samir Tasiya ,(Farm Househo,C- EP Act [12/5/2014] 76914 SiE) Mob. Na- Notice
17 T et prme RetreatRajging) ol gl 9911063806 *
Gu?rlr.l 'Rh:;::m vitay kumar ,
Shesfil Mg (Farm House No_g- Ep 12/5/2014| 78714 2 Mub, M- Evidance
il [ 1 e Retrear Ralsina) Act | ks Officer 5911063806
Gulia R;g;::al Viiay kumar,,
By lnl Gupits {Farm Househio,a- 2014| 62/14 My Mob. No- Motice
249 5.Aravall RetreatRaising | EP Act | 1275420 Officer 9911063806
Gulls, Regionay | Viay kumar
Jegat Pal Gupts,(Farm House PAct [12/5/2014| 81714 ulla, Re Mol No- Evidence
250 Mo.CA-5 Argvali fetreat fajsingl| 5 A S Y Dfficar 9911063306
G.T|‘|-lﬁ 'g"a,m | Vijay kumar ,
Rashpal Singh {Farm Hause E 2014| 59714 - Regiona Mob.No- fotice
3B | No.A-45 Arayer Retreat Raisina)| = At [12/5%/ Officer 9911063806
G I"- Raevgeilz:al Viiay kurhar {
Kulwiars Kaur |, [Freen Housg 2014 60714 uhia, Mob.No- Notice
B D AR AT e Raising) EP Act (12757 Officer 9911083805
Y Pw—— G"I’I‘ ’R'a"e.e"ar vijay kumar ,
Rekha Pillay ¥ ulla, Region, .No- Natice
253 No.G-4-Caravnli Retreat | Ep Act |12/5/2014 63/14 Officer 99??361\;%05
Ralsina)
- GE':?' IRIa ve_enal Vijay kumar ,
- : Region 5 Correct Address
Arijl Maik (Farm Hause .4 PAct |12/5/2014| 64714 B Mob. No
254 #5, Aravad Wetrent Aalsingy | EP Act |12/ d Officer 9911063806
Gbln Rlave_enal Vijay kumar ,
- , Region - Notice
L5 Morqulite , (Farm House 014| s58/14 Mk & Mob.No
233 N2.C-31, Aravali Retreat Raisina) EP Act | 12/5/2 Officer 9911063806
GS]'_i' IRia valenal Vijay kumar , ad
. l , Reglon b.MNo- Correct Address
Lifits Setfy [Farm Hogge No. [ 12/572014) 55714 ] Mo
| 7Y il gt Raigina) | P Act | 1275/ Officer i
== Sh. Naveen vljay kumar ,
K Gulia, I Correct Address
U5 Atwad,(Farm House No, D 12/5/2014| 56714 . Mob. No
257 34 Aravall Retraat Rnigiia) EP Act /51 Regional Officer 0611083806
Mahani (ra ‘-"'I“- [:augen | Vijay kumar ,
‘¥annder Kumar Ma a0t (Farm Gulla, Regiona Mob. No- Motics
258 House No.A-31-1 Aravali | Ep Aet | 12/5/3014 414 Officer 0911063806
Retreat Raigina} 3
oh. liRaveen ] Vijay kuimar
_ Gulia, Regiona 5.Na- Notice
H.L Kapoor (Farm House No.a. o |12/572014] 53714 Mob,
=9 49,Afava|| Retreat Raising) | EF Act 127 Officer 9911063806
Sn. Naveen Wijay kumar |
5.0 Sharma iFarm Hagse N A- Gulia, Regional Mob.Na- Notka
250 Fiaryvall Redrest Rising) EP Ast | 12/5/2014) 51/14 Officar 9911063806
ST r-.'u-ﬂ Sh. Naveen Vijay Kumar &
J.S Bhatia ,(Farm Hais et Gulla, Regional Sudarshan Kumar Notice
281 41,Aravali Retreat Raisina) | gp pct 12/5/2014| 52714 Oficer .
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| Sh Naveen —l
w 2y kumar
LT Wamwiaini  {Farm Bossebio 4 Gulia, AL/ L
262 15, Armall Retreathaisie EPAct | 12/5/2014 57/14 Regional :qnt._m- Matice
Oifficssr 998 (353805
Wiilparn Sales {Farm House No.A II-6 Guli P.K Mittal ,
253 (join with A-11-6-A)Aravali Retreat | gp Ak 8/7/2014 151/14 '8 ] Mob.No- Considerstion
Ralsina.) ﬁ"’“ﬂ 9818798217
1 ST aveen P.K Mittal
Satya Marmin Mitts {Farm Housp Moo~ Gulia, : i’
2L Bl Aravall Retreat Rakina) 2P REECE SRS R;griunal gang'gl\é;l? &vidence
er
IF I Novew- P.K Mittal
Lawman singh [Farm Hougsa Ne.D- Guiia, ; No- 3 Consideratio
265 8,Aravall Retrat Aniaine. ) EF At B/7/2014 154/14 Rtelgional QBng'QBDZH nside n
Hicar
5. T
. P.K Mitta) ,
AK.Verma (Farm House ng. 4 Gulia, _ c dar
eet Aravsk Retrsat Raisine, } el B2/ U T Reglcnal ga’i"g';é';‘;” orrect Address
l'_'ll'ﬂlFﬁr
S P.K Mittai
Anita Koul(Farm House Wo,CR- Gulia, . ! Bailable warrant
3 2 Assvnll Ridraal Ralsina.) B Act B/7/2014 LA Regional QBTE?.QIEZN for accussed
Vijay TradesiFarm Housa fo .5 281057201 G'ﬂﬂim P-K Mittal ,
a r s fiio, - . b.No-~ Noti
260 12, Gofden Height, Sohima 5P Act 1 S Reglona! iy oD oties
= i T BIL, (PR LH.u.nFG_ = 29-01- 3 )
185 14 A, Aravalf Retreat, Raisina, EP Act 2010 13/10 - = Decided
Gurgaon
Hliaskar Taimar 1!'.'lrrr| !‘lnu_ne . 30-09-
740 E-45, Arivas Rotreat, Rasina, Sohna, | EP Act 2009 330/09 Decided
i ]
aian : W (rarm _uat_ N - 90-09-
a7 33, Aravali Retreat, Ratsing, Sohna, EP Act 2005 138/00 = _ Declded
Gurgapn .
230 oL, TFar .=
Faogn o, F<17 A, Arguak Eakreat, 28-10. Decided
gis Rimina, Sahng, Gurgann EP Act g 358/09 - r
L ST g T N, i Fie
278 | F-26, Aravall Retrest, Ralsing, Sohna, | EP Act zfuég 360408 _ ) Decided
Gurgaon)
. Anjak bupgal el (Farm [
Hielga Mg B-55, Aravall 28-10- 361/09 Decided
R Retrest, Ralsina, Sohna, EPA | %5000 / - -
G Y ]
20 g g et HOEE o, 28-10- .
275 | F-29 A, Aravali Retreat, Ralsina, EF Act 2009 362108 a ) Decided
Sohna, Gurgaon)
Suresn HalaJunajs sic, {Farm House 28-10- .
278 No. F-17, Aravaiifetraat, Ralsina, EP Act 2009 366/09 X o Decided
Sahna, Gurgagn)
Mrs. Neeta Singhete. (Farm 11-12- ]
irr Hiise No. £-133, Aravail Ratraat, Er At 2009 30650 - 2 Decided
Raisina, Gurnson
NN Eiamiar Katla = AT o= ;
278  |House Mo, F-43, Aravalt Retreat, EP Act 121 oég 397/09 = - Decided
Hsising, Gu n
narvinder SN Dupoal efc 11-12- _
279 iFarm Hause No. 8-24, Aravgh EP Act 2009 401/09 = - Decided
Rt Ratzing i 3
e T 11-12- Decided
2080 No. B=5, aravali Retrasat, Raising, EP Act 2009 408,00 - =
Gurgaon
- narvinger Kaur FArm 1-12.
281 |House No. A-42, Aravail Resraat, EP Act 12.3.1; 412705 ) = Decided
Raising, Sirgaan]
282 | Ak Kl (CR -51, Raisina) EP ary [ SOL- 135/09 : I Decided
283 Praveen Juneja (F-40, Raislna) EP Act 229535' 181/00 - Decided
284 Tarun Textie (B-39, Raisina EP Act ”1?,583' 234709 = Decided
265 Baluinder Joshi (-39, Reisina) | Ep act | 2501 | 708 ; Decided | |
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/
r Haopy Apparels (Farm Houss fig,B- 14/05/201 i
285 | g dravall Ratrase Ralgina) EP Act 4 el . Decided
Smit, SaruBhartis etc, {Farm
287 House No. C-18, Aravali Retreat, EP Act 426/09 | 8/1/2016 = Dectded
Igina, &
. Sar eic, [Fasm
i) Houss My, C-18 A, Aravall Retreat, EP Act 427/09 |B/1/2018 — Decided
Biaig Za n
Fuene ¥EOE Fulieel BIgia 25/01/20
189 Farm Hoyze Mo, D-13 Ralsinasravall EP Act 17209 16 = Decided
| _Retreat Gurgaon
290 Kapil Singla (D-45-#, Aaisea) EP Act 187/09 [ 70720 i Declded
Ranjana Manglagirl (Ferm Haise No. 30-05-2009
291 F-B4, Aravai fetreat, Reduna, ER At 310/09 _ Decided
Zohna, Gurgain)
Purain Singh Dubas (Farm Hogse Mo, 36-08-2009
>92 -1 8, Araymi falruat, Blating, EP Act 21is09 = Betided
Sahan, Gurgaon)
Ravinder BIF Sinan air, TFarm
House Mo, D230 A, Araval Relrear; 28-10-2009
293 Ralsng, Stkina, Gurgaan) EF Act 359709 - Declded
M Rour =it i{Farm Hpiase 11-12-2009
204 Mo, B-545, Aravpll Retreat, Raising, EP Act 413/09 = Decided
Gurgaon =
e WL LEerm R 11-12-2009
205 My 315, Aravak fetraal, Raipng, EP Act 406/09 3 Declded
LGargaon)
296 Tndu Marwaha (F-20, Fasina) Epact | 25-01-20057 0 " Decigeg
297 lai Shankar (G-16, Raisina) EP Act S-0L-005 1T o = Derlded
258 Roshan Lal (G-21-A, Raisina) EP Act 012008 | 0o ~ Decided
209 MNand Kuma;;:mmqr-lﬂ-a. EP Act 29-01-2009 156/09 ~ Decided
iattan O, A B[P
Jog House No. CR-14 A, Aravali P Act 422,09 42018 Z Decided
Retreat, Raisina, Gurgaon)
TEaTian 0, &fon l['E.!kﬁ
b [75 § Hause Mo, CR-14 B, Sraveal EP Act 4230 AMf2015 = Decided
gat, Fafsing, s on
a0 Fa) Ban &ln ks 13 EF Ait 152/05 47172016 = Decided
= - e
303 Pankaj Sahni (C-23, Ralsina) EP Act L54/09 | 25/91/20 = Decided
ParamvirFuri, Farm house no, 30-01-
204 (B-88, Ri#isina), &ravall Retreat, Dost. Er ACt 202705 2009 = Barided
LT Ll
305 cigelin = A DT EPact | 2 OFINW T _ Decided
306 | Maresh Verma (D-15-4, Rating) EP At 29012009 T, oo a0 ) Decided
Erothertiomd Congultants fo-18, 03-02-2009
30z Hakina) {Manjest Singh & EP Act 12009 _ Declded
& et
sem | UF-SinghRathore {56, EPAct Ji =S 2U0RTS S 2 Decided
309 Naresh Kumar (C-76, Ralsina} EP Act £9-01-2009 146/09 _ Decided
A.L.G, Versus Ms. Madhy Chawala
310 | Farm H. No. C-I1.8 EP Act 30-01-2009 | o0 ) Decided
RalsinaAravali Retreat Gurgaon
S Eurinder Pradhan BT,
[Farm House Mo, (45 A, Araval| 28-10-200%
1 Retreat, Aaizing, Schne, Gurgacn) EP Act 364/09 = Declded
s, Amiba Shpuria B {Farm Houss 28-10-2009
a1z Péa, F-35, Arnyvadifletraat, Raisina, EP Act 363408 = Dacided
Sphina, Gurgaca)
Sharde Agarwal giE, [Farm
313 Heise Ne. -4, Aravoll Retregt, EP Act 0209 | 00 - Decided
ﬂamggl l'_'-'u[p_ﬂﬁﬁi

A=
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Sheny Lhandra =it [Farm

M4 [House No. C:3, Aravali Refreat Raising,| £p act | 29-01-2010 15210 Decideg
- Gusgaem
PTG 2l (P i N, T 30-09-2009
315 1, Arawni) Rstraat, Ralsing Sabng, EP Act 309506 Decided
3 £} [ul]
s 30-09-2009
315 W@ 5-19, Aravaji Refreat, Raisma, EP Act 328/03 Decided
Zohna, Gurgacn)
Mubkwl Chang Agarwal fram Flodge Mg, 30-05-2000
37| P45, Aravai Rotreat, Raising, Sona, | £p Act ~£00 325/09 Declded
Gurgsan)
Manish Kumir (Farm Hiouze Mg,
18 | F-24, Aravali Retreat, Raisina, Sohna, | gp Act | 30-09-2009 331/99 Decided
5, Araoie Caren Foue NG, 30-09-2009
319 A-39, Aravali Retreat, Raisina, Sohna, | EP Act : 337049 Decided
G L¥}y]
Ku av alc IF3 -1
Holuse Na. D-27. Aravall 28-10-2009
EF{i] Retreat, Halsing, Sohna, EP Ack 357709 Decidad
Gu o
Mrs. Shatntals ﬁ_-uiirlﬁn [T EE
321 | (Farm House No. A-36, Arauwal; EP Act [ 11°12:2008 | o0 Decided
Reltreaﬁ5 Raisi Gury o
n on B, [Farm use
332 | No.G-4 B, Aravail Retreat, Raisina, | Ep acp | 11-12-2009 416/09 Deciden
G or1]
T STETaT Sharer CITars e 13-2009
Iz Fouse No. C-12, Aravali Retraat, | gp age | 18-12-200 420/09 Decided
Railcing, o ofi
il gy 11-12-2009
324 Hisigs Mo, G-18, Aravali EP Act 424,09 Decidgg
Entrpat, Raielna et 1
Fadam Parkasny Fumes g, [Farm 29-01-2010
LFL) Huuse No. D-46 AAravali Retrage, EP Act a1n Decided
Raislna,Gurgaan]
Anita Sukag etr, (Farm Rouse 26-01-2010
226 No. D-48, Araval) Retreat, Raisina, EP Act 11710 Decided
Guyr. 1
LI 5|.hi|ju"fu I IrF]'lur-ﬂJ.n 2Ty 29.01-2010
32y Mo D-48, Aravall HH.reat, Raizlna, EP Act 12410 Decided
] £
AiTTo BAThwar [Farm Hoyco o, 30-09-201]9
] D-45, Arayall Reireat, Ralsina, Schna, | EP Act 325709 Dacided
Gurgann) i ]
SHarnan( e, (Farm Hoes e 28-10-2005
izs F-27, Araveli Retraae, Ralsina, Schna, | ep Act L] Decided
Gurpann)
Mohinder Singh Grayver eir, [Farm 11-12-2009
330 Hilse Mo, 8-47 & 8rgvak Retreat, EF At 39109 Dacided
Rsing, Gurgaon]
Arun Sharma =l {Farm Hodse 11-12-2009
231 No. C-189, Aravalj Retreat, Raisina, EP Act 383/g0 Decided
Guraaopn
L ehannd otc; IEFn' House 11-12-2000 .
332 No. D-31, Aravali Retreat, Raisina, EP Act 415/08 Decided
Gurgaon
LE. LO| shan Kumar Chabhrg
{(Farm House No. C-14, Araval Retreat, 30-09-2009 Decided
333 Ralsina, Sohna, Gurgaon) EP Act 341709 .
334 Mamita Mehta (C-11-22, Raisina) | £p et | 29-01-2005 149/09 Decided
33s Sunil Kaira (CR-23, Rolsina) EP At | 27012003 151209 Decided
336 Sanjay Mittal (- 14, Raisjna} BP act | 25012009 17 o e Decided
== Pratesk E;r;?:ga (F-1a, B At | 29012005 [ - Decided
338 Gulshan Az 13In(D-5, Raising) EPAct | 29012009 [ e Decided
295 Gidifen = IJ:;? {557, EP Ay | 29-01-2009 150708 Dacided
e mrhm&":ﬂ"ﬂ' E;;ﬂl;.ﬁruvall EP At | 29-01-2009 188709 ekt

o



a1 |ROG "f;?;‘g}gg;;‘:,g;‘f'“"a“ EPAct | 99-01-2009 195/05 z Decided
R.0.G. Yersgs At ony
342 Jesudesen (D-17, Goiden Height) | gpag | U2-02-200% 239/09 i Decided
AL CH VErsws MiE Anssls
26-07-2007 :
343 Properties and Infrastructure EP Act 10707 o Decidmd
Ltd. et |
344 | Rapeov singh (C-141, Rarsina) EP Act oy 188709 . Decided
245 Capt. Vijay Malik (C-30, Raisina)| Epact | 29-01-2009 133/09 = _ Decided
845 | Shobha Tuli (CR-14, Ralsina) EPact | 2901200577 5 Decided
R.CLE. Versis 4K Luthra Farm
347 Hewse Mo, CR-37 Ralsinadraval) | gpag | 30-01-2008 189/09 Decided
fatrast Gurgann
RO.G. Versus Shiv Fohar -
348 Mefira (B-4, Raisina) EP Act 0-01-2009 175/09 — Decidery
Harmnan fai, Be & =
348 N e oy Arawal B act | - APREEDOIT S _ Declded
H.5.P.C.B Versiusz M7z s 06-08-2007
=) Remedies () Ltd. ts EP Act 20/07 - Decidad
351 s ey EPact [ 490420081 O = Decideq
352 | Sunil Luthra {-35-A, Ralsina) Epact | 29°01-2009 1 - o = Decided
383 | Jeewan Mohan (E-21, Raisina) EP Act 29-01-2009 849709 = Desided
35¢ | Anita Mittal (G-20, Raisina) EPAct | #01-2005 [ o 1 Dragided
Whnal Kuimar Jain (F25 25010
353 Ralsingy © " EP Act o (PP ; Decided
7P SR 01-
S "““"’i‘ff“.faﬂ?f T Epac | D020 | _ e
357 | Ashok Tuli (C-80-A, Raisina) EPAct | <9-01-2009 151/09 n_ Decided
358 | 1.5 Mundry (-1, Raishna) Pt [ 4012009770 c Declded
359 Sharad H”E!;:EE']‘“ e EPact | 290200871 = Decided
i . ] = = .
T B eV e e o i s
R.0.G, Versus 5. Susnil Gupta Farm 30-01-2009
361 Hougse Mo, CR-15 Raigina EP Ach 170/09 _ Decded
Aravall Retraat Gurgaon
362 Hajesh ‘:"p‘_‘;‘g,,'.f;f‘ (&-3-4, EPac | <F01-2009 1 . . _ Decided
363 P..M PRO Epac | W0z2000 oo Decided
&K, Banda [Farm Hoose fia o
364 | 12, Armvall Retraat, Raiging, EPac || 2012000 o0 e [ Decided
LS 75-01-3005 .
8= Raj Kumar GSupta EP &t 69 of 2009 = Decided
Alay EDDGT EEE [Farm
Hodss o, CR-27, Aravall Hefraat, 28-10-200%
e Rakzing, Sofina, Gurgaan) EP Acx 365/09 . Decided
ram ma = LT aid
367 No. A-58, Aravali Retreat, Ralsina, EP Act 392409 11-12-2009 3 Decided
Gurgacn ®
s5e Arind 5, Barrar (C-L-7, Raisina)| P agt 149409 <5-C1- T : Decided
259 Arvind S, Barrar (C-L-8, Ralsina)] £ act 129/09 29-01-2003 Dacideg
Bela Juneja etc, (Farm Hoyse L
378 | Mo F-5D A, Armyad Ratreat, EP Act 21110 28-01-2019 _ Decided
=i o
sLlant eke. [Farm s
171 House Wy, a7, Arval Reerest, | £p act appo9 | 11122008 - Declided
In a
o
o1 Hiliens TRE U, 29-01-2010
ara [Farm Halse Na, G-5, Aravall EF Act i Devided
| o, Hadsing, Gu ]
- TRASE Dhillders 29-01-2010
a7} (Farm: House No. -7, Arsvali EP Act 0810 i Decided
Reireat, Ralsina, Gingaon)
P




o
Lr, C.V.
Al travar gl laan, (D=1, Farm Singh, Regional
ars House, Raisina) EP Act 230/n8 Officer Decided
vr. CV,
R.D.G, Versus Fuldeep Singh Singh, Regicnal
5 | sindhu (0-22, oo Heghyy | P Act | 125/09 Officer Declded
F LA T
76 | Madhu Kall (C-44, Raisina) | gp ace 134709 5‘“9'gﬁ'::“:ﬂ'°"a' Decided
ur, OV,
RLOVE, Versis Suringer Bindrn Singh, Regional )
37 (0-B&, Galden Height) EPAct | 164/09 Officer Decided
DLW,
R.O.G, Versys Arvindam Ghosh Singh, Regional .
378 (B-22, Rmaing) EP Act | 178/00 O Decided
F U R
R.0.G. Versus Kirtl Kukreja (B- Singh, Regional .
179 24, Raisina) ©| EPAc | 177709 | At Decided
o v,
RO.G Versug LM Singhv) (A~ Singh, Regional .
180 21, Ralsing) EPAct | 194/09 Offlcer Decided
5 s
High: Paln Expatt Tours ete. {D- Singh, Reglonai .
381 70, Galden Height) EP Act | 243709 Officer Decided
ur. TV,
BangalCeremics {D-29, Golden Singh, Regional
Js2 Height) EP Act 244500 Officer Decided
Or L.
R. Radha Krslan {D-34, Singh, Regiona|
383 Ralena) EP Act 87109 Officar Decded
or, LY,
384 | Muisk Re) Juneps (E-8, Raisina) | = act 92/09 5'"gg'ﬁ'fc'-"egr'°"“' Decided
- G LY
RO, versus Wys Happy 3ingh, Regionai -
s Apparals {55, Aaksina) EP Act Officer Decided
o,
Mahender Singh Manda (F-530, Singh, Regional L
3IBE Raisina) EP act 84/09 Officer Decided
r. OV,
Sunil Kumar Gupta, F-8, Aravali Singh, Regignal
a7 Retreat Raisina, EeAct | 75/09 Officer Dacided
| FI 5 e |
388 | Radha Mohan (D-41, Raisina) | Ep Ac 157/09 5'"93};?:89;"“3' Decided
or. C.V.
R.O.G. Versus J. 5. Dhariwal (E- Singh,
3 £, Golden Height) EPAct | 115/09 Reglonal Officer Decided
Ly, W
LOLE Versiss Farmin per Singh Singh, Reglonai .
8D Pal {D-41, Guidan Hadghe EP Bct | 121709 Officer Decided
Or 7,
B.0\GE Viarsus Nadin Kumar {Q- Singh, Reglonal
391 33, Goidan Helghe) EP Act 123709 Officer Decided
Or. C.V.
FLOUG. Versim Ms. Nisha Sakal Singh, Regional
392 [0-61, Golcden Height EP At | 124/09 Officer =t
|8 [ il
393 | B.K. Sarkar (D-18-A, Raisina) | £p Act 143/09 5‘"9{“}%&:—;"’""” Detided

AS e
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== Dr. C.V,
394 | VR Kapoor [CR-25, Retsingg | ep At | 145109 RSE;'}E:;I Bacided
Officer
Dr. L.?-
395 | H.3. Ahslivalia {C-45, Rasing] | £p act 14703 | Singh, Decided
Officer
Ui’ C U.
396 Gubratan (C-14, LT =T EP Act | 1dmmpg Rigllg::’al Decided
icar
.G,
397 | B Agarwal (R-14, Raisina) | Ep ace 161/09 Rig}g:fal Derlded
?"II:IF
r. L.
RL.ONG. Versys SmitTabbeyash Singh,
<L {0-48, Golden Hewght) EP Act 153709 Regional Dectded
Officer
oLy,
RAXG. Vieryis Sulshagt, Chanelsr Singh, .
T2 1 Rishi (D35, Gokien Helgnr) | EPAck | 166/09 Regionai Decided
cer
LOUE, Vergs |, Venkataraman B'Sr" Ci:‘"'
400 | Farm House Mo, C-49, Raming | g act | 173709 e 3 Decided
Aravall Ratreat Gurgaa gfgf}ggra
[T e
R.O.G. Versus A.p Ahiuwalia (B- Singh, ;
402 66, Raisina) EPAct | 178709 Regioml Decided
Mo,
902 | Madhu Arors (CR-12, Raisine) | Ep aet 182/09 FS"“_F:;I Decided
DHE%
LY,
R.OG. varsys 5. Makan (&-72, Slngh,
03 Raising) EP Act 193/09 Regional Decided
. Officer
Or-C.v.
R.0.G. Versus Manaf Luthra (a- Singh, .
404 9, Raisina} EP Ark | 198/n% Reglonal Decided
Officer
L, N
R0:G. Versus Ninmead Singh {A- Singh, .
405 €, Ralsina) EP act | 169/09 Regional Decided
il
Ur, C.V,
R.0.G. Versus A-K.Singh (B-3, Singh
406 Raisina) EP Act 20305 Regionél Decided
OFficer
or. C.V.
R.0.3, Versis s Kemalesh /0 Singh,
407 Sharma ate, 1455, Ramina) EF Act 2C Regional Declded
Officer
ROLG. Versus Vivek Nagpa) c;.n;;]v.
s el Farm House Mg, c-123 EP Act 209705 Re Ian'al Decidad
Raisinadravall Retopat Gurgaan Oa‘gficer
R.0.G, Verkus Baepalc Kurnar ”‘S';n‘;f'
408 | Gupta Farm H.eig, coog Fesina [ EPAct | 210/09 Reglonai Decidad
Argvall Retrogl Gurgsan Dg".z
[ E.E.
Mrs, Gunjan Singh {023, Singh, .
410 Raksing) EP Act 8E/03 Regional Decided
HTicer
a11 SK. Gupta (D-21, Raisina) | £pact | sg/00 RiLriﬂﬁ; \ Decided
Ty
r. -V
RLO.G, Varsus Geata Manga {a- Singh,
—— 17, Ralsing) EP Act | 197/09 Regional Decrded
L
HiOLG, Vergus Rajan Sharmg Si.n ;1"'
418 | Farm House No. C-13 Raming | £p aq 207/09 Re ign;I Decideq
Aravall Fetrast Girgaon OJ‘gﬂcer

=
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£2,

br. G,V
414 Viresider Barsal (CH-30, Ralsina) | & act 150/09 If;g:;“ i Decided
Officar
LT,
. e Singh, i
4158 Urimika Kzpogr (r-1 5r Ralsina) EP Act Hi/0n Regional - Decided
Officer
LT, OV,
L Singh,
416G Jayant Shah (g 42, Ralsing) EP Act 141/09 Reglonal - Decided
Officer
or. C.V,
a17 Deepak Gupta {G-4-A, Raisina) EPAC | 142/m0 R?;ig:él i Decided
Officar
oL,
418 Ea Wshan O Gupta (CR-6, Raisina} EP Act 155/09 Singh, c Decided
Regional
Ellf ks
r L.V,
419 Leela Malr (E-4, Raisina) EPAct | 74700 5'?:1':| N bDeaded
lcer
K-R. Teneja (Farm House No.g- 14/05/2014
420 ?l.hmij_ifll Retreat Ralsina) EP Act S/ 914 : Declded
4an i A 1’;5{,1,&"3;[‘:;;3@1‘}';?' EP Act | 8/7/2014 153/14 : Decided
H.C Takyar (Farm Hause fe.a- 1.
422 5, Amvali Aereat Raisina) EP Act 12/5/2014 76il4 Declded
Shiv Raj Kumar {Farm House No.D- .
- 37,Aravali Retreat Raisina) EP At | 12/5/2014 70/14 = Decided
DECIDED in faworn
board, M/s
424 HSPCB Vs Ansal Housing Bp At | SW0Y2007) . Ansalioguing again
Mied case in Higl
court which is
|_ pendlnqvg

425 Avawaed: L Eetzeat €f Act 20

<L
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Details of {75+13) 88 court cases:-

| Sr, No. Title of case
T {3.E.M.Marble, Opp. Pillar No. 04, Marble Market, Sikandarpur Ghosi, Gurgaon
2 |Shubh ENT, Marble Market, Slkandarpur Ghosi, Gurgaon
3 |Delni Malian, Marble Market, Sikandarpur Ghosi, Gurgaon
4 Mimal Naith, Marble Market, Sikandarpur Ghosl, Gurgaon
5  S.K Marble, Marble Market, Sikandarpur Ghosi, Gurgaon 1|
| & Swaslic Marble, Marble Market, Sikandarpur Ghosl, Gurgaon
7 |Anil Marble, Marble Market, Sikandarpur Ghasi, Gurgaon i
& |Manjest Gas agency, Marble Market, Sikandarpur Ghosl, Gurgaon
5  [Shiv Shakti, shop No. 40, sector 34, Opp. Metro Plllar No. 0%, Marhle Market
isikandarpur Ghosi, Gurgaon
10 Rakhofiya Marble, Marble Market, Sikandarpur Ghosi, Gurgaon
11 Shn Sai Grantes, , Marble Market, Sikandarpur Ghosi, Gurgaon \
12 |Shri Saili, Marble Market, Slkandarpur Ghosi, Gurgaon
13 [Tripati Marble, Marble Market, Sikandarpur Ghosi, Gurgaon
14 |Aman Marble, Marble Market, Sikandarpur Ghosi, Gurgaon
15  Bhree Suman, Marble Market, Sikandarpur Ghosi, Gurgaon
16 City Marble, Marble Market, Sikandarpur hosi, Gurgaon ;
17 Minayak Marble , Marble Market, Sikandarpur Ghosi, Gurgaon
18 Vikas Marble,Opp- Pillar No. 09-10, Marble Market, Slkandarpur Ghosi, Gurgaon
18 (Shri Babu Bali, Marble Market, Sikandarpur Ghosl, Gurgaan  *

Fo—
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20 |Jai Baba Marble, Marble Market, Sikandarpur Ghosi, Gurgaon

21 Durgal, Vikas Marble Market, Sikandarpur Ghosi, Gurgaon

22 [Triveni Marblé, Marble Market, Sikandarpur Ghosi, Gurgaon &

23 Omparkash Marble, Marble Market, Sikandarpur Ghos, Gurgaon

24 Adhuntk Marble, Marble Market, Sikandarpur Ghosi, Gurgaon =

25 M/s Jaln Granite, Marble Market, Sikandarpur Ghosi, Gurgaon

26 Marble Touch, Marble Market,SikandarpurGhosi, Vlllage- 'Slkandarpur
(5hosi, Gurgaon- Mehraull Road, Tehsil &District-Gurgaon

27 Ashwarya Marble & Granite, Marble Market, Gurgaon '

28 1Gem Stone Impex Marbles, marble Market, Sikandarpur Ghosi, Gurgaon

29 Sarveshwar Granite, marble Market, Sikandarpur Ghosi, Gurgzon

I Goyal Marble House, marble Market, Sikandarpur Ghesi, Gurgacn
3t Marmo Tech Contractor Pvt. Ltd., Gurgaon, Haryana. Marble market
32 Santosh Marble, marble Market, Sikandarpur Ghosi, Gurgaon, Haryana.
33 Shri Ganesh Marble, marble Market, Sikandarpur Ghosi, Gurgaon Il
34 !Procall Pvt. Ltd., marble Market, Sikandarpur Ghosi, Gurgaon 1
35 Dai Jaindera Marble, marble Market, Sikandarpur Ghosi, Gurgaon
36 Jai Mata Marble, marble Market, Sikandarpur Ghosi-Gurgaon
a
37 |Khandelwal Sales Corp marble, marble Market, Sikandarpur Ghosi-Gurgaon
38 |Adinath Marble & Granite, Gurgaon
39 |Dswal Marbles, marble Market, Sikandarpur Ghosi, Gurgaon
40 !Honey Marble, marble Market, Sikandarpur Ghosl, Gurgaon




41 Jai Shree Industries, Marble Market, Sikandarpur Ghosi, Gurgaon

42 |Marble Shoppe, marble Market, Sikandarpur Ghosi, Gurgaon

43  [Naveen Marble Art, marble Market, Sikandarpur Ghosi, Gurgaon ™

44 |United Marble, marble Market, Sikandarpur Ghosi, Gurgaon,

45 INavekar Marbles, marble Market, Sikanderpur Ghosi, Gurgaon, Haryana

46 [Khandelwal marble, marble Market, Sikanderpur Ghosi, Gurgaon

47 [5hri Yogmaya Marble, marble Market, Sikandarpur Ghosl, Gurgagn i 3

" 48 |Arora Marble Point, marble Market, Sikandarpur Ghosi, Gurgaon
49 [ain Enterprises, marble Market, Sikanderpur Ghosi, Gurgaon

50 Pooja Mining & Marble Pvt. Ltd., Metro Pillar no.19, Marble Market, Sikenderpur
Ghoshi, Gurgaon.

31 |Gem Marble, Opp.-Pillar no.18, Marble Market, Sikenderpur Ghoshi, Gurgaon.

52 .Supreme Marble & Granite, Opp. Pillar No.-14-15, Marble Market,
|S|I(enderpur Ghoshi, Gurgaon. »

53 IRawnder Pal Gawal Pahari)

54 Mirender Kumar (Gawal Pahari)

55 [Manjeet Singh (Gawal Pahari)

56 (Gurucharan Ghal (Gawal Pahari) B

57 5ita Ram (Gawal Pahari)

58 |Vijay Grover (Gawal Pahari)

58 0Om Prakash {Gawal Pahari)

50 Cow Dairy/Shed Opp. Metro Piller No. = 02, Marbie Market Sikenderpur Ghosi,
Tehsil & District- Gurgaon, Haryana -

61 M/s Kiryana Store/House, Back Site of Arora Marble Point, Opp. Metro Piller No.
i 13, Marble Market Sikenderpur Ghosl, Tehsll & District- Gurgaon, Haryana

62

/s Durga Auto Center®, Opp. Metra Piller No. - 21, Marble Market
ikenderpur Ghosl, Tehsil & District- Gurgaon, Haryana

[~
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24

Arun Bikas Guha C/o0 Dream island, Roz Ka Gujjar village, sohna Address: H
1541, Chitaranjan Park, Near Nahru place Delhi, Khewat No. 1,Mutation No.
3606 as per revenue record

64

Mr Mika Singh aka Amrick Singh s/o Ajmer Singh c/c Kings jungle, Roz Ka
iaujjar. Address: Chandan Nivasi, B-97, Vikaspuri, New Delhl, Khewat No. 1
Mutation No. 4770 as per revenue record

65

Major Swadesh yadav c/o Water Banks, Roz Ka Gujjar village Sohna,
Address: G-18, Masjid Moth, G.K. II,New Delhi-110048, KheWwat No. 1
Mutation No. 2683,2684,2685,2686,2687,2688 as per revenue record

66

Mr. Sandeep Dhul c/o Camp Caravon, Roz Ka Gujjar village, Sohna,
Address: #23, Corporate office Hauz Khas village New Delhi-110016, Khewat
No. 1 As per revenue record :

67

Ms Sanglta Singh ¢/o Sens Eco-adventures, Roz Gujjar village, Sohna,
Address:- Sangita Singh c/o Saran Singh, C-123 (Second Floor) Defence
Colony, New Delhi-110024, Khewat No. 1 Mutation No. 4803, 4804, 4805. as
per revenue record

BB

Col Narender Kumar ¢/0 Mercury Himalayan Exploration,’ Roz Ka Gujjar
willage, Address: Mercury Himalyan Explorations Ltd. Jesvan Tara Bullding,
IParliament Street, New Delhi-110001, Khewat No. 1 Mutation No. 5033 ag per
revenue record

69

Mr. Mika Singh aks Amrek Singh S/0 Ajmer Singh, Roz Ka Guijar, Address:-
Chandan Nivasi, B-97, Vikaspuri, New Delhi, Khewat No, 1 Mutation No. 4769
as per revenue record

70

M/s Sarvan Rewari hiri S/0 captain $.5.5 Kbrl {Roz Ka Gujjar), Address:- B-
1, Hauz Khas New Deihl, Khewat No. 1 Mutation No. 3817 as per revenue
record

71

Mr, Bhupinder kumar Shekri S/o Madan |l (Roz Ka Gujjar), Chin Min Farm,
Address:- Satwari Meharuli , New Delhi, Khewat No. 1 Mutatlon No. 4068,
4069, 4070, 4071, 4072 as per revenue record.

72

'Subh Granite,Marble ;

73

Market,Sikenderpur

74

Ghoshi,Gurgaon

75

Harpal Singh Oori {(Gawal Pahari)
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Sr. | Name of the Case | Section & Act | Case Dateof Nameof |Name of Against
no, under which No. decision  the the and in
case is filed complaina Advocate Favour
nt of Board
1 | Sanjay Aravli 137\09 | Acquitted Dr. C.V. |Ms. Against
Bhatnagar Notification on Sngh Ranjana the Board
(Gawal 15.02.20 Sharma
Pahari) : 17 1
2 | BSF Aravli 22\07 | disposed [Dr.C.V. Ms. In favour
Cooperative Notlification off on Singh Ranjana of Board
House dated » sharma
BuildingSociety | 31.03.201
| Ltd. J & .
3 | Sonia Sood Aravll 101\0¢ | Dlecharged Dr. C.V. [Sh, Against
(Gawal Paharl) | Notification an ssingh Ravinder the Board
' 07.04.201 Rawat
S
4 | Satya Prakash | Aravli 118\09 | Acquitted D CV. [Sh. Against
(Gawal Pahari) | Notfication on Singh Sudarshan | the Board
dated Kumar
02.03.2017 | ¢
5 | Jawahar Kalra | Aravll 78409 | Acquitted |Dr. C.V. Ms. | Against
(Gawal Paharl) @ Nodflcaton on Singh Ranjana the Board
dated ‘sharma
| 11.01.2017
6 | Sandhya Jaln Aravli 112\09 | Discharge Dr, C.V., Ms, Against
(Gawal Pahari} | Notification on Singh Ranjana the Board
29.09.201 * ISharma
5
7 | Devender Aravli 117709 | Discharged |Dr. C.V. [Sh. | Against
Khanna S/o Sh. | Notification on dated [Singh [Ravinder the Board
R.s. Khanna, 28.01.2011 Rawat
R/O C- 8, s
Cannaught
Place, New
delhi (Gawal
Pahari)
B | Sanjay Bakshi | Aravli 1009 Acquitted Dr. C.V. [Ms. Against
{(Gawal Pahari) | Notification on Singh Ranjana the Board
dated Sharma
09.03.20
| 17 |
9 | Deepika Rawat | Aravli 106\09 | Discharged Dr. C.V. B5h. Agalnst
(Gawal Paharl) | Netification ondated Singh  fSudarshan | the Board
15.01.2016 Kumar
10 | Subh Prabhat Aravli [ 103\09 | Acquitted [Dr. C.V. Ms. Against
(Gawal Pahari) | Notification on Singh Ranjana the Board
19.07.20 Sharma
=" = 16 SR

L]



£%

11 | Dutt Air Aravli 100/09 Dismiss [Dr.C.V. [Sh. Against
Commander Notlfication on Singh Ravinder the Board
(Gawal Pahar!) dated Rawat

| 10.07.2013 =

12 | Capt, Aravli 113\0%9 16.01.2018Dr. C.V. 5, Against
Devender Notification ’5ingh anjana the Board
Singh Gera i Eharma
S/o Sh.

Krishan Lal

Gera, Rfo L-

3/14, DLF

Phasell, Gurga '
on {Gawal

_Pahar) ,

13 | Dream Aravli | 127\14 Dismiss |Balraj . Sh. Against
Automobiles*, | Notification on dated Ahlawat [Sudarshan the Board
Opp. Metra Piller 16.02.20 Kumar
No, - 22, Marble 18

Market
Sikenderpur
Ghos), Tehsil &
District-
Gurgaon,

Harvana
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Cérvmind mndar Aravl Batificetion deted OF 051503 0 was discescad that the aotion ai ger NGT
artiar ol 433 3o BE kiclation coiies are is e taken by Esoostlve Odficer, ME Sokra:

[Sr. [ Farmdiause No/ | Wnasea No of Land Latituds & Usnauthrised Btion taken By UL |
Mo | Strusture Detail Longiuds Dotall | construction details. Bupt.
{hatre of
comytruciion and area) | *
R HfTA, 2,301, - Parmanent T Watiee bued vliE Ne.
Congtruction snd 170 AL el fared
) st a0
F] A4 BT 4 E | Permanent Hatice lssund vide Ko,
uction and 3270 | 5P/ 3men, Dawed
; 1hgh. = 25.0% 2000
E ] 05, 20/ 20, 25,245 - Pifrmaiing FMiotice lpsied vidi Ho
Consteucion end 235 | SPL/3ime, Oetad
St TLOE B0
] g 0L 23, 280, 2 - Prrmanen Rt iesued sidie Ho
10 Comstrnuctonand 180 | §P0 e, Daed
iy S FR05 2020
L I FETTRRCEE T e 1] = Permanant Nikics |isead vide Na.
Construchion ard 375 | SPUSmo Daanid
= = rEf T
[] A4 INRROILE3, = Permanent Hotice Heaed vide No
I, 19 Conztruction il IEDY | 3L oL, Raled
i) . 33.65.5020
7 1T TE08, 15, 17, 1R, = Permaran] hotce lusued wide Mo,
15 Congtrutiian und 1232 | BPL 7 mo, Dated
Anf 'ii-ﬁiﬂlﬂ
] [T FLIFEL G - Peerninent | Notloe lssued vidd No.
Comstruction and 150 | SPLAESmE, Diled
S, JiHﬂ
3 | AdS 23,018, 16,17 - PErmar Hotco tsued vide No.
Cortivgtion and 400 | P9 nicy, Dated
| gkt 2% 05 2020
| 30 | A-21 | 28¢HAmin, 1amin, - Permifial Hope |zayed vde Ha

w




Pt
BN ] T 16min, £3min, [ Constrictionand NA | SPL{10/mcs, Dated
| 17min, 18min 1 -43.05,2020
1 Al 23//41min, 12min, - Permansnt Netics Iesanatade ha,
| 19min, 20min, Construrtion and 570 | SPLTL{me Ciated
24/716min Sufr ] EOEREE -
| 12 | A28 30042, 23122, 23 = Parmanank Hotice irsued i N
Constractlenand 501 | 9RL/T2 mas, Daded
i Sgft 213053020
13 |J!;-:'_'i 23/18min, Z2min, = Permanent Helos soed vide Moo
| 23min, 394 Zmin, Construction and 180 5L 1 e, Dl
3min Soft, 33.05.30320 -
|14 A3l 31/1min, 10mn, - Parmanent . leatce Bsued vide No
11min Genstrociion gnd 300 SF LA o, Dilted
Saft £4.05.2030
= A-310 31//3min, Bmln - Permanent MNidice finaed vide Mo,
I Construction and 1250 | SPLA%mes. Dated
Soft. 20053030
15 A-3TH 31//5, émin - Petmanent Hotize i v Mo,
Construction and 100 ERU 1R rees, Dajad
| e | ! Saft 23 052020 ki
17 A-13 34/11min, TImin; o Farmanent Motics iipped wide Ha.
1%min, 19mia, Carstruction and 1400 | BPLAIT mey, Damesd
20min, 13Min Eqte 1305908
1B | A-338 31//14mln, 15min, - Permanent Notice Issued vide No,
16min, 17min, Construction and 300 SPL/1B/mcs, Dated
. 2dmin, 15min Suft. 23.05.2020%
19 | A-2S | 31/M12min, 13m i, - Pecmanent Notice Issued vide No.
18min, 19min, Construction and 1000 | SPL/19/mcs, Dated
0min, 210win, Saft. 23.05 2020
_22min. 23min
i} Al 41/ f4min &M, - Fermanent Nolicz Iszued vidg No.
Fri, fmin, 13min, Conctruction pnet 280 | SPLA20/mes, Dated
man Saft. 23.05. 2020
I3 A4R 42406, Tmin, 13min, - Permanent Neorti e Jasued vide Mo,
Admin, 159min, Constryction and 500 | SPLf21/mes, Dated
, 17min, 18min Saft. - 23415 2020
22 | M 31//20min, 21min, - Permanent Hetieg 1s5uad vide No
| $2t/1min, Zmin, Construction and 300 | SPL22{mes, Dxted
amln, 10min Saft. 24,05 2010
[23 [Aarc Si{[amin, 3rn, = Paimanent Hietice lyscsed Widp Ko
Bmin, 9min, 12min, Construction and 200 | SPL e, Datad
13min. 18min saft 3. o)
2% Al 42/ f9min, 10min, - Permn et Motice Issued vide Na.
| Iimia, 42min ConsiicHan end 2200 | 5PL/24/ mes, Dated
Saft, . | 23052020
5 | Re54 |53/ Amin, Amin, - Perinanant Notice Issued vide No.
Ttnie. 3min, 13min, Constrizction and NA £P4/25/mes, Dated
14emilny, 17, sqft. 23,05.2020
| 1&iin, 42 /24min ¥
26 | A5Y ta//14min, 12min, m Permanent Motice issued vide Na
| 19min, 20min, Censtruction and 6557 | SPL/26/mcs, Dated
| 2imin, 22mnin, 1Bmin Soft, 73 052020
i | A15 &41//12min, 1Smin, - Fermanent Notice 1ssued vide No
2Bmin 23min, 22min, Construction and 3130 | SPL/27/mcs, Dated
54/, dmih Saft 23.05.2020
|28 [A312 41//18min, 15min, - Permanent Hotica Wisuad vide Ne,
L




=
i P G
[ 16men, 17min Consttuctionand 320 | SPLAZAfm s, Dxed
Saft 23 05 2030
[29 [Aze 63//1min, Zmin, - Permanant Notice Issued vide No.
5 Brin, 9imin, 10min, Construetion and 1589 | 5PL/29/mcs, Dated
12min, 23min Saft 23.05 2020
ap 2-11 | 754 /8min, Fvin, - Permanent Motice tysoed uile M,
1 12min, 13min, 14min Canstruction and 700 | SPLIM ey, Balesd
| Saft. PR L E ]
31 B 254015, 16, 24511, - Permianent Farthor i wisl ¥idg Ne
0 Construction and 1389  [5FL/31kmey, Dated
' saft 28,08 P2
32 | Bs 24/ /7min., Bmin, - Permanent Notice Issued vide No
12min, 13min Construction and 150 SPL/A2/emes, Dated
Saft 23.05.2020
23 B 24/{11min, 12min, = Permanent | Notice Issued vide No.
19min, 20min, Construction and 8148 | SPL/33fmcs, Dated
21min, 25// 16min, Saft 22.05.2020
. 25min ) ARE
38 | B4 24//1Bmin, 39mln, - Permanant Norice is5ued vide No.
2imik, 22min, Corabfuctlon snd 772 | SPLI34/mcs, Dated
28//1min saft | 23.052020
[35 | B15 2471 %emin, 16min, - Parmanant Fatich GEUbad vide Mo
17min, 24min Constructionand 300 | SPL/35/mes, Pated,
faft 33,08, 2020
15 f-16 244#18min, 19min, - Permanant Hiotite eund viske M,
2imin, 22min, Construction and 75¢ | &L/ med, Datad
23min,. 29//1min, Seft. 23,6520 -
| Zmin
37 B-22 5 24 2T Emin, 24min, - Parmanent W ogiee Issipd wide Mo.
29//2min, 3rnin, Construction and 2760 | SPLA37mwr, Defed
Imin Sqft. 23.0% 2020
18 827 30//1min, Zimiin, - | Permanent Notice Issued vide No
9rpin, 10min Construction and 3957 | SPL/3lsmics, Dated
Sgft: 23.05.2020
39 | B3} 3, 3mln, 10rmin, - Poemanent Nalice |seued vide Ma,
Lmin, 12min Constiustiznand 3525 | 5PL32/mus, Dajed., -
%afc + | 23.05.2000 - . .
ay B398 41 30/f14min, 16min, - Pyrmargnt Notice Issued vide No
17min, 24min Corsiructienand 300 | SPL/aD/mes, Dated”
Saf. 23,05.2020
41 | B-40,428&44 29//16, 30//14, 20, - Permanent Notice Issued vide Na.
29/125, 304126, 21, Construction and 3951 | SPL/4L/mes, Dated
| 43/111 Sof, 23.05.2020
42 A-51 | 53f/1min, 2Zraim, = PImanarm Notice Issued vide do,
| Bmin, 3min, 19min, Conitructlon end 331 SPL/42/mcs, Dated
| Limin Saft 23.05.2020
M | BE 30//18min, 19min, - Permanent | Nalie lsaued vide Ho.
22min, 23min, Construztian and 1014 | SPLA43/mus, Dated
43/{imin, Zmin saft 23,05 2020
&1 h-E5 30/f23min, 24min, - | Permanent Moatice Issued vide No
43y f3rin, 8min, Construction and 100 | S5PL/44/mcs, Dated
9min, 2min | Soft 23.05 2020
45 B-5T B4//7min, 8rnin, - Permanent HoTics lagind vida Ho.
13min, 24min, Construction and 200 | SPL/4%/mcs, Dated
15min, 16min, 17min Saft. 23.65.2020 i
45| B-64 43//5mip, Gmin, | - Pacmanant Haficegssued vide No.
a2

o



= Timin, tdmin Construction and TS | &L/ M ma, Daled
| soft. - 23, 05300
47 | B-66 43//5mm, Gmin, - Parmanant Notice Tssued vige No.
7min, 14min, 1Smin, Comsvruction and 300 SPL/AT/mes, Dated
1fmin St P ok
LC YT 43//6mm, T8min, = Permanent Mexicy Inpsopd wide fa,
15min, 16rmin, Cohstruction and 360 LA s, Dok
17min. 24min Sait rt_i-ﬂ.'.'_-il}a
L) C-2 #B//min ,8min, - Permanent Rutioe kestiind wida Ne
12min, 13min, 18min Construction and 336 SPLMS i, Difed
L = Saft. __|23.05.3000
50 [ ¢ Z5/71 tmin; 18min, = [ Notice.Issued vide No, |
23min, 24min Cersiruction and 2175 SPL/50/mcs, Dated
| - Saft 23.85.2020
| 51 c13 13//4, 5,6, 7 - Fermanent Rotice lssued vide No.
Construclion and 5379 SPL/S1/mes; Dated
Saft. 2305 200
52 C-1e | SAr8, 12, 2819 = Permanent Monigs Issued vige Mo,
Construction and N4, SPESS Aimes, Dated
- Seft. 23.05.20.20
=3 023 293/f1mip, 10min, - | Permanent |, Noticn lusupd vids Na.
28//&min, Emin, Construction and 2571 | sp Lf53/mex, Dated
15min, Sqft 23.05.2020
] -2 3£ 20mim, 2dmin, - Primoneig Notive Jssued yide No.
Zimln, £24//25min, Conetruction and 1050 | SPL/54/mcs, Dated
S14f5min, 52/¢1min Sqft 2305 2920
55 .28 52f/{1min, 2min, " Fermanent Nutice Jssued vide No.
3min, Bmin, 9min, Coenstruction ang 1052 SPL/S5/mcs, Dated
- 10min, 12min Sgft. 23.05. 3020
56 C-29 & 21 2B//15min, 29// - Permanent i Hotlce |soued yidp Mo,
2min, 3min, 10min, Construction and 1651 SPU/SE . Drated
1imin Sqit. 23.I:E._m_. Tra A =
57 C-30 52//7,8, 12,13, 15 - Petmipnend Mol haued wigde o,
Canibrucsion and M, L5 moy, Dasnd
- 2 2305, 1020 |
58 | (-3 29[ /B, Srin, | Permanent Nozice Issued vide No.
A1amir, 12rmun, 20m|p Construction and 1070 SPL/SB/mcs, Dated
. Sqft 23.05.2020
59 €34 53/f13, 15, 16, 17, - Permanent . #* | Natice [ssued vide No.
4. 25 Construcetion and NA SPL/59/mes, Dated
Sqft. 23,05.2020 1 .«
ED C-36 52//16min, 17 min, - Permanent Notice Issued vide Na,
[ 25min, 24min, Constrdction and 4396 | SPL/60/mcs, Dated
65//4min, Smin Sakt. 23052020 -
61 C-42R 44 64/ iimin, 10min, - Permaneni Nedce lssued vide Mo,
11min, 12min, 20min Construction znd 4950 SPL/81/mcs, Dared
65/f15min Sqtt. 23 052020 ]
62 45, 047 13/f37min, 29min, = Permanent HE hiotice tssued vida No.
2hmiin, ££//3min, Construction and 3690 | SPL/E2/mes, Dated
Amin Sqft, 232020 "
-1} 51 Hai-29//24min, - Femehens Natice ssued vide No.
25min, 34//4min, Construction and 5391 SPLe2 fmes, Dated
Smin, 7 min Sqft, 232.05.2020
68 | G5B . 86//6,7,14, 15, - Permanent Matice lisyed vida No,
B5/#10, 1§ Construction and NA SPLEd mee, Dates |
| Sqft. 23.05.2020

32



3
65 | CE0 B6//13min, 1dmin, Permanent Habce sund vide o
15min, 6min, Corsfruction and 801 | SPLG% mos, Dated
| 17min, 1Bmin Safc 33,08 000 e A
[ [y 1 g1/f16, 210 Permane Pasticw |wsuil widi Ho.
Construction and 2025  FSPLAES ey, Oated
Saft IR0
&7 71 43/713rmin, 14mik, FRrmanent Natice Issued vide No.
17min, 1Emi, Constrection and 1133 | SPL/67/mcs, Dated
19rmin, 22thin, 23min Sofit 23052020
£4 o] 91//6min, 7min, Permanent lHotige layag vige W,
gmin, 13min, 14min Construction and 64 SPLGE T, Dated
Saft. 20052000
B9 -8 91/ f18mtn, 25min, Permanent Natice lssued vide No
532,/f20min, 21min Construction and 750 | SPL/6%'mcs, Dated
. Saft 23 05,2020
Ta C-80 A 109//8miIn, 9min, | Permanent | Notlee Issued vide No.
12min, 13ndn Canstruction and 743 SPL/7D{mces, Dated
saft. _|23.052070 g
71 C-83 53//159min, 20min, Fesmarent Wotice issued vide Moo
21smilm, 22min, Cimtioction and 4759 | 880077 freca, Dated
B min Sah. 23052030 .
72 C40 116//19min, 22min, Parmanent Notice Issued vide No.
18min, 23min Consvuctionand 70D | $PL/72{mcs, Dated
Saft. 23.05,2020
73 904 F1E9//20, 100134 Permanent . Notice issued vide do.
Construction and 276 SPLS73/mcs, Dated
saft = 23 05,2020 5
74 | G0 74//2%enIn, 16min, Permanent Hoticy {t3umd vide No
75//11miin, 20min Construction and 3670 | SPL/24/mes, Dated
Soft 24.05.2020 e
75 | C-103 76//16min, 25min, | Pecmapent Notice issued vide No. |
75/{19min, 20min, Construction and 225 SPL/75/mcs, Dated
2amin, 22min Sqft. 23.05.2020
76 C-105 & 107 78//25mén, Permanent. Notice Issued vide No
75002 Imin, Construction and 360G SPL/76/mes, Dated
| B8 fmin B&#PSmin Sk, 23.05.2020
rr =103 05/ Fmin, 2min, Permanent MHoticewssued vide Mo,
10wriin, B6//5mn, Construction and 150 SPL/77/mcs, Dated
! Bmin Sgft | 23,05.2020
73 C-115 & 117 B5//d, 9,11, 12 Permanent Notlce P wile Mo,
Construction and NA SPLFE e, Dalgd
Saft. 13052000
M | Caiy #5¢12min, 19min, Frimanans, Matice lssued wids Mo,
* | 20min, 86//16min Congtruction and 300 | iPUﬁﬁmﬂfi‘l:ld
saft. | 230532070
(80 | GAI LK 92/31mwn, 12min, Permanent ! Nortice Issued vige No,
19min, 20min Coanttructlonand 266  SPL/BO/mues, Dated
St 23 05 2020
.1 £-1421 139//13mln, 14min, Permanent Natice issued vide No
17mia, 18min, Construction and 2480 | SPL/81/mrs, Dated
23min, 24min Soft. i 23.05.2020
-r 1-24 10%/7, B4, TT,18 Permangent : Notice Issued vide No
Construction and 1000 | SPL/82/mcs, Dated
| Sqit. 23,05.2020 o
83 | €1 | 109/f8 9,12,'53,14 ' Permanent Natice issued vide No.
! Construction and 324 | 5PL/83/mes, Dated

5

AN




L |
| Gaft. | 23.05.2020
o -6 & C2-8 2 -I92{;‘2rn'm, 3min, - Parmanent Notice issued vide Mo,
4min, 857/ 24mn Construction and 180 SPL/84 mes, Dated
= Saft. 23,05.2020
85 C112 B85/ mn, 18min, - Permanent 2 Notie lusumd vide Ma,
22min, 23min, Jmin Construction and 150 | SPLIASfmyes, Datad
Soft. 22.05.3000
BE Ci-FA 64/ fEamin, 23min, - FPiermanant Motipe issued vide No,
7aff2min, Irin, Construction and 1800 | SPL/B6/mcs, Bated
i 4min, Tmin, Brmin Saft 23.05.2020
H7 CR-4A 10//9mini, 10min, - Parmanent Holice issued vide Mo
1imin, 12min, Construction and 2316 | SPL/87/mcs, Dated
13min, 20min, Soft 23.05.20%0
9//6min, 15min, T
16min
B3 CH6 9//16min, 17min, - Permanest Natice tssued vide No.
1Bmin, 2&min Construction and 2036 | SPLIEE/mcs, Dated
— Saft 123.05,2020
2] CH-20 | G2 imin, 22min, - Férmanent Notice issued vide No
28/ {imin, Zmin Construction 3nd 100 SPL/B9/mcs, Dated
ez Sat. 43 DI5-2EII(]
L] CR-£1 & 114 Bff25min, 24/f1min, Permanent Makipw |sscmd vl B,
25//5min Comstraction and 2268 | SPL/SCmo: Dated
Safr. 1305 330
91 CR-128 24//10min, 11min, u Permanent Notize Issued vide No.
| 25{ fémin, 14min, Canstructlon and 5231 | 5PL/91/mes, Dated
1Smin, I6min Saft 33052020
8% | CR15 25{Mmin, 12min, - Permanent Hoteom l1sied vidy Mo.
19min Construction and 1000 SPLﬂiifmr_gﬂatgd
Saft. 13.05. 2020
93 CR-A6 & 16A 25//9min, 11min, - Fermanent Nolice issued vide No
12min, ¥3min, Construcxion and 2118 | SPL/93/mcs, Dated
20min, 22 min Saft 23.05.2020
84 CR17 25//11min, 20min, - fermanent | Notice Issued vide No.
2imig, 22min Construction and 29883 | SPL/@4/mcs, Dated
Sgft 23.65.2030
185 CR-21 27//3min, dmip, - Permanent Hebipe lssued vide Mo,
&mln, Trnin, Brein, Construction and 300 | SRS mis, Dreted
ddmin, 15min Saft 23,05 3000
56 CR-12 22/f7min, Bmin, =l Permanent Netice issued vide No
13min, £4min, Construction and 450 | $PL/96/mcs, Dated
15min, 27min Saft 23.05.2020 Al
97 CR-22 277112 inRseena - Permanent | Hotie |ssued Mpe MO,
Rest of FallsIn Construction and NA 5P 197 mes, Dated
| fairger Bams Saft. 23.05. 2020
S8 | CR-24 27/{12mimn, 18miin, - Permanent MNotice lssued vide No
19rnin, 23min Construition and L5584 | SPL/SB/mcs, Dated
S 23,05.2020
| -5 375 1emin, 20min, - Permanent : Notice Issued vide Mo,
2imin, 22min, Canstruction and 270 SPL/99/mcs, Dated
23rnin, 46//3min 5qft 23,05.2020
100  CR278%729 A5/ 1min, 2mn, - Permanent Notfte Issued vide No
Smin, 1min Conskruction and 140 SPL/100/mes, Dated
Saft. 23,06, 2020
101 | CH-30 | 4a/f11min, 20min, - Fermangnl Notice Issued vide No.,
| 42//15min, 16min Conslruclicn and 180 SPL/101/mes, Dated
o

Y



Soft 23.05.2020
102 | CR-31 A6/ 20m 8, Parmanent Hanice |ssued vidn He.
#7fFismn Construction and 75¢ | P00 mes, Dl
Saft 1305 030
m |1 2T/f15min, Permanent Nonce |ssued vide No,
2&/f2rnin, Smin, Construction and B14 | SPL/103/mcs, Dated
| Ahenbn, Limin, 20min Saft. 23052020
1w |2 27)7 36min, 2400, Permanent < Pt Benuced ¥ide ko
25mun, 207 Hmin, Camtruction and 225 | SFLA10 ik, Tabesd
Enfe U aaanaods it}
105 | D-5&5a 28//12min, 13min, Pecraninng Wotme lysued vide Mg,
18min, 19min, ! Construction and 4445 [ SPLA0S/mes, Dated '
20min, 21min, 22min 5ot 23.05 2020
106 | O-B adaining 45411 Permanent Natice fssued vide No. |
Construction and SG0 SPLf106/mcs, Dated
Seft 23.05.2020
107 | D-3 45 f3min, dimiry Fermananl Wodce luued wide Ne
$min, 7fin. 43min, Convtruction and 3017 | SPLILI7 mes, Dased
28}/14min fuf. 23053030
108 | 012 45/78min, Snin, Permanent . | Hawde Issued vide Na
11min, I2mm, Construction and 256 | SPL/108/mcs, Dated
13armin. 19:min, 33 min Saft, 23052020
WE | D-12 B IS &5//delh, Smin, Permarent Motice Issued vide No.
Smin, 7min, Bmin, Construction and SPLAAD9 mes, Dated I
13min. 14min 10300 Sqft 23,05 2020 |
110 | b-14 45//12min, 13min, Permanent Motlce Issued vide Mo,
18 min, 19min, Construction and 1180 | SPL/110/rcs, Dated
20min, 21min, 3 2mis Saft. 23052020 & HE
11 | D16 45/f13mip, 1dmin, Parmanent Notice lssued vide o,
17min; 18mkn, Construction and 2688 | SPL/131/mcs, Dated
189miln, 21min, Sgf 23.05.2828 . -
= 22min, Admin
itz | D-17 44//10min, 1imin, | Permanent Nalice Issued vide No-
45//1.5min, 16min, | Construction and 30¢ 5®L/112/mcs, Dated
17min Saft. 23,05 2020
113  D-1B A 45/ f16min, 17min, Permanent Notice ssued vide No.
miin, 25min, Construction and 1833 | SPL/113/mcs, Dated
| 50//min, bmin St 23 05,2020
114 | B-21 & 21A 44/12min, 19min, Parmanent Notice Issued vide No
20min, 21mie, 22min Conastruction and 300 SPL/114f/mcs, Dated
Saft. 23,05.2020
SE s 44/ 1B, 12min, Permanent Pl peieed vide Mo,
23min, 24min, Construction and 360 | 5PLALS/men Dated
51/ 2in. Imin Soft oo | ILOSIR
116 | D-25 29//44/23min, Permanent Nolice issued vide No.
24min, 58/2min, Constraction and 300 | SPL/116/mgs, Dated
28/famin, 4min, SqfL. 23.05,2020
SmJnl_ |
117 | D-2T A Qa1 P nIm, Fermanert Nolice Issued vide No,
{5 faming Smin, Construction and 134 | SPL/117/mcs, Dated
§ Faiin, Briin Sgft. 23.05.2020
118 | D-33 52/711min, 12min, Permanent | Weotice Lpued vide Ne.
19min, 20min, Constractionand 1000 | SPLALLE mus, Dated |
21mir, 51//16min, Sofe, 23.0% 2020
115 | p-35A 52//18min, 19min, Permanent Notice dssued vide Na,
I 22min, 23mia Construction and 4842 | SPL/119/mcs. Daied

2

atd

F-5



— n
; { | Sufr, 23052030 ==
120 | D-3§ B5//3mip, 2rmin, - Permanent Notite lssued vide Mg,
| 9min, 10min, 21rmin, Construiction and 312 | SPL/120/mcs, pated
- - | 12min, 20mip | 3gfit 23.05.2050
[121 0-38 53/f23min, 24min, - | Peimanent Notice tssued vida Ng. |
| | 657/ min, 3 min, Condtniction and 139 5PL/121/mcs, Dated
| a1, By | Agft. 23.05.2020
|12z | D-39 2 65//18 u Permanent Notice {as bad vide Mo
| Construction and 3145° SPLA 22 mics, Dated
; = | sqft 23.05.2020
123 | D404 =57 timin, $Emin, - Permanent Witice lsaued vide No.
13min, 19min, 22min Construction and 300 3PLA 23 mes, Dated
[__  Sght. 23.05 2020
4 o4 B5yfBmin, Firiin, - Permanent Notice Issued vide Na,
Amin, 13min; 19min Construction and 599 SPL/524/mcs, Dateg
| | Sqft. 23.05.2020
{125 |DasA | %5/15en1n, T6min, - Permanent Riatice issued wide Mo, |
17min, 26min Construction and 1740 SRL125  racB Daled
Sqft. 805 pazg
| 12 | Ds 64/ 20min, 12min, - Permanent Hliticn lanwed vidp Mo,
55//115mins, 16min, Construction and 1800 3PL/326/mes, Dateg
| 1Tmin, Jdmin, 25min Saft,
| 127 | B2 I7/E5min, 2dmin, - Permagent, 67| Notice dssupdt vide Mo,
46//3min, 4min Construction and 450 SPL/127/mmcy, Dated
5 gt | 23 05/2020°
128 'Faa 27/ /2amin, = Permanent | Notice Issueg vige Ha
| 45/ 1min, 4min, Construction and 1730 | SPL/12B/mus, Dated
EBmin Soft 23 05.2020
ITZQ EAABS S8/ qmn, Smin, B L T T Notice Issued vide No,
| Bmin, 2min, 8min, Construction and 4245 SP/129/mcs, I?ated
13min Skt 23.05.2620 ..
130 jEda 46{/23min, 2min, - Petmanent <" | Notice Issued vide Ma,
458//3in, dmin, Comitruetion and 215 SPLA A mes Bated
7min, 8mirn Saft, 14052080
1331 [E-2 4541 Tmiv, 8 min, - Permanant Noler hsued vids fg
| Hmin, 2min, Lonstruction and 162¢ SPL/131/mcs, Dated
A 3mim, Syt 23052020
13z | ESa 46//6min, Fnuin, - Permareni Nertiew | ssmil wide fp
| 18min, 15min Lonstructionand 450 | SALA32 ey, Distent
i'h Saft, 23052000 .,
133 |E8 155115 18, 37 - Fermanan Fcriir |saued Wde Ng,
| Cimytructien grd R4 SPLI33 mer; Dapd
Sgit, 2305 300
134 | B4 S0//21,22 4pdn - Ferrmre st Notice Isswed wide ig,
Canstruction and N, LA ey, Dateg
| sait, | 23.05 anzp
135 |45 20/fa5¢21min, ~ Permanent I Notice [ssuad vide No.
| 22min, 284148/ 5min, Construction and 5594 SPL/135/mes, Dated
, Gmin Saft. 23.05.2520.
| 136 | E-16 25§72 amin, Z3min, - Primatint Nethg lysued vide b
| 67//1min, 2min, Censtructionand 4260 | SPLA136mes, Dated
dmin L ] Saft 23.08.2000 |
137 | E17A 2785 T Zn, - [ r— Notice Issued viga No,
| SEenin, 2SS0 Amin, Construction and 5156 SPL/137/mes, Dated
I_ . Stin, 2o, Srriin Sgit. 23,05.2020
(59 V&8 — | oo/iimin i3mic [ - Permanent Notca I5;ued vide No. |

74




B

13min, 38@min, 15min | Corstructionand 520 | SPL/138/mo, Dated
| Eoft. 23.05.
138 | E1/C 50y,/25, 6745 = Permatieait RarE I:lEl.IId vice M
[ShopsAdjoining Construgtion and 000 | SPLAE0 ke, Ditad
EATCH Sgltr 25,05.3030
140 | Ea8 50//16min, Z5min, - Furmanent Monloe lmue vide Mo,
15miln, Z2atmin, Conatruckian mml B3 i SR T e, Db
67//5min, 51//2min, Saft. IR0
11min, 20mire Ll
141 | F194 514421, 50/{25, - Permanent Holice Issued vide No
| 66//1, 67//5 Construction and 4396 | SPL/141/mcs, Daled
Saft 23.05.2020
| 142 |21 50//25min, - Permanent Natice kssued vide Ho.
51//19min, 20min, Construction and 4938 | 594 mci, Dated
21min, 22min, sqft. 23052000
$6/f1mlin, 67//5min
| 143 | E<12 G5/ {10rmin, - Permanent Hotice Issued vide Mo,
67} f5min, 6min, Constryctlon and 324 | 5PL/Id3/rncs, Dated
e, Idmnin, 15min Sqgit. 23.05.2020
134 | E-28 B&//1E, 19, 22, 23 - Permanent Notice issued vide Na.
Construction and NA SPy/1448/mxs, Dated
Saft 23,05 2020
185 | E-36 77 /6min, Trin, - Perrmanent Notice Issved vide Na.
14min, L5men, Construction and 1600 | SPL/145/mcs, Dated
73// tBmia, 21min Saft 23,05 2620
| 146 | E-42 T2/ 1, 19min, - Permanent MoTice 155 0ed vide MNe,
2imin, 22min, Construction and 4522 | sPL{E4E mes, Daced
ZAmin, B7imin, sqft. # 2305, 2020
I min
187 | E<ld THN TEm 2 3, — Permanent Motice issued vida No
34onin, AT, fdmin, Construction ard B20 SPL/i47/mces, Dated
Jmin, dmir i, 5qft 23052020 %
Pmiry
148 | E-4G 87/f3rain, 4min, - Permanent Hotioe Tepwed vide R
Frrin, min, Gmin, Construction and 600 | SFLf 148 mes. Daled
12min, 13min Soft, i B e e
1494 | E-49 87//7min, 8mirn, = Parmansnt Matica [csUed vida g
134rtin, 14min, LEmin Constrectionang 3554 | SPLAAS mes, Qated
= S 23.05.2020
150 | E-5da B6//18, 24, 21, 22, - Parmant T Natice lssued vide No
9c/f1 Construction and 3210 | SPL/150/mes, Dated
| Saft, 23.05.2020
151 | =5 013, 7 8, 13,14 - | Permanent Notico lysued vids e,
Consttuctionand 22% | EFLfASLimes, Oeted
Sak. 23.05.2020
152 | F8 467721, 471125 - Permanent Matice lisued wiils No.
Constructionand 120 | SPLALEZme, Dated
Satt FER R P
153 | 3 474119, 21, 23, - Fgtmanknt Matice 1ssued vide No.
49//1,3 Construction ane 1189 | SPL/153/mes, Dated
soft. | 23,06.2020
154 | F-18 44718, 19, 20, 11, - fermanant Notice Issupd vide No,
12,13 Construction ang 2391 | SPL/154{mes, Dated
. Saft, 23052020« o ¢
155 |F-7a A5/713 14, 17, 15, - Fermatient .| Matice Issues vide No,
23,24 Construction and b4 SPL/155/mis, Dated

—



*
a2yl
Soft 0L
154 | F-B 48//14, 15, 16, 17 - Parmanent PNotice Issued vige No,
Constructlon and 1930 | SPL/156/mes, Dated
Sqft | 23 05 1‘_020
A57 | F-13 19,722, 23 - Permanent | Notice Issued vide Ng, |
Cehstruction and 4055 | SPL/157/mcs, Dated
Sqft. © s }a3.08.2020 :
158 FL1189 A9/524, 25, 6A1f8 % - Permanent Picaicg li5usd vide Mg,
Construction and 180 | SPL/1SR s Dated
| Sqft, 3052000
159 | 22 65/71, 2,3, 8,3, Xir = Permanent Natice sssued vide No,
Construction and 2464 | $PL/159/mcs, Dated
B Sqft 23.05.2020
150 | £-24 | BRAE, 9,10, 11 - Permanant Matice Issued vide ivo.
Canstruction and (600 | SPLILBL mes, Oated
Saft. 23,005
161 | F25 68//7,8, 12, 13,29 = Permanept Notice issued vile No,
Canstruction and 1797 | SPL/16E/mds, Baved
Soft., © 123,05 2020 E
162 | F-13 B7/f1, 10, 64/)5. 6, 7 - Permanent FMooee Issued wide Mo,
] Construction and 320 SPL/ G2 mcs, Dated
Sqht. 23,05,2020
| I63 | P15 £3//1,2,9,10,11, . Rermanant Notice issue®vide No
68//6 Lonstructon and 1322 | 5PL/163/mes, Dated
r Saft. 23.05.2020
L | F-32 BRALY, 1816 18, 11 - Permanenz Natica Issued vide Na.
Construction and 1475 | SPL/164/mcs, Dated
Saft, 23.05.2020
165 | Feo 67//22, 23, 70111, 2, ¥ Permanent Notice Issued vide Na.
3 Construce on and 150 5PL/165/rncs, Dated
Saft 23,05.2026 |
166  EAZA & F-42 ¥a/iza, 28, B2)fa 3, — Permanent Homice 1550 ed vide fo.
4 Construction and B30 SPLAABG/ mes, Dated
i Sgit 43.05.1020
167 | F-36 B 484 #1456, 7,13, 14, 15 - Permanent Notice [ssued vide No
Construction and 300 SPL/467/mcs, Dated
Sgft. 23.05.2020
168 | R2& E2/120, 21, 674725, - Permanent Notign ipaued wide Mo,
7375 Construction and LR med, Dated
2162.5 Soft | IR0
163 F-AER TLil%,6,7,23, 14,15 - Parmaner iotice Issusd vide No
Comitiucton and 43509 SPL189/mes, Dated
Sqft 23.05.2320
17¢ | F-27 | FLAL200, 66l Permarent Notice Issued vide No. |
22, 714f5 Construction and ™A | SPL/170/mes, Dated
St 23052020 % ..
171 | 50 72//15, 20, 71115, - Parmitent Netice Issued vide No.
15 Corstructinnand 1615 | 5PL/171/mcs, Dated
: toft. ¥3.05.2020
172 | =19 730, 2,3,8,9,10, - Permanent e Nonce Issued vide Na,
11,12, 13 Construction and 306 | SPL/172/mcs, Dated
Saft. 23052020
{1732 [raz 72//1, 2, 3, 8, 810,13, - Permanent Notice lssued vide No,
112,13 Construction and 426 SPL/123/mes, Dated
| Saft. 22,05 7020
174 | £-54 | 72##19,23 21 73, - Pesmanent

uur.“_-_ d vide Na.




| ER2 Larstruction and 3208 * | SPL/174/mes, Dated |
| Saft 23.05,2020
178 | 731 THIT, 4, 13,13, 34, Fermanent P T Szupd wide N
17,18,19 Copstructionand NA £ 5PLATS i, Daled
Saft. 305 100
176 | F.3% Jaiid, 15, 18, 17, Permanent Notise jssued vide No
18,23, 24 Construction and 3210 | SPL/176/mcs, Dated
sqf 23 08.2020
177 | F-30 8 29n 73//21, 87471, 88//5, | Permanent Melice Issued wide Mo,
72405 Constructlon and 2264 | 5PL/17T/mes, Bated
Sgh, F245.3020 -
178 | Fay 87//1, 2,5, 10, Permanent - . | Notice Issued vide No.
734/2,3,8, 10 Construction and 2505 | SPLAITE s, Dated
Snft Zé._ﬂi!ﬂ =il
7 | Fgd 88/fN, BTG, 33, Permanest Notice Issued vide No,
"l Construclion and 1535 | SPL/179/mes, Dated
| Sgit, 3,05, 2080
180 | G-& B9/r10, 0,13, 12 Permanent Natice issued vide Ma
Construction-and 2336 | SPL/180/mcs, Dated
Fqft. - 23052020
12t G2 90//18, 19, 22,23 Permanent Notice Issued vide Np.
Construction and 414 SPLf181/mus, Dated
' Safr. 23.05.2020
182 | G2 : 8814, 57 Permanent Notice Jssued vige Na
Construction and 1302 | SPL/152/mcs, Dated
| Saft, 23.05 2020
183 | G-14 90//14 Permanent Matica Msded vide Mo
Constructionand 1382 | 5 PEfIg3mis. Daresd
| Saft, < | 2346 20m
184 | G-15 &1 91/111, 20, 50//15, Permanent Hoticy liued vide Mo,
16 Constructicn and 1960 LB mo, Daked
! Saft. L0 300
135 | o-2dA | /1N, 23 Permanent Mot/ca Lesikd vide MNa,
Construction and 3405 LS 185 ey, Diated
| saft 23.05.2020
185 | G-4A 097, 4, 7,8 Pzrmanent Hotew ligued vide Ho,
Constructon and 755 seLiL s, Dared
Saft. 2305.2070
187 [ g48 84//7,8,13, 14,15 Fermanem Moticg lisusd vice Ma,
Eonstruclop and 4180 | 5P/ 18 mei, Oated
i sqft B,05. 2020
188 | G3A 88//18, 22, 23, 24, Permanant Notice lssued vide No,
89//2,3,4 Consteud|an and SPL/186/mcs, Dated
34729 Safc 23 05,2020
1B | G-5A 307711, 32,10, 20, Purmanant == | Notice lssuad vide Mo.
E3//15, 46 Construction and 24080 | 5PL/189/mcs, Dated
Safl 23.05.2020
190 | G-4C | BRAf16, 17,24, 25 Permanent Nouce Issued vide Mo
Construction and 100 | SPL/190/mes, Dated
St 23.05.2020
191 | GEa 894125, 90121 Permanent Bl iued vidn No.
Canstruction and SPLTEL mes, Dated
10860 Sgit 23,04 2000
1M1 | S 108//3,4,7,8,13, {4 Pecmanent Notice Issued vide No
Construction and 7338 | SPL/192/mes, Dated
Sqft 23 05 2020




193 [ A0 &R 0815, 1 s Rermanent Wit lisued vide Ho.
10740, 10, 11 Coratruction and 7423 | SPLISI/ mes, Datod

. 2020
154 | R4 LRI, 14, 16, 17 Bermanent Motice ls=ued vide No.
Corstruction and 1250 | SPL/1E8/mes, Dated

S, 33053000
195 | Pathiays Scheo! Formanent Netice issund vidu Ne.
Condtruetinn ard — SRLAIBS ek, Dated

Sagh. 23,05,2020

e e v |
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Detail of Faram House coverred under Aravall Notificatlon dated 07.05.1992,

/Sr. N: farm House No / Structure

Khasra No. of Larnd Latltude & Longitude|Unauthrlsed construction Action take
%éll detall detalls {nature of ULB Dept,
construction and area) C’m‘(v, G
1 |Virender Kumar (Gawal Paharl) |16 Kanal Khewat No.
sfc Sohan Lal R/o # 17283, 414/364, Khata No. 455, — — /M-C
safdarjang Enclave, New Delhl |khasra No. I(_';:u.
82/2/13,82/3/4 ;fl
2 |Manleet Singh (Gawal Pahasi) |0R Kznal thewat No, -
5/o Harbaksh Singh R/o 18/20, 420370, Khata No. 451, — —_— o
109 W.E.A Karol Bagh, New Khasra No. B2/5/8,
Delhi @T
3 [Satya Prakash (Gawal Pahari} |3 Kanal 3 Marla Khewat
$/0 Ram Moorti Yadav R/o #3935, [No. 2206 Khata No. 381, ——— ]
Sultanpur New Delhi Khasra No. B4/1-2-3/1 7 ’D‘L
4 |5Sanjay Bhatnagar (Gawal 8 Kanal Khewat No. 2250,
Pahari}S/o R.S Bhatnagar, Block |Khata No. 386, Khasra No. — 'dl
C-l, 1182 Palam Vihar, 82/2/10 7
bGuruéaon
5 |lawahar Kalra {Gawal Pahari) |16 Kanal Khewat No.
5/o Dharam Dass Kalra # 875/6, [2304, Khata No. 440/4839, — *—E:‘Lf,g
Main Bazar Mehrauli, New Khasra No. 84/1-2-3/1 —
Delhi
b |Qurucharan Ghai (Gawa) Pahari)|— o
5fo S Ramswroop Rfg 11.4, 4 d
White House, New Dalhi, = =
7  |Deepika Rawat {Gawal Pahari), |16 Kanal Khewat No.
Yyotsna Rawat Both Dfo DS 12242, Khata No. 343, h & d{'
Rawat, South Delhi Public Khasra No. 82/2/11, — -~ -
\ school I-Block Defence Colony, |82/3/1
Haw Gelhi
8 jRavinder Pal Gaws! Pahari)|4 Acre Khewat No
/0 Tej singh, Basant Vihar New|440/321, Khata Na, 483, — m -—'@é’ .
Delty Khasra No. 84/1-2-3/1
3  |Sita Ram Gail farm (Gawal Khasra No. 74/1
panhari} 5f¢ sh, Tirath Singh, — - .—@f{
Gawal Pahari, Sahna Gurugaon
10 |Veejay Grover (Gawal Pahari) |16 Kanal Khewat No.
Rfo HU.F. C-71, South A17/367, Khata NO. 458, — | 7 Z &
Extension Part-1, New Delhi Khasra No, B2/2/8 Yo
11 |Om Prakssh (Gawal Pahari) $/0 |11 Xana! 5 Mada ¥hawat
Riatan Lal, f-99 Greter Kailash, |No. 413/363, Khata No. A - ""-@gﬂ
Part-il, Hew Deln 454, Khasara No, B2/2/4
12 |Harpai Singh Oori (Gawal b Kanal 11 Marta Khawat
Paharl)sutinder Singh Oorl Sfo [No, 411, Khata No. 452, A e, _1352'}
5h. Kuldeep Singh # 596, Sector-|Khasra No. B2/6/1,84/4/3 WA r
14, Gurgaon LEL)
13 |Dutt Al Commandar (Gawal khata Na, 445, Khatonl ‘A{“" g
Fatarf]ir, Datia, Alr Mo, 495, Khasea No. 77 — / = . = ﬁ/fl
Commander, Gawal Paharl P'Iaﬂner :
Lolina Gurgatin Town A
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fei-®

Jaln, Empire Estate Mehraull,
New Deihl

i+, tandhya Jain Sakhan Farm|[22Kanal 11 Marla Khewat
-0 Sh, Devender Chand [No. 361/318M, Khaia Ha.

379, kKhasra No. 82/5/5/1,
82/5/5/2,B2/5/5/4

gL

Illr_.l._5 Smw (Gawal Paharl} Cfq |8 Kanal Khewat No. 2260,
| wijay Krishan soad Rlo 53, Khata No. 414, Khasra No. -
|I Panchshee! park, New Deihl 82/2/13, B2/3/4
16 (Devender Khanne [Gawal 6 Kanal 16 Marla Khewat
paharl §/o ALE. Khaana Rfo CB, |No. 495, Khata No. 568, -dD
/L‘a nnaught Place, New Oelhl Khasra No. 84/4/1 _
17 |Subh Prabhat (Gawal Paharl), |16 Kanal, Khewat No.
Multi Praject Ltd. # 122, 1832, Khata No. 183, ....OLD
Mandankheri Enclave New Khasra No, B4/1-2-3/1 -
Delhi
18 |Capt. Devender Singh (Gawal |03 Kanal 03 Marla Khewat ‘
Paharl) S/o Sh. Krishan Lal Gera, |No. 2297, Khata No. 440, —_— r—-adD
R/o L-3/14 DLF Phase-il, Khasra n0. 34/1-2-3/1 T
Gurgaon.
8 |Sanjay Bakshi {Gawal Pahari)S/o |15 Kanal 07 Marla Khewat
Sh. Krishan Lal R/c 6/6536 Ne. 2298 Khata No. 366, —

Bassant Kunj, New Delhi

Khasra No. 84/3/3

Arun Bikas Guha C/o Dream
island, Roz Ka Gujjar village,
sohna Address: H 1541,
Chitaranjan Park, Near Mahru

W e

Khewat No, 1,Mutatlon
No. 3606 as per revenue
record

Favm Hounay
o Whoo L

place Delh, am 9527
i [MrMika Singh aka Amrick Singh|Khewat No. 1 Mutation

s/ Afrmer Singh cfa Kings No. 4770 as per revenue X(U r C&m

Jungle, Roz Ka Guijjar. Address: |[record T

Chandan Nivasi, B-97, Vikaspuri, aﬁb /%"b:Q

New Celhi,
! |Major Swadesh yadav c/o Khewat No. 1 Mutation

Water Banks, Roz Ka Gujjar No {:\—ﬂﬂ-ﬂ

village Sohng, Address; G-18, 2683,2684,2685,2686,268 — sy

Masjid bioth, G.K. |I,New Delhi- | 7,2688 as per revenue [élﬁ}’ﬂiu' ;E‘E‘ |

110n4s, record |
} |Mr Sandeep DhulcfoCamp  |[Khewat No. 1 As par

Caravan, Roz ¥a Gujjer village, |revenue record -,F. L ‘:‘& ﬂ_,d: ’

Sohina, Address: #23, Corporate
office Hauz Khas villags New
Dethi-110016,

S

Col Narender Kumar ¢/
Mercury Himalayan
Exploration, Roz Ka Gu|jar
village, Address: Mercury
Himalyan Explorations Ltd,
leevan Tara Building,
Parliament Sireet, New Dell-
110001,

Khewat No. 1 Mutatlan
No, 5033 as per revenue
recard

vae ani

|

Amrek Singh S/o Ajmer Singh,
Roz Ka Gujjar, Address:-
Chandan Nivasl, B-97, Vikaspurl,
Hizw Balhi,

&

Khewat No. 1 Mutatlon

record

bt Haiwe

$¢heey cau

(Wb Soao ?{L J ”&ffgg;fg

s i8]

=

No. 4769 as per revenus
F u Q ~—

] — -
District Town Planner
Enforcement, Gurugram
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/%ﬁﬁtwnri hir| 8/ Khewat No. 1 Mutation 1 3l

Eiﬁ“'" 5.5.5 Khrl [Roz Xa No. 3817 as per revenue

o gujjsF) Addressi- B-), Hauz record Yaem —

 |ohas Hew Delhi,

TE i, Bhupinder kurar Shekri No. 1 Mutatlon No. 4068, =
s/ Madan lal (Rez ¥a Gujjar), 4069, 4070, 4071, 4072 Mﬂﬂ
¢hin Min Farm, Address - as per revenue racaord
Satwari Meharuli, New Delhi, L'.[}_mhﬂ fdJ - —
Khewat

28 [Ms 5angita SIngh ¢/o Sens Eco- | Khewat No. 1 Mutation -

_—~{edventures, Roz Gujjar village, [No. 4203, 4804, 4805. as OQ"VV" oo Srang

r_r_,,_..rsbhna, Address:- Sangita Singh per revenue record o W:-l-d‘tﬂ
/o Saran Singh, €-123 {Second 13 ﬂ: b . O h
Fleor) Defence Colony, Mew g'g- %" g&CM b&ﬂ
Delhl-110024, cawd an

| 4 -64%]

EA - 2Ll av 20-3-1990
@ gﬁ-ftb 2[?2@/\;1/\ SAo. Aol A% f}}atééb &7 ;ﬁdzgfﬁeeﬁ
Coulialliol Qnee, witlage RogkaGigian Tt Sabris
@ Sl af 8 Ao. 20,25 ardl 88 fave umatiors
coniblion ameh mahe Aaue been paeid an
&-6-90 90 o afjear cin o cat;ﬁu av) Q-6-2596

—Ee g

| -4
District Town Plannes &P 65

Enforcement, Gurugram



_ = o ed|eyag (Jellnn)
(a8e(nA elpayy) TZ/p1 yieN nysey o/S 6
UGN S/ 998 -ON B[ £-"ON 1SN POUIA 21IA pRqieg
o) (ewepwe(l/andAeyqy)
3¢ BWEPWR] yoy B
SUCN ndAzyav YSSWeY) SSNOL] ULn]
0707/50/€T . F 1
paYep ‘SO A4S [ 01°6°C°1 JopuaAx( HIE-VDIE | £
" SPIA pansst 210N | S/p 998 eulsIey -0U B[y 7g-0U [HSNA -V 9SNOH uue
wwg Uy ung |
SUON S/ 998 BUISIEY -OU B[ [ £-0u msny JLy-"ou uire -
0202/50/€¢C
payep‘sow/g1/1dS 61°Z1°0T11 JEE-V g
.OZ u_um> ﬁo:mmm Doﬁoz s .ﬁ..—_m_.ﬂuw ="0Uu m_-v— NMl.O: :uwzg nmmml< Omﬁ_om Ehﬂm
zr il —
0Z0T/0/EL [T°0T ulwg vtz urur .
pajepsaug7/1dS -ou BUTEY] Jewny] Aelues
ON 2PIA pSNSSISIPON | S/F 298 vUISTRY BIID] OF-"ou [NSnA] Y21 ‘[-¥ 25no] uue,]
020C/SW/ET
PSR SoW/ L/ 1S uru o1 £
"ON dPIA PANSST 330N | 6/ 99 BUISIRY ="0U B[IY T (NSO £L1-¥ 9SNoY uuey
wersnmD g-£1
0TOT/50/8T 109238 G/ 3" Iefyor) z
pajepsAw;31/1dS | 0g Wl I-'ou BYPIIN NOA[-PPY
'ON IPIA DAngs] JIMON | ¢fp 095 BUISTEY B[S TT-'0u [Nsn [€-V 3asnol Wie
070C/S0/€C BPION 9£-103298°97g
patep’souw/6/1dS LD NI R BIOY ysaynj 1
'ON SPIA panssi 8d4oN | G/p 998 euisiEy ="ON B[I T [NShA "61-V 9SNOH une
ddury euygog
popad i
wuam duope
Py UONEIGOU | uonedsynou
ysa10j pue wonelued 1€ )5210] I[BARIE JSO] [[eARIE 1]
BART® "V I Td pue uoneyued
JO HOQE[OLA J0) NeseIy
juaunsedagy y5a104 ‘VdId YI'm “PI033J J59.10] [TEJ3D 3INPINNE/ 0N | ON
| SYJeWwy Aq naye) wonoy pu®] Jo sme)§ | 1ad Se UONINIISUO)) JO [IBJ3(] | PHE] 30 "ON EISEUY ISNOP waey ! (18 |
T30 AN N ureadnang P o1 0061 Vd'Id JO SPP UCIIAG BT SHORE[01A JO [IRja(

b



E10CC0'12Id

891/brL9]:0U C/b 99§ XA UFIE 0z
Yodas S8eweq) Jefinny exioy 6Z1 YNy ISno wae ]
“WeIFnIng
‘L1-1010ag ‘og T "ON
01-60/S "H ‘earejyy ySuig
|N".n_n =712 0] nn__::uumc._ﬁ._ _m._..__..mz D‘_‘m uﬂh.__.s._ﬁ..—,{. &l
200T/60/€1 & y3urs Jayswes g
Z10T 0T LI 891/TOLO10u < S/t 938 . ISNOH ulef 183z
passIusI(] podoy sfeweg Jeffnn eyloy 81 " xelnny vifoy-adenia
TSTIATVE M L] B |
TOI T TSI /ST .
FLOZI ‘I ‘6
SUON ¢/I 295 TUOg LT TS E TGS T BUYOS AUO[O.)
‘TTOR| BUOS xo[dmos ]
suoN S/ 938 BUGOS ‘€T 01 FEON 47767 wsunoy evediey | L
UTV/I
-"OU B[IY HZ-*0u [ISHA] o1
9] BLIBPILR(]
QUON S/t 998 -"0U BIIY 7T -OU [OSnjy | A=pi[ol] lypuer) eipuf
€ 1g-ou o
[BSNJA SZ 01 [ [-"0u Ispuotg S1
ﬂﬂcz. m:w umm d—mMnON- ou __Hmbu)— JRAJUDD mEEE.H Qu__.o_&”
FI'SL b
AUON /¥ 998 “OU B £2-0U RSN | Jspuoqg afuey Sumny
/L =
0T TSI /8 LY
-6 10T/S9-"0U 9583 3 d -ou e|ry £[
6 10T/ LOSO-PNED 6-0u JsOUI [*1-"0u
96b0/ZE0-"ON QA S/ 998 213 §1-"ON 118NN sBapop fory |
¢Z'91°¢1°9‘-"ou
RIISDLLOL S LY E9 <l
IUOH| /b 998 "ON NSO [1e{ Ispuoyg |
(o8 BIPAYY) (=jpayy) 18lin
TSP LS U [wdmp g8 watpueyy | 11
AUON £/F 995 -OU [[IY] ZZ-OU JUSNIA] ddnypesnoy
(oBeya (wsnpepts - ||
eIPOWSD T/YT 1/LT | Jedoyg /S nepeoew) | o |
auoN S/ 998 | -ou iy £-ou sy @dnyresno ||




] T we@any ==
- =] 20D
00T T E0 P Sy 295 kS I0R38 aawiwon
165100 U B0 | ven mdipiey eve USUSIED WY | 67
. . UElOl eqeg Beysnery
® TPURI ljoy
LIOT €06 IF ey d g
VRE/LTLTOZ E08T WP |, dv b6 €6 06 1038 ¢z "ou  jedigp 7
VBFOILIOTEOST | sy o0s meyn . /S rewny fouepy
1P #8¥/8 00 YOI ~PBOJ JO NOONLSUCT)
DO Yy
Suopy paysnowap sim S 935 ejRyn) 93 omﬁmww c_ﬁm w”._mﬂw_ L7
JUSLLAPITOIINS JWI0S /S desp[ny -idnyy
mdiayqy {aFemA o7
dBp2AQ ¢ 8//€€ mdABYIY) engy
SN F 998 P [eamy BIIRI/ST Aelueg 2snoH wrey
Indiayqy .
de1A0) < 1/8°C/6 L_UMO §C
U0y 398 P IeARIY Zi'Tr'on/ez EN3ueg sy
andAeqqy-ad=]|ip
BHBAQ § 7P 1/s 1qeg o7 174
AUON fr 388 ¥ yeaery CTENITOILI'9ISI s | duredy onyg oy s34
S/ mdasyqy
depoAQ) ¢ 72 BN YSug Yy
b 90§ 79 IfEARIY (e3eA mdieyyy) | €€
JUON %5 Ind{ayqy p14C 9SNoH uLieJ
. OISO =
Sip 998 {833[]1 pue i
auoN reilng) exyfoy £5 puoq
01/60/5-7 ]
DU 38BD LOIN2ESOL]
BOOT/60/C 1
891/L149]:0u
yoday adsurecy -
P BO-L0/S 6L 00 _
SO UORNISSOLY
®? BN |
900Z'20'01 LOOTO09T P 96/TL Sib 088 Aelueg eyno unry
panmboy ot poday sfeuwmegg mefinn vyloy _ 0f1 ‘ABINEL) SO ULIR,§ |_

<



P 28 proty g
W 9SNO}] WIB |
3NSSI IDNON gos 1eqed [emo BOOAP —
I Sy 8 Bmooh“:mwaswﬂm wreg | £
3nss1 SNON o0s veyed [emD LAy 22
I-ud 4714 974
y - . o)y EBOR) MY | o
- . 122(eg ~(s1npnus
SRR L oas Leyed [emn m.”n_.wwzm_ [ews
& pue [emdIepunog)
qi2d
aur] g mndiiey
61 0N elsTy
Gy 098 orivs sepey % TR, 4
9NSSI 201ON. rryed [emo ysIuepy -(2mons
' Fuippng [[ews
g pue [[2aIupunog)
WeEnm 95-10)235
07y BpaD) YEuTY
¢y /8 Iopuras( -(umpg | pg
anss] 210N 095 Leged [emO Buip)ing J[BLg
B PUE [[emATepuncg) 4
2 UOTOaS cg ITPUEBN ATYS £€
anss1 9ONON mdjeyag (] aury
n ALY ._uao,m ndley 6]
¢‘p 005 peyed O/ IO oNusATY
SST 2T} e Ut ied E/EVE Pl BULIRYS “
onsS] STNON, JWOS ¢ G} 008 unse 1. (1001 [[BUs
uelia mdrepreyq B v..a NesArepanog)
ZPION I
07y 1eIe ueyon
Sy 095 17434 “MO-(woos [jews e
anssi S0NON uena mdrepizH © pue [[eakiepunog)
HeuEg [¥mED | | |
0/ pUBYY) Wald 0c
2102 £0°L07 1P Sy 35 Ste weyg o/ ysepedug
F8F0/ES OV YO4 | usaA Indimpiel ~eqEy(] MUY

‘(b



. ..:__n.u_‘_,_,,u s O
padlsv axsdﬂ...
aNssI 2IMON s®Y ot oe - i
! oS TRSOUBUI TCOT6I/CTI "W | 16SQUBN Ul 8SNOH | ¢
ANSSI 291)ON CXY owm UBSEY| 607 LeseH L38n[ 1%
- dV® S®¥ ;
20851 AHION] 505 INdSULION i Ind3uION JIpUBIA] 05
dV® S®¥
QNSS! ONON 505 INAIUEION $6 yedrec 1334 &+
SV nseq
anss[ 2010 ) :
N 995 Jndyoyig wv'e sequiny mdyoyig Ll
Y- 4
anss| 39NMON 208 sndRgOYIS [34 ndoyig JIpuBA| iy
wesSnIng
02022040 P Y nsiql SMCOWLS
p6b0/0C o0y | 095 mdyoxis e i
075 UEYSIY lef
JjBM AYpUNOG aSNOH
Y
SMSST 3MON 598 LEAJpUBY TlHET ISTIOH tWIe,] SF
anssI 30NON cwF A ASNOL] UG |
528 Nemupueg 4 H e L
anss1 99110N il LHE ASNOE] e
098 Lemypued GL/ET H 1Hed ek
cwb
aNSSI IMON 338 UEATPUEE EATHET SN0 WIef %
o IRd N
ANSST 30NN TEIA JUESEA JLIOIIYD)
25 pmjBd (emg) vs opg rejeargs oz empery | 1P
PBZY 2SN0OY ULIE,]
Sy B PULIE
anss1 AIMON us
20s 1eyed [emn r8 uresIe ] asnoy uueq . or
TIEC
20551 210N & 78 ‘N ©, o
= 08 ueyed [BAG N o7 [emIBqES ot
102(uBjy @SNOH WLIB




EEFORE THE NATIONATL GREEN TRIBUNAL,
FRINCIPAL BEENCH, NEW DELHI

Original Application No. 04 of 2013 {Suo Moto]
{M.A No. 186/2013,M.A No. 568/2013, M.A No. 737/2013,
M.A Na, T4/2014, M.A No, T5/2014 & M.A No. T87/2014)
And
Criginal Application No. 28 of 2015
[M.A. No, 61/2015)
I¥ THE MATTER OF;

Bonya Ghosh Vs, State of Haryana & Ors,
And
Haryali Welfare Society Vs. Union of India & Org.

CORAM : HON'BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BELE DR. JUBTICE JAWAD RAHIM, JUDICIAL MEMBER
HCON'RLE MR. JUSTICE 5.P, WANGDI, JUDICIAL MEMBER
HON'BLE DR, NAGIN NANDA, EXPERT MEMBER

Pregeni: Applicant: Mr. Raj Panjwani, Sr. Ady. [Amicus Curiae)

with Mr. Aagnay Sail, Adv.
Mr. Rakinl Choudhary and Mr. Saurabh
Eharma, Adva,

Respondents: Wr. Anil Grover, AAG with bIr. Rahui
Khurana and Mr. Mikhal Vij, Advx, for State
of Haryane & HSPCE
Mr. Adhiraj Singh, Adv. For Rajasthan

Respondent N.9&10 Ms. Salonee Agarwal, Adv. - MA 74 &

75/2014
| Date  and] o ~ Orders of the Tribunal X |
. Remarky o . —1 = = S
| Item Nos, . | b .
Q1-02 1. The issue taken wp for consideration m lhese

| October | proceedings relates 1o illzgal constructions raised in
33, 2018

dv violation of the Notification issued by the Ministry of

| Environment, Forest & Climate Change {McEF&CC) dated

| 07.05.1992 under the Envircoment iProtection) Act, 1986
| prohibiting any activity in the area covered by the table
| appended 1o the Notification in the Aravali hilis without

prior permission. The areas covered by the Motification

| | include those mentioned as Yorest’ in the land revenue
| fecords maintained by the Stale, “Gair Mumkin Poher”
| (hillocks) apart from ather calegories specified in the said |



Item Nos.
o1-D2

Oetober
23, 2018
dv

12.  The proceedings initially commenced on the basis of

a news ftem i the Thmes of India dated 07.01,2013 to the
effect that private players were grabibing foreat land in the
Armvalis. Deseription of land which was Gair Mumiin
Pahar junocoupled hillocks) covered by the above
Motification wWas wrongly got changed b “Gadr Mumkin
Farm” with o view 1o ayoid the implications of the said
Motlfication. The land was also notified under Sections. 4
and 5 of the Punjab land Preservation Act, 1900 (FLPA
Act) which could not be allowed to be diverted [or non-
forest activities, The newspoper item aleged that there
was businégs-politice: hureadcratic-pallee -pexas  Jor
Erabibong the forest land.

3 Reply was fled on behall of the Haryang Pollution
Control Board to the effect that a physical survey was
being eotsdocted of the area [alling under the Natification
duted OF.05.1592. 10 the reply fled by the Principal Chisf
Conseevator of Foreats, Haryana, e extent el ares
covered by undér Sections ¢ -and 3 of the PLEA Act was
given It was stated thet the arca was fo be treated as
Tarest’ area an view of the pudgment of the Hon%le
Supreme Court of Indin dated 18,03 2004 In MC Mehia
Ve Uriion of Ieidi & Ors.! The State of Haryana had o
project for plantetions in the said ares. Out of three
villages mentioned in the news item, in 158636 acres of
land, plantations: were raised in village Kot In 118676
acres of land, plantatones were rassed an village Mangar,
Plantations were radsed i 3813 aeres of land, in village

Roz Ka Qujjar, No mining is permined in the said land

1{2004) 12 SCC 118

[oo




Item Nos.

01-02

October
23, 2018
dv

Only where permission of Central Government has been
teken under Section 2 of the Forest [(Conservation] Act,
1980, non-forest activities have been allowed List of
violators for illegal construction activities was annexed
which mentiocned names of nine persons M was stated
that prosecution was initiated against the viclators as per
the list annexed which included sixteen persons, [t is
further stated that trenches were dug at the entry paoint of
the forest arcas and a Cammittee headed by the DFQ,
Gurgaon, was constituted te curb viclations

q The matter has been put up for consideration on
more than 80 dates and various orders have been passed.

it 1s not necessary to refer to all the drders. Seme of the

orders in which operative directions have been issued may
be referred to the extent relevant
5. On 23.01.2013, stand of the Statc of Haryana was

noted that.commercial activities of sale and purchase af

marble and eonstruction of sheds was not permissible on
the forest land, The Tribunal injuncred such commercial
activity.

&) G 130030V, the Tribunal fecorded the statemert
made an behall of the S of Harvana that ne non-foreal
petvity will be allowed in forest ares in villages Haor,
Mangar and Rox K Gujar,

T On 12.04.3013, again the direction for prohibiticg
romi-[oresl aulivity in the foreat dien vwas refteratod

2. Ln 12022014, the Tribunal directed furnishing of

detailts whether the srea was forest ares 0 the FEVETL e

record apd covered by the Aravali Notification and whetlier

there was any order of the Honfle Supreme Courl with

lof



Itemn MNas.
01-02

Cetober
23, 2018
dv

regard to area covered by the Aravali Notification The
State was also directed to enzure that restrictions in terms
of the Notification are followed

a. On 28.04.2014, the Tribunal recorded the statement
made on behalf of the State of Haryana that the effect of
the Notification under Sections 4 and 5 of the FLPA Act
was being considered by the Hon'ble Supreme Court and
time was required for steps being taken against 566
vinlators of the Aravali Notification.

10, On 21.04.2014, harther direction was  issued
furnighing informabon of unauthorised constructions in
violations of Aravali Notification. Similar direction was also
izsued on 18.07.2{14.

11.  On 27.Q1 2015, the stand of the State of Rajasthen
that there are 695 cases of encroachments was noted,

12 On 05022015, directions were issu;éd against

illegel mining activitics, illegal crushers in the area

surrounded by Sariska Tiger Reserve on the one side and

Bheratpur Bird Banctuary on the other. The State of
Haryana was also required to file latest status report. It
was noted that in the State of Rajasthan there were 698
urrduthorised stnictures in the Aravali forest area

13 On 24.01.2018, the State of Haryana was required
te furnigh complete data about structures erected on the
Gair Wiimkin Pahars covered by the Aravali Notification.

14, We may also refer to the affidavit of the State of
Hearyanea filzd on 31.03.2014 to the effect that 800 acres of
land has been notificd under Sections 4 and 5 of the PLPA
Act 1n villages Kat, 1132 acres of land has been so notified

in vilage Mangar and 4798 acres of land has been In




Item Nos.

01-02

October

23, 2018
dv

.vi]lage Roz Ka Gujjar. The said land is recorded in i.hel

revepue record as forest The land covered by the
Notification under PLPA Act is being treated as forest
However, a clatification has beesn sought by filing an
application in the Hon'ble Supreme Court

15.  We have heard the learned Counsel for the parties
andd perused the decuments referced te at the time of
hearing cn record

16. We have been particularly taken to the Notification
dated 07.05.1992. The table appended te the Notificaton
refers to four categories of areas. Tt will be appropriate to
quote the relevant part,

“Areas where carrying on of processes and

gperations without permission is profubited

fil All reserved forests, protected forests or any
other area shown os "forest in the land
recprds maintained by the State Government
as an the date of this notification n relotion
te Gurgagn District of the State of Haryona
and the Alwar Distnict of the State of
Rajasthan.

fii) Adl greas shown as: -
fa) " ‘Gair Mumkin Pahar, or
) - Gair Mumbin Bada, or
fep - Gair Mumkin Behed, or
fd) Banjoad Beed, or
fel Rundh.

in the land records maintained by the State

Covernment as on the dafe gf this nolification in

relation to Gurgaon distriet of the State af Haryano

and the Alwar district of the State of Rajasthan

frz} All greas covered by nalifications issued
under section 4 and 5 of the Punjab Land
Pregerpation Act, 1200, as applicable Lo the
State of Haryana in the district of Gurgaon
up to the date of this Notification,

fit ANl areas of Sariska Natiornal Park and
Sariska Sanctuary notified under the Wildlife
{Profection] Act, 1972 (33 of 1972)"

17, We have also noted that vide Motification dated
23.11.1999, the authority to take messures for protection
and improvermnent of the area notified as per Netification

dated 07.05,1992 was delegated to the State Government,

L

a2



Item Nos.

0l1-02

October
23, 2018
dv

Cverall  monitoring. wes o be doene by Moniforing
Commntices under the respoctive Collectors, The States
were to prepare Master Plan for development of the area
and mlss to deal with the applications for permossion o
underimle non-fores!  aciivides  after  examining  the
CTVITDmant mpsct,

-1 It hae aleo been poimted out that the High Coart ol

Punjab and Haryana inoits judgmoent dated 03,05:2008 in

Criminal Miec: Moo M-5T514 ol 200¥, Mias Ansal

Properties: and- Infrantructure lid & Org. Va, Haryaoo
State Pallution Control Board and ather matters, declined
the prayer [of gquashing eriminal procésdings with the
ovhservation that the ‘entries of ‘Guirtwirden Farm Hoess'
in place of Gair Mumion Pahar were fllegal, Hwever, the
obgervations were oot f0 be congluaibde oo prejudics the
perding trial. The winl coarr Le. Eovicrmment Cour
acguitted some of the porsons against whom prosecutions
were dniteted onder the Envirooment  |Protection] Aet,
1986 oo the pound that entry of 'Goor Muysilin Sarm
Houses' was continuing in aeveral Jomokbandizs. Thus, the
said area was not “Gair Mumbkin Pahar' and was not
covered by the notifieation.

19.  There is no dispute with the proposition that ornce
the land is covered by the Notification dated 07.05,1992,
no activity in violation thereof is permissible. However, the
restriction applies only to the categories of land zpecified
in table. While the view of the applicant is that what was
once described as “Gair Muemkin Pahor” and which is
covered by the Notification was illegally got conwverted to

“Gair Mumkin Farm” should be trecated as “Gair Mumkin




Item Nos.

01-02

October
23, 2018
dv

Pahar” as observed by the High Court to give eficct to tg
real intent of the notification, the stand of the Staie is that
once entry is changed in record as “Gair Mumkin Farm®,
the notification was not applicable.

20, 1t may be apt to reproduce the pbservatinos of the
High Court:-

*Concedediy, the developers have gat
changed the kind of land from Chairmemiin
Mountain [Pahadl to Gatretimkin Farem houses.
If mny Patsart without any Jegal authority had
made the stray entries in the Khasm Girdowan
CRM Nos- M-31514 of 2007 & 880 of MO
{rlnnguath pomnected petittons] (Annevlire PesT
pollyy)  for - some consideration and  for the
reasons best known to him, which were iliegal
8 without gy authority and further oormed aut
in the eolumn of Jomabandi fArmmeure P T
ooify o Akste Stzra (Annedne PEL) thén,
stch stroy and illegal entriey aremon est, Lasic
and gre net aufficient fo hold that the Tend
Hbigation was Goirmurrikiee Form hises, Such
entries deserve to be putrightly ignored and
kind of land in dispute {Ciirmesrkin . Mot
(Pahad)) would remain the seme. for all infents
and piirposes fn this relepant behaif. ®

21. Howeyer, the Trial Court acquitted suoiie al the
| accused taking a different view.

22 ldeally, the MoEF&CC ahould have elarified the
position.

23,  In any case, without cummcatjﬁg ol comsequence of
our iﬁterprctation on a:nd ierprets fudgment and pending
any specific clarification of the MoEF&CC, our view 18 that
interpretation of a notification in an eco-sensitive area
should be purposive. Even if a person is not convicted by
eriminal court for which proof beyond reasonable doubt is
required, the authorities must enforce the intent of
protecting eco-scnsitive area by prohibiting construction

activitics

S



01-02

Oectaber
23, 2018
dv

T1997) 2 SCC 267

Item Nos. |

|24 Hyper techmical interpretation should not be
preferred. I in substance the category of land is covered
for environment protection, by mere change of
nomenclature, such areas should not be read as exchaded
from the Notification by the concerned anuthorities.

25, We may now deal wqth the i1ssue of what are the
illegal constructions in, -.'viclatian of notification dated
07051992,

26, The Notfication dated 0¥.005 1992 alzo refera to tho
area shown as forest land. According to the State of
Harvane itself, the area covered. by Notification under
Sections 4 and 5 of the PLPA Act iz treated as ferest land
By the State. Area covered by PLEA notification is also part
of the above table. Moreover, in the judgment of the
Honble Supreme Cowrt in MC  Mehkta {supraj, after
referring to  garlier judgment in TN “Godavarman
Thirumuipad Vs, Union of India & Ors 2 it was made clear
that area covered by the Notification under Sections 4 and
5 of the PLFA Act was to be treated as forest area.

27 In view of above, any construction raised on the

forest area or the area otherwise covered by Notification

|da‘m& 07.05 1992 without permission of the competent
| authority [after the date of the said Natificaticn) has to be
| treated a= illegal and such forest land has to be restored

[ 28  We order accordingly

29 Singe there is dispute about the identity of the land
covered by the Notification dated 07 .05 1992, as far 55 the
land covered by MNotification under the PLPA Act by the

State of Harvana is concerned, the same has to be treated

[o6



" | as forest lund. With regard to any other land, identification '

Item Nos.

01-02

October
23, 2019
dv

has to be made for executing the direction in this order.
Such identiication may be made by a Joint Committee
comprising of the representatives of the MoEF&CC, Forest
Departments of the States of Harysna and Rajasthan and
the concerned Disirict Magsirates in the respective
Sta,bea.;.;_ )

30. 2Buch Committees may assume charge within two
weeks and complete the process of identification within
three months thersafrer. Action of restoring the forest land
already  wdentified or which may: be identificd may e
completed within next three months

31. In view of the above, the applications s"ta.n-:l disposed
of.

A2 Arepart of the astion taken may be filed before this
Tribianal on o before 31052019, The fane mhay be pual

up for conzideration an 209 July, 2019,

......................................... e o
(Adarsh Kuamar Goel)

T e e T I
(L. Jawad Rahim)|
{5.P. Wangdi)
e R R B EM
{Dr. Nagin Nanda)

23.10.2014 |
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JOINT COMMITIEE REPORT REGRADING IDENTIFICATION OF LAND COVERED BY THE
NOTIFICATION DATED 07.05.1992 {ARAVALLI NOTIFICATION) OF MOEF & CCIN
DISTRICT NUH {HARYANA}

£

R REE W

i the matter of Sonya Ghash Vs, State of Haryana & Ors, And Haryali Welfare Society
vs. Union of india & Ors. in oA No. 04/2013 (Suo Moto) (M.A. No. 186/2013, M.A. No,
SE8/7013, M.A, No.737/2013, M.A. No 74/2014, M.A. No.75/2014 & M.A. No. 787/2014) and
OA No. 28/2015 (MA No, 61/2015), Hon'ble National Green Tribunal, New Delni had observed
as under vide order dated 23.10.2018:

99, Since there Is dispute above the identity of the lond covered by the Motificotion
doted 07.605.1932, as far as the land covered by Notification under the PLPA Act by the
state af Haryona i cancerned, the same has to be treated as forest lond. With regard [0
any other land, identification has 1o he made for executing the direction {n this Order.
such identification may be made by a toint Committee comprising of the representatives
af the Ministry of Envirenment, Eorest and Climote Chonge, Forest Deportment of the
Stgte pf Horyono and Rofosthan and the concerned District Mogistrotes in respective

Stotes.

30, Sych Committees may assume charge within two weeks ond complete the process
within three months thereafter. Action of restaring the forest lond elready Identified may

he completed within three months.”

In compliance of arder of Hon'ble Tribunal, the Govt. of Haryana, Forest Department

constituted 3 committer vide order No, 1435 F1-1-2018/9013 dated 08.07.2019 comprising of

following:
1. District Magistrate, Nuh Chairperson
2 Divisional Forest officer (Territorial), Nuh Member Secretary
3. Representative of MoEF&CC Member

e




It is essential to point out that the relevant part of Aravalli Notification as given on the

next page. Therefore, as per the directions in the order dated 23.10.2018 of Hon'ble Natlonal

Green Tribunal the process of identification of areas of mentioned categories of Aravalli

Notification has been undertaken,

The relevant part of Aravalli Notification dated 07.05.1992 which cover the areas in four

categories as menticned under:-

“Areas where canrying on of processes and operations without permission /s

prohibited-

(il All reserved forests, protected forests or ony other areg shown as “forest

in the lond records maimtained by the State government as on the date of this

notification fn relation to Gurgaon District of the State of Haryona and the Alwar

District of the State of Rajasthan.

(i) All aregs shown as:

a. GairMumkin Pghar or

b, Gairfumkin Rodo, or

£ Gairbumnkin Behed, or

d. Banjod Beed, or

&, Rundh

In the iond record maintained by the State Government as on the date of this

nofification in relation to Gurgaon district of the State of Harvana and the Afwar

district of the State of Rafasthon.

(i) AN oreas covered by notification issued under section 4 and 5 of the
Punjab Land Preservation Act, 1900, as applicable to the State of Harvana
in the district of Gurgaon up to the date of this notification.

{iv)  All oreos of Sariska National Park and Soriske Sanctuory notified under
the Wildiife (Protection) Act, 1972 (53 of 1972)".
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The exercise was carried out to identify the areas under Aravalli Notification dated
07.05.1992 by committee constituted along with the District Revenue Officer and District town

Planner, as under;

Against the approved Warking Plan figures of district Nuh given below under various

categoties of Forests in chapter no 1, Clausel.8 :

i) Reserve Forest in Block 16.19 ha
i} Protacted Forestin Strips. 2532.64 ha
i) Unclassified Forest. 40.03 ha
i} Areas Closed under sec.48 5 of PLPA 1900, 6778.65 ha
v) Under Sec. 38 (Block) 206.80 ha

Total:- 9574.31 ha

The committee has noted that most of the forest areas are situated along roads, canals,
drains, Railway lines and flood protection bunds in the ferm of strips on elther side of metalled
surface of road and on the either side of water course in respect of water channels &drains, etc.

in Nuh (Mewat} Farest Division at present is as under:-

i) Reserve Forest in Block 16.19 ha
i} Protected Forest in Strips 2532.64 ha
iif) Protected Forest in compact area 8.38 ha
iv} Unclassified Forest 62.84 ha (40.03-0.37+23.18}
) Areas Closed under sec.4% 5 of PLPA 1900. 6778.65 ha
Wi) under Sec. 38 {Block) 206.80 ha
Total:- 9605.50 ha

In above table an area of B.01 ha has heen declared as Protected Forests vide Gowt.
Motification No, 5.0. 43}C.A.16f1927[5.29}2009 [Annexure-ll] in 2009-10, which was not
included in the working plan, now has been added in the Protected Forests (Compact).

An area 0.37 ha Unclassed Forests, which was declared as Protected Forests vide

%
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Notification No. 5.0.10/C A 16/1927/5.29/2005 {Annexure-ll) and shown in Waorking
Plan has now been added in Protected Forests (Compact). The land provided by the User
agencies in lieu of diverted Forest Land under FCA-1980 cases vide Mutation No.695
[Annexure-lV), Mutation No. 696 Village Tarakpur, (Annexure-v), Mutation No. 2406
Village Kotla {Annexure-V), Mutation No. 557 Village Babupur {Annexure-yY1l), Mutation
Mo, 1230 Village Rojka Meo [anmexure-ViIl) Total 23.18 ha to the Forest Departmeant are

also Included in unclassed forest.

all reserved forests (RF), protected forests {PF) or any other area shown as “forest™ In
the land records matntained by the State government as an the date of this notification

in relation to Muh District of the State of Haryana:

a. List of RF, PF, Un classed Forests is enclosed as (Detail provided in
Annexures- |- VIII)

Sr. No. of Reserve Forest | Protacted Forest (in Ha.} Un
‘ No. Revenue (in Ha.) Compact |  Strip Classed
Estates
1 : | 1619 838 | 2532.64 | 6284 |

b. List of any other area shown as “forest” in land records is enclosed as

Annexure-IX.

| Sr. No. | No. of Revenue Estates Any other area {Bani) in Ha.
1 0 0

c. The abstract of areas shown Gair Mumkin Pahar, Gair Mumkin Rada,

Gair Mumkin Behed, Banjad Beed, Rundh is as under:

sr. No. of | Abstract of Areas under {in Ha.) |
No. Revenue Galr Gair Gair Banjad | Rundh
Estates Mumkin Mumkin | Mumkin | Beed
. | Pahar* | Rada | Behad
B | 159 | 14264.92 ) 0 0 | 0
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*The list of lands recorded as Gair Mumkin Pahar in land records is
enclosed as Annexure-X. While going through the details of the record, it has
been chserved that 6454.33 ha arez coesed under Sectiond and/for 5 of PLP Act
1500, is included under Gair Mumkin Pahar as per DRO, Nuh Report. The other
categories of land that were listed in the Aravalli Notification, i.e., Gair mumkin
Rada ,Gair Mumkin Behad, Banjad Beed, Rundh do not exist in Nuh District. The

report of Qistrict Revenue Officer, Nuh is enclosed as Annexure-¥|.

d. All areas covered by notification issued under section 4 and 5 of the Punjab
Land Preservation Act, 1900, as applicable to the State of Haryana in the
district of Nuh up to the date of this notification.

5r. No. | No. of Revenue Estates Area under Sec 4 and/for 5 of PLPA

1 | 59 | 6778.65 *

*This includes 6494.33 ha area pertaining to Gair Mumkin Pahad and closed
under Section 4/ or 5 of PLPA 1900,

As the work of this committee was started from 30" April 2020 as per the
directions of Govt. of Haryana, the meetings of committee were held an 27-05-
2020 and on 04-06-2020 under the chairmanship of Deputy Commissioner
Nuh.The reports regarding identification of areas as per Aravall notification 1992
has been done. Regarding encroachment on the areas as per the Aravali
notification dated 07.05.1992, this committee requires some more time to verify

the ground position as on today with records.

o C?zﬁ' A %) ‘}9

District Horest Officer Deputy Commissioner Representative
Nuh Nuh Of MoEF& CC
RO, Chandigrah

Qgﬁ G calladion )
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APPENDIX- X111

ANNENURE = T

LIST OF COMPARTMENT/ SUB-COMPFARTMENTS WITH AREA AND WORKING CIRCLE

Width Area Worldng
(inha) «ircle

Sr.No.  Name of Forest Range Comptt./sub Length
comptt.NG.
From To Tatal
Km./ Km., Km./
RD RID Ry
I 2 3 4 5 (i T ] 4
{u) Block Forest
1. Reserve Forest
1 RF Rangala 16.19
Total 16.19
2. Protecied/[Inelasssed
Forest
1 DPalla MNuh 39.656
?  Rithath Punahana 0.3y
Tatal 40.03
{b) Strip Forests
1- Bundh
1 Balej Bundh F.P Thirka 115 ] 5 1.5 275 125
2 Bale) Bundh FP Thirka R 1] 5 1.5 275 1.23
3 Bharka Bundh HNuh L 0 12 3.63 25 2.75
4 Bharka Bundh Nuh R 0 12 3463 25 .95
5 Bhuwlaka Bundh MNuh |5 1] 19.1 o 20 164
& Bhwlaka Bundh MNuh R 0 19.1 6 20 3,64
7 DBissar Bundh MNuh L 0 3.3 1 42.9 1.3
% Bissar Bundh WNuh R 0 3.3 1 42.9 1.30
9 Bhond Bundh FF. Jhirka L 0 2 0.68 50 1.00
10 Rhond Bundh FP. Jhirka R 0 2 066 50 1.00
Ll Chahlka Bundh Nuh L D 13 1 i3 1.00
12 Chehlka Burdh Nuh R i 33 1 a3 1.00
L3 Chhapra Bundh Nuh L H 10 3 75 &.82
14 Chhapra Bundh Nuh R 0 10 3 73 o.82
15 Dadua Bundh Nuh L )] 1.5 1.5 42.9 1.85
16 Dadu Bundh Mith 1 0 1.3 L.5 429 1,85
17 Ghasera Bundh Muh L ) g E it 4.35
18 Chasera Bundh Nuh R i ] £ 20 4.35
19 Gumat Vihari Bundh F.P Jhitka L 1} 12 3.6 25 2.73
20 Gumat Yihari Bundh F.P Jhirka R 0 12 3.6 25 2.73
21  KharKhari Bundh MHuh R 0 Tail 363 ] 099
22  KharKhari Bundh Muh L 0 Tai) 363 Q 000
21 Kotile Bundh MNuh L 0 20 L} 73 13.64
24 Koila Bungh Nuh R L] 0 L] 75 13.64
25 Koila Bundh Nuh L 31 60 o1 a0 24 82
76 Kotla Bundh ™Nuh R 31 &0 4 o0 24,82
27 Mewali Bundh MNuh L 0 5 1.5 25 1.14
28  Mewsli Bundh Nuh R i} 3 1.5 25 1.14
29 Nagina Bundh F.P Thirka L 0 5 1.5 275 1.25
36 Nagina Bundh F.F Jhitka R 0 5 15 27.5 1.25
31 Palla Bundh Muh L ] 4 121 25 0.92
32 Palla Bundh Muh R 0 4 1.21 25 .92
33  Panchgaon Bundh Nuh L ] 2 2 429 2.60
34 Panchgaon Bundh Nuh R 0 2 2 42.9 260
35 Fingacn Bundh Punghana L Q q 4 27.5 .33
36 Fingaon Bundh Punghana R 0 4 4 27.5 233
37 Eangalz Bundh MNuh L 0 2 381 20 231
33 Rangalz Bimdh MNuh R 0 2 &l 20 231
39 Rehari Bundh Muh R ] 5 1.51 302 182
40 Rehari Bundh Nuh L ] 5 .51 39.8 182
4] Rawali Bundh TP. Jhirka L Q & 1.84 30 167
42  Rawali Bumdh FP. Jhitka L Q [ 1.84 30 1.67
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Rithad Drain
Senghel Dvismy.
Senghel Diatry.
U.P. Kanal

LLP. Kanal

Ujina Distribartory
Ulina Distributory
TUjhina Distry.
Ujhina Distry.
Ujina Drrain

Lljina Drain

Ujina Drain

Ujina Drain

Ujina Drain

Ujina Drain

Uleta Dristributory
Uleta Distributory
Uleta Distributery 4-32
Lllsta Distributory 4-32
vnn.

U.DD.

IT1. Raltway

IV. Roads

Akera raod

Akera raod

Alesa App. Road

Atesa App. Road
Akbarpur panwani Raod

Akbarpur ganwimi Raod
Akbarpur Eaod

Akbarpur Raod

Alipur Haibatka Road
Alipur Haibatka Road
Alipur Haibatka Road
Alipur Halbatka Road
Alipur to Haibatka Road
Alipur to Haibatka Road
Bhadas Gaghas Road
Bhadas Gaghas Road
Bhadas Gaghas Road
Bhadas Gaghas Road
Bai App. Road

Bai App. Road
Bajwara App. Road
Bejwara App. Road
Balee App. Road

Balet App. Road
Bare-Sutaka App. Roead
Bare-Sutaka App, Road
Baroji App. Road
Baroji App. Road

Basai road

Basai road

Beersika App. Road
Besysika App. Road
Bhadhas-Sikrawa road
Bhadhas-Silorawa road
Bhagnki app. Road
Bhagrki App, Road
Bhirawati Hilalpur road
Bhirawati Hilalpur road
Bhood Road

Bhond Road

Bichor Marg

Punzhana
™uh

Nuh
Punghana
Funahana
Muh

Nuh

MNuh

Nuh

Nuh

Muh

Huh

Muh

Nuh

Nuh

MNuh

Muh

Muh

Muh

FP. Jhirke
FP. Thirka

uh

Muh

F_P Thirka

F.P Thirka

FP. Jhirka

FP. Jhirka

FP, Jhirka

FP. Jhirka

FP. Jhirka
FP, Jhirka
FP. Jhirka
FP. Jhirka

FP, Jhirka

FP. Thirka

F.P fhirka
F.P Jhitka
F P lhirka
F P Shirka
MNuh

Muh

MNuh

Nuh

F.P Jhitka
F.P JThirka

Nk

MNuh

MNuh

MNuh

Nuh

tuh

MNuh

Nuh

F.P Jhirka
F.P Jhirka
Nuh

Nuh

Nuh

Muh

F.F* Jhirka

F.P Jhirka

F.P. Thirka
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25,1
23.1
19,4
19.8
40
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4

13.18
5.82

.09
9.09
.73
2.73
16.55
16.55
13.64
13.64
13.07
13.07
13,77
13.77
16.57
16.97
3.03
.03
16,57
16.57

728.68
Nil

121
1.21
0.48
0.48
2,42
242
364
.64
0.09
909
7.27
727
3.64
a4
2.73
2.73
345
5.45
1.52
1.52
0.73
0.73
.61
t.561
14
14
1.52
1.52
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43

15

47

49
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53

55

57
58
a9

al
62
63
a4
L0k
L
a7
a8
a9
T
71
72
73
7
75
76
LT
78
7%
80
3l
82
83
84
43
6

87

g8
g9

21
92
93
24
23

97
48
2]
1{x)
111
102
103
104
1035

Bichor Marg

Biwan Koad

Biwan Road
Chahlka-Sund road
Chahlka-Sund road
{Chandaim App. Road
Chandaini App. Raad
Chhapera App. Road
Chhapera App. Road
Chilavali App. Road
Chilavali App. Road
Chundika App. Read
hundika App. Road
Dxalawas App. Road
Dalawas App. Read
Devla Bejhera road
LDrevla Bgjhera road
Dhir Dhuks road
Dhir Dhuka road
Dhutawat Bhand | And 2
Dhulawat Bhand | And 3
Dhidhara Jorasi road
Dhidhara Jorasi road
Dhidhara Jorasi road
Dhidhara Jorasi road
Digerhari App. Road
Digerhari App. Road
D.x.PF Road

D.K.P Road

Doha Road

Doha Road

Dudhali Marg
Dudholi Marg
Dugeeja Road

Drugeia Road

Dugeja Road

Dugeja Road

F/pur Binwa road
Fipur Binwa road
Ferajpur Distry.road
Ferojpur Distry. road
Ferojpur Namak App. Road
TFerajpur hamak App. Road
Ferajpur-Tijara Road
Ferajpur-Tijara Road
. A road

{1.A.road

G.A.oad

G.Aroad

G.Aroad

G.A road

G.Aroad

G.A road

G.Aroad

GAwoad

G.A road

(A road

Ganduri App. Road
Ganduori App. Road
Ghaghas-Ketla road
Ghaghas-Katla road
Gohanu-sikrawa road
Gohana-sikrawa road
Crohana-sikrawa road

F.P. Jhirka
F P JThirka
F P Jhirka
MNuh
Nuh
~uh
™uh
Muh
™Nuh
Nuh
MNuh
WNuh
Nuh
MNuh
MNuh
™uh
Muh
MNuh
MNuh
MNuh
MNubh
MNuh
Nuh
™uh
Muh
Nuh
MNuh
FP. Jhirka
FP. Thirka
FP, Jhirka
TP, Jhirka
FP. Jhirkn
FL. Jhirka
FF. Jhirka
FF. Jhirka
FF. Jhirka
FF. Jhirka
F.P Jhirka
F.P Jhirka
F.F Jhirka
F.F Thirka
Muh
Muh
FF, Jhirks
FP. Thirka
Muh

WNuh

MNuh
MNuh
Nuh
Nuh
MNuh
Nuh
MNuh
Nuh
FE. Jhirka
FE. hirka
F.P Jhirka
F.P Jhirka
E.P Jhirka
F.P Jhirka
F.P Jhirka
F.P Jhirka
F.F Jhirka
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a0
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J.04
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0.76
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0.24
.24
2.8
2.8
3.03
303
1.2
1.2
2,06
2.06
24
2.4
1.5
1.8
035
.35
.04
lad
273
273
L.21
1.21
1.82
1.82
1.82
1.82
12.12
i2.12
£.88
.88
048
.48
727
7.27
8.5

8.3

.00
2.09
18.18
18.18
2327
27.27
39,39
3930
3938
39.38
3.64
.64
6.08
6.06
6.05
6.08
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Gdhana-sikrawa road
Gudhha Sabras road
Gudhha Sabras road
Gujalata-sihsoli road
Gujalata-sihsoli road
Gurbas road

Gurbas road
Ganwani road
Ganwani road
Gulalata-Siheoll road
Gulalara-Sihroli road
Hasanpur-Bissar road
Hasanpur-Bissar road
Hathin-Jogipur read
Hathin-Jogipur road
Hirmathala App. Road
Hirtnathala App. Road
Haodal Wagita road
Hodal Wagina road
Hodal Nagina road
Huodal Wagina road
Hodal MNagina road
Hodzl Magina road
Hodal Nagina road
Hndal Nagina road
Hodal Nagina road
Hodal Nagina road
Hodal-Napina road
Hodal-Nagina road
Hadal-Nagina read
Hodal-Nagina road
Ichhapuri App3Road
Jaisinghpur Reoad
Jaisinghpur Road
Jalalpur App. Road
Jalalpur App. Road
Jalalpur App. Road
Jalalpur App. Road
Jautka App. Road
Jautka App. Road
Jhanuwas App, Road
Jhanuwas App. Road
Jogipur App. Road
logiput App. Road
Jalka rpad

Jatka road

Kaliaki road

Kaliaki road

Kalwari App. Road
kalwari App. Road
Karara Road

Karara Read
K.arhara-Multhan road
Karhara-Multhan road
Khalka App. Road
Khaika App. Road

Khanpur Badelki App. Road
Ehanpur Badelki App. Road

Khark Jalalpur road
Khark Jalalpur road
Khechatan App. Road
Khechatan App. Road

Kheda Khalilpur App. Road
Kheda Khalilpur App. Road

Kiranj App. Road
Kiranj App. Road
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30
148
9.4

128
19.8
231
231
20
a0
19.8
128
19.8
128

KIKAR
SHISHAM
SHISHAM
KIKAR
KIKAR
KIKAR
KIKAR
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
KIKAR
KIKAR
KIEAR
KLLAR
SHISHAM
SHIEHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISIHAM
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
SIISHAM
SHISHAM
KIKAR
KIKAR
SHISHAM
SHISHAM
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
EHISHAM
SHISHAM
KIKAR
KIKAR
KIKAR
kIKAR
KIKAR
KIKAR
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172

173
174
175
176
177
178
179
120
181
182
183
184
185
186
187
188
189
190
191
192
193
194
193
196
197
198
199
200
201
20
2003
204
205
20
207
208
209
210
211
212
213
214
215
216
217
218
219
220
221
222
223
224
225
226
227
228
229
430
231
232
233
234
233
236
237

Kutheta App. Road
Kuthela App. Road
Kutubgarh Mainabad road
Kutubgarh Mainabad road
Khoni App. Road

Khori App. Road
Landva Mala road
Landva Mala road
Maddi App. Road
Maddi App. Road
Mahon road

Mahon road

Mannzni App. Road
Mannani App., Road
Mohmadpur road
tohmadpur road
Mohammadpur road
Mohammadpur road
Napla App. Road
Nagla App. Road
MNaharpur App. Ruad
Naharpur App. Read
MNalher App. Road
Nalher App. Road
Nariyala-Wajidpur road
Nariyala-Wajidpur road
MNub Bus 5tand road
Nuh Bus 5tand road
Mph Bye Pass

Nuh Bye Pass

Nuh Hodal read

Nuh Hodal road

Nuoh Hodal road

Nuh Hodal road

MNuh Malhar road

Nuh Nalhar road

Nuh Palwal road

Muh Falwal road

MNuh Falwal road

Muh Palwal road

Nuh Rest House road
Nuh Rest House road
Nuh Tauru road

Nuh Tauru road
Nuh-Kotla road
Muh-Ketla road
Nuh-Kotla road
Nuh-Kotla road

Notki App. Road

Notki App. Road
Magina High School road
Nagina High School road
WNai Magla App. Road
Nai Nagla App. Road
Mangal Muobarikpur
Nangal Muobarikpur
Nasirpuri to Jharpori road
Nasirpurd to Jhampori road
P.SR. road

F.5.R. road

F.5.R. road

F.5.R. road

PSR, road

F.5.R. road

F.5.R. road

P.S.R. road

Nuh
Nih
Nuh
Nuh
F.F Jhitka
F.FP Jhirka
F.P Thitka
F.P Jhirka
F.I? Jhitka
F.E Jhitka
Nuh
Nuh
MNuh
Nuh
Nuh
F.F Thirka
F.F Jhirka
F P Jhitka
uh
~uh
F.P Jhirka
F.F Jhirka
Wuh
Nuh
FPunahana
Punghana
MNuh
Muh
MNuh
MNuh
Muh
MNuh
Muh
MNuh
Nuh
MNuh
MNuh
™uh
Nuh
Nuh
Nuh
Nuh
Nuh
MNuh
muh
Muh
MNuh
™uh
F.B jhirka
F.P Jhirka
FP. Jhirka
FP. Jhirka
MNuh
MNuh
FI. Jhirka
FP. Jhirka
F.P Jhirka
F.P JThirka
Nuh
uh
“uh
MNuh
Nuh
™uh
MNuh
Muh
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20
20
19.8
19.8
15
15
125
125
20
20
10
10
440
40
20
M)
20
20
20
a0
20
20
rdi]
20
20
20
20
20
200
200
40
40
40
H)
20
20
40

40
40
40
80
B
30

30
30
0
20
0]
10
20
20
20
20
40
40
T0.3
0.3
o6
39.6
79.2
742
396
%6

242
2.42
1.74
1.74
0.45
0435
4.55
4.55
0.4%
.48
L.52
i.52
1.21
1.21
U
061
1.32
1.82
0.30
0.30
061
061
2.12
212
1.30
1.30
339
3.39
18.18
18.18
12.12
12.12
7.27
7.27
1.82
1.82
606
6.06
4.35
4.85
48.48
48.48
o7
a7
455
455
4.55
4.53
242
242
0.30
0,30
218
2.18
1.94
1.94
6.06
6.06
10.8
10.8
3.6
3.6
14.4
14.4

KIKAR
KIKAR
KIKAR
KILER,
SHISHAM
SHISHAM
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
SHISHAM
SHISHAM
SHISHAM
SHISHAM
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
SHISHAM
SHISITAM
SINSIIAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
KIKAR
KIKAR
SHISIIAM
SIISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
SHISHAM
SFIISIIAM
SHISHAM
SHISHAM
SHISIAM
SHISHAM
SHISHAM
SIIISITAM
SHISHAM
SHISHAM



238
239
2

242
243
244
245
244
247
248
249
230
251
252
253
254
233
256
257
258
259
200
261
262
263
264
263
266
a7
PLL
269
270
271
272
273
274
275
278
277
278
274
280
281
282
282
254
28%
286
287
248
289
250
251
292
293
294
295
2948
287
298
299
300
3ol
302
303

PS.R. road

PS.E. road

P.S.R. road

Palla App. Road
Palla App. Road
Paln App. Road
Palri App. Road
Paitham App. Road
Pathani App. Road
Pauma Khera road
Pauma Khera road

Pingaon-Kathputi App. Road
Pingaon-Kathpuri App. Road

Pingaon-Sikrawa roud
Pingacn-Sikrawa road
Pingaon-Sikrawa road
Pingaon-Sikrawa soad
Punhana Bissar road
Punhana Bissar road
Punhana Sikmwa road
Punhanga Sikrawa road
Punhana Jamalgarh road
Punhana Jamalgarh road
Punhana Bodikothi read
Putthana Bodikathi road
Punhana Bodikathi road
Funhana Bodikothi road
Funhana Jhorada road
Punhana Jhurada road
Rahuka App. Road
Rahuka App. Road
Raipur App.. Rand
Raipur App.. Raod
Raipur road

Raipur road

Ranika App. Fead
Ranika App. Road
Rathiwas App. Road
Rathiwas App. Road
Rathiwas App. Road
Rathiwas App. Road
Rehira App. Road

Eehra App. Road
Righar road

Righar road

Satakpuri-Mohmadpur App.
Satakpuri-Mohmadpur App.

Satakpun road
Satakpuri road
Shadipur App.road
Shadipur App.road
Sikrawa-Punhana road
Sikrawa-Funhana mead
Sikrawa-Litawer road
Sikrawa-Utawer road
Silani kandcola voad
Silani Mandeola road
Suhna Mandcola road
Sohna Mandcola road
Sohna Mandcola road
Sohna Mandeela road
Sohna Mandcola road
Sohna Mandeola road
Sultanpur App. Road
Sultanpur App. Road
Sultanpur App. Road

WNuh
Wuh
Nuh
Nuh
Muh
MNuh
MNuh
Muh
Nuh
Punahana
Punahana
Punahana
Punahana
Punabana
Funahana
Punahana
Punahana
Punahana
Punahana
Punahana
Punahana
F.P Jhirka
F.P Jhitka
Fr. Ihitka
FP. Thitka
Fp. Jhidka
FP. Jhirka
F.P Jhirka
F.P Jhirka
Nuli
Muh
Punahana
Punahana
Punahana
Punahana
Muh
Muh
Muh
Muh
Muk
MNuh
Punahana
Punahana
F.P Thitka
F.P Jhirka
Punghana
Funahana
Punshana
Punahana
EP. Ihirka
FP. Jhirka
Punzhana
Munzhana
Funghana
Punahana
™uh
WNuh
Nuh
MNuh
Wuh
Nuh
Muh
MNMuh
Punahana
Punahana
Punahana
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1946
396
396
20
20
20
20
19.8
19.8
24}
20
20
20
30
30
Al
o
20
28
30
30
o
G0
4
40
(1]

- 66

20
30
198
12.8
20
20
20
a0
20
20
19.8
19.8
231
23.1
15
15
pal]
20
20
20
20
0
20
20

30
gL
30
29.7
29.7
21.76
21.74
32
12
32
32
20
20
21

3.6

36
.91
091
1.21
1.21
0.0
0.6
303
3.03
3.03
303
36
3.64
3.64
.04
EXIE
3.03
4.55
4.55
23.64
2364
6.08
6.06
100D
1001
15.76
15.78
1.8
1.8
.61
041
0.6]
.61
3.03
3.03
24
24
1.4
1.4
0.45
0.45
1.B2
1.82
.03
3.03
.01
(.61
1.0%
1.09
545
545
5.45
545
450
4 50
330
330
3.8
388
5.14
514
0.91
291
3.03

SHISHAMS
SHISHAM
SHISH A
SHISH AN
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
KIKAR
KikAR
KIKAR
KIKAR
SHISHAM
SHISHAM
SHISHAM
SHISHAM
KIKAR
KIKAR
SHISHAM
SHISHAM
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
SHISHAM
SHISHAM
SHISHAM
SHISIIAM
SHISHAM
SHISHAM
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
KIKAR
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SINSHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
KIKAR
klEAR
KRIKAR
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344 -

305
306
307
308
o
310
31l
312
313
al4
313
k3 1
37
318
319
320
321
322
323
324
323
326
327
328
329
330
3
332
333
334
333

Sulanpur App. Road
Sunari 4pp. Road

Sumari &pp. Road
Shakarpun

Shakarpuri

Sigar New Marg

Sigar New harg

Taine App. Road

Taine App. Read

Tauru Rest House App. Road
Tauru Rest House App. Road
Tauru Sarva road

Tauru Sarva road
Tauru-Sarya road 7-10
Tauru-Sarya road 7-11
Tapken App. Road

Tupken App. Road

Taurw Nub read

Tauru Nuh road

Tauru Fanchgaon road
Tautu Panchgaon read
Tauru Pataudi road

Taurn Pataudi road
Tirawra Marg,

Tirawra Marg

Udhaka App. Road
Udhaka App. Road

Ujina Singal road

Ujina Singal road
Visar-Kota Khandavla road
Visar-Kota Khandavia road
Rajka Meo

3. Forest Area under section 33

1
2

Tapken
Biwan

Punahana
MNuh
Muh
F.P Jhirka
F.P Jhirka
E.P Jhirka
F.P Jhitka
Nuh
™uh
MNuh
™uh
Nuh
MNuh
Muh
Nuh
MNuh
Nuh
Muh
Muh
Nuh
~uh
~uh
Nuh
F P lhirka
F.P Jhirka
“uh
“uh
MNuh
™uh
Nuh
MNuh

Nuh

FP. Jhirka

= Rbani= I - ple = o= = B =~ == I el el = = el el B s~ B i~ B i~ Bl <)

=1 — B — I — O — i — = i —

S OoOooOoOoOOoOC oo oo oo oo

=M= =

-316-

-—-—-mmggumqqmmﬁﬁwmuwa\maammmmL.aumum

3 20
2 20
2z 20
3 H
3 30
5 40
5 40
20 20
20 )
2.5 23.1
Q.5 23.1
33
33
33
33
20
20
40
40
i
20
346
3.6
40
40
198
19.8
20
20
231
23.1

e O T P B LA LA ] =] RR DA ] ma] Lk L0 Gl e O N

Tntal
G. Taral

Total

3.03
121
1.21
AN
273
6.05
600
12.12
12.12
0.35
0.335
&.00
4.00
3.00
3m
.82
(.82
&43
5.48
103
203
7.4
7.34
.06
£.06
1.2
12
J.od
J.64
0.7
0.7
B.24
1616.12
253264

154.40
52.40
206.80

Divisienal Forest Officer,
Mewat-Nuh

KIKAR

SHISHAM
SHISHAM
Kl 7

KInAR

SHISHAM
SHISHAM
KIKAR

KIKAR

SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISILAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
KIKAR

KIKAR

SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
SHISHAM
KIKAR
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Detail of Areas of Mewat Forest Division closed under section 4 & 5 of the Punjab Land

4

S.No. MName of the village

1 Dadholi
Dadhaoli

2 Naharika
Naharika

3 Chitora
Chitora

4 Mahu
Mathu

5 Gumat Bihari
Gumat Bihari

] Notki
Notki

7 Kheri Kalan
Kheri Kalzn

8 Tizaen
Tigzon

9 Badaid
Radaid

10 Biwan
Biwan

13 Agon
Agon

12 Jhimrawar
Jhimrawat

13 Rawli
Rawli

14 Regarh
Regarh

15 Basai Meo
Basal Meo

16 Rawa
Rawa

17 Nangal Mubarikpur
Nangal Mubarikpur

13 Rangala Rajpur
Rangala Rajpur

Preservation Act-1900

Motiticalion Mo, with Date

5.0
5.0
5.0
5.0.
5.0.
5.0,
5.0,
5.0,
5.0.
5.
5.0.
5.0,
5.0.
5.0.
5.0.
5.0
8.0,
5.0,
5.0
hAYE
8.0
5.0
5.0,
5.0,
5.0
5.0
5.0.
5.0.
5.0.

S.0.

8.0,
5.0,
5.0
3.0,
5.0
5.0.

83/PA2S 1900/54/70, 03,03.70
B4PAZS 1900/85/70, D5.03.70
I6MAZS 1900:54/70, 11.02.70
A9PAZS 1900:55/70, 11.02.70
36/PAZ/ 1900454770, 11.02.70
4HPA2 1900/55/70, 11.02.70
J6/PALS 1900/54:70, 11.02.70
A9/PAZ 1900/5570, 11.02.70
J6/PAZ |200/5470, 11.02.70
49/PAZ/ 1G00ME5F0, 11.02.70
J6MALS 1900/54/70, 11,0270
JG/PAY 1900/54470, 11.02.7)
T9/PAZ 1900/84,/70, 05.03.70
TE/PAZ! 1900/55/70, 05.03.70
TIPA2S |900/54/70, 05.03.70
TE/PAZ! 1900/85/70, 05.03,70
FPAZS 1900/54470, 03,0370
FIEAZ 1900/85/H), 05.03.70
THPAZS 1900/84/70, 05.03.70
TEEAZN 1900/55/70, 05.03.70
ETPAZS 1900/84/70, 05.03.70
B8/PA2S 1900/55/70, 05.03 70
TLPAZI 1900/54/70, 11.02.70
TZIPAZS 1900/55/70, 110230
TUPAZ 1900/84/70, 11,0270
T2PAZ/ 1S000S5/TG, 110270
64/PA2/ 1900454771, 20.02.70
65/PAZI 1900/85/70, 22.02.70
S3PAL 1900/54/70, 12.03.70

S6/PAR 19075570, 12.03.70

JEPAL 15005470, 11.02.70
SLFAZY 1900/85/10, 11.02.70
41/PAZY 1900/54/70, 11.02.70
S2/PAZ 190073570, 11 .02.70
41/PA2f [ 900/84/70, 11.02.70
SEPAZS |900/S570, 11,0270

=129

Khzsra No.
33-38, 47-52
33-38, 47-52

70

70

37 Min

37 Min

138 Min

136 Min

37 Min

37 Min

35 Min

35 Min

59

89

91

a1

102-103

102-103

289714 & 289/3
289/14 & 2893
174

174

220 Min 22 1Min
220 Min 221 Min
120 Min

190 Min

14641, 147-151
146/1,147-151
1-3, L1361, 62, 1127-1129,
[131-1137

1-3, 1361, 62, 1127-1129,
1131-1137

62-63

H62-63

Z10-215, 219234
210-215, 219-234
T4-76

T4-76

Area

173
173
92
9z
16
116
142
142
111
111
98
98
61
é1
1358
135
127
122
128
128
|52
152
222
222
240
240
113
115
401

401

336
330
266
266
271
271



20

21

22

23

24

25

20

7

28

29

30

Ghata Samsabad
Ghata Samsabad
Bhond

Bhond

Maweli
Maweli
Pallari
Pallari
Khorn Nuh
Khori Nuh
Meoli
Meoli
[ndri

[relri

Gaiber

Gaiber

Gaiber

Gaiber

Burka Alimudinpur
Burka Alimudinpur
Chilla

Chilla

Pachgaon
Fachgaon
Mahawan
Mahawan

$.0, 37/PA2{ 1900/54/70, 05.03.70
8.0, 50/PA2! 1900/55/70, 11.02.70
S.0. 40/PAZ! 1900/54/70, 11.02.70

S.0. 53/PA2/ 1900/85/70, 11.02.7)

5.0, 126/PAZS 19005470, 29.04.70
S.0. 130/PA2S 1000/85/70, 29.4.70
S.0. 76/PAZ 1900/54/R0, 07.03.80
§.0. TH/PAZ! 1900/55/80, 07,0380
8.0. T5/PA2/ 1900/S4:80, 7.3.80
5.0, 75PAT 1900/55/80, 07.03.80
S0 25/PA2 1900/54/78, 17.02.78
5.0, 26/PA2/ 1900/85/78, 17.02.78
5.0, 145/PAZ/ 19005470, 25.04.70

5.0. 146/PAZ/ 1900/55/70, 29.04.70

5.0, 6%/PA2S |900/54/70, 11.02.70
5.0_ 70/ A2/ 19008570, 11.02.70
S0, 23/PAZY 1900/84/08, 20.3.98

8.0, 24/PAZ/ 1900/$5/98, 20.3 .98

5.0. 69/PA2/ 1900/54/70, 11.02.70
8.0, PAZS 1900785570, 11.02.70
5.0, 69/ PA2/ 1900/84/70, 11.02.70
8.0, T/PAZ! 1900/55/70, 11.02.70
5.0. 6%PA2S 1500/54/70, 11.02.70
8.0 TOPA2S 1900/85/70, 11.02.70
5.0, 67PA2! 1900/54/70, 11.02.70
$.0, 68/PA2M 1900/55/70, 11.02.70

13-

920-650
920-950
72,73,80-83, 90-93,

L01-104, 115-120, 126-145

72,73,80-83, 90-93,

101-104, 115-120, 126-145

94 95

94,95

48,50

48.50

37-38

37-38

1§8-194, 203-208.210
188-194, 203-208.210
3,8,12,13,18.19,22.23
16,25, 1-3,8-13,18-23
1-3,8-13,18-23
5-7,14-18,23-25
2-9,12-18, 23-25
1-3,3-13, 1823
1-3,8-13,18-23
3-7,14-17,25, 231
3,8,12,13,18,19,22,23
16,25, 1-3,8-13,18-23
1-3,8-13,18-23
5-7.14-18,23-25
2-9,12-18, 23-25
1-3,8-13, 18-23
1-3,8-13,18-23
3-7,14-17,25, 231

53

53

23-25

23-25

1497-104

107-108

113-11%

113-119

40 Min

40 Min

37-41 42Min, 43
37-41,42Min, 43

700
700
728

29

333

[EH
148

143

149
149
341.25
341.25
87

87

152
152
94

94
265
265



Bissar Akbarpur

31 Ehor
Khor
29 Babgral
Bahgnaki
33 Bissar Akbarpur
34 Rojka
Rojka
33 Mahraula
bzhraula

16 Sherpur Kalaheri
Sherpur Kalaheri

L) Rathiwaz
Rathiwas

ig Bhango
Bhango

Bt Basai
Basai

40 Pingawan

.0, 75/PA2/ 1900/34/70, 05.03.70
5.0, 76/PA2/ 1900/85/70, 05.03.70
5.0. 75/PA2! 1900/84/70, 05.03.70
8.0 78/PAL 1900/55/70, 05.03.70
8.0, T5/PAZS 1900/84/70, 05.03.70
S.0. T6/PAZ! 1900/S5/70, 05.03.70
5.0. 34/PAZ/ 1900/84/70, 11.02.70
5.0, 47/PA2/ 1900/85/70, 11.02.70
8.0, 34/P A2/ 1900454470, 110270
5.0, 47PA2S 190055770, 11.02.70
8.0. 62/PAZS 1900/54/70, 20.02.70
5.0, 63/PAZ 1500/85/70, 20.02.70
5.0, 62/PAZ/ 1900/54/70, 20.02.70
5.0. 63/PA2/ 1900/35/70, 20.02.70
8.0, 2/PA2/ 1900/84/70, D030
5.0. 160/PA2S 1900/55/70, 22.7.81
8.0. TS/PAZS 1900/34/T0, 05.03.70
S.0. T6/PAZ 1900/85/70, 5.03.70
S.0. 173/PA2/ 1900/54/T2, 13.10.72

=31

53,54 113
53,54 113
75 Min 37
75 Min 87
113 Min 261
113 Min 261
101 225
101 225
23 20
23 B0
22 21
22 81
71 Min 116
71 Min 116
08-99 344
0899 3d4
119 119
115 e
12/2,19,20, 22 443
16,25

1,2.81012, 20,21
1,10,11,16t022
5,6,15,16,24.25
4107,14,15,17,23,24

3.8,13.14,17,18,19,22 to24

25
2 1n 4,8t012, 191023

113, 8113, 17/2, 18 t0 23,2411
56,15 t0 17, 24.25

4to7, 1310 18, 23 to 25

1,2,3/1, %t011,20, 211

Jto9, 121019, 21 1025

15,16, 25

Ttod, 571,62, Tlo 14, 151,17 to 23
1,2,3/1,90 12, 20 10 22

4107, 1410 18,23 t0 23
3109,1210 19, 2210 25
1.2,%t0 12

ltod Braol2, 18024

23

56,1410 17, 24,25

lto3, 91012, 1910 22

F2-Y



4]

Pmpgawan

Sonkh

Sonkh

S.0. T74/PA2/ 1900/85/72, 13.10.72

3.0, 39/PA2/ 1900/54/78, 10.3.78

5.0, 40/PA2/ 1900/55/78, 10.3.78

M. Copy Not available

-132-

3t §, 13,14, 1710 19, 22 to 24
15

210 15, 18 o 20, 22, 23
i

12/2,19,20, 22 443
16,25 '

1,2,9t012, 20,21

1,10,11, 19522

5.6,15,16,24,25

4107,14,15,17,23 24
3.8.13,14,17,18,19,22 w24

25

2t04,8te12, 191023

113, 81013, 17/2, 18 10 23,2441
56,15 t0 17, 24,25

4107, 13 lo 18,23 1025

1,2,371, 011,20, 2141

309, 12t0 19,21 10 25

15, 16,25

ltod, 51,62, 7to 14, 15/1,17 to 23
12,311,910 12,20t 22

4107, 14 10 18,23 to 25

3t09, 121019, 22 t0 25

1,2, 9w 12

itod, Bto 12 18t024

25

30,14t 17, 24,25

1103, %1a 12, 19t 22

3108, 13,14, 171019, 2210 24

15

210 15, 180 20, 22,23

3

22 86
2,3,7-9,12-19,23.24

20

4

22 86
2.53,7-9,12-19,23,24

20

Kl

-



42

43

49

45

46

47

18

40

30

51

53

F.B. Jhirka
E.P. Jhirka

Pathkhori

Pathkhori

Hassanpur Bilonda

Hassanpur Bilonda

Mohammadpur
Moharmmadpur

Ghaghas Khori

Ghaghas Khori
Kolla

Kotla

Kanszli

Kansali

Barauji

Barauji
Bai

Rai
Dhulawat

Dhulawat

Dhulawat

Dhulawat

Rangala

Rangala

Mohdpar Ahir

5.0, 42/PAZ/ 1900/54/94, 23 5 04
5.0. 43/PAY 1900/55/94, 23.5.94
M. Copy Mot available

5.0. 180/PAZ/ 1900¢34/70, 5.3.80
Mot available

5.0, 1THF A2/ 19D0/55/80, 5.8.80
5.0, 84/PA2/ 1900/34/92 19.6.92
N. Capy Not available

8.0, B4/PAZS 1900/85/92, 19.6.92
8.0. 62/PAZS 1900/34/80, 27.02.80
5.0, 61/PAYY 1900/55/80, 27.2.80
5.0, 13PAZ/ 1900/54/80,11.8.80
M. Copy Not available

5.0, 183/PAZ/ 1900/55/80, 1 1.8.80
5.0, 106/PA2/ 1900/S4/80,5.5 80
N. Copy Not available

8.0. 108/PA2/ 1900/35/80, 5.5.80
5.0. 151/PAZ/ 1900/84470,26.6.80
N. Copy Not available

8.0, 153/PAZ/ 1900/55/80, 26.6.50
S.0. 02/PAZS 1900/54/98, 19.5.98
N. Copy Nol available

8.0, 83/PA2/ 1900/55/93, 10.5 GF
5.0, 29/PA2/ 1900/54/01, 16.53.01
N. Copy Mol available

5.0, 30/CAZ/ 1900/85/01, 16.03.01
5.0. 69/PALY 1900/54/70, 3.6.28
N. Copy Mot available

8.0, TO/PAZ/S 1900WS5/98, 3.0.98
S.0. 62/PA2/ 190054/70, 20.2.70
N, Copy Net available

5.0. 63 PA2/ 190078570, 20.2.70

5.0, 44/PA2 1900/54/70, 1.5.98
N. Copy Mot available
5.0, 45/PAZ 1D00/85/08, 1.5.98
5.0, 46/PA2S 1900454770, 1.5.98
N. Copy Nort available

=133-

324 1o 375 379 to 426
32410 375379 to 426

54 Min

34 Min
45 Min

45 Min
30

50

140

140
LBB/1-104/6, 108/8,108/3

L08/1-108/6, 108/3,1080
o1

a1
37 Min, 3840

37 Min, 38-40
107 108/2-124

107, 108/2-124
73 Min

T3 Min
73 Min

73 Min

76,90-93

76,90-93
221024

21,22

10to 12, 171025
1te25

StoT, 13t 15, 21 t025

126

1448.5
1448.5

457

497
418.3

4183

370
390

390
o926

236
451

45
238.6

238.6
106

106
111

111
333, 5Kanal, 3 Marla



12+

54

Mohdpur Ahir

Kharak Sohna

Kharak Sohna

8.0, 43/PA2S 1900/85/5/98, 1.5.98

5.0, 3TPAZ 1900/54/98,18.2.08
M. Copy Not avaliable
5.0, 84/PAZ/ 1900/55/08,18.3.93

=134-

235

5, 6/1

1t 1971, 23/1 t0 25
1to23

lip 25

lto4, 610 14, 171023
1ta3,2t0 1120, 21
1t 25

22,3109, 1071, 11 to25

)

22, 31t08,9/1,122, 13t019,21 1024

11025 171023

1w 14

1

1t03, 94012, 19t0 22
1t 25

1 to 25

5,6/1,15, 16, 25
22 to 24

21,22

10012, 17 1o 25

110 25

S5to7, 13ta 19, 21t0 25
25

5,6/

1to19/1,23/1 10 25
1to 235

| to 25

1to4,6to0 14, 17to 23
1to3,9to 112021
1ta 25

22, 30 % 10/1, 11 to25

333, 5Kanal, 3 Marla

212, 308,91, 122,130 19,21 10 24

11025, 17 t0 23

1o 14

1

lt03,91t012,19t0 22
1 to25

1 to 25

5 611,15, 16, 25

38

38

358

358



" Kom Kbandewla

Kotz Khandewla

Palia

Palla

Mirwari Mamatheri
Hirwari Mamatheri
Dalaka
Nalhar

S.0. 90/PA2/ 1500/84/9, 7499

$.0. 91/PA2/ 1900/95/99, 7.4.99
N. Copy Not available

S.0. 15/PA2/ 1500/5.4/73, 5.1.73
8.0. 7/PA2/ 1900/5.5/73, 5.1.73
$.0. 86/PA2/ 1900/8.5/90, 5.1.73
$.0. 43/PA2/ 1900/3.4/70, 11.2,70
$.0. 56/PA2/ 1900/8,5/70, 11.2.70
5.0. 73/PA2/ 1900/5.4/70, 5.3.70
3.0. 73/PA2/ 1900/8.4/70, 5.3.70

-133-

58-60

58-59

103,104,105
103,104,105
103,104,105
135,136
135,136

42

73-75

Total Area in acre

Area in ha.

44]

441

191
191
191
B9

39

240
283

16750.65
6778.65

123



ANQIEXURE -1k
Net'f'cahom

HARYANA GOVT.GAZ, MAY 26, 2009 205
(¥ST. 5, 1931 SAKA) -

. [Authorised Engli_rfh 'J_l'rﬂﬁsla“_tiun]
HARYANA GOVERNMENT
FOREST DEPARTMENT
: Nf;ﬁﬂcaﬁuﬂ
The 215st May, 2009

No. S.0. 43/C.A. 16/1927/8. 29/2009.—In exercise of the powers confermed .
by seétitn 29 of the Indian Forest Act, 1927 (Act 16 of 1927), the Govermor of
Haryana hereby declares the land described in the Schedule given below 1o be
protected forest to which the provisions of Chapter IV of the said Axt. shall be

applicable.
Sehedute
¢ District Tehsil  Village with. Description _ Total srea
1L B, No. of Feid 20.6(in acres)
Rect.MNo. EillaNoe,. A K M
T 3 3 R 6
Mewat MNuh Rojkantzn] 73 ]IZ 1842 4 3
(Geall) 19 8 0
20 A o
2 - 8 0
22 B o
2311 l g
17 i 8 0
Tl 2 R
ED 4 g
g 80
— 10 N, F . ahirte
1 § 0
iz 4 {




1350,

296 - HARYANA GOVT. GAZ, MAY 26, 209 hY -
5= YST. 5, 1931 SAKA) - ‘~‘\
Mewii'  Nuh Rojkameo173 17 192 | 7 14
(Concld ) ey 1 y o
HILLE g 0
221 5 3 .
13 5 iy 2
e HE )
Rl 8 2 g
i6 & 12 _
.25 D
Total 22 159 8
— o e ; -~

i —

. K- GUPTA,
10 Government; Haryana, Forest ‘Department.

-

Divigion? *grest'qtﬁm
: _mﬁattﬂuhl" |
45647--C.8—~HGP. Chd!



HARYANA GOVT. GAZ., FEB- 15. 2005

36
{MAGH. 26, 1926 SAKA)
: |Authonsed English Translation]
HARYANA GOVERNMENT
EOREST . DEPARTMENT
Notification
The 10th February, 2003
No. 5. 0. 10/C. A. 16/1927/5.29/2005—1In exercise of the powers conferred
by Sub-section (1) read with Sub-saction (2) of Section 29 of the Tndian Forest
Act. 1927 (Act 16 of 1927), the Governor of Haryana hereby declares the land
described in the Schedule given below, o be protected forestto which the provisions
of Chapter TV of the caid Act, shall be apphicable i—
SCUEDULE ;
“Distrier  Tensil Village with Description of field ‘Total ared in__
Hadbast No. Recangle  Killa AcTes
No. MNo.
L 2 3 i 5
Aore Kanal Marla
Gurgaon Ferozepur Rithath 63 22/1 0 7 8
67 2

Yhirka Hadbast
No. 28

Total : 7 Kanal % Warla

1..5.M. SALING,
Secretary 10 Government of Haryanz,
Forest Department.

15705—C5—H G.P., Chd
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Annexure-IX

List of any other area shown as “forest” In land records of District Nuh

Sr. No.

No. of Revenue Estates ' Any other area { B_ani] in Ha.
L

Nil-

Divislonal Forest Officer,
Nith-(Mewat)



ANNEXURE X
1S

Abstract of Gair Mumkin Pahar Tehsil wise Repart Forest Division Nuh

S5r.No |Name of Tehsil No. of Village Galr Mumkin Pahar
{Kanal-Marla)

i Tauru 28 6426217

F Nuh 34 61538-12
3 Nagina 18 305318
4 Punhana 42 25818-5

5 Firozpur thirka a7 99808-1
G, Total 159 2819893

Area In Hactare 14264.92

Enclosed:- Village wise detail provided by DRO, Nuh vide letter no. 2445/5.K dated 26.05.2020

Divisional Forest Officer,
Nuh
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W
From:- District Revenue Officer,
Nuh
To Divisional Forest Officer,
Nuh
No.:- 2445/S.K Dated:- 26.05.2020
Sub:- In the matter of Sonya GhoshVs, State of Haryana & Ors. And Haryall Welfare Society

Vs, Unlon of India & Ors. in 0A No. 04/2013 (Suo Moto) [M.A. No. 186/201 3, M.A; No.
368/2013, M.A. No.737 /2013, M.A, No.74/2014, M.A. No.75,/2014 & M.A, No.787/2014)
and OA No. 28/2015 (MA No. 61 J2015).

On subject cited above, As per your office letter No. 106 dated 14.05,2020, The
informatlon Tehsil wise is attachad harewith for your further action.

Enclosed:- List

7 T
District Revenue Officer
Nuh
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Tauru

From:- Tehslidar
- Tauru
To Deputy Commissioner
Nuh
No.:- 833/0.K Dated:- 22.05.2020
Suby;- The Information about Gair Mumkin Pahar, Radz, Behed, Banjad, Beed, Rundh .
On subject cited above the information seeked by your and supplied by field staff is as
under:-
" Sr. | Name of village Gair | Khasra No. Gair | Gair | Banjad, | Rundh |
No Mumkin Mumkin | Mumkin | Beed
. | Pahar {K.M) Rada Behed
1 | Tauru 1173 121//26, 122//26, 124//26 — — T _—
2 | Guwarka 55-18 g — T deee ==
| 3 | Sikhe 2061-17 92/1,93,94/2, 95/1, 95/3, 96/1, 96/3, 97 | — | - - E
_4 | Chharoda 3130-7 103 JF —_ 1 TN
5 | Nurpur 183-15 457, 558, 455/2, 460/2, 462/2, 263,32 =i = = i
& | KhariKalan 1029-18 7341, 74511 1,74/1/37am, 247111/ 3, == = P =3
74/111/4, 74117102, 75, 76
7 | Khori Khurd 335-16 2041 st — - =
g8 | Uton 83-2 69 - O s s,
2 | Rangala 835-2 78,50,91, 92 - " == LR
10 | Rathiwas 1547-2 70,71 " =
11 | Bissar Akbarpur 3836-8 113 i = =
12 | Mohd Pur Ahir 18570 BE E - = J
13 | Kota Khandewla 6030-16 581067 = = e
14 | Gangani 8174-15 7,15, 522 to 534 — _— - —
15 | Sundh 3183-2 i5b, 157, 158, 159 — S = r
1% | Bhango 2758-17 0%, 99, 180 = S =75 s
17 | Chahalka 1361-2 BA 1076 L N = =
18 | Kharak Sohna 2866-7 3g — ety s L
13 | Sehsola 13034-5 304 to 350, 353 to 358, 360 ta 400 — - - —_
20 | Chhajjupur 606-3 23, 24, 25 — ZL.1] A=t —
21 | Mendla 49-12 40 o L= T ¥
22 | Sikarpur £7-15 [ — —_ —_—
23 | Dhulawat | 23860 73 ELLE i — - |
24 | lalalpur Sohna 1441-14 37, 38, 39 e —— e —
25 | chila 2393-15 106 to 125 — — <
26 | Dalaka 2851-15 | 41 min, 42 NN == = =
27 | Pachgaon 1860-12 40, 52, 54 - - —-
28 | Buraka Tauru 162-13 35 - -——-- ————- — |
| G. Total £64292-17
Report is forwarded for your necessary action.
—-5¢----
Tehsildar
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From:- Tehsildar
& Nuh
™
To Deputy Commissioner
Nuh
No.:- 2319/0.K Dated:- 26.05,2020
Sub:- The information about Gajr Mumkin Pahar, Rada, Behed, Banjad, Beed, Rundh .
On subject cited above the informaticn seeked by your and supplied by field staff is as
undar:-
5r. | Name of Village | Gair khasra No. Gair Galr Banjad, | Rundh |
Ne Mumkin Mumidn | Mumkin | ead
. Pahar [K.M) Rada Behed
|1 | Khori Nuh 328-19 37,38 e — 3=
2 | Gehbar 3024-18 43,24,25,26 R — e =
3 | Badouji 2148-1 37 min, 38, 40 S — e =
4 | gal 3608 2 107, 108/2, 109, 110, 111, 112, 113, 114, | — = ez o
113, 116, 117, 118, 119, 120, 121, 122,
123, 129
5 | Alawalpur 613-11 251, 251/4, 25171, 28575 == e e
| & | Bhapawii 91-13 249, 350, 251/2, 25173 e e = g
7 | Dewla Nangli 600-19 118, 119, 191, 429, 430 - i —— | o= —
|8 | Kalinjar 253-5 B6/2, —_ == — | .l
9 | Dhekali 21-6 33,33, 34 St = =
10 | Thekdaka 4-6 21/1, 231 s I ——- e
| 11 | Melawas 65-3 31,32, 33 — = == =
12 | Kutubgarh 300-7 51, 52,53, 54 58 R — T e
13 | Palari 2113-00 47, 48, 49, 50, 51 — 1= =
14 | Pala | 2883-5 100, 101, 102, 163, 104, 105 e | = -7
15 | Nalhar 26814 73, 74min, 75, 74 min, 76/1 min s e 1 B
' 16 | Sonkh 590-0 (1) = - —- s,
17 | Rehna 3875-14 83, B4 85 r == = =
18 | Tapkan 5054-0 oy 84, L =i e =
19 | Barks 2259-4 107, 108, 109, 110, 111, 112, 113, 114, = i
Alimuddin 115, 116, 117. 118, 119, 120
20 | Sada 580-19 41 | |
21 | Durgapur 133-7 14,15 — — _— —_—
22 | Biwan 1680-17 58, 55/1, 59/3, 60/1, 60/3, 60/, 6171, — | e | e
81/3, 63/1, 54/2, €5, 66, 67/7, 64/1, B3/2,
68/3, 69/1, 69/3, 70/1, 7043, 71/1, 7173,
72/3,73, 74,75
23 | Kotla 9897-12 109, 110, 11071, 108/1, 108/2, 108/3, — - = ayss
108/4, 108/5, 108/6, 108/7, 108/8, 108/9,
104/105 |l
24 | Mohd.Pur Nuh | 793-19 52,53, 54 -— ——-- — —
25 | Meol 7621-14 187,188, 189, 190, 191, 192, 193, 194, 195, | — e e [
196, 197, 198, 199, 200, 201, 202, 203,
204, 205, 206, 207, 208, 209, 210
26 | Rewasan 113-2 100, === " = e e Tt
27 | Khanpur 444-9 35, 36, 37 —
| 28 | Mehrola 642-8 23 = | e - ——-—em
29 | Rojka Meo 199¢-9 | 100, 101 = J—




| 30 | Basai | 1550-10 | 50 — — —
31 | Sharpur | 668-10 22,23 == = e
Kalaheri
32 | Mahawan 2120-11 ! 37,38, 39,40, 41, 43, 45 —= —=— —
33 | Khod 1488-14 53, 54/13, 55, 56, 58, 59, 60, 61 S -— =
34 | Indri 1305-14 230 min, 230 min, 231 — | = === =
G. Total | 61538-12

Report is forwarded for your necessary action.

50—
Tehsildar
Nuh
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From:- Naib Tehsildar
s Magina
To Deputy Commissioner
Nuh
No.:- 67/Reader Dated:- 22.05.2020
Sub:- The information about Gair Mumnkin Pahar, Rada, Behed, Banjad, Beed, Rundh .
On subject cited abhove the information provided by the field staff is as under:-
sr. | Name of Village | Pahar Khasra No. Rakba {Kanal, Marla} Gair
No Mumkin
Rada,
Behed,
Banjad,
Beed,
Rundh
1 | Nagal Sabat 20,22,24,29,30,31,42,47 113-5, 101-2, 10-15, 1-8, 0-14, 0-14, 1-0, 0-7, —-
Total Kita- 8 2296
2 | Sathawari 49, 52,53 1895-15, 19-11, 46-2 —_
Tatal Kita-3 1961-8
32 | Kansali 90, 91 1571-0, 2432-0, -
Total Kita- 2 40030 =
4 | Gumatbihari 37, 1866-4 —_—
5 | Ghagas 140, 141 3120-0, 1956-5
Total Kita- 2 S076-5
& | Nangal 183, 184, 185, 186, 187, 188, Gg-7, 15-1, 61-1, 190-2, 193-2, B3-1, 105-0, 125- -
Mubarikpur 1849, 190, 191, 192, 193, 194, 13, 175-8, 133-8, 2-8, 164-0, 186-7, 1278, 200-0,
195, 196, 197, 198, 199, 204, G-5, 7-2, 200-0, 87-13, 56-8, 199-1%, 17-E, 1-5, 10-
201, 202, 203, 204, 205, 206, 14, 8-14, 4-14, 138-7, 7-17, ¥3-6, J00°0, BE-16, 20-
207,210, 211, 212, 213, 214, 1.41-14, 38-18, 53-2, 200-0, 35-37, 41-13, 192-3,
245, 216, 217, 218, 219, 220, 17-6, 182-18, 37-2; 30-8, 181-5, 172-10, 20-17, 15-
271,332,223, 224,225, 226, 17, 159-3, 132-4, 88-5,
227,228,229, 230, 231, 231,
233, 233, '
Total Kita- 507 _4754-3
7 | Khanpur Ghati | 82, 83, 84, &5, 86, 87, 88, 89, 5-19, 30-10, 249-1, 240-14, 41-5, 30-10,5-16,58-5 | —
Total Kita-8 G68-0
8 | Dhadola 35, 40, 41, 42 5-5, 2-5, 30-6, 165-15 —
Total Kliia- 4 222-11
9 | Jhimrawat 213, 214, 215, 216, 217, 218, 1103-0, 576-17, 422-13, 79-11, 393-9, 270-12, e
219,220, 221 720-0, 1296-13, 1295-17
] Total Kita-9 6153-12
10 | Dhadoli kalan 74, 75,76, 77 19-17, 147-11, 96-14, 251-8, —
Total Kita- 4 515-10
11 | Ranyala B8R 272-16 =
| Patakpur
12 | Dungran 31,32 212-17,82-7 ———
Sehjadpur _
Total Kita- 2 2959
13 | Bajidpur 31 204-0 -
14 | Rithat 71,12 224-1,328-1 -
Total Kata-2 552-2
| 15 | Notki 35 1620-D L




16 | PEakarpur | 25 629-10 || -
-

17 | Kriedll Kalan 88, 89, 440-17, 487-6 —
Total Kita- 2 928-3

18 | Gujar Nangla 58, 59, 60 163-15, 152-11, 259-0 —
Total Kita-3 575-6
G. Total 30531-8 ,

Report is forwarded to you for your kind action.

7, -
Naib Tehsildar
Nagina
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From:- Naib Tehsildar
= Punhana
Ta Deputy Commissioner
Nuh
No.:- 518/0.K Dated:- 26.05.2020
Sub:- The information about Gair Mumkin Pahar, Rada, Behed, Banjad, Beed, Rundh .
On subject cited abave the information seeked by your and supplied by field staff is as
undar:-
5r. | Name of Village | Gair Mumkin Khasra No. Gair Gair Banjad, | Rundh
Mo Pahar {K.M) Mumkin | Mumkin Beed
c K M Rada Behed
1 | Dudoll 219 01 118-119 — = e =
2 | Thek 97 00 33 — — T R [T
3 | Hajipur 136 04 49-50 —_ ——i —_—
4 | Sunhera 125 (4[] 60-61- 62- 63- 64- 65- 66- 106 —— ——— = =
5 | Godhula 237 03 40-41-42/16-45 = St
o | Tusaini 245 06 37-38-39 — == == =8
7 | Nawana 394 03 34-39 aiE s i ||
8 | Luhinga Kafan 1344 | 11 203-204-206-207-208 e=ivs -
8 | Jakh 34 16 12//2-3-4-5-26, 13//1 — —_— =
10 | Akbarpur 264 18 46-46-47-69-109 e |PSN (f T
11 | Rehpua 157 | 17 75-75 == = =23 o,
12 | Satakpuri 217 16 38-39 B= REREL — —r
13 | Pinagwan 5869 | 05 302- 303- 304- 305- 306- 307- 308- | — — N ki
309-310-311 -312-313-314 -
315 316- 317-318- 319- 761 -762
14 | Bilaka 272 16 33-34-35-36-37 ] = — = i
15 | Khawajilika 94 o7 27-29 — | [Tl
Kalan
| 16 | Khawali Khurd | 81 17 24 | -— o = =
17 | Sihiri Singleheri | 102 99 S = e Ce
18 | Tigaon 25019 15 89-90-91 o — FLIW A
15 | Bubalheri 1453 |13 | 65-66-67 s o = e
20 | Chandaka 235 16 40-42-43-44-45 - — =
21 | Mohmmadbas | 62 18 49-51-52-53 N R LI
Buchaka
22 | phana 1670 14 46-47-48-50-54-63 i e T
23 | Papra 789 14 56-70-71-72-73-74-112 s = s s
24 | Khori 661 18 69-70/20/15 — — Ripced]
Sahachoka
| 25 | Papri 413 18 35-36-37-38-39 s ) R
26 | Fhalendi 443 05 72/9 — - —
27 | Kutabpur 123 0s 21 = e ] E—
28 | Aminabad | 218 10 | 53-52 — P
29 | Jakhopur 209 18 49 T = ===
30 | HathanGaon | 318 |11 | 150-151-152-153-154 — B — |
31 | Dhali 431 07 61 == |} — [l Fivey)
32 | Ghatwasan 288 13 23 ) EETC I TSR] I—
33 | Luhinga 564 19 55/1 FF T P
Khurd
34 | Khori 366 08 26//14-14/1 —_— | = —




[

35 | Baded 2234 | 14 101-102-103-104-105-106-107 L
36 |~Zoghar 152 17 237/1 t
37 | Malhaka 226 |09 38

| 38 Jharpuri 1016 | 16 66-67-67/1-68-68/1

| 39 | Dungeja 525 13 | 51-52-53-54 =
40 | laitalka 321 |00 26-27-28-29-30-31

41 | Aichwari 548 g7 | 5354
42 | Bichhor 130 | 14 259-260-261-262-263

i G. Total 25818 | 05 i

Report is forwarded for your necessary action.

S
Naib Tehsildar
Punhana
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From:- Naib Tehsildar
; Firozpur Jhirka
Ta Deputy Commissloner
Nuh
No.:- 189/0.K Dated:- 22.05.2020
Subs:- The information about Gair Mumkin Pehar, Rada, Behed, Banjad, Beed, Rundh .
On subject cited above the information secked by your and supplied by field staffis as
under:-
St | Name of Village = Gair Mumkin | Khasra No. Gair Gair Banjad, | Rundh
No Pahar (K.M} Mumkin | Mumkin | Beed
i Rada Behed
| 1 | Mahu 4158-0 136 = = — =
2 | Chittora | 2043-5 57 — — -~
3 | Shekpur 567-0 37 —s s mliey, —
4 | Kolgaon 636-3 57 - o ) i
5 | Rawali 4270-10 1a0 iy - =, EFERT
6 | Patanudaipuri 1228-10 a4 — —— T X
7 | Alipur Tigra 230-15 46 e = = =
8 | Hirwarf 237-7,476-2, | 135,136 - N .
Bamatheri = (713-9)
9 | Nawli 97-5,169-11, | 94, 95,95 o2 o == —
13794
=(1646-0) )
10 | Rangala Rajpur | 1412-4, 1537- | 74, 75,76 —_— | s =
3, 754-8
={3703-15)
11 | Nasirbas 11-10, 4-19, 63,04, 76 s Fiean I R
515-7 =
{531-16)
12 | Mohmmadbas 1381-15 52 = St AT
13 | Pale 5-13, 1558-5, 22,23, 24, 35 e = e [
571-15, 10-1
| =(2145-14)
14 | Dhamula i2-5, B7-16 16,17/1 S RS B i
| ={(100-1}
15 | Agapn 1213-7 174 — | T Y
16 | Rawa - | 2133-18,553- | 62,63 e | I =5
1 =(2686-19)
17 | Bagola 560-8 55 = ==L = 3
12 | Pathkheri 7950-18 54/2 — 1 X E
13 | Hasanpur 3501-13, 705- | 45/2/2/3,46 e . - i
Bilonda 19 ={4207-12)
20 | Solpur 94-12 14 P o _ I T
21 | Dadolikhurd | 53-13,104-3, | 30,31,32, 33,34, 35, 36, 37,38, | — | s Ty
121-18, 74-12, | 39, 40, 41/5, 44, 45, 46, 47, 48, 49,
130-9, 73-14 50, 51, 52, 53, 54, 55/1, 56, 57, 58,
158-17, 145- 59, 60, 42
1d, 881, 18]-
L, 158-6, 1256-
7, BB-14, 109-
7. 1357, BO-5,
| 132-11, 160




Yy

14, 138-10,
119-2 75-11,
154-12, 159-5,
L7-8, 1049-5,
BE-13, 5%-17,
i0-14, 1514,
C-18
=[3107-1)

22

Firozpur Jhirka

721-19, 344-
14, 39-RB, 5-0,
175-1, 165-11,
#-2, 57-B, 175-
& 19-186, 150.
12, 184-3,
176-5, 158-7,
34-2, 176-19,
53-11, 27-4,
744-1, 10-13,
5-11, 190.9,
1E1-0, 189.14,
16-11, 91-18,
50-1, 2000,
J00-{; 200-0,
53-6, 74-15,
118-8, 186-16,
A%-14, 198-8,
198-19, 5a-2,
772, 200-0,
200-0, 200-7,
163-14, 200-0,
200.0, 52-10,
15-3, 170-10,
5B-2, B4-16,
166-16, 15-18,
E7-8, 1904,
og-4, 12-1, G2
14, 32-3, 200-
0, 141-13, 18-
g8, 102-2, 200-
o, J00-0, 167-
7, 79-18, 138-
2, 200-0, 200-
0, 2006, 183~
5, 201-5, 200-
0, 200-0, 1958
15, 44.13,
1758, 200-0,
200-0, 200-1,
202-5, 189-18,
2000, 150-4,
B1-¥, 138-11,
010, 4114,
G5-0, B-15, #7-
B, 27-15, 9-16,
111-5, 196-4,
200-0, 59-1,
21-14, 200-0,
200-0. 200-0,

322,323, 380, 381, 382, 383, 334,
385, 386, 387, 388, 389, 290, 391,
352, 393, 394, 395, 396, 397, 398,
359, 400, 401, 402, 403, 404 405,
406, 407, 408, 408, 410, 411, 412,
413, 414, 415, 416, 417, 418, 419,
420,421, 422, 823, 424,425, 426,
427, 428, 429, 430, 431, 432, 433,
434, 435, 436, 437, 438, 439, 440,
441, 442, 443, 444, 445, 446, 447,
448, 449, 450, 451, 452, 453, 454,
455, 456, 457, 458, 459, 460, 461,
462, 463, 464, 465, 4722, 324,
325,326,327, 328, 329, 330, 331,
332,323,334, 235, 336, 337, 235,
339, 340, 341, 342, 343, 344, 345,
345, 347, 344, 349, 350, 351, 352,
353, 354, 355, 356, 357, 358, 359,
360, 351, 362, 363, 364, I65, 365,
347, 368, 369, 370,371, 372,373,
374,375,376, 377, 378, 379




162

&9-16, 18-13,
113-7, 12-18,
75-0, 200-0,
70-14, 1217,
200-0, 200-0,
199-13, 5-18,
1757, 200~
0,200-0, 81-
12, 75-14,
195-14, A0-D,
5-1Z, 23-17,
24-4, 142-13,
200-0, 166-15,
24-9, 193-16,
200-0, 34-12,
20-0, 198-7,
200-0, BO-2,
35.8, 172-14,
1737, 77-5,
32.8, 28-15,
59-10, 9-8, 94-
14, 207-5, 99-
18,

= {1B435-5)

23

Biwan

1445—1, 973-
0, 10-14, 3-2,
524-5, =
(2956-2)

288, 289/1, 290, 291, 292

24

Niharika

732-13, 1413-
18, =(2146-11)

70,71

25

Bhakdoufl

272-0, 2317,
227-11, 195-
16, 290-12,
280-2
=(1597-8)

“116, 117, 118, 119, 120, 121

26

Kherla Kalan

303-10,

32

27

Sahabpur

223-15, 84-10
=(308-5)

a5, 36

28

Pathrali

| 340-13

43

29

Beryabas

236-10, 48-0,
23-0, 130-10,
36-3,25-6=
(498-9)

35, 36, 37,38, 39, 40

30

Saimeerhas

776-18,

57

31

Ibarahimbas

116-15

a4

32

Maheoli

158-14, 196-
0, 214-0, 31-
8, 62-6, 56-8
= (718-16)

145, 146, 147, 150, 151, 152

33

Sidhrawat

311-7,

21

34

Bhond

3-1, 7-18, 44-
13, 191-15,
110-19, 12-
10, 134-5,
196-14, 200-
0, 99-15, 63-

57, 64, 69, 70, 71, 72, 73, 74,
75, 76, 77, 78, 79, 80, B1, 82,
83, 84, 85, 86, 87, 8, 83, 90,
91, 92, 93, 94, 95, 96, 97, 98,
59, 100, 101, 102, 103, 104,

105, 106, 107, 108, 109, 110,




[ ¢

2, 2000,
200-0, 200-0,
85-15, 74-16,
20630, 200-3,
200-0, 70-1,
82-8, 200-0,
200-0, 200-0,
BG-9, 90-0,
200-0, 2000,
200-0, 110-3,
21-5, 200-0,
200-0, 200.0,
200-0, 131-3,
170=0, 200-0,
200-0, 200-0,
151-5, 168-1,
60-16, 13-6,
184-0, 200-0,
200-0, 200-0,
200-0, 51-18,
50.14, 200-0,
200-0, 1410,
103-15, 141-
0, 84-12, B8-
3, 2000
200-0, 50-5,
150-1, 200-0,
178-0, 125-
11, 2000,
143-15, 123-
10, 200-0,
66-15, 17-18,
185-11, 139-
11, 170-0,
141-11, 73-0,
165-2, 215-3
={11210-13}

111, 113, 114, 115, 116, 117,
118, 119, 120, 121, 112, 123,
124, 125, 126,127,128, 129,
130, 131, 132, 133, 134, 135,
136, 137,138,139, 140, 141,
142, 143,144, 145

35

Reegarh

7-3, 108-6,
129-12, 106-
0,127-12,
188-10, 262-
12 =(929-15)

145, 146/1, 147, 148, 145, 150,
151

36

Basai Meo

208-0, 357-
10, 132-0, 2-
15, 17-10,
27-5, 361-0,
65-0, 81-15,
140-5, 182-
10, 82-0,
126-5, 154-0,
190-0, 180-5,
129-10, 78-
10, 151-10,

13, 61, 62, 63, 126, 142, 151,
187, 195, 197, 200, 201, 202,
203, 204, 205, 208, 207, 208,
281, 282, 283, 284, 285, 401/2,
547, 549, 772, 986, 987, 995,
1127, 1128, 1129, 1130, 1131,
1132, 1133, 1134, 1135, 1135,
1127, 1139, 1140, 114272,
1143, 1144, 1141




164

| 75-10, 59-0,
39:0, 72-15,
17710, 47-5,
1330, 40-5,
180-5, 90-10,
67-10, 192-
10, 229D,
&18-10, 124-
10, 2-5, 259-
10, 165-15,
1898-10, 111-
E,226-15,
y-10, 206-
5, 0-10, 157-
I, 101-10,
186-10, 119-
0, 141-5
={G903-5)

E ¥

Ghata
Samshabad

187-0, 235-0,
185-10, 89-5,
156-15, 47-0,
60-15, 183-D,
138.5, 134-
15, 118-15,
109-15, 31-
10, 55-5, B2-
5, BE-5, 115-
5, 58-5; BO-0,
13-15, 67-15,
181-5, 152~
15, 0-15,
154-5, 397
10, 149-0,
178-15, 390,
1-15, 197-15,
95-10, 15-10,
13-0, 47-5,
228-5, 1470,
363-10, 107-
5, 199-0,
£31-15, 201-
10, 180-5,
132-5, 194-
15, 253-15,
213-15, 260-
5, 309-15,
268-15, 141-
5, 112-5,
233-0, 200-0,
232-0, 224-
15, 151-5,
214-10, 190-
0, 46-15, 64-

131, 132, 133, 138, 140, 143,
153,154,211, 212, 245, 247,
254, 255, 256, 260, 261, 262,
363, 364, 375, 276, 377, 506,
759, 760, 761, 762, 763, 876,
£98, 899, 900, 901, 930, 921,
922, 923, 924, 925, 926, 927,
928, 929, 930, 931, 932, 933,
434, 935, 936, 937, 938, 939,
940, 941, 942, 943, 944, 946,
947, 948, 948, 950,




&S

| 0,151-10, |
58-5, 16-10

| =ts0v3-15)

G. Total | 99808-1 il

Report is forwarded for your necessary action.

—§---
Naib Tehsildar
Firozpur Jhirka



ANNEXORE -X1

Abstract of Gair Mumkin Rada, Behed, Banjad, Beed, Rundh Tehsil wise Report
Forest Division Nuh

| Sr.No |Mame of Tehsil No. of Gair Gair Galr Gair Rundh
Village Mumkin | Mumkin | Mumkin | Mumkin | {Areain
Rada Behed Banjad Beed Ha.)
{Areain {Arean [Areain | {(Areain
Ha.) Ha.) Ha.) Ha.}
1 Tauru 28 4] 1] 1] 1) 0
: |Nuh 34 0 0 0 o 0
3 Nagina 13 qa 1] 1] 1] (1]
F | Punhana a2 1) 0 ¢ 1] 1]
5 Firozpur Jhirka 37 1] Q | 0 0
G, Toral 159 (1] 0 0 0 o
|
Enclosed:- Village wise detail provided by DRO, Nuh
Divisipnal Forest Officer

Nuh
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From:- i Tehsildar
o Tauru

To Deputy Commissioner
Nuh

No.:- 833/0.K Dated:- 22.05.2020

Sub:- The information about Gair Mumkin Rada, Behed, Banjad, Beed, Rundh .

On subject cited above the information seaked by your and supplied by field staffis as
under;-

Sr. | Neme of Yillage Galr | Gair Banjad, | Rundh
Mo Mumkin = Mumkin | Beed
B Rada Behed
Taury —= == e
Guwarka —_ Llii ] =
Sllkho — Tere =i
Chharoda e i ——r
hurpur e i =
Khori Kalan . e |G S
Khori Khurd _— e = =
Lton = =i i =
! Rangala =it o [
| Rathiwas - = ==
Bissar Akbarpur | — e .. ks
12 | Mahd Pur Ahir — - f=ms S
Kota Khandewla e - — i
Gangani —_ = I =
Sundh — — S
Bhango B LN || dibit
Chahalka e [ I
Kharak Sohna —= — rres —
Sehsola FEE — ===
Chhaljupur =205 s =
Mendla s — s T
Sikarpur o = = —
Dhulawat o = [lI—--
Jalalpur Sohna —— e T R S
Chila e _ R e
Dalaka == = = e
Pachgaon — == e
Buraka Tauru wnin daaaa |
G. Total

5Emm|~dmlﬂhumu-

[
LA ]

H|E A=

1Y
-]

(=
w

bt
=]

Pt
i

Pt
Pt

M
]

| bt
o

hd
W

o]
o

h
~

bt
QC

Report is forwarded for your necessary action.

-5
Tehsildar
Taury
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From:- Tehsildar
- Nuh
To Deputy Commissioner
Nuh
No.:- 2319/0 K Dated:- 26.05,2020
Sub:- The infarmation about Gair Mumkin, Rada, Behed, Banjad, Bead, Rundh .
Un subject cited above the Information seeked by your and supplied by field staff is as
under:-
5r. | Name of Village Gair Mumkin Rada | Gair Mumkin Banjad, Beed | Rundh
Ng Behed
1 | ¥horiMuh —— —_— = i
| Gehbar e p— p— £oi 1]
3 | Badouli - — —rrr =
+4 Bai - S —— i
5 | Alawalpur - iR e ——— =
| & | Bhapawli —— = s |
7 | DewlaNangli | — e o -
8 | Kalinjar — k=, == R
9 | Bhekall — =k == T
10 | Thekdaka | — —— o i
11 | Melawas e U = ===
12 | Kutubgarh e . — | —
13 | Palari see o —— ——
14 | Pala - ——y — LT
15 | malhar — —_— == -—
16 | Sonkh — p— =ik =
17 | Rehna —_ —_— = e [
18 | Tapkan | — — == S
13 | Barka Alimuddin — = e o T
20 | Sadai —_ - prare oiai
21 | Durgapur e = —
22 | Biwan — — e o
23 | Kotla —_— == aaaie —
24 | Mohd.Pur Nuh - = — -
25 | Meali i — - —
26 | Rewasan — — T ==
27 | Khanpur mias —— =
. 28 | Mehrola . -y arrid —
29 | Rojka Meo —m 2l — =
30 | Basai —_ =y i et
31 | SherpurKalaheri | — — J—
32 | Mahawan | e - e [
33 | Khod e —= —a —
34 | Indri e —— =3 =
G, Total

Report is forwarded for your necessary action.

S -
Tehsildar
Nuh
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From:- Naib Tehsilcar
' Nagina
To Deputy Commissioner
Nuh
No.:- 67/Reader Dated:- 22.05.2020
Sub:- The information about Gair Mumkin, Rads, Behed, Banjad, Beed, Rundh.

Qn subject cited above the infermation provided by the fleld staff is as under:-

5r. | Name of Village Galr Mumkin Rada, Behed, Ban)ad, Beed, Rundh
No
1 | Nagal Sabat
Total
2 | Sathawari -
Total
3 | Kansali —
Total
4 | Gumatbihari
5 | Ghagas —
Tetal —
6 | Nangal Mubarikpur >
Total
7 | Khanpur Ghati S,
| Tatal
8 | Dhadola == I
Total
8 | Jhimrawat —
Total
10 | Dhadoli Kalan —_
Total {
11 | Ranyala Patakpur -
12 | Dungran Sehjadpur —
Tatal
13 | Bajidpur !
14 | Rithat :
Total
15 | Notki — -3
| 16 | Phakarpur Khori -
17 | Khedli Kalan
Total
1R | Sujar Nangla | J
Total
. Total

Report is forwarded to you for your kind action.

L
Naib Tehsildar
Nagina
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From:- Naib Tehsildar
= Punhana

Ta Deputy Commissioner
Nuh

Mo.:-518/0.K Dated:- 26.05.2020

Sub:- The information about Gair Mumkin, Rada, Behed, Banjad, Beed, Rundh .

On subject cited above the information sesked by your and supplied by field staff i< as

under:- :
| Sr | Name of Village | Gair Mumkin Rada Gair Murmkin Banjad, Beed Rundh
No Behed
Dudobi - s e
Thek — —_— | | —
Hajipur - — e E— - o o —
Sunhera —- — == ——
Godhula — — i LA
Tusaini - T e e i
Mawana = [l == —
Luhinga Kalan —_ o —= T T
Jakh e e e i T
Akbarpur — S A
Rehpua - — == T
| Satakpuri — e R | (|
Pinagwan —— o S —_—
Bilaka = A == ==_—" I
Khawaijilika — —_— [l — G —
Kalan
16 | khawall Khurd | — e N —
17 | Sihiri Singleheri | ---- .- = e
18 | Tigaon — — P JFFEEE
19 | Bubalheri I | e
20 | Chandaka et S —
21 | Mohmmadbas | — [ T W

Bl (o< o|v|olw(v(e

[
=

iy
)

=
W

iy
T

&

Buchaka
22 | Dhana -—- == —_— T
23 | Papra S -——- —— ——
24 | khori s =i = s
Sahachoka
25 | Papri — T — i | [ S T
26 | Fhalendl —_ =1 o —_—
27 | Kutabpur - — i
28 | Aminabad — e e e e
29 | lakhopur e A ___ ==
30 | Hathan Gaon | —- — ¥ e
31 | Dholi e | 1= | TN | I I
32 | Ghatwasan — e —— =
33 | Luhinga — —_ == —_—
Khurd
34 | Khori —— el i
35 | Baded

36 SinQar




37

Malhaka

38

Jharpuri

35

Dungeja

40

Jaitalka

41

Aichwari

42

Bichhor

G. Total

Report is forwarded for your necessary action.

--5¢-—--
Naib Tehsildar
Punhana
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From:- - Naib Tehsildar

- Firozpur Jhirka
To Deputy Commissioner
Nuh
No.:- 189/0.K Dated:- 22.05.2020
Sub:- The information about Gair Mumkin Pahar, Rada, Behed, Banjad, Beed, Rundh .
On subject cited above the information seeked by your and supplied by field staff is as
under:-
sr. | Name of Village Gair Mumkin Rada Gair Murrkin Banjad, Beed Ruadh
i [] Behed
1 | Mahu —— = e ———=
2 | Chitbora — ——m = —_—-
3 Shekpur - — = —
4 | Koleagn —— = iy e
5 | Rawali | = e = —
& | Patanudaipuri —_ £orcy —— STl
7 | AlipurTigra — e _ =it
£ | Hirwan -_ e —_— —
Barmatheri
9 Nawli — i T _——
80 | Rangala Rajpur —— —_ iane by
11 | Nasirbas —— - =i s
12 | Mohmmadbas - L =
13 | pole — — — —
14 | Dhamala — = B — —
15 | Agaon e — —a
16 | Rawa —_ ——- Sl e
17 | eagola — s = e
18 | Pathkhor —— — . =
19 | Hasanpur Bilonda | — = = P
- 20 | Solpur — —_— i b=
21 | Dadoli Xhurd i —
22 | Firozpur Jhirka — — chbiad
23 | Biwan == sty = s
34 | Niharika —_— arreg — =
25 | Bhakdouji e, o ==
26 | Kherla Katan I =
27 | Sahabpur —_— — | — ]
28 | Pathrali ey —_— eiics =
28 | Beryabas — - —— ="er
30 | Saimeerbas — — — =T
31 | Ibarahimbas — — . -
32 | Maholi —_— == e —
33 | Sidhrawat = Cym = ==
34 | Bhond - s =TT =i
35 | Reegarh =
3% | Basai Meo == == A =15
37 | Ghata — — e —_,
samshabad
G. Toal - - [ —

Report is forwarded for your necessary action.
---Sd----
Naib Tehsildar
Firozpur Jhirka
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To

Subject:-

Deputy Commissioner
Faridabad

Tie Additional Chief Secretary,
wiid Life andForest Department,
Gowt. of Haryana, Chandigarh.

No. 2213 /MB-2 Dated : 16.06.2020

In the matter of Sonya Ghosh V/s. State of Haryana & Ors.
And Haryali Welfare Society V/s. Union of India & Ors. in OA
No. 0472013 (Suo Moto) (M.A. No. 186/2013, M.A. No.
56872013, M.A. No. 737/2013, M.A. No. 74/2014, M.A. No.
75/2014 & M.A. No, 787/2014) and OA No. 28/2015 (MA No.
61/2015), Hon'ble National Green Tribunal, New Delhi had
obsevedas under vide order dated 23.10.2018.

On the subject cited above.

Please find enclosed herewith detailed repori/reply from the

undersigned. It is for your kind information and necessary action please.

Encl:-A/a

g
QA
For Deputy Commissioner
Faridabad 4.

English Letier
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JOINT COMMITTEE REPORT REGRADING IDENTIFICATION OF LAND COVERED RY THE
NOTIFICATION DATED 07.05.1992 (ARAVALLI NOTIFICATION) OF MOEF & CCIN
DISTRICT Faridabad (HARYAN A)

ek o Al sk g

In the matter of Sanya Ghosh Vs, State of Haryana & Ors. And Haryali Welfare Society Vs,
Union of India & Ors. in 0A No. 04/2013 (Sue Moto) (M.A. No. 186/2013, M.A. No. 568/2013, M.A.
No.737/2013, M.A. No.74/2014, MA. N0.75/2014 & M.A. No. 787/2014) and OA No. 28/2015 (MA

No. 61/2015), Hon'ble National Green Tribunal, New Delhi had observedas under vide order dated
23.10.2018:

“29. Since there is dispute above the identity of the land covered by the Notification dated
07.05.1952, as far as the ignd covered by Notification under the PLPA Act by the State of
Haryana is concerned, the same has to be treated as forest land. With regard to any other land,
identification has to be made for executing the direction in this Order. Such identification may
be made By o Joint Committee comprising of the representatives of the Ministry of
Environment, Forest and Climate Change, Forest Departmeni of the State of Haryana and
Rajasthan and the concerned District Magistrates in respective States,

30. Such Committees may assume charge within two weeks and complete the process within
three months thareafter. Action of restoring the forest land afready identified may be
completed within thrae months ”

In compliance of order of Hon'ble Tribumal, the Govt. of Haryana, Forest Department
constituted a commitiee vide order No. 1495-Ft-1-2019/9013 dated 08.07.2019 comprising of
fallowing;

1. District Magistrate, Faridabad Chairperson
2. Divisional Forest officer {Territorial}, Faridabad Member Secretary
3. Representative of MoEFSCC Member

tt is essential to point out that the relevant part of Aravalli Notification as given on the next
Page makes it clear that Aravalli Notification is not applicable in Faridabad district of the State of
Haryana. However, as it was directed by the Government that the committee shall discharge the
duties and responsibilities in term of order of National Green Tribunal dated 23.10.2018. Therefore,

N

—
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as per the directions in the order dated 23.10.2018 of Hon'ble National Green Tribunal the process

of identification of areas of mentioned categories of Aravalli Notification has been undertaken.

The relevant part of Aravalli Notification dated 07.05.1992 which cover the areas in four
categories as mentioned under:-

“Areas where carrytng on af processes and Operalions without permission is
prohibited-

(4 Al reserved foresis, protected forests or any other areq shown as “Jorest in
the land records maintainad by the Stote governmem ag on the date of rhiy
natificarion in relation 10 G urgaon District of the Stare of Haryana and the dhwar
District of the State of Rajasthan,

1) Al areas shown as!
a.  GairMankin Pokar or

b GairMumbin Rada, or
; GairMmkin Behed or
e Beawnjad Beed, or
e Rundh,
n the land record maintamed by the State Government as on the daie of ihix
rotification in relation to Gurgaon district of the State of Haryana and the Alwar
district of the Staie of Rajastham
(i} ANl areas covereg by notification isswed ymder section 4 and 5 of the Purjak
Land Preservation dct, 1900, as applicable to the Swue of Haryana in the district
of Gurgaon up to the date of this notification,
(v} Al areqs of Saviska National Park and Sariska Searctuary notified under the
Wildiife (Protection) Aci, 1972 (33 af 1972

The exercise was carried out to identify the areas under Aravalli Notification dated
07.05.1992 by committee constituted along with the District Revenue Officer and District town
Planner, as under:

Though, the approved Working Plan of district Faridabad enlists the area under various
categories of Forests in chapter no 1, Clause1.8, the committee has noted that mgst of the forest

areas are situated along roads;, canals, drains, Railway lines and flood protection bunds in the form of

®
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strips on either side of metalled surface of road and on the either side of water course in respect of

water channels &adrains, etc.

iy Reserve Farest/ Block forest. 175.62 Ha.
i) Protected Forests. 0 Ha.
it} Unclassified Forest. 0 Ha.

iv} Areas Closed under sec.4&/or 5 of PLPA 1900, 5435.09 Ha.
V) Strlp Forests (Protected). 1333.72 Ha.
Total:- 6948.44 Ha.

All reserved forests (RF), protected forests (PF} or any other area shown as “forest” in the
land records maintained by the Stare gevernment as on the date of this notification dated
07.05.1992 in relation to Faridabad District of the State of Haryana:

a. The extant of RF, PF, Un classed Forests is given below with details and enclosed as

Annexure-l.
| sr. No. of Reserve | Protected Forest (in Ha) | Un
No, Revenue Forest (in Ha,) Compact Strip Classed
Estates . )
1 | . 175.63 | L | 133372 | 1]

b. List of any other area shown as “forest” in land records is enclosed as Annexure-II.

Sr, No. of Revenue | Any other area (Bani) in Ha.
N Estates ‘
i, |
1 i ' 0 |

c. The abstract of areas shown Gair Mumkin Pahar, Gair Mumkin Rada, Gair Mumkin Behed,
Banjad Beed, Rundh is as under

St.No [ MNo  OF] Gair Gair | Gair | Banjad Rundh
Revenie | Mumkin | Mumbin | Mumkin | Beed
Estates | Pahar* Rada  Behad

] [17 79316 | 0 I o 0




* The list of lands recorded as Gair Mumkitn Pahar in land records is enclosed as
Annexure-iIl, While going through the details of the record, it hag been observed that
5{11.18 ha area closed under Sectiond and/or 5 of PLP Act 1900, overlapped with area
under Gair Mumkin Pahar, As per report of DRO, Faridabad  the other categories of land
that were listed in the Aravalli Notification, ie., Gair mumkin Rada ,Gair Mumkin Behad,
Banjad Beed, Rundh does not exist in Faridabad District, The report of District Revenue
Officer, Faridabad is enclosed as Annexure-IV.

d. All zreas covered by notification issued under section 4 and 5 of the Punjab Land

Preservation Act, 1900, as applicable to the State of Haryana in the district of Faridabad up
to the date of this notlfication.

207

| Sr.No. | No.ofRevenue Estates | Area ander Sec 4 and/or 5 of PLPA
I_ ] 15 5439.09 ha

The list of areas covered under Section 4 and 5 of PLPA 1900 in district Faridabad is
enclosed as Annexure-V.. As per khasra number given in the PLPA notification, repart of
DRO and Working Plan of Faridabad Division and reference to Land Manual Haryana, the
areza under PLPA in village Anangpur is 4389.97 Acre. However, in the notification dated
18.08.1992 the area recorded under notification under PLPA is 1467 acre. Area of Badlichal
and Ankhir villages given in Working Plan is addition of area given in PLPA notification of
1965 and 19592. However , most of khasra no. in 1965 PLPA notification and 1992 PLPA
notification are overlapping . After removing the overlapped khasra no. (having area 96.5
acre of Ankhir village and 63 acre of Radkhaj village} area adds upto 1701 acre 7 kanal 11
marla in Badkhal village and 937 acre 4 kanal 1 marla in Anlkhir village . Therefore, as per
the PLPA netification area notified under PLPA 1900 15 5439.09 ha instead of 5513.13 ha

given in working plan,

It is rejterated that Aravalli Notification is ot applicable in Faridabad district. The
Regional officer, Haryana pollution control board, Faridabad, implementing authority of
Environment (Protection) Act, 1986, has reported nil violations. On forest lands, violations
/encroachment have been dealt strictly as per Indlan Forest act 1927. Forest Dffence
Reports have been issued against the violators and Prosecution cases have been filed to
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special Environment Court, Faridabad for further action against the viclators . [t is relevant
to mention that detail report and viclations has aiready been submitted to State Govt.
Abstract of viclations identified in the area notified under section 485 of PLPA 1900, and

other Forest land is as under. The list of violations znd action taken are annexed as

Annexure-V1.
| Sr. No. No. of Encroachments Approximate Area under |
‘ encroachment(Acre) J
" Faridabad | 123 | 1426.508 !

e -, NP
= b= — = <

Elist.rtrf'l'-‘urust_l!hﬁicer Deputy Commissloner Representative from
Faridabad Faridabad MoEF& (¢

RO, Chandigrah
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ANNEXURE — T,

HARYANA GOVT, GAZ. JAN, 1989
(MAGHA 11, 1910, BHDR, SAKA)

{Authorised English Translation)

HARYANA GOVERNMENT
FOREST DEPARTMENT
Notification
The 27" January, 1989
Ne. 8.0. 20 /C (A, 16/27 /5. 20/89_ 1 exercise of the powers conferred by section 28 of the
Indian Forest Act, 1927 4id all othe, powers enablinghim in chis behalf, the Governor of
Haryana heceby declares the strips of the Government forests land or wasge land whether under
tree growth or nat, on ¢ither side of the melailed surface of the roads. under the captral of
Public Works Departineat ( Buildings and Roads). as well as on cither side of the flowing
water courses of all canals. branches. distributaries, majot, minors, drains and channels, eic..
tmder th conirel of Irigation Department. the land along the Ralway track and station yards
wdner the contiol of northern Railways, escap abandoned canals. bunds aml other lands and

transferred to the Forest Department fof managemnet. mentiioned in the Scheduel below. 1o he

protected forests and the provisions of Chapter IV fo the said Act, shall he applicablcio them-

District  $r. No. Name of Reach
F/bad 1 DM road N - i .

DM road to Merth link road to Old Faridabad
OM road to Central ink road to Old Fardabad
OM road lo FAndabad Rarlway Station hink roag
Ajrionda link road

DM road to Lakarpur link road

DM road lo Anangpur link read

Mewla Maharajpur link road

DM road to Badkhal Tounst Complex link road
Badkhal Pali link road

Badkhal viliage link road

— = O~ 3RO A W oo
==

12 Badkbhal o NIT Sector 5, link roag

13 Ankhir Surajkund shooling Ranga Road

14 Haryana Delhi Border ig Surajkund link road
15 Sarai Khawzaa Tilpat link road

16 Palla Basantpur link raad

17 Faridabad Tigaon road



18
18
20
21
22
23
24
25
26
27
2B
29
30
KN
32
33
34
35

37
38
29
40
41
42
43
44
45
45
A7
48
43
50
51
52
53

55
96
57
&8
58
g0
61
62
63

Faridpur link road

Fajjupur link road

Sadpura Falupura fink road
Rigarh Tigaon Manjhawali road
Mirjapur link road

Mujhen link road

Neerka link road

Nawada link road

Tigaon Shahbad Jassana road
Bhuja Fathupura link road
Bhuwapur Bhasrawali link road
Tigaon Mehmmoodpur iink road
Badrola Pehladpur link road
Tigaon Kurali link road
Faridabad Chirsi road

Kheri Khurd link road

Bhupar link road

Rajpur Kalan link road

Faridabad Sadshapur Bhupani Lalpur link road

Mewai link road

FPalwali link road

Radshapur Dadsiya link road
Budina link road

Wazirpur link road

Sector 8 Baroli Pehladpur link road
Badarpur Khadder link road

Tileri Khadder link road

Armipur link road

Mandhali link road

Alipur link road

Gharoda Dalalgarh link road

Kurali Badshapur link road

Kurali Chandpur link road

Atali Narhali link road

Maujpur link road

Nariala Ahmedpur link road
Chhainsa Charoda road

Afali Motuka road

Anwa link raad

Shahjahaapur link roed

Shahpur link road

B/gah Chhainsa Mahna Amarpur road
Changawall Shahpur Kalan link road
Sotai Shahpur link read

Machgar Bhukharpur link road
Dayalpur Garkhera link road

21



B4
65
6E
&7
g8
69
70
71
T2
73
74
75
76
i
78
79
BO
g1
82
a3

85
86
BT
a8
89
90
=)
92
93
94
ag
96
o7
o8
a9
100
101
102
103
104
1056
106
107
108

Atali Gharkhera link road
Dayalpur Fatehpur Biloch road
Dayalpur Hirapur Mohna road
Kurali Dayalpur link road

Kurali Atal ink road

Unchagaon Fatehpur Biloch road
Shahpura Malerna link road
Sunper Sagarpur link road

Deeg Fatenpur link road

Deeg Asawali link road

Fatehpur Biloch Kakripur link road
Fatehpur Biloch Aterna link road
Falehpur Biloch Panhera Khurd link road
Sihi Link road

3ihi Gate link road

Blgarh Pali Dhoj Sohna read
Gounchi link road

Jharsethii Maierna link read

Jajru link road

Sikri Shahpur Khurd link road
Kailgacn Khandawali ink road
sikri Pryala link road

Sikrl Bhankpur link road

sikri Harphaka link road

Mohala link road

Sohna Sirmathla link road
Kabulpur Bangar Ladiyapur link road
Firojpur Kalan link road

Karnera Madalpur link road
Sarurpur fink road

Nagla Gujran Gajipur link road
Nangla Gujran Nekpur link road
Bajdi link road

Pali Bass link road

Mayagaan hnk roEd

Pakhal Gotha Mohabatabad link road
Bhankri Nawada Dabua NIT link road
Faridabad Gurgaon Road
Manger link road

Dhoj Silakhad nk road

Alampur Kot fink road

Alampur Tikri Khera fink road
Sirohi link road

Sirohi Zakupur hnk road

Bijopur link road

2y
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TUBEWELL CHANNELS

Tube well Main Feeder Channel
Link § Tube weall Channel

Link 11 Tube well Channe|

Link ill Tube well Channel

CANALS

Guraon Canal Feeder
Khneri Kalan Mnor
Mujheri Sub Minor
Chhainsa Disty
Faridpur Sub Minor
Gurgaon Cangl
Rampura Disty
Ballabgarh Disty

Sikri Disty.

Sikrona Minot

Nekpur Minor

Mewia Manharajpur Minor
Harchandpur Disty.
Fatehpur Minor
DRAINS

Budia Nala Drain
Sehatpur link Drain
Mewai Drain

Gounchi Main Drain
BUNDHS

Badkhal New Bundh
Badkhal Old Bundh
Yamuna Frotection Bundh
Basantpur Ring Bundh
lsmailpur Righ Bundh
wWahawatpur Ring Bundh
Manjhawali Bunch
Pali Pakhal Bundh
Dhgy Ol Bundh

Kot Bundhn

Divoj New Bundh

P.:H.i-r.l-q-ﬂ

W £

F
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5 AUNILULLTURE UEFAKIIVIEIY ]
(FORESTS)
NOTIFICATION
The 10" April, 1957

NoSHOI-FL=56/912.- Where ax by Punjab Government, Development Department,
nofifientien no 3573044 dated The 15" October, 1955, The Governor of Punjab declared that
It was purposed (o area specified below as reserved foresl;

Where as the forest settlement of thal area has now been completed in accordance with of the
Indian Forest Act,1927,

Now therefore, in exetcise of the powers conferred by section 20 of this Act, the Governot of
Punjak Is pleased to declare thal the area specified below, the limits of which are defined by
Houndary pillars erected on the pround and map flled in the office of the Deputy
Lotinmissionet, Gurgaon. o with effect from the date after the expivy of four weeks from the
date of this notification and the said forest shall he deemed lo be a reserved forest until
further orders.

SCHEDULE N
Tehsil Name of Atrea Place where the
Forest or in Boundaries plan may be
l.and reserved acres mspected
Ballabgarh Crown land of 4| Murth =Mooz Kondli (I1Tce of the Deputy
Bir Shikargah East- B.F, Shikarpih Comiinlsaionar,
b tr A B Labrnagn and [visional Forest O
West- Fields of Maura  Gurpaon/ Rohtak, Forest Drivigion,
- _ Elustgann
Reasans jfor Revervation
The Lbject of reservition is the proper profective management for the production of the

mashnum guantitics of small tmber ind firewood

S.R.Maini,
Secretary to Government, Punjab,
Agriculture Department.

261 CS-32-4-5-57-CP & S, Pb, Chandigarh

AH kg

et

— R
hﬂ- O-f Forest:
_ ~~-Faridabad

e T T b
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AGRICULTUREK DEPARTMENT . if
~y (FORESTS) .
NOTIFICATIOH
The 13" February, 1957 T
No.3846-Ft-56/260, (Corrigendum) .- In exercise of the powers conferred by section 20 ot the ]
Indian Forest Act. 1927 zad all uther noewes susbiing him i tlis Uelwily e Governor of
Punjab is pleased 10 correct that following amendment shall be made in the Scheduls unnexed .
to Punjab Government notification No, 318-D. dated The 24" January, 1945, so far as it T
relates to the reservation of Crown (State} land of Bir Shikargah, Tehsil Ballabgarh, District

Gurgaon, namely:-

For the exising Sehedule the following shall be subsitituted--
Distriet Teksil Name of Aren Flace where the
Forest or Ty Bobdaries pliah mby be
[and reserved TN tnapeclis]
Gurfzaon Ballabgarh Shikargah 393 MNorih,-Mayza Kondli Office of the Deputy

South-Fields of Manza  Commissioner,
Shikargah and Mauza Gurgaon and
Rajpur kalan Divisianai Forest
East-Mauza Sarmagpur  Officer, Gurgaon
And Mavze Aminpur {Rohtak | Forest
West- Mauza Rajpur Divisioun, Gurgaon
Kalan and fields of

Mauza Shikar Gah,

5. R.Maini,
Secrefary to Government, Punjah,
Agricalture Department,

3702 CS-21-1-4-57-CP & S, PB, Chandigarh #xtte® =
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Detail of Gair Mumkin Pahar Area in District Faridabad

5r No Name of village Area of Gair Mumkin Pahar as per JamaBandi
ALre Kanal ] Marla

1 Badkhal 1714 & 0

z Pali 2206 1 4

3 Bhankri 222 3 5

4 Sirohi 223 5 14

5 Kheori Jamalpur 292 0

5 Silakhari 178 4 0

7 Dhaj 736 0 g

8 Gothra Mohabtabad 1814 0 12

9 MurPur Dhumaspur 40 2 17

10 Alampur Zl 0 152

11 Anangpur 4390 3 15

12 Ankhir 931 3 -

13 sard Khawaja 638 2

14 Lakarpur 786 6

15 Mewia Maharajpur 1219 2 1

16 Kot 494 5 is

17 Manger 3638 2 9

I Total 19592 44 126

2%
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1250
HARYANA GOVT. GAZ. AUG, 25,1992
(BHDR, 3, 1914 SAKA)
(Authorised English Translation)

HARYANA GOVERNMENT
FOREST DEPARTMENT
Order
The 18 August, 1992
No. 8.0, 100/P. A, 2/5.3/92 _ Whereas the Governor of Haryana is satisfied afler due
enguiry that the prohibitions hercinafier contained e necessary for the Purpose of giving
effect 1o the provisions of the Punjab Land Preservation Act, [900-

Now, therefore, in exercise of the powers conferred by section 4 of the said Act, the

Gavemnor of Haryana hereby prohibits the following acis for a period of thirty years. with effect

Faridabad, Distrie specified in the schedyle amexed {0 !Naryang Governmen: Forest
Departiment rolification No. S.0 SUPA-S 392, dated the tOth April. 1997,

] The ¢clearing or breaking up of the land not ordinarily uide cultivation prior to
the publication of Harvana Government, Forey Departimen; autification No 8 () 39/ A
2/190048.3/92, dated the LOth April, 1992 provided that the breaking up the Jang for cultivation
may be permimied by the Divisional Forest Officer. Faridahad Forest Division

2 The qQuartying of swones o the buning of lime g1 place, where such stong or
lime had not ordipayi ¥ been so quarried or burnt prior to the publication of the said notification
except with the permissing of the Collector of Faridabad District who will consuli (ke
Divisional Forest Officer, Faridabad Forest Divisign, befure decoding such permission

3 The cutting of trees or fimber or the collection ot removg) or subjection o any

ranufaciuring process of any forest prodyce other than grass, fMlower. fruji and honey save for

the bona fide domestic or 5 gricultural purposes ot right holders in the land, provided that owher



N

of the land may sell trees after first obtaining a permit to do so from the Divisional Forest

Officer, Faridabad Forest Division. Such permit will preseribe such conditions for sale as may

from time to time appear necessary in the interest of farest conservancy.

4. The setting on fire of trees, timber of forest produce,

3. The admission, herding or pasturing retention of sheep, goats, or care provided

that in cases where sickness necessitates for the keeping of goats, for milk, Divisional Forest

Officer, Faridabad Forest Division, may issue a permit at his discretion for the retention of a

limited number of stall-fed goat, to be gpecified for a specified period.

“Village
District Tehsil with

H.B. No.
=== N - 3

Faridabad Ballabgarn  Lakarpur

HEBNo1

SCHEDULE
Description of Khasra Nos Areas in
Rect.
No. Killa Nos, Acres
4 ] 6
A-K-M
<! 24 302 -7-10

i

10

18

19

20

21

22

242, 712, 181272

103, 1141, 11/3

8, 14, 15/1, 16 to 19, 21 ta 23,
25lM, 26112

16, 17, 22to 25

409 111025

110 3, 6/2, 7 to 14, 157

16/2, 17 to 24, 25N

1tod, 51, 52, 610 11, 1211, 12/2,13,
14, 17 to 24

1025

2lo25

16, 24, 25

201



23

24

25

26

33

34

35

38

39

a5

47

a8y

69

1712

184

20041

20342

2051

221

222

MH*"‘*HI.-HE:::T; te Crovernment, Haryana,

e

H.

4ta7, 14,15

110 17, 24, 25

110 25

/112, 7, 102, 1110 14, 17 1o 24
1to 4, 511, 52 61013, 18 20
110 25

4407, 111025

1ta 8, 13, 15, 16, 25

1i04 181023 81013

1ta 4, Tto 14 17 to 23, 241

5 8, 158,16, 211, 25

VEENA EAGLETON,

Forests Department.

,
ot of Forest
Faridabad

299



(Published in the HARYANA GOVERNMENT GAZETTE Lepislative
Supplement dated the 16" June, 1970)

PART 11
HARYANA GOVERNMENT
FOREST AND ANIMAL HUSBANDRY DEPARTMENT

Order
The 12 June, 1970

No. 8.0. 187/P.A.2/1900/5.4/70.- Whereas the Governar of Haryana is satisfied after
due enguiry that the regulations, restriclions and prohibitions hereinafier contained are
necessary for the purpose of glving effect to the provisions of the Punjab Land Preservation
Act, 1900

MNow, Lherefors, in cxercisc of the powers confenied by section 4 of the said Acl, the
Governar of Haryena hereby prohibits the following acts for a period ol 23 years, with effect
from the date of this order, in the areas specified in the schedule annexed hereto the said area
forming part of the village in Ballabhgarh Teshil of Gurgaon District specified in the Schedule
amaexed to erstwhile Punjab Government notification no. 9419- D. dated 30" Seprember,
1048 :-

1 he clearing or breaking up of the land not ordinarily under cultivation prior o
the publication of crstwhile Punjab Government, Forest Department notification No. 9419-D,
dated 30™ September. 1948, provided that the breaking up the tand for cultivation may be
permitted by the Divisional Farest O fficer, Gurgaon Forest Division

2 The quarrying of stones or the burning of lime at places, where such stone or
lime had not ordinarily been so quarried ot bumt prior to the publication of the said notificatian
except with the pernussion of the Collector af Gurgaon District who will consult the Davisional
Forest Officer, Gurgaon Forest Division, before according such permission.

3. The cutting of trees or timber or the collection or removal or subjection 10 any

manufacturng process of any forest produce other ihan grass. lowet. Jruit and honey save for



the bona fide domestic or agricultural purposes of right holders in the land; provided that owner

of the land may sell trees or timber afier first obtaining a permit to do so from the Divisional

Forest Officer, Gurgaon Forest Division, such permil will prescribe such conditions for sale as

may from time to time appear necessary in the interest of forest conservancy.

4 The setting on fire of trees, timber of forest produce.

5 The admission, herding or pasturing retention of sheep, goals, or camels; provided that

in ¢ases where sickness necessitates the keeping of goals, for milk, Divisional Forest Officer,

Gurgaon Forest Division, may issue a permit at his discretion for the retention of a limited

tumber of stall-fed goat, to be specified for a specified period

District Tehsil Village with

H.B. No.
=3 2 3
‘Gurgaon Ballabgarh  Gothra

Mohbalabad

HE Np 14

SCHEDULE
Description of Khasra Nos n Areas in
Rect.
No. Killa Nos. Acres
- = 9 S
1 24,25 629
2 21
) 1,2,9t0 11, 20
4 3t09, 111025
5 1510 17, 19 %0 25
¥} 16, 17, 22 to 25
7 2t09.12Itc19.22ﬁ1,22a’2,23t025
H 1o 25
8 1105, 7o 14, 17 to 24
10 104, Tin 14 17 to 24
11 1o 23
12 2o Q 1l o 26
i3 16, 25



14
15
16
17
18
19
20
21
22
23
24
25
26
27
28
29
30
31
32
33
34
a5
36

37

ptl kel

By. &rﬂifﬂ[f/ﬁﬂﬁ Foresta

~~ .Faridabad -

5 6 151017, 231025
1to 25

Tlo25

Tt04, 71014, 17 0 24
14 7toi4, 131025
11025

1lo25

2025

209, 131018, 24, 25
110 25

1t0 25

11025

1 10t0 12, 191023
1103, 7to 14, 17 t0 25

110 25

1t025

1025

A7, 141017, 24, 25
3toB, 130 18, 2310 25
1025

1te 25

119 25

1to 25

10, 11, 200 22

VINEE] NAYYAR,

Secrelary to Government, Haryana,
Forest and Animal Husbandry Department



(Published in the HARYANA GOVERNMENT GAZETTE Legislative
Supplement dated the 16" June, 1970)
PART II1
HARYANA GOVERNMENT
FOREST AND ANIMAL HUSBANDRY DEPARTMENT
Order
The 12" June, 1970

No. 8.0. 188/P,A.2/1900/8.5/70.- Whereas cerlain arcas mentioned in the Schedule
anntexed here to are comprised within the limits of the local areas notified under section 3 of
the Punjab Land Preservation Act, 1900- with ecstwhile Punjab Governmerit Notification No.
9414-D, dated the 30" September. |948: whereas in respect of the said areas. the Governor of
Hurvana is satisfied after due enquiry that the regulations, restrictions & prohibitions
hereinafter specified are necessary for the purpase of giving effect to the provisicns of the said
Agl.

Now, therefore, in exercise of the powers conferred by Section 5 to the said Act, the
Governor of Haryana hereby prohibits the following acts for a period 25 years with effect from
the date of publication of this order, in these areas:-

1. The cutting of trees or timber or brush wood and the lopping of trees for any
purpase: provided that the Divisional Ferest Officer, Gurgaon Forest Division,
may permit.

(a) the cutting of trees for house bullding and agricultural implements, and of dry
wood for fuel and for marrtage by persons shown in the settlement record as
entitled 1o do so; and

(b)  the lopping of branches for lac and the sale of chal 1eaves to leather workers:



Provided further that for the cutting of dry wood for the death ceremonies by the
persons shown in the settlement records as entitled to do so, the permission of the Divisional
Lorest Officer shall not be required and that for this purpose a simple information © the Forest
Guard concerned within a fortmght of felling shall do

2, “The collection or rermoval of grass for any purpose ntovided that the Divisional
forest Officer, Gurgaon, Forest Division, may permit;

(2) the cutting or sale ripe grass after the rainy season: and

(b}  the cuiting or sal¢ of green grass during the rainy seasons from such portions of

the notified areas in which grass may, have sufficiently established itself

3. The pasturing of any ealtle other than goat. sheep and camels:

Provided that in such area where the foresl ¢rop is well established and in cases of
emergency such as abnormal drought or floods. the Divisional Forest Officer, Gurgaon, Foresl
Division, may throw open such area for graring by the cattle of the land owners on such

conditions as may be appropriate in each case.

SCHEDULE
mrict_ Tehsil Tllage with Description of Khasra Nos - Areas in
H.B. No. R:;.t. Killa Nos. Acres
Ly = T —e——— & [
Gurgaon Ballabgarh ~ Gothra 1 24,25 629
Mchbatabad 2 21
H.B No 14 g 1.2, 9t 11, 20
4 39 1125
5 1510 17, 10 1a 25
6 16, 17, 22 o 2%
7 %09, 121019, 221,222, 230 2b

8 11025

22



10
19
12
13
14
15
16
17
18
19
20
21
22
23
24
25
%6
27
28
29
30
R
32
33
34

35

T 5, 7o 14, 17 tp 2a
T4, 710 14,17 ta 24
Tlo25

2t0 89 111p 25

16, 25

36 151017 231925
1025

1io25

Tlod 7io1d 17 1o 24
1to 4 Fle14 130 25
1025

Tio 25

2o 25

209 13w 18, 24 25
1028

11025

1o 25

.10 12 1919 23
"o 3 71014, 17 1o 25
1tc 25

1o 25

1t 25

4107, 1410 17, 24 25
3to 8, 1310 18, 23 1o 25
110 25

1o 25

T1lo 25

22°%



249

3B 1to 25

37 10,11, 2010 22

VINELET NAYY AR,
Secretary to Government. [Taryana.
Forest and Animal Husbandry Department
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(Published in the HARYANA GOVERNMENT GAZETTE Legislative
Supplement daied the 24" February, 1970)

PART I
HARYANA GOVERNMENT
FOREST AND ANIMAL HUSBANDRY DEPARTMENT
Order
The 11" February, 1970

No. 5.0. 35/P.A.2/1900/5.4/70.- Whereas the Governor of Haryana is satisfied afier
due eoquiry that the regulations, restrictions and prohibitions hereinaller contained are
necessary for the purpose of giving effect to the provisions of the Punjab Land Preservation
Act, 1900):

Now, therefore, in excrcise of the pawers conlerred by section 4 of the sald Acl lhe
Govemnor of Harvana hereby prohibits the following acts for a peried of 25 vears, with effect
from the date of this order publication of this order. in the areas speeified in the schedule
annexed hereto the said arca forming part of the village in Ballabhzarh Teshil of Gurgaon
District specified in lhe Schedule annexed to erstwhile Punjab Government notification no
9419- [, dated 30" September, 1048 .-

1. The clearing or breaking up of the land not ordinarily under cultivation prior 1o
the publication of erstwhile Punjab Government. Forest Department notification No. 9419-D,
dated 30" September, 1948, provided thal the breaking up the land for cuhivation may be
pernntted by the Divisional Forest Officer Gurgaon Forest Division

2 The quartrying of stones or the buming of lime at places, where such stone or
lime had oot ordinarily been so quarried or burnt prior to the publication of the said notification
except with the permission of the Collector of Gurgacn Distriet who will consult the Divisional

Forest Officer, Gurgaon Forest Division, before according such permission,

230



3 The cutting of trees or tmber or the collection or removal Or subjeciton (o any
manufacturing process of any forest produce other than grass, flower, fruit ang honey save for
the bona fids domestic or agricultural purposes of night holders in the land; provided that gwner
of the land may sell trees or timber after first abtaining a permit to do so from the Divisiona]
Forest Officer, Gurpaon Forest Division. Such permit will prescribe such conditions for saje as
may from time to time appear necessary in the interest of forest conservancy,

4, The setting on fire of trees, timber of Forost produce,

5. The admission, herding or pasturing retention of sheep, goats, or camelss;
provided that in cases where sickness necessitates the keeping of goats, for milk, Divisional
Farest Officer, Gurgaon Forest Division, may issue a permit at his discretion for the retention

of a limited number of stall-fed goat, 1o be specified for a specified period,

SCHEDULE
District Tehsil _Villagu with Description of Area in acres

H. B, Number Khasra number
Rect, Killa No.

Number
| a 3 3
Gurgaon Ballabhgath  Manger, 85 to 107, 480, 48] 1132
H.B.No. 15
SHER JANG SINGH

Secretary to Government, Haryana,
Forest and Animal Husbandry Department,
Chandigarh

pritoct<t

by KFM

Faridabeq



(Published i the HARYANA GOVERNMENT GAZETTE Legislative
Supplement dated ¢he 24 February, 1970)
PART T
HARYANA GOYERNMENT
FOREST AND ANIMAL HUSBANDRY DEPARTMENT
Order
The 11" February. 1970
No. 8.0. 48!P.A.2!19(]0.1’S.5f70.- Whereas certain areas mentiored in the Schedyle
annexed here to are Comprised within the [imits of the local areas nolified under section 3 of
the Punjab [and Preservation Act, 1900. with erstwhile Punjab Governmen; Notiflcation No,
9414-D, dated the 300 September, 1948 whereas " respect of the said areds, (he Governor of

Haryana is sangfieq after due €nquiry that the regulations. restrictions & prohibilions

hereinafier specified are necessary for the PUrpose of giving effee| 1o the provisions of the said

1. The cutting of trees or thmber ar brush wouod i e lopping of fress (i any
burpose: provided that e Divisiong Forest Offiaer. Lbrgnon Fores Divisian,
may permit,

{a) the. cutting of frees for hoyse building and agricultura/ implements. ang of dry

entitled to dp $0; and

(b) the lopping of branches for [ac ang the saie of chal leaves to leather workers:



Provided further thay for the cutting of Gry wood for the death ceremonies by the

PErsons showrn in the settlemeny records as enlitled 1o do S0, the permission of [he Divisionat

Forest Officer shal) not be required and that

for this purpose g simple information 1o the Foras
Giuard concemud ithin a fartrizht of felling sh;

all dp.
2.

forest Officer, Gurgaon, Forest Division, may permiit;

{a) the cuiting or sale npe grass after the rainy season: and
b))  the cutting or sale of reen grass during the rafn;r Seasons from such portions of
the notified areas iy which grass may, have sufficiently establisheq itself.
3

The pasturing of any cattls other thap goal, sheep and Camels;

Provided that in such area where the Forest Crop is well

established and in cases of
“mergency such as abnorma] ticought or floods, the Divisigna Forest Offi

cer, Gurgaon, Forest
may throw open such area for

Dnvision, irazing by the Cattle of the jang DWNETs on such
condjtions ag may be appropriate in each case,

SCHEDULE
Diz!t:r_ict___Tghsﬁ == _VT!a: with ﬁf‘;-l'_'-l'l;'llﬁlll of N Areain_ac:eg_ B
R B Mumber Khasrs LT g
Rect.  Killa No.
Number
_I_____:_____?_ B 5
Gurgaon Ballabhgarh Manger, 85 to 107, 480, 48] 1137
H.B.No. 15

SHER JANG SINGH
Secrelary o

A’H“M Forest ang An

e

UYETI e h'.'.'ryﬂﬂa,

sl Hushandy Deparlmenl,
Chandigarh



(Published in the HARYANA GOYERNMENT GAZETTE Legislative
Supplement dated ¢he 24 February, 19703

PART It

HARYANA GOVERNMENT
FOREST AND ANIMAL HUSBANDRY DEPA RTMENT

Order
The 11" February, 197

No. 5.0. 40/P.A.2/1900/8.5/70 - Whereas certain arcas mentioned in the Schedule
annexed here (o are comprised within the limits of the jocal areas notified under sectiop Jof
the Punjab Land Preservation Act, 1900~ with erstwhile Punjab Government Notification No.
9414-D, dated the 3p™ September. 1948 wheyeas I respect of the said arcas, the- Governor of
Haryana is saiisfied alter due enquiry Lhat the Tegulations. restriclions & prohibitions
hereinafier specified are necessary foy the purpose of giving effect to the provisions of the said
Act,

Now, therefore, in eXercise of the POWets confened by Seelion 5 to the gaid Act, the
Governol of Haryana hereby prohibits the followtng acts for & period 25 years wirh effect from
the date of publication of thig order, in these areas..

i The cutting of trees pr timber or brugh wood and (e lopping of trees for any
PUTpuse: provided that ihe Divisional Forest Officer. Gurgaon Forest Division,
may permit,

(a) the cutting of trees for house building ang agriculturg) implements, and of dry
wood for Tuel and for Martiage by persons shown in the settlement record ag
entitied to do so: and

{z)] the lapping of branches for a¢ and the sale of chal lcaves to jeather workers:

Provided furiher that for the cuting of dry woog for the death ceremonies by the

Petsons shown in the settlement records as entitled to do sq. the permission of the Divisional



228

Forest Officer shall not be required and that for this purpose a simple information to the For#t

Guard concerned within a fortnight of felling shall do

|
2. The collection or removal of grass for any purpose provided that the Dmsmn?l

forest Officer, Gurgaon, Forest Division, may. permit;

(a) the cutting or sale ripe grass after the rainy season; and

(b} the cutting or sale of green grass during the rainy seasons from such portions ¢f

the notified arcas in which grass may, have sufficiently established itself.

3. The pasturing of any cattle other than goat, sheep and camels:

Provided that in such area where the forest crop is well established and in cases o}f
=rergency such as abnormal drought or floads, the Divisional Forest Officer, Gurgaon, For'esét
Division, may throw open such area for grazing by ther cattle of the land owners on such
conditions as may be appropriate in each case.

SCHEDULE

District Tehsil Village with Des_cription of Area in acres
H. B. Number Khasra number
Rect. Killa No.

Number
1 2 3 4 o - =T
Gurgaon  Ballabhgarh Kof, 8910912 816
H.B.No. 16
A rradet SHER JANG SINGH
sedrelidry 1o Gaovernment, Harvan,
Farest and Aninsl Flusbandry Depariment.
ik Chandigarh
L
By, of Forest:
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{(Published in the HARVANA GOVERNMENT GAZETTE Legislative
Supplement dated the 24 February, 1970)

FPART III

HARYANA GOVERNMENT
FOREST AND ANIMAL HUSBANDRY DEPARTMENT

Order
The 11" February, 1970

No. 5.0. 39/P.A.2/1900/S.4/70 - Whereas the Governor of Haryana is sabsfied afier
due enquiry that the regulations, restrictions and prohibitions hereinafter contained are
necessary for the purpose of giving cifect to the provisions of the Punjaly Land Preservation
Act, [900:

Now, therefore, in exercise of the powers conferred by section 4 of the said Act, the
Governor of Haryana hereby prohibits the following acts for a period of 25 years, with effoet
from the date of this order publication of this order, in the areas specified in the schedule
annexed hereto the said area forming part of the village in Ballabhgarh Teshil of Gurgaon
District specified in the Schedule annexed erstwhile Punjab Goverament notification na.
9419- D, dated 30" September, 1948 -

1. The clearing or breaking up of the land no otdinarity under cultivalion prior to
lhe puincﬂLiorll of crstwhile Punjab Gavernmenl. Forest [epartment notification No 3419-D,
dated 30" September, 1948, provided thal the breaking up the land for culiivation may be
permitted by the Divisional Forest Officer, Gurgaon Foresl Division,

) The quatrying of stones or the burning of lime at places. where such stone or
lime had not ardinarily been so quarried or bumt prior to the publication of the said notification
¢xcept with the permission of the Collector of Gurgaon District who will consuit the Divisional

Forest Officer, Gurgaon Forest Division, before according such permission,



£ 3%

3. The cutting of trees or timber or the callection or removal or subjection to an’}'
manufacturing process of any forest produce other than grass, ﬂpwcr frmt and honey save far
the bona fide domestic or agrlculmra] purposes of right holders in the land; provided that ownsr
of the land may sell tregs or timber after first obtaining a permit to do so from the Divisiunzil
Forest Officer, Gurgaon Forest Division. Such permit will prescribe such conditions for sale ag
may from time to time appear necessary 1n the interest of forest CORservancy

4, The setting an fire of trecs, timber of forest praduce,

3. The admission, herding or pasturing retention of sheep, goats, or C&me]ssé;
provided that in cases where sickness necessitates the keeping of goats, for milk, Divisionall
Forest Officer, Gurgaon Forest Division, may issue a permit at his diseretion for the retention
of a limited nurnber of stall-fed goat, o be specified for 7 specified period.

SCHEDULE

District Tehsil _ViHaTge with_Descri,ption of Areain acres
H. B. Number Khasra number
Rect. Killa No.

Number

RS a 1 5 6

Gurgaon  Ballabhgarh Ko, 891 to 912 816

: H.B.No. 16
SHER JANG SINGH
A H‘*M Secretary 10 Government, Haryana,
Forestand Animul Hoshandr Pepartment,
—— Chandigarh

By, Con E?E‘t
~. JHaridabad
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HARYANA GOVT. GAZ. AUG. 25, 1992

(BHDR, 3, 1914 SAKA)
(Authorised English Translation)

HARYANA GOVERNMENT
FOREST DEPARTMEN T

Order
The May 1, 1992

No. 8. ., 67/P.A,2/1900/8.5/92 - Whereas certain areas mentioned in the Schedulel

annexed here to are comprised within the Vmits of the Jocal dreas natified unider éection 3 o
the Punjab Land Preservation Act 1900 ide Haryana Government Farest Department
notification No. $. 0. 119/ P.A-2/1900/3.3/91 dateq the 11th Qctober, 199] and whereas in
tespect of the said areas, the Govemor of Haryana is satisfied after the enquiry that the
regulations, restrictions & prokubitions hereinafier specified are hecessary for the purpose c;f

giving effect to the provisions of the sgjgd Act,

Now, therefore, in exercise of the powers conferred by Section 5 to the said Act, the
Governer of Haryana hereby prohibits the following acts for a period twenty five years with

effect from the date of publication of this order in the official Gazetie:-

L, The cutting of trees or timber Or brush wood and the lopping of trees for any

purpose provided that the Divisional Forest Officer, Faridabad Forest Division, may permit.

(1)  the cutting of trees for house building and agriculiwral implements, and of dry
wood for fuel and for tnarriage by persons shown In the settlement record ag
entitled to do so; and

(b)  the lopping of branches for lac and the sale of chal teaves lo leather workefs:

Provided that for the cutting of dry wood for the death ceremonies by the persons

shown in the settlement records as entitled (o do s0. the permission of the Divisional Forest



Officer shall not he tequired and that for th;g burpose a simple information (g the Forest Guurg

concerned within 5 fortnight of fa]; ng shall do.

2, The collection or removal of grags for any purpose Provided that the Di‘visiona I

forest Officer, F: artdabad, Forest Division, may permit.
{a) the cutting or saje Tipe giass after the ANy Season,
(k) the cutting or sale of green gragss during the Tainy seasons from such portiong of

the notified areas 1n which grass may, have sufficient|y established liself:

3. The pasturing of any cattle other than goat, sheep and camels:
Provided that in such ares where the forest crop is well established ang in cases of
Smergency such as aboorma] drought or floods, the Divisianal Forest Officer, £ an'dabad: Forest
/Divi'sicm, may throw open such irea for grazing by the catje of the land OWners on such

conditions as may be 3 ppropriate in each case,

SCHEDULE
District Tehsil Villa_ge with Deseription of Areain acres
H. B. Numle Khasra number
Rect.  Killa No.
Number
w5 3 4 5 6 -
Feridabad  Faridabaq Pali 11 13 to 18, 23 1o 25 T

H.B.No.13 112 11to 325
i13 1 tol4, 171024
122 | 10 4. 716 25
123 | 1025
124 3v&, 1300 b 23 0-25
129 1310 [833 (o 25
130 1w2s
131 1 toc 20

= VEENA EAGLE] LN,
o i‘ - SECPEIY 10 Govertmon) Harvang,
By. o F‘-‘Tﬂ Fores) Depariment

2319
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(Published in the HARYANA GOVERNMENT GAZETTE Lepgislative
Supplement dated the 12" May, 1970)

PART I

HARYANA GOVERNMENT
FOREST AND ANIMAL HUSBANDRY DEPARTMENT

Order
The 7" May, 1970

No. 8.0. 161/P.A.2/1900/8,5/70.- Whereas certam aregs mentioned in the Schedule
annexed here to are comprised within the Jimits of the local areas notified under section 3 of
the Punjab Land Preservation Act, 1900- with orstwhile Punjab Government Matification No
0414-D, dated the 30M September, 1948 whereas in respect of the said areas, the Governor of
Harvana is satisfied after due enquiry that the regulations. restrictions & prohibitions
her¢inafter specified are necessary for the purpose of giving effect to the provisions of the said
Act;

Now, therefore, in exercise af the powers conferred by Section S to the said Act, the
Govermnor of Haryana hereby prohibits the followi ng acls for a period 25 years with effect from
the date of publication of this order, in these areas:-

1. The cutting of trees or timber or brush wood and the lepping of Irees for any
purpose: provided that the Divisional Forest Officer, Gurgaon Forest Division,
may permi

{a) the cutling of trees for house building and agricultural implements, and of dry
wood for fuel and for mariage by persons shown in the setllement record as
entitled to do so,; and

(b)  the lopping of branches for lac and the sale of chal leaves to leather workers:

Provided fwither that for the cutting of dry wood lor the death ceremonies by the

persous shawn in the settlement records as entitled to do 80, the permission of the Divisional



Forest Officer shall not be required and that for this purpose a simple information to the Forest
Guard concerned within a fortnight of fedling shall do.

2. The collection or removal of grass for any purpose provided that the Divisional
forest Officer, Gurgaon, Forest Dy vision, may permit;

{a) the cutting or sale ripe grass after the rainy season; and

{h) the cutting or sale of green grass during the rainy seasons from such portions of

the notified areas in which grass may, have sufficiently established itself.

3. The pasturing of any cattle other than goat, sheep and camels:

Provided that in such area where the forest crop is well esteblished and in cases of
emergency such as abnormal drought or floods, the Divisional Forest Officer, Gurgaon, Forest
Division, may throw open such area for grazmg by the canle of the land owners on such

conditions as may be appropriate in each case.

SCHEDULE
District Tehsil  Village with Deseription of Khasra Nos  Ateasin
H.B. No. Rect. No. Killa Nos. Acres
1 =SS T W R S - —
Gurgaon  Ballabgarh  Pail A
1 19 o 22
HB.No 13
2 1163, 81014, 1610 25
3 507 141018, 2310 25
4 16, 25
] 309 121025
[+ 1o 25
7 1,10 t0 12, 18 to 23
2] 20, 21
9 1to4, 71025

10 11025

241



11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

a0

31

32

33

34

35

Jg

7

242

1to 25

4to7 11to25

16t 18,23 to 25

B, 121019, 2210 25
Bo 25

2 to 35

1to 25

1tn 25

11025

1 to 25

1,2 8013 18 t0 23
1tod 7io 14 18 ta 25
V1o 25

11025

1o 25

1te 25

1o 25

1025

21025

18, 25

4ta7, 14t 17, 24 and 25
11025

11025

1to 25

1to 25

1025

11025



au

38 110 25

39 10 25

40 10,11, 1910 22

41 12,913 181024
42 Tto25

43 1025

44 1to025

a5 110 25

46 11025

47 110 25

48 11025

49 1lo 25

20 4107, 1410 17, 2d and 25
81 4t 7, 1410 17. 24 and 25
b2 1o 25

53 1to 25

54 11028

55 11025

55 1o 25

a7 11025

58 1lo 25

59 Tio 25

60 Tio 4, 6lo25

61 11,20, 21

SHER JANG SINGH

[H) #g"'r-‘-" Secretary to Government, Haryana,
Forest and Amirmal Husbandry Department,
2. 315t bf Forests

— Faridabad
e
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HARYANA GOVT. GAZ. MAY 5, 1970

(VYSK 15, 1892 SAKA)}

PART IIT
HARYANA GOVERNMENT
FOREST AND ANIMAL HUSBANDRY DEPARTMENT
Order
The 29" Aprit, 1970

No. 8.0 143/P. A2/1900/8.5/70 - Whereas the Governor of [laryana s satisfied after
due enquiry that the regulations, restrictions and prolibitions hereinafier contained are
recessary for the purpose of giving effect 1o the provisions of the Punjab Land Preservation
Act, 1900:

Now, therefore. in exercise of the powels conferred by section 4 of the said Acl, the
Governor of Haryana hereby prohibits the following acts for a period of 25 years, with effect
from the date of this order, in the areas specified in the schedule anncxed heraro the said area
forming, part of the village in Rallabhgarh Teshil of Gurgaon District specitied in the Schedule
annexed to erstwhile Punjab Government notification ne. 9419- D. dated 30" Seplember,
945 :-

L The clearing or breaking up of the land not ordinarily under cultivation prior 1o
the publication of erstwhile Punjab Government, Forest Department notification No, 9419-D,
dated 30" September, 1948, provided that the breaking up the langd for cultivation may be
permitied by the Divisional Forest Officer. Gurgaon Forest Division.

2. The quarrying of stones or the butning of [ime at places. where such stone or
lime had not ardinarily been so quarreed or burnt prior to the publication of the sald notification

except with the permission ol the Collector of Gurgaon hislrel who will consult the Divisional

Forest Officer. Gurgaon Forest Division, before according such permission
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3 The cutting of trees or timber or the collection or removal or subjection to any
manufaciuring process of any forest produce other than grass, flower, fruit and honey save for
the bona fide domestic or agricultural purposes of ri ght holders in the land; provided that owner
of the Tand may sell trees or timber afer first obtaining a permit to do so from the Divisicnal
Forest Officer. Gurgaon Forest Division, Such permit will prescribe such conditions for sale as
may from time to time appear necessary in the interest of forest conservancy.,

4. The setting on fire of trees, timber of lorest produce.

3. The edmission, herding or pasturing relention of sheep, poats, or camels;
provided that in cases where sickness necessitates the keeping of goats, for milk, Divisional
Forest Offficer, Gurgacn Forest Division, may issue a permit at his discretion for the retention

of a limited number of stall-fed goat, to be specified for a specified period.

SCHEDULE
District  Tehsil Village with Description of Khasra Nos Areas in
H.B. No. Rect. No. Killa Nos. Acres
1 2 Y= — & 8 %
Gurgaon  Ballabgarh  Dhoj 336
1 18,2110 23
HB Na 17
2 20, 21
3 1io4, 8 B0 25
4 Sl08 131018 231025
5 2109 121018, 22 10 25
6 1025
7 1.2,81013, 171024
8 1010 12, 19t0 23
9 125
10 1ta2b

11 2109, 12t0 19, 22 t0 25



12

13

14

15

16

24

25

26

27

28

1t0 10, 13to 17, 24, 25

1to 25

110 25

1t025

9to 12, 19 to 21, 221

1, 2, B2, 10, 11, 1241, 18f2, 20, 21, 221

11025

11025

1023

4106, 15 16, 25

SHER JANRG SINGH

Secretary to Government, Haryana,
Forest and Animal Husbandry Department,

Chandigarh

Abiarbest

244
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PART I
HARYANA GOVERNMENT

FOREST AND ANIMAL HUSBANDRY DEPARTMENT
Order

The 29" April 1970

No. 8.0. 144/P.A.2/1900/5.5/70 - Whereas certain areas mentioned in the Schedule
annexed here to are comprised within the limits of the locs| areas notified under section 3 of
the Punjab Land Preservation Act, 1900- with erstwhile Pumab Government Notification No.
9414.D, dated the 30" September, 1948; whereas in respect of the said areas, the Governor of
Haryana is satisfied after due enquiry that the regulations, restrictions & prohibitions
hereinafter specified are necessary for the purpose of giving effect to the provisions of the said
Act;

Now, therefore, in exercise of the powers conferred by Section 5 to the said Act, the
Governor of Haryana hereby prohibits the following acts tor a period 25 vears with effect from
the date of publication of this order, in these areas:- F

1. The cutting of trees or timber or brush wood and the lopping of trees for any

purpose: provided that the Divisional Forest Officer, Gurgaon Forest Division,
may permit.

(a}  the cutting of trees for house building and agricultusal imp]cmcnts, and of dry

woad for fuel and for marriage by persons shown in the settlement record as

chtitled to da so: and

(b) the lopping of branches for lac and the sale of ¢hal leaves to leather workers;

Provided further that for the cutting of dry wogd for the death ceremonies by the

persons shown in the setilement records as entitled to do so, the permission of the Divisional

2uF
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Forest Officer shall not be required and that for this purpose a stmple information to the Forest
Guard concerned within a fortnight of felling shall do.

2. The collection or removal of grass for any purpose provided that the Divisional
forest Officer, Gurgaon, Forest Division, may permit;

(a) the entting or sale ripe grass after the rainy season; and

(b}  the cutting or sale of green grass during the rainy seasons from such portions of

the natified areas in which grass may, have sufficiently established itself.

3. The pasturing of any cattle other than goat, sheep and Camels:

Provided that in such area where the Forest crop is well established and in cases of
emergency such as abnormal dmught or floods, the Divisional Forest Officer, Gurgaon, Forest
Division, may throw open such area for grazing by the cattle of the land owners on such

conditions as may be appropriate in each case.

SCHEDULE
District Tehsil Village with ~ Description of Khasra Nos Areas in
H.B. No. Rect. Na.  Killa Mos. Acres
. 2 3 4 . N &
Gurgaon  Ballabgarh  Dhoj I 33E
1 18,21 12 23
H B No 17
2 <0, 21
3 104,56, 825
4 5lo8, 13t 18, 2310 25
5 2109121019, 221025
] 11025
7 1,2, 810 13, 17 to 24
8 10t 12, 19 t0 23
9 125

10 10 25



11

12

13

14

15

16

24

25

26

27

28

2109, 12to 19, 22 tc 25

1t0 10, 13to 17, 24, 25

1to 25

11025

11025

Bto12, 191021, 2211

1, 201, 9/2, 10, 11,1241, 1842, 20, 21, 221"

1to 25
1to 25
1to 25

4108, 15 18, 25

SHER JANG SINGH

Secretary to Government, Haryana,
Forest and Animal Husbandry Department,

by.

Chandigarh

P\'H"&Jﬁ-”

_ Faridabad

LS

Farest

a2uq



(Published in the HARYANA GOVERNMENT GAZETTE Legislative
Supplement dated the 5™ May, 1970)
PART III
HARYANA GOVERNMENT

FOREST AND ANIMAL HUSBANDRY DEPARTMENT

Qrder
The 29" April, 1970

No. 5.0. 147/P.A.2/1900/8.4/70.- Whereas the Governor of Harysana is satisfied after
due enquiry that the regulations, restrictions and prohibitions hereinafier contained are
necessary for the purpose of giving effect to the provisions of the Punjab Land Preservation
Act, 1900:

Now, therefore, in exercise of the powers conferred by section 4 of the said Act, he
Governor of Haryana hereby prohibits the following acts for a period of 25 vears, with effect
from the date of this order, in the areas specified in the schedule arnexed hereto the said area
forming part of the village in Ballabhgarh Teshil of Gurgaon District specified in the Schedule
annexed to erstwhile Punjab Government notification no. 9419- D, dated 30™ September,
1948 :-

1 The clearing or breaking up of the land not ordinarily under cultivation prior to
the publication of erstwhile Punjab Government, Forest Department notification No 0419-D,
dated 30™ September, 1948’. provided that the breaking up the land for ;:ullivation may be
permitted by the Divisional Forest Officer, Gurgaon Forest Division.

2 The quarrying of stones or the burning of lime at places, where such stone or

lime had not ordinarily been so quarried or burnt prior to the publication of the said notification

15



except with the permission of the Collector of Gurgaon District wiio wil) consult the Divisional
Forest Officer, Gurgaon Forest Division, before according such permission.

3 The cutting of trees or timber or the collection or removal or subjection to any
manufacturing process of any forest produce other than grass. Hower. fruit and honey save for
the bena fide domestic or agricultural purposes of right holders in the land; provided I;hEIrr owner
of the land may sell trees or timber after fiest obtaining a permit to do so from the Divisional
Forest Officer, Gurgaon Forest Division. Such permit will prescribe such conditions for sale as
may from fime to time appear neeessary in the interest of forest CONServancy.

4. The setting on fire of trees, timber of forest produce.

5 The admission, herding or pasturing reiention of sheep, goats, or camels:
provided that in cases where sickness necessitales the keeping of goats. for milk. Divisional
Forest Officer, Gurgaon Forest Division, may issue a permit a1 his discretion for the retentjon

of a limited number of stall-fed goat, to be specified for a specificd period.

— B SCHEDULE - = e
Village
District Tehsil with Description of Khasra Nos Areas in
Rect.
H.B. No. No. Killa Nos. = __Acres
= IS ST =—#i—— _ 3 B
Gurgaon  Ballabgbarh  Sirohi 5 15,628 gt
HBNo. 33 8 172,21, 92,10, 11, 121, 1942,
20,211, 221
14 M1, 102, 1141, 2042, 2111
15 Ste?, 1417, 231025
16 3108, 121019, 2210 25
17 141, 1063, 1141, 2073, 2141
29 141
30 1to 4, 5/1,68/2, 7 to 14, 16/,

16121673, 17 ta 25
31 25

25|



Gurgaon Ballabgbarh  Khor
Jamalpur

HB 34

3z

33

10

11

12

13

24

25

R

Blo7,14tc18
1te 15,17t 20
161018, 22 o 25 130
14 10 25

125

2 to 25

16, 25
5.8,15t017, 25
1to 25

tio 25

11010

106

Total 203

SHER JANG SINGH
Secrelary to Government, Haryana,
Forest and Animal Husbandry Departraent,
Chandigarh

A Hez besf

&mﬁm
By -

~ .Faridabad
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(Published in the HARYANA GOYERNMENT GAZETTE Legislative
Supplement dated the 5" May, 1970)
PART }11
HARYANA GOVERNMENT
FOREST AND ANIMAL HUSBANDRY DEPARTMENT
Order
The 29™ April, 1970

No. S.0. 148/P. A 2/1900/8.5/70.- Whereds certain areas mentionad in the Schedule
annexed here o are compnsed within the limits of the local areas notified under section 3 of
the Punjab Land Preservation Act, 1800- with erstwhile Punjab Government Notification No,
59414-D. dated the 30" September, 1948 whereas in respect of the said areas, the Governor of
Haryana is satisfied after due enquiry that the repulations, restrictions & prohibitions
heremafier specified are necessary for the purpose of giving effect to the provisions of the said
Act;

Now, therefore, in exercise of the powers conferred by Section 5 to the said Aci, the
Governot of Haryana hereby prohibits the following acts for & period 25 years with effect from
the date of publication of this order, in these areas:-

1 The cutting of trees or timber or brush wood and the iopping of wees for any
purpose: provided that the Divisional Forest Officer, Gurgaon Forest Division,
may permit

(a) the cutting of trees for house building and agricultural implements, and of dry
wood for fuel and for marriage by persons shown in the settlement record as
entitled to do se; and

(b)  thelopmng of branches for lac and the sale of chal leaves to leather workers:



Provided further that for the cutiing of dry wood for the death ceremonies by the
persons shown 1n the settlement records as entitled to do so, the parmission of the Dhvisional
Forest Officer shall not be required and that for this purpose a simple information to the Forest
Guard concerned within a fortnight of felling shall do.

2. The collection or removal of grass for any purpose provided that the Divisional
forest Officer, Gurgaon, Forest Division, may permit;

(a)  the culting or sale ripe grass after the rainy season; and

{b) the cutting or sale of green grass during the rainy seasons from such portions of

the notified areas in which grass may, have sufficiently established itself.

3, The pasturing of any cattle other than goat, sheep and Camels:

Provided that in such area where the Forest crop is well established and in cases of
emergency such as abnormal drought or floods, the Divisional Forest Officer, Gurgaon, Forest
Divjsion, may throw open such area for grazing by the cattle of the land owners on such

conditions as may be appropriate in cach case.

l — SCHEDULE -
Village
District Tehsil with Description of Khasra Nos Araag ln
Rect.
= ~ HB.Ne.  NWNo. KillaNos. _ Acres
_1 o _E = - 3 4 a2 L
Gurgaon Ballabgbarh Sirohi 5 15,16, 25 73
HBNo 33 6 172,21, 92,10, 11, 12{1. 1972,
20,2111, 221
14 1M1, 1002, 1111, 2002, 211
& w7 14 17, 231w 25
16 108 120 18, 22 10 25
17 141, 1043, 114, 2043, 211
29 111
30 1o 4 5/1,6/2, 7 to 14, 1541,

162,163, 17 0 28



Gurgaon Ballabgbarh Khori

Jamalpur

H.B. 34

31

32

33

10

11

12

13

24

25

25
Sto7, 140 18
11015 17 e 20
1610 18, 2210 25 130
1410 25

11025

2t0256

16, 25

5. B 15w 17,25
110 25

11o 25

1ip 10

Tto8

Taolaf 203

SHER JANG SINGH
Secretary to Government, Haryana,
Forest and Animal | [usbandry Depariment,
Chandigarh

frH.ubf#

Faridabad

Pl



(Published in the HARYANA GOVERNMENT GAZETTE Legislative
Supplement dated (he 5'° May, 1970)

PART IIL
HARYANA GOYERNMENT
FOREST AND ANIMAL HUSBANDRY DEPARTMENT
Order
I'he 25* April, 1970

No. 5.0. 148/P.A.2/1900/8.5/70,- Whereas certan areas mentioncd i1 the Schedule
aunexed here to are comprised within the limits of the local areas notified under section 3 of
the Punjab Land Preservation Act, 1900- with erstwhile Punjab Government Notification No.
G414-D, dated the 30™ September, 1948, whereas in respect of the said areas, the Governor of
Haryana is sahsfied alter due enquiry that the regulations, restrictions & prohibitions
hereinafter specified are necessary for the purpose of giving effect to the provisions of the said
Act:

Now, therefore, in exercise of the powers confirred by Section 5 to the said Act, 1he
Governor of Haryana hereby prohibits the following acts for a period 25 years with cffect fiom
the date of publication of this order, 1n these areus;-

1. The cutting of trees or timber or brush wood and the lopping of trees [or any
purpose: provided lhal the Divisional Forest Officer, Gurgaon Forest Division,
may permit,

(a) the cutting of trees for house building and agricultueal implements, and of dry
wood for fuel and for marriage by persons shown in the sctilement record as

entitled to do so; and

(b)  the lopping of branches for lac and the salc of chal lsaves to leather workers:

Provided further that for the cutting of dry wood for the death ceremonies by the

persons shown in the settlement records as entilled to do so. the permissien of the Divisional

256
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Forest Officer shal!l not be required and that for this purpose a simple infermation to the Forest

Guard concerned within a fortnight of felling shali do

2, The collection or remaval of grass for any purpose pravided that the Divisional

forest Officer, Gurgaon, Forest Division, may permit;

{a) the cutting or sale ripe grass after the rainy season; and

(b)  the cutting or sale of green grass during the rainy scasons from such portions of

the notified areas in which grass may, have suf{iciently established itsell.

3 The pasturing of any cattle other than goat, sheep and Camels:

Provided that in such area where the Forest crop is well established and in cases of

emergency such as abnormal drought or Noods. the Divisional Forest Cficer. Gurgaon. Foresl

Divisign, may throw open such area for grazing by the cautle of the land owners on such

condilions as may be appropiate in each case.

SCHEDULE

Vitlage
District Tehsil with
H.B. No.
1 B 3

Gurgaon  Ballabgbarh  Khori
Jamalpur
HB 34

Rect.
No,

et achast

.,.:I%“’ ik

Faridabad

Description of Khasra Nos

Killa Nos.
. B

15t 18, 2210 25
14 to 25

11lo 25

2o 25

168, 25

5 6 151017, 258
11e 25

11028

1to 10

18

Total

SHER JANG SINGH

Sccretary (o Government, Haryana,
Farest and Animal Husbandry Department,

Chandigarh

130
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1257
HARYANA GOVT. GAZ. AUG. 25, 1992
(BHDR, 3, 1914 SAKA)

(Authorised English Translation)

HARYANA GOVERNMENT
FOREST DEPARTMENT

Order
The 18" Aupust, 1992

No. S.0. 101/P.A.2/1500/8.3/92.- Whereas the Governor of Haryana is satisfied aller
due enquiry that the prohibitions hereinafter conlained are necessary [or the purpose of giving
effect to the provisions of the Punjab Land Preservation Act, 1900:

Now, therefore, in exercise of the powers conterred by section 4 of the said Act, the
Governor of Haryana hereby prohibits the following acts for a pericd of thirty years., with effect
from the date ol publication of this order in the official Gazetle in the areas specilied 1o the
schedule annexed here 1o said areas forming part of the village Ankhir in Ballabhgarh teshil,
Faridabad District specified 1 (he schedule annexed to Haryana Geovermnment. Fores

Department nolification No. 8.0. 59/PA-2/5.3/92, dated the 10th April, 1992:-

1. The clearing or breaking up of the land not ordinarily under cultivation prior to the
publication of Haryana Government. Forest Depariment notification No S0 3%PA-
2/1900/8.3/92, dated the 10th April, 1592 provided that the breaking up the land far cultivation
may be permitted by the Divisional Forest Officer. Faridabhad orest Division.

2. The quarrying of stones or the bumingl of lime al place, where such stonc or lime had
not ordinarily been so quarried or burnt prior 10 the publication of the said notification except
with the permission of the Collector of Faridabad District who will consult the [hvisional

Farest Officer, Faridabad Forcst Division, before according such permission
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ks |

3 The cutting of trees or timber or the coMection or removal or subjection to any
manufacturing process of any forest produce ofher than grass, flower, fruit and honey save for
the bona fide domestic or agricultural purposes of right holders in the land, provided that owner
of the land may s<ll trees or timber after first obtaining a permit to do so from the Divisional
Forest Officer; Faridabad Forest Division. Such permit will prescribe such conditions for sale

as may from time [o time appear necessary in the interest of forest conservancy.

4, The setting on fire of trees, timber of forest produce.

5 The admission, herding or pasturing retention of sheep. goats, or care provided
that in cases where sickness necessitates for the keeping of goats, for milk, Divisional Forest
Officer, Faridabad Forest Division, may issue a permit at his discretion for the retention of a

{imited mumber of stall-fed goat, to be specified for a specified period.

'SCHEDULE
Village
District Tehsil with Description of Khasra Nos Areas in
Rect.
~ H.B. No. No. Killa Nos. Acres
== 2 3 ] ] -]
A-K-M
Faridabad Ballabgbarh Ankhri 9 16 to 18, 2110 25 901-6-4
HB.No 5 2 11 1 25
3 11 o 29
4 19to24

5 18 to 23, 2411

6 91in 13, 1610 25

7 Bto 25
3 6o 25
9 61025

10 11025



11

12

13

14

148

18

17

18

18

20

21

22

23

24

25

28

24

30

31

32

32

34

35

38

37

38

11025

1to 25

1026

4t 8 11025

8w 18 25

1to 10, 121019, 24, 25
125

11025

1to 25

1023

1to 25

1t 25

11025

11028

1,231 41 .8/2 8 o 11
1201.431,133,18/2, 18/1.19/3

20 21, 220,231

1.2/1, 3/, 92,10, 1171, 1211, 20/2,
211

1t 24, 251

140 25

11225

110 25

113 25

1 ta 25

Tlo10, 121017 2%
2te6

To® 13016

1ta2b6

2éto



39

4}
41
A2
43
48
49
50
51
52
53
54
55
56

61

64
65

77

11025

11025

1t07, 91012, 14,15, 1910 23
1to 4, 5/1, 6/2, 7/2, 8 to 13, 14/1, 20
111

1to 4, 7 to 14, 1841, 162,17 lo 23,
251

11025

1to 26

108 13017, 24, 25

5

1o 19, 2310 25

11025

104, 5/1, B/2, 7 to 14, 1611, 1672,
1643 17 to 24, 261, 25/3
203, 211

110 4, 92, 62, 7f2, 510 10, 11113,
11424, 11426, 11726, 11127, 11128,
1244, 1213, 12717, 12/24, 12{26,
1227, 12439, 12140, 13, 1441, 16/3,
174, 1743, 18/2, 1910 22, 231, 2472

17,23

1.2, 31, 3(3, 42 B3 91012, 13N

VYEENA EAGLETON,
Secretary to Government, Haryana,

Forests Department.

k Hoded
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HARYANA GOVT. GAZ. AUG. 25,1992

(BHDR, 3, 1914 SAKA)

(Authorised English Translation)

HARYANA GOVERNMENT

FOREST DEPARTMENT

Order
‘The 18" August, 1992

No. 5.0. 102/P.A.2/1900/5.3/92 .- Whereas the Governor of Haryana is satisfied atter
due engquiry that the restrictions, prohibitions hereinafter contained are necessary for the
purpose of giving effect to the provisions of the Punjab Land Preservation Act, 190¢

Now. therelore. mn exercise of the powers conferred by scction 4 of the said AcL, the
Governer of Harvana hercoy prohibits the following acts for a period of thirty years, with ¢ffect
from the date of publication of this order in the official Garette i the areas specified In the
sehedule annexed here Lo said areas forming part of the village Badkbal in Ballabhgarh teshil,
Faridabad District specified in the schedule annexed to Haryana Government, Forgst

Department notification No. 5.0 50/PA-2/5 3/92. dated the 10th April. 199Z:-

1 The clearing o breaking up of the tand not erdmarily under cultivaiion prior ta the
publication of Haryana Govemment, Forest Department notification No. 50O. 39/PA-
5/ 1900/S 3/92. dated the 10th April. 1992 provided Lhat the breaking up the land for cultivation
may be permitted by the Divisienal Forest Officer, Faridabad Forest Division.

2. The quarrying of stones or the buring of lime at place, where such stone or lime had
ot ordinarily been so quarried or burmt prior o the publication of the said noti[ication except
with the permission of the Collector of Faridabad District who will consult the Divisioual

Forest Officer, Faridabad Forest Division. before according such permission

2 EL
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3. The cutting of trees or timber or the collection or removal or subjection to any
manufacturing process of any forest produce other than grass, flower, fruil and honey save for
the bona fide domestic or agricultural purposes of right holders in the land, provided that owner
of the land may sel trees or timber after first obtaining a permit to do so from the Divisienal
Forest Officer, Faridabad Forest Division. Such permit will prescribe such conditions for sale

as may from time to time appear necessary in the interest of forest conservancy

4, The setting on fire of trees, timber of forest produce.

5. The admission, herding ot pasturing retention of sheep, goats, or care provided
that in cases where sickness necessitates for the keeping of goats, for milk, Divisional Forest
Officer, Faridabad Forest Division, may issue a permit at his discretion for the retention of a

limited number of stali-fed goat, to be specified for 2 specified period.

~ SCHEDULE R ——
Village
District Tehsil with Description of Khasra Nos Areas in
Rect.
- H.B. No. No. Killa Noe. Acras
1 & L Py = 5 S B
A-K-M
Faridabad Ballabgarh Badkhal 1 21 1667-7-11
H.B No6 2 21, 22
3 1,9t012, 17 to 25
4 5 8,15, 16, 24, 25
& 4108, 131019, 221025
3] 11025
T 1to 25
8 21

10 20, 21



11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

28

7

28

29

30

31

32

33

34

35

36

37

26y

1,2, 81014, 16025
1t0 2%

110 25

1 ko 43

11025

1517, 231025
18, 16, 17,23 to 25
2to 25

1o 25

1ta 25

1t 25

11225

1o 25

1,2 813 171025
1. 101012, 181022, 23
1to 25

110 2%

110 25

1to 25

1t 25

1to 25

114t025

2o 25

8 131019, 2210 25
2108, 131017, 25
11025

1to 20



34

39

40

41

42

43

44

45

47

45

4g

&0

5t

52

a3

54

b3

56

57

58

59

60

61

G2

63

54

65

56

1t 25

1to 25

1o 25
11025

1135 9t 12, 181025
110 25

104, 625
2010 22
1,24, 10 111
1025

1o db

Tt 29
1025

11025
11025

1fa 258
11025
11010, 121018, 23 1o 25
]

Jlo7, 141016
11025
11625
11025

110 25

1to 26

10025

1to 26

Ttod, 811, 7014, 1810 23, 2411

168



68
74
75
76
77
78
79
80
81
82
B3
84
85
86
87
88
59
101
102
103
104
108
106
107
103
109

110

21212

1tn 5 A1, 742, 8o 14,1810 23
110 25

1o 25

1lo 2%

1io 25

1ta 25

110 25

19, 1210 18, 2310 25

Jto 7, 141017 25

1 lo2d

1tp 24

119, 23026

1025

11014, 17 ko 25

10 25

1 2,10t 12, 18/2, 19/2, 20,21,

2211
14z 2{1. 9% 1t

14 B, /2,712, 8lei2, 131 141

181219 te22, 2301

410 21, 2201, 2501, 23i2, 23/3, 2344,

24/1, 2h
10 E5

4108, 15to 16

1103, 10

1to 14, 161020

55

2o B, 14,16 16/, 17

1 244, 502, B, 92,93 10 11
12/1.19/2/2, 2042

266



111 141, 211, 101
112 1672, 1771, 2212, 2372, 2412 251

113

ATHZ Ti3R, B, 902, 112

32
Tk P . 1 [ S e S LR L PR TR L
123 142, 22, 3, 41, 42, 5111, 9, 10

124 52 842, 71, B2, 1242, 13/2 14 15
18, 1841, 2001 219 22

134 Ff2, &2, 9

217
219
220
VEENA EAGLETOMN,
Secretary to Government, Haryana,
Forests Department.
& etk =

n"h-.*

K
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1281
HARYANA GOVT. GAZ. AUG. 25,1992
(BHDR, 3, 1914 SAKA)

(Authorised English Translation)

HARYANA GOVERNMENT
FOREST DEPARTMENT

Order

The 18" August, 1992

No. S.0. 103/P.A.2/1900/5.3/92.. Whereas the Governor of Haryana is satisfied after
due enquiry that the prohibitions hereinafler contained are necessary for the purpose of giving

effect to the provisions of the Punjab Land Preservation Act, 1900

Now, therefore, in exercise of the powers conferred by section 4 of the said Act, the
Governor of Haryana hereby prohibits the following acts for a period of thirty years with effect
from the date of publicaticn of this order in the official Gazette in the area specified in the
sehedule annexed hereto, the gaid area forming pari of the village MEWLA MAHARAIPUR
IN BALLABHGARH tehsil, Faridabad District specified in the schedule annexed to Haryana
Government Forest Department notification No S.0.59/PA-2/1900/8.3/92, dated the 10th

April, 1992:-

L. The clearing or breaking up of the land ordinarily under cultivation prior to the
publication of Haryana Government Foresi Department  notification  No.5.0.59/PA-
2/1900/5.3/92, dated the 10th April, 1992 provided thal the breaking up the land for cultivation

may be permitted by the Divisional Forest Officer, Faridabad Forest Division.

2" The quarrying of stones, the busming of lime at place, where such stone or lime had not

ordinarily been so quasried or burnt prior to the publication of the said notification except with



yES

the permission of the Collector of Faridabad District who will gorisult the Divisional Forest

®fficer, Faridabad Forest Division, before according such permission

3, The cutting of trees or timber or the collection or remaval ot subjection Lo any
imanufacturing process of any forest produce other than grass, flower, fruit and honéy save for
ihe honafide domestic or agriculiural purposes ar right-holders the land, provided that owners
of the land may sell trees or timber after first obtaining a permil to do so from the Divisional
Forest Officer, Faridabad Forest Division. Such permit will prescribe such conditions for sale

as may from time to time appear necessary in the interest of forest consSeTvaney.

4 The setting on fire of trees, timber or forest produce.
5. The admission, herding, pasturmg ot retention of sheep, goats or camels provided that
in cases where sickness necessitates for the keeping of goats for milk, the Divisional Forest
" Officer Faridabad Forest Division, may issue @ permit al his diseretion for the refention of a

limited number of stall fed goats ta be specified for as specified periodl

o SUHEDULE T —
Village .
District Tehsll with Rescriptlon of Knasra Nos Argas in
Rect.
~ H.B. Ne. No.  Killa Nos. _ ~ Acres
1 2 - . - ) | =

A-K-M
Faridabad Ballabgarh Mewla 17 111013, 180 24 1221 6-4

Maharajpur 18 1510 17, 23 10 25
HBA4 19 16, 24, 25

20 6, 1310 25

21 2t 26

22 1to 25

32 1103 40, FE A 12, 130, 140
1702 1B, 1812, 19t 23, 241



33

34

35

36

37

38

39

40

41

50

51

52

53

54

55

56

57

58

59

60

61

62

65

67

71

72

270

1to25

11025

11025

4107 131018, 23t025

308 121019 211to 25

1to 25

11025

11025

1103, 4/1, 712, 8to 13, 14/1, 17/2,
18 to 22, 23/1

1,2,31,8/2, 9to 12, 13/1, 18/2, 19
lo 22

11025

11026

11025

11019, 211025

6, 151017, 23to 25

15to 17, 23, to 25,

308 11025

11025

11025

1to 25

1to 25

1,2, 10, 11, 12/1, 19/3, 20, 21, 22/1
24/2

19,20

11, 10/2, 111, 20/2

1 to 24, 2511

1025



74

75

76

77

78

79

80

81

82

83

84

85

86

96

a7

98

99

100

101

102

103

104

105

106

107

108

109

1t0 25

11026

11025

210256

18, 24, 25

3t09 121025

11025

11025

1t0 25

1to 25

1to 25

1to 4, 5M1,6/2, 7 to 14, 15/1, 16/2,
17 to 24, 25/1, 25/2

111, 10/2

110 3,4/, 7/3, 8'to 12, 13/1, 13/2,
14/1, 18/2, 191022, 23/1, 26
11025

1t025

11025

11025

1to 25

1to0 25

56, 14to 17, 23t0 25

6, 1410 19, 22, 23

1to 15

1016

11020, 22 10 25

1to25

11025

27|



110

111

112

113

122

123

124

126

127

2%,

1to 25
1to 25

1,2,3/1,5/1,5/2,6/2,7/2,8/2,9/2,10,11,
1211, 13/2, 14/2,15/1, 15/3, 16/2,
1712, 1812, 19/3, 20/2, 21/2, 22/2,
23, 24/2, 25/2

12, 1012, 11/2, 20/3,

1,2/2,3/1,4/1, 5/, 6/3. 711, 8/1,
8/3, 9to 12, 13/1, 14/1, 15/1, 16/3,
19, 20, 23

1t0 10, 12 1o 18
1to 10
1to 10
110 10

4106

VEENA EAGLETON.
Secretary o Government. Haryana,
' Forests Department,

P et =
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1289
HARYANA GOVT. GAZ. AUG. 25, 1992
(BHDR, 3, 1914 SAKA)
(Authorised English Translation)

HARYANA GOVERNMENT
FOREST DEPARTMENT

Order
The 18" August, 1992

No. S.0. 104/P.A.2/1900/8.3/92.- Whereas the Governor of Haryana is satisfied after
due enquiry that the prohibitions hereinafter contained are necessary for the purpose of giving
effect to the provisions of the Punjab Land Preservation Act, 1900:

Now. therefore, in exercise of the powers conferred by section 4 of the said Act, the
Governor of Haryana hereby prohibits the following acts for a period of thirty years with efTect
from the date of publication of this order in the official Gazetle in the arca specified in the
schedule annexed hereto, the said area forming part of the village ANANGPUR in Ballabgarh
tehsil, Faridabad District specified in the schedule annexed to Haryana Government Forest
Department notification No, S.0.59/PA-2/1900/8.3/92, dated the 10th April, 1992:-

l. The clearing or breaking up of the land ordinarily under cultivation prior to the
publication of Haryana Government Forest Department  notification No.S,0.59/PA-
2/1900/S.3/92. dated the 10th April, 1992 provided that the breaking up the land for cultivation
may be permitted by the Divisional Forest Officer. Faridabad Forest Division.

2. The quarrying of stones. the burning of lime at place. where such stone or lime had not
ordinarily been so quarried or burnt prior to the publication ol the said notification except with
the permission of the Collector of Faridabad District who will consult the Divisional Forest
Officer, Faridabad Forest Division, before according such permission,

3. The cutting of trees or timber or timber or the collection or removal or subjection to any

manufacturing process of any forest produce other than grass, flower. fruit and honey save for



the bonafide domestic or agricultural purposes or right-holders the land. provided that owners
of the land may sell trees or timber afler first obtaining a permit to do so from the Divisional
Forest Officer, Faridabad Forest Division. Such permit will prescribe such conditions for sale

as may from time to time appear necessary in the interest of forest conservancy.

.

4, The setting on fire of trees, timber or forest produce.
5. The admission, herding. pasturing or retention of sheep. goats or camels provided that
in cases where sickness necessitates for the keeping of goats for milk, the Divisional Forest

Officer Faridabad Forest Division, may issue a permit at his diseretion for the retention ol a

limited number of stall fed goats to be specified for as specified period,

SCHEDULE

Village

District Tehsil with Description of Khasra Nos Areas in
Rect.
H.B. No. No. Killa Nos. Acres
1 2 3 4 5 6
A-K-M

Faridabad Ballabgarh  Anangpur 17 1to 60, 62, 134, 139, 173, 210, 213, 1467 acre

H.B 2 218, 243, 245, 246, 249, 250, 402,

415, 432, 478, 480, 503, 506, 514,
525. 633, 590, 604, 639, 642, 647,
654, 659, 680. 684, 690, 704, 782,
787, 807, 808, 833, 893, 917, 920,
939, 974, 999, 1059, 1077, 1092,
1101, 1104, 1111, 1132, 1141,
1142, 1150, 1181, 1183, 1194,
1197, 1205, 1218, 1224, 1228,
1233, 1235, 1238, 1286, 1294,
1308, 1316, 1319 min, 1327, 1330,
1339, 1351, 1359 min, 1362, 1368
1371, 1374, 1378 min, 1379, 1383,
1350, 1381, 1385, 1386, 1387,
1388, 1389, 1390, 1395, 1404,
1408, 1427, 1446, 1473, 1506,
1556, 1680

VEENA EAGLETON.
Secretary 1o Government. Haryana,

Forests Department.
putpts

P —
2

Dy. Co of Forests
-~ -Karidabad

Y



(Published in the HARYANA GOVERNMENT GAZETTE Legislative
Supplement dated the 9" January, 1973)
PART III
HARYANA GOVERNMENT
FOREST AND ANIMAL HUSBANDRY DEPARTMENT
Order
The 53" January, 1973
No. S.0. 17/P.A.2/1900/8.3/73.- Whereas certain arcas mentioned in the Schedule
annexed here to are comprised within the limits of the local arcas notified under section 3 of
the Punjab Land Preservation Act, 1900 with erstwhile Punjab Government Notification No,
9414-D, dated the 30" September, 1948: whereas in respect of the said areas, the Governor of
Haryana is satishied after due enquiry that the regulations, restrictions & prohibitions
hereinafter specified are necessary for the purpose of giving effect to the provisions of the said

Act;

Now, therefore, in exercise of the powers conferred by Section 5 to the said Act, the
Governor ol Haryana hereby prohibits the following acts for a period 15 years with effect from

the date of publication of this order. in these arcas:-

L, The cutting of trees or timber or brush wood and the lopping of trees for any
purpose: provided that the Divisional Forest Officer. Gurgaon Forest Division.
may permit.

(a) the cutting of trees [or house building and agricultural implements, and of dry
wood for fuel and for marriage by persons shown in the settlement record as
entitled to do so: and

(b) the lopping of branches for lac and the sale of chal leaves to leather workers:



2736

Provided further that for the cutting of dry wood for the death ceremonies by the

persons shown in the settlement records as entitled to do so., the permission of the Divisional

Forest Officer shall not be required and that for this purpose a simple information to the Forest

Guard concerned within a fortnight of felling shall do.

forest Officer, Gurgaon, Forest Division, may permit;

(a) the cutting or sale ripe grass after the rainy scason: and

2. The collection or removal of grass for any purpose provided that the Divisional

(b) the cutting or sale of green grass during the rainy seasons from such portions of

the notified areas in which grass may. have sufficiently cstablished itself.

3 The pasturing of any cattle other than goat, sheep and Camels:

Provided that in such arca where the forest crop is well established and in cases of

emergency such as abnormal drought or floods, the Divisional Forest Officer, Gurgaon. Forest

Division, may throw open such arca for grazing by the cattle of the land owners on such

conditions as may be appropriate in cach case.

SCHEDULE
District Tehsil Village with Description of Khasra Nos Areas in
H.B. No. Rect. No.  Killa Nos. Acres
1 2 3 4 5 6
Gurgaon  Ballabgarh Silakhari 1 16, 17,23 t0 25 97
H.B No 18 2 21
3 1,91012, 19to 22
4 3109,121019, 211025
5 1t0 25
6 1.2,6,91012, 1410 17,
18/1, 18/2, 1910 25
7 10, 11, 1910 21, 22/1
g 111, 10/2
10 1t0 5, 6/2, 7 lo 14, 15/
1 1to15

12

6,130 15



Gurgaon

Gurgaon

Ballabgarh

Ballabgarh

Bhankri
H.B. No. 12

Nurpur
Dhamaspur

H.B.No. 19

11

1 to 20 188

16, 17/1, 17/2, 18, 23,
24/1, 24/2. 25 68
18 to 25

1,2, 81012, 13/1, 18/2,
19 to 22, 23/1

110 20, 21/1, 21/2, 2211,
2212, 231, 2312, 2411,
2412, 25

411,412 5107, 15, 16
1to 4, 51, 5/2, 61, 6/2,
7Tto9 131018, 24, 25
1,2,3/M1,8/3, 84,9,
1011, 10/2, 11/1, 1112,
12/1, 1212, 13/1, 18/2,
19/1, 19/2, 20 to 22

S.K. MISRA,
Seeretary to Government. Haryana,
Forests Department.

& Hoad

.yMwm

Faridabad

T
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1289
HARYANA GOVT. GAZ. JULY. 14, 1998
(ASAR, 23, 1920 SAKA)
(Authorised English Translation)

HARYANA GOVERNMENT
FOREST DEPARTMENT
Order
The 22" May, 1998
No. S.0. 91/P.A.2/1900/S.4/98.- Whereas the Governor of Haryana is satisfied after
due esquire, that the regulations. restrictions and prohibitions hereinafier contained are
necessary for the purpose of giving cffect o the provisions ol the Punjab Land Preservation

Act, 1900:

Now, therefore. in exercise of the powers conferred by section 4 of the said Act, the
Governor of Haryana hereby prohibits the following acts for a period of twenty five years with
effect from the date of publication of this order in the official Gazette in the area specified in
the schedule annexed hereto. the said area forming part of the village Silakhadi in Tehsil,
Faridabad District specified in the schedule annexed to Haryana Government Forest

Department notification No. S.0.121/PA-2/1900/8.3/92, dated the | 1th October, 1991:-

I the clearing or breaking up of the land not ordinarily under cultivation prior to the
publication of Haryana Government Forest Department notification No.S.0. 121/PA-
2/1900/8.3/91, dated the 11th October. 1991 provided that the breaking up the land for

cultivation may be permitted by the Divisional Forest Officer, Faridabad Forest Division:

55 the quarrying of stones or the burning of lime at places, where such stone or lime had

not ordinarily been so quarried or burnt prior to the publication of the said notification except



239

with the permission of the Collector of Ambala District who will consult the Divisional Forest

Officer, Faridabad Forest Division, before according such permission:

3 the cutting of trees or timber or the collection or removal or subjection 1o any

manufacturing process of any forest produce other than grass, lower. fruit and honey save for

the bonafide domestic or agricultural purposes or right-holders the land; provided that owners

of the land may sell trees or timber after first obtaining a permit to do so from the Divisional

Forest Officer, Faridabad Forest Division, Such permit will prescribe such conditions for sale.

as may from time to time appear necessary in the interest of forest conservancy;

4. The setting on fire of trees. timber or forest produce.

¥ The admission, herding, pasturing or retention of sheep. goats or camels provided that

in cases where sickness the keeping of goats for milk. the Divisional Forest Officer Faridabad

Forest Division, may issue a permit at his discretion for the retention of a limited number of

satisfied goats to be specified for as specified period.

SCHEDULE
District Tehsil Village with Description of Khasra Nos Areas in
i ~ H.B.No, Rect. No.  Killa Nos. Acres
1 2 3 4 PR 6
1 16, 17, 23 to 25
Gurgaon  Ballabgarh Silakhari 97
2 21
H.B.No.18
3 1,9t012, 19to 22
4 309 121019, 211025
5 1to 25
5] 1,2,6, 91012, 14 to 17,

18/1, 18/2, 1910 25



10

11

12

280

10, 11, 19ta 21, 221
111, 10/2

1to 5, 6/2, 7 to 14, 15/1
1t0 15

6,13 to 15

H.C. DISODIA.
Secretary to Government. Haryana.
FForest Department,

kﬂ,ao—\—t-’

Oy.mﬁ;rm

- .Faridabad
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2087
HARYANA GOVT. GAZ., JULY. 14, 1998
(ASAR, 23,1920 SAKA)
(Authorised English Translation)

HARYANA GOVERNMENT
FOREST DEPARTMENT

Order
The 22" May, 1998
No. 8.0. 92/P.A.2/1900/S.5/98.- Whereas certain areas mentioned in the Schedule
annexed here to, are comprised within the limits of the local areas m'-niﬁcd under section 3 of
the Punjab Land Preservation Act. 1900-vide Haryana Government Forest Department

notification No. S.0.121/PA-2/1900/S.3/92. dated the 1 1th October. 1991,

And whereas in respect of the said arcas, the Governor of Haryana is satisfied after due
esquire that the regulations, restrictions & prohibitions hereinafter specified are necessary for
the purpose of giving effect to the provisions of the said Act;

Now, therefore, in exercise of the powers conferred by Section 5 1o the said Act, the
Governor of Haryana hereby prohibits the following acts for a period fifteen years with effect

from the date of publication of this order. in the official Gazette:

l. The cutting of trees or timber or brush wood and the lopping of trees (or any purpose:

provided that the Divisional Forest Officer, Faridabad Forest Division, may permit.

(a) the cutting of trees for house building and agricultural implements. and of dry
wood for fuel and for marriage by persons shown in the settlement record ;

(b)  the cutting of trees for sale on silvicultural consideration: and

(¢) the lopping of branches for lac and the sale of ¢chal leaves to leather workers:



2%)-

Provided further that for the cutting of dry wood for the death ceremonies by the
persons of the Divisional Forest Officer shall not be required and that for this purpose a simple

information 1o the Forest Guard concerned within a fortnight of felling shall do.

2, The collection or removal of grass for any purpose;
Provided the Divisional Forest Officer. Faridabad Forest Division may permit-
(a) the cutting or sale ripe grass afier the rainy season: and

(b)  the cutting or sale of green prass during the rainy seasons from such portions of
the notified areas in which grass may, have sufficiently established itself.

C§ The pasturing of any cattle other than goat. sheep and camels:

Provided that in such area where the forest crop is well established and in cases of
emergency such as abnormal drought or floods, the Divisional Forest Officer. Faridabad. Forest
Division, may throw open such area for grazing by the cattle of the land owners on such

conditions as may be appropriate in cach case.

_ SCHEDULE B
District Tehsil Village with Description of Khasra Nos Areas in
H.B. No, Rect. No.  Killa Nos. Acres
1 2 3 4 -5 . 6
1 16,17, 2310 25
Gurgaon  Ballabgarh Silakhari 97
2 21
H.B.No.18
3 1.9t0 12, 19t0 22
4 3109, 121019, 21to 25
5 11025
6 1.2,6,9t012, 14 to 17,

18/1, 18/2, 1910 25
7 10, 11, 19 to 21, 22/1



9 11, 10/2

10 1to 5, 6/2, 7 to 14, 15/1
1 1to15

12 6, 13to 15

H.C. DISODIA.
Secretary to Government. Haryana,
Forest Department.
pnat

Faridabad
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HARYANA GOVT. GAZ. JULY. 14, 1998
(ASAR, 23, 1920 SAKA)
(Authorised English Translation)

HARYANA GOVERNMENT
FOREST DEPARTMENT
Order

The 22" May, 1998

No. S.0. 93/P.A.2/1900/8.4/98.- Whereas the Governor ol lHaryana is satisfied after
due esquire. that the regulations, restrictions and prohibitions hercinafter contained are
necessary for the purpose of giving effect to the provisions of the Punjab Land Preservation

Act, 1900:

Now. therefore, in exercise of the powers conferred by section 4 of the said Act, the
Governor of Haryana hereby prohibits the [ollowing acts for a period of twenty five years with
effect from the date of publication of this order in the official Gazette in the area specified in
the schedule annexed hereto, the said arca forming part of the village Nurpur Dhamspur Tehsil
in Faridabad of district Faridabad specified in the schedule annexed to Ilaryana Government

Forest Department notification No. S.0.118/PA-2/1900/S.3/91, dated the 11th October, 1991:-

L the clearing or breaking up of the land not ordinarily under cultivation prior to the
publication of Haryana Government Forest  Department  notification  S.O.118/PA-
2/1900/5.3/91, dated the 11th October, 1991 provided that the breaking up the land for

cultivation may be permitted by the Divisional Forest Officer. Faridabad Forest Division:

2 the quarrying of stones or the burning of lime at places, where such stone or lime had

not ordinarily been so quarried or burnt prior to the publication of the said notification except



with the permission of the Collector of Ambala District who will consult the Divisional Forest
Officer. Faridabad Forest Division. before according such permission:

3. the cutting of trees or timber or the collection or removal or subjection to any
manufacturing process ol any forest produce other than grass. flower. fruit and honey save for
the bonafide domestic or agricultural purposes or right-holders the land: provided that owners
of the land may sell trees or timber after first obtaining a permit to do so from the Divisional
Forest Officer, Faridabad Forest Division. Such permit will prescribe such conditions for sale,

as may from time to time appear necessary in the interest ol forest conservancy:

4. The setting on fire of trees. timber or forest produce,

N

The admission, herding. pasturing or retention of sheep. goats or camels provided that

n cases where sickness the keeping of goats for milk, the Divisional Forest Officer Faridabad

Forest Division, may issue a permit at his discretion for the retention of a limited number of

satisfied goats to be specified for as specilied period.

L& . SCHEDULE
Village
District Tehsil with Description of Khasra Nos Areas in
Rect.
H.B. No. No. Killa Nos. - Acres
1 2 3 4 | 5 - P TR
Gurgaon Ballabgarh  Nurpur 1 16, 1711, 1712, 18, 23, 2411, 24/2, 25 68

Dhamaspur 2 18 to 25

H.B.No. 19 7 1,2, 81012, 13/1, 18/2, 19 to 22,
231

8 11020, 2111, 2112, 22/1, 22/2, 23/1,
23/2, 2411, 2412, 25

9 4/1,4/2,5t07, 15, 16



10 1104, 51,5/2,6/1,6/2, 709,13 10
18, 24, 25

11 1,2, 31, 8/3, 8/4, 9, 10/1, 10/2,
111, 11/2, 1211, 1212, 13/1, 1812,
191, 19/2, 20 to 22

1.C, DISODIA,
Secretary to Government, Haryana,
Forest Department,

At

R ==t

Faridabad



o¥F

2095
HARYANA GOVT. GAZ. JULY. 14, 1998
(ASAR, 23, 1920 SAKA)
(Authorised English Translation)
HARYANA GOVERNMENT
FOREST DEPARTMENT
Order

The 22" May, 1998
No. S.0. 94/P.A..2/1900/8.5/98.- Whereas certain areas mentioned in the Schedule
annexed hereto, are comprised within the limits of the local arcas notified under Section 3 of
the Punjab Land Preservation Act, 1900.- vide Haryana Government. Forest Department.

notification No. S.O. 188/P.A.2/1900/S.3/91. dated the 11th Octaber. 1991,

And whereas in respect ol the said areas. the Governor of Haryana is satisfied after due
enquiry that the regulations. restrictions and prohibitions hereinafter specified are necessary for

the purpose of giving elfect to the provisions of the said Act:

Now, therefore, in exercise the powers conferred by section S of the said Act. the
Governor of Haryana hereby prohibits the following acts for a period of fifteen years with

effect from the date of publication of this order in the Official Gazette :-

. The cutting of trees or timber or brush wood and the lopping of trees for any

purpose : provided that the Divisional Forest Officer, Faridabad Forest Division, may permit :-

(a) the cutting of trees for house building and agricultural implements and of dry
wood fuel and for marriage by persons shown in the settlement record .
(b) the cutting of trees for sale on silvicultural consideration : and

(¢) the lopping of branches for lac and sale of chal leaves to leather workers :



08%

Provided further that for the cutting of dry wood for the death ceremonies by the

persons of the Divisional Forest Officer. shall not be required and for this purpose a simple

information to the Forest Guard concerned within a fortnight of felling shall do :

2, The collection or removal of grass for any purpose :

Provided the Divisional Forest Officer, Faridabad Forest Division may permit :-

(a) the cutting or sale of ripe grass after the rainy season ; and

(b)  the cutting or sale of green grass during the rainy season from such portions of
the notified areas in which grass may have sufficiently ¢stablished itself

3. The pasturing of any cattle other than goat. sheep and camelss :

Provided that in such area where the forest crop is well established and in cases of

emergency such as abnormal drought or floods. Divisional Forest Officer, Faridabad Forest

Division may throw open such area for grazing by the cattle of the land owners on such

conditions as may be appropriate in cach case,

SCHEDULE
Village
District Tehsil with Description of Khasra Nos Areas in
H.B. No. Killa Nos. Acres
1 2 3 5 | 6
Gurgaon Ballabgarh  Nurpur 16, 1711, 1772, 18, 23, 24/1, 242, 25 68

Dhamaspur

H.B.No. 19

18 to 25

1,2, 81012, 13/1, 18/2, 19 to 22,
2311

11020, 211, 21/2, 2211, 22/2, 231,
2312, 2411, 2412, 25

4/1,4/2, 507, 15, 16



10 1104, 5/, 5/2 6/1,6/2,7t09, 13to
18, 24, 25

11 1,2, 31, 8/3, 8/4, 9, 10/1, 10/2,
111, 1172, 1211, 1212, 13/1, 18/2,
19/1, 19/2, 20 to 22

H.C. DISODIA,
Sceretary 10 Government, Haryana.,
Forest Department.

A<t

Faridabad
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(Published in the HARYANA GOVERNMENT GAZETTE Legislative
Supplement dated the 9" January, 1973)

PART 111
HARYANA GOVERNMENT
FOREST AND ANIMAL HUSBANDRY DEPARTMENT
Order
The 5" January, 1973
No. 8.0, 17/P.A.2/1900/S.3/73.- Whereas certain arcas mentioned in the Schedule
annexed here to are comprised within the limits of the local arcas notified under section 3 of
the Punjab Land Preservation Act, 1900 with erstwhile Punjab Government Notification No.
9414-D, dated the 30" September. 1948: whereas in respect of the said arcas. the Governor of
Haryana is satisfied after due enquiry that the regulations, restrictions & prohibitions
hereinafier specified are necessary for the purpose of giving effect to the provisions of the said

Act:

Now, therefore, in exercise of the powers conferred by Section 5 to the said Act, the
Governor of Haryana hereby prohibits the following acts for a period 15 years with effect from

the date of publication of this order, in these arcas:-

I The cutting of trees or timber or brush wood and the lopping of trees for any
purpose: provided that the Divisional Forest Officer. Gurgaon Forest Division,
may permit.

(a) the cutting of trees for house building and agricultural implements, and of dry
wood for fuel and for marriage by persons shown in the settlement record as
entitled to do so: and

(h) the lopping of branches for lac and the sale of chal leaves to leather workers:
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Provided further that for the cutting of dry wood for the death ceremonies by the
persons shown in the settlement records as entitled to do so, the permission of the Divisional
Forest Officer shall not be required and that for this purpose a simple information to the Forest

Guard concerned within a fortnight of felling shall do.

2. The collection or removal of grass for any purpose provided that the Divisional

forest Officer. Gurgaon, Forest Division, may permit:

(a) the cutting or sale ripe grass after the rainy scason: and
(b)  the cutting or sale of green grass during the rainy seasons from such portions of
the notified areas in which grass may, have sufficiently established itself.

-~ Yy . v, e )|

3. 'he pasturing of any cattle other than goat, sheep and Camels:

Provided that in such area where the forest crop is well established and in cases of
emergency such as abnormal drought or floods, the Divisional Forest Officer, Gurgaon, Forest
Division, may throw open such area [or grazing by the cattle of the land owners on such

conditions as may be appropriate in ¢ach case,

SCHEDULE
District Tehsil Vill?ge with Description of Khasra Nos Areas in
H.B. No. Rect. No.  Killa Nos. Acres
1 2 3 4 5 6
Gurgaon Ballabgarh Bhankri 1 to 20 188

HB. No. 12

S.K. MISRA,
Secretary to Government, Haryana,

fefi it lior;:s(s Department,

Dy. %Km 3% koresn

. Far



HARYANA GOVERNMENT
FOREST DEPARTMENT

Order
The May 1, 1992

No. 8. 0. 66/P.A.2/1900/S,4/92 - Whereas the Governor of Haryana is satisfied after
due enquiry that the regulations. restrictions and prohibitions hereinafler contained are
necessary for the purpose of giving effect to the provisions of the Punjab Land Preservation
Act, 1900:

Now, therefore, in exercise of the powers conferred by section 4 of the said Act. the
Governor of Haryana prohibits the following acts for a period of 25 years. with effect from the
date of publication of this order in the official Gazette in the areas specified in the schedule
annexed here to said arcas forming part of the village Pali Tehsil and district Faridabad
specified in the schedule annexed to Haryana Government Forest Department notification No.
S.0. 119/PA-2/1900/8.3/91, dated the 10th October, 1991 :-

I The clearing or breaking up of the land not ordinarily under cultivation prior to
the publication of Haryana Government, Forest Department notification No. S.0. 119/PA-
2/1900/8.3/91. dated the 10th October, 1991 provided that the breaking up the land for
cultivation may be permitted by the Divisional Forest Officer. Faridabad Forest Division.

2. The quarrying of stones or the burning of lime at place, where such stone or
lime had not ordinarily been so quarried or burnt prior to the publication of the said notification
except with the permission of the Collector of Faridabad District who will consult the
Divisional Forest Officer, FFaridabad Forest Division, before according such permission.

3. The cutting of trees or timber or the collection or removal or subjection to any
manufacturing process of any forest produce other than grass. flower, fruit and honey save for

the bona fide domestic or agricultural purposes of right holders in the land, provided that owner



of the land may sell trecs after first obtaining a permit to do so from the Divisional Forest
Officer, Faridabad Forest Division. Such permit will prescribe such conditions for sale as may
from time to time appear necessary in the interest of forest conservancy.,

4. The setting on fire of trees, timber of forest produce.

5; The admission. herding or pasturing retention of sheep, goats. or care provided
that in cases where sickness necessitates for the keeping of goats. for milk, Divisional Forest
Officer, Faridabad Forest Division. may issue a permit at his discretion for the retention of a

limited number of stall-fed goat, to be specified for a specified period.

SCHEDULE
District Tehsil Villagc: with Description of Area in acres

H. B, Number Khasra number
Rect,  Killa No,
Number

| 2 3 4 6

n

Faridabad Faridabad Pali I 1310 18,23 to 25 153
H.B.No.13 112 111025
113 11w l4. 171024
122 1 to4, 7 to 25
123 11025
129 3t08, 13t018.231t025
129 1310 18.23 to 25
130 11025
131 1 to0 20

VEENA EAGLETON,
Secretary to Government, Haryana,
Forest Department.

Pl Fentesf

Dy. &n% Forests

Faridabad

299
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(Published in the HARYANA GOVERNMENT GAZITTTE Legislative
Supplement dated the 12" May, 1970)

PART I

HARYANA GOVERNMENT
FOREST AND ANIMAL HUSBANDRY DEPARTMENT

Order
The 7" May, 1970

No. S.0. 160/P.A.2/1900/S.4/70.- Whereas the Governor of Haryana is satislied after
due enquiry that the regulations, restrictions and prohibitions hereinafter contained are
necessary for the purpose of giving effect to the provisions of the Punjab Land Preservation
Act, 1900:

Now, therefore. in exercise of the powers conferred by section 4 of the said Act. the
Governor of Haryana hereby prohibits the following acts for a period of 25 years. with effect
from the date of this order, in the arcas specified in the schedule annexed hereto the said area
forming part of the village in Ballabhgarh Teshil of Gurgaon District specified in the Schedule
annexed to erstwhile Punjab Government notification no. 9419- D, dated 30" September,
1948 :-

1. The clearing or breaking up of the land not ordinarily under cultivation prior to
the publication of erstwhile Punjab Government, Forest Department notification No. 9419-D,
dated 30" September, 1948. provided that the breaking up the land for cultivation may be
permitted by the Divisional Forest Officer, Gurgaon Forest Division.

2. The quarrying of stones or the burning of lime at places. where such stone or
lime had not ordinarily been so quarried or burnt prior to the publication of the said notification
except with the permission of the Collector of Gurgaon District who will consult the Divisional

Forest Officer, Gurgaon Forest Division, before according such permission.



collection or femoval or subjection to any
manulhcruring process of any fores Produce othey than grags, Mower,

the bong fide agricul(yya) Purposes of rig

fruit and honey save tor
domestje or

ht holders i the Jang: Provided that owner
of the lang may se

I trees or timber aftep first obtaining 4 Permit to do s from the Divisiona]
Foresy Officer, Gurgaon Fores Division, such permir wiy prescribe such conditions for sg/e as
May from time (o time appear necessary in the interest of lorest conservancy,
4. The setting on fipe of trees, timber of lores produce,
3, The admission herding o Pasturing retengjon 0f sheep, 20als. or camels: provided thy
in cases Where sickness fecessitates (he

keeping of goats, fur milk, Divisional Forest Officer,
Gurgaon Forest Di\-'ision. may issue 4 permit at hig discretion for the retention of 4 limited
numbey of stall-feq goat, to pe Specified for 4 specified periog.

SCHEDULE
Distriet  Tehsi Village with * Descri Dtion of Khagra ria_s“"“'TrEa-s in
H.B. No. Rect, NW Acres
T __"_i‘:Z:_' — . %_'xs‘_‘_%_ﬁ;ij 6
Eu’rﬁan\‘a?n‘a@%"lsﬁ‘x\ D7
1 19to 22
H.BNo.13
2 T3 8to 14, 16to 25
3 Sto7 14 to 18, 23 to 25
4 16, 25
5 3109 121 25
6 Ttlo 25
7 1,10 to 12, 18 to 23
8 20, 21
9 Tto4, 71025
10 1to25
11 1to 25
12

dto 7, 11to 25

29S



13

14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

30

K

32

33

34

36

37

38

39

16t0 18,2310 25

6. 121019, 221025
6 10 25

2to 25

11025

11025

11025

11025

1,2,91013 18 t0 23
1104, 7t0 14,1610 25
11025

1to 25

11025

110 25

11025

11025

21025

16,25

4107, 141017, 24 and 26
11025

11025

11025

11025

11025

11025

11025

1to0 25



40 10, 11, 19to 22

41 1,.2,91013, 18t0 24
42 11025

43 1to 25

44 1to25

45 1to 25

48 11025

47 1t025

48 11025

49 1to25

50 4107 1410 17, 24 and 25
51 4107, 141017, 24 and 25
52 1to 256

53 1to 25

54 11025

55 11025

56 1to 25

57 1t0 25

58 1to 25

59 1to 25

60 1to4, 6to25

61 11, 20, 21

SHER JANG SINGH
Secretary to Government, Haryana,
Forest and Animal Husbandry Department.

A aste) Chandigarh

e

S JFaridabad



t2e 7 of District -Faridabad

Details of encroachment /violation in areas notified under sectio

A 1Y

ANNEYULRE T
n 4 and 5 of PLPA and Aravalli Plantation Area

-;.— "|Name of Type of Name of Farm Mustil |Killa No Area of the |Status of land [Status of |Actior: taken by the Department
NO. jvillage structure ( Farm |Houses Owner No. farm ( PLPA u/s sec permissio
Houses/ houses(in |4 and in under
Banquet Hall/ Acre)  {5/Aravalli FCAct
Institution etc.) plantation
area)
1 |Ankhir Ashram Param Hans 20,33 120//18,19,22,23, 33//1.23 4.69 PLPA ufs Sec. 4|No FOR No 412/05 dated 31.01.2014 PC No 11 F of 2014-15
Ashram and 5 567/06 dated3.02.2016 PC No 35 f of 2016-17
2 Ankhir Satsang Bhawan Radha 20,33 20//3,4,5,6,7,8,13,14,15,16,17, G.12 PLPA u/fs Sec. 4{No FORNo 47403/ 775 dated 30-6-2007 PC N 28 B of 2007-
SwamiSatsang 24,25,33//4,5 and 5 08, 49812/49%9dated 26-7-08, PC> No. 47 Bof 2009-10,
Ashram 29822/499 dated 30-7-09, PC No. 513 B of 2009-10
3 lAnkhir Farm House Vipul Goyal and 20,21 |20//5,6,15,16,25, 10.8 PLPA /s Sec. 4|No FOR NO 08/0444 DATED 10/5/2018 PC NO 15F OF 2018-
Kamal Jashmi 21//1,2,9,10,11,12, 20,21 and 5 19
4 Arkhir Farm House Sun Rock Farm Q9 9//8,9,12,13,18,19,22,23 3.85 PLPA u/s Sec. 4|No Nil
and 5
5 |Ankhir Marriage palace |Sethi Garden 3239 |32//5.6,15,16,25,39//15 416 PLPA L/s Sec. 4|No FOR NO 49878/499 DATED 24/1/2012
| and 5
6 |Ankiir Farm House Yogi Farm 8 8//6,7,14,15,16,17,24,25 421 PLPA u/s Sec. 4|{No Nil
and 5
7 Ankhir Marriage palace |Vaishali 22 22//5,6,15,23//1,10,11 3.78 PLPA ufs Sec. 4iNo FOR No: 47401 / 473 cated 25-6-07, PC No. 26 B of 2007
Garden/Triplani ang 5 08, 48868/485 catec 21-4-2011, PC No. 15 F of 2011-12,
me 48891/489 dted 14-12:2013, PC No. 18 Fof 13-14
8 |Anxnir Miarriage palace |Delite Garden 23,24 23//2.3,4,5,7.8.9,12,13,18,19.2 10.5 PLPA u/s Sec. 4|Na notice issued
2,23,24,25,24//1 and 5
9 ;Anxr‘.-r Farm House Gurmukh 23,24 [23//6, 24(/10 2.1 PLPA /s Sec. 4|No FOR No 0476009 datec 19.02.2019 PC No 23 F of 19-20
| SinghFarm and 5
10 |Ankhir Farm House Pardeep Sethi 30,24,29, |30//4, 5.6,7,15, 29//1, 2.3, 25 PLPA u/s Sec. 4|No FOR NO 25703/026 PCNO 28 B of 2007-08, 45810/499 dt
42 8,9,10,11, 12,13,18,19,20,21, and 5 25-7-2009, PCNo. 24 B of 2009-10
22, 23,42/1,2,3,4,7/2,8,9,
24//22,23
11 |Ankhir Ashram Jagat GuruDham 7 71§22 0.7 PLPA u/fs Sec. 4|No FOR No 48918/490 dated 19.12.2008 PC No 23 B 0f2009-
and 5 10
12 {Ankhir Farm House KK Ujjwaia Farm 8,7 8//6, 15,16, 7//6,7,89 12.9 PLPA /s Sec. 4|No For No 05/428 dated 6/3/2014 PC No 10f of 2014-
10,11, 12, 13, 14, 15, 17,18, and 5 15,FOR NC 0452/073 DATED 4/1/2019 PCNO 8 FOF
19, 20 2018-19




13 |Ankhir Farm House GymKhana Club 29 29// 14, 15, 16, 17,24, 25/1, 4.52 PLPA u/s Sec. 4|No For No 47411/475 dt 7-8-2007, PC No 48 B of 2007-08
- 21/1 and 5
14 jAnkhir Marriage palace |Imperial Garden 42 42// 14/1,13,9,10,11,12, 2.46 PLPA u/s Sec. 4|No For No 543/06 dt 12-9-2015, PCNo 47 F of 2015-16
and 5
15 |Ankhir Marriage palace |Saltnat 65 65//2,3/2,3/3.8/3,2 41 PLPA u/s Sec. 4|No notice issued
and 5
16 |Ankhir Farm House Lohiya Farm 61 10,11,12 1.97 PLPA u/s Sec. 4|No nil
and 5
17 |Ankhir Marriage palace Sanskrriti Green 61 61//8, 13, 18/2, 19, 23/2 5.72 PLPA u/s Sec, 4{No For No 1#99/49859 dated 24.08.2011,PC No 5F of 2012-
and 5 13, FOR No 06/544 dated 21/9/2015 PC No 3F of 2016-
17FOR NO 452/018 DATED 10/10/2016 FCR NO
043/0452 DATED 18/7/2017 FOR NO 61/452 DATED
30/12/2017 FOR NO 67/0452 DATED 1/10/2018 PC NO
5F OF 2019-20
18 |Ankhir sector area HSVP Sector 21 2425, |(24//4,5.58/7, 13, 14,15, 16,17, 137.9 PLPA u/s Sec. 4|No Nil
cin 18, 24,25, 25//1,2,9, 10,11, and5
12/1,13/1,19/3, 22/2, 28//1,
2/1,9/2,10,12/1
19 {Ankhir police post police post 108//3,4,7. 8,12,13,14,17. PLPA u/s Sec. 4|No Nil
18, 19, 100//23.24 0.3 and 5
20 |Mewla Gaushala Gopal Gaushala 110,124 |110//22, 23, 124//2,34, 8.61 PLPA u/s Sec. 4{No 48914 / 490 dated 15-12-08, PC No. 17 B of 2009-10,
Maharajpur and 5 0452/ 72 dated 12-12-2018, CCNo 2 F of 2018-19
21 |Mewia Farm House Sateder Banga 109 109//11,12, 2,9, §9//22 5.22 PLPA u/s Sec. 4|No FOR No 0452/083 Gated 16.05.2019 PC No 18 F of 19-20,
Maharajpur and Sandeep and 5 FOR No 0452/088 dated6.04.2019 PCNo 19 F of 19-20,
Chaprana
22 |Mewla Farm House Kamiesh Sharma 125 125//1, 8.9, 10 3.26 PLPA u/s Sec. &4|No 507/06 dt 28-1-15, PC No. A1 F of 2015-16, 47410/475 dt
Mahara|pur Farm and Satish and 5 7-8-2007, PCno. 47 B of 2007-08
Parashar
23 |Mewls Farm House Rishipal Farm 109,110 |110//21, 109//25, 125//5. 2 2.73 PLPA u/s Sec. 4|No nil
Maharajpur and 5
24 |(Mewls Gaushala Narain Gaushala 100 100//6, 7,8, 13,14, 16, 17,18 2.73 PLPA u/fs Sec. 4|No 429/05 dated 25-3-2014, PC No. 34 F of 2014-15,
Maharajpur and S
25 |Mewla Farm House Khazani Farm 98,99,110|98// 21, g9g//25, 110//1, 10, 5.45 PLPA u/fs Sec. 4|No 47413/475 dated 9.8-2007, PC No. 50 B of 2007-08
Maharajpur House 09 111,20, 109//5, 6, 15, 16 and 5
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26 “Mewla Marriage palace Windsor Farm 110 110//7,8,9,12,13,14, 17,18, 93 PLPA ufs Sec. 4|No £OR No 05/420 dated 28/2/2014 PC No 12f of 2014-15,
: \‘:‘v'!aharajpur 19 and 5 FOR No 05/421 dated 28/2/2014 PC No 27f of 2014-15
For No 05/424 dated 1/3/2014 PC No 29fof 2014-15 FOR
No 05/475 dated 27/8/2014 PC No 62F of 2014-15
06/523 dated 21/2/2015 PC No 64F of 2014-15 FOR NO
064/0452 DATED 12/1/2018 pPC NO 1F OF 2018-19 FOR
NO 66/152 DATED 19/1/2018 PC NO 6F OF 2018-19 FOR
NG 0452/081 DATED 15/2/2019 PC NO 17 F OF 208-19
FOR NO 0452/084 DATED 19/3/2019 PCNO 16 F OF
2019-20 FORNO 0452/025 DATED 23/3/2019 PC NO 20
F OF 2019-
27 |Mewla Usha Chawla 99 99// 16, 17, 18 7.05 PLPA u/s Sec. 4{No 425/05 dated 2-3-2014, pC No. 9 f of 2014-15,
Maharaipur Farm and 5
28 |Mew!a Marriage palace |Meacous Farm | 99,109 |99//24, 109//4,7 1.49 PLPA ufs Sec. 4|No Nil
Maharaipur and S
29 |Mewla Marriage palace |Shaurya Farm 99 99// 18 2.58 PLPA u/fs Sec. 4|No Nil <
Maharajpur and 5
30 |Mewlia Inderaj Farm 82,83 82// 16,17, 18, 19, 20, 21, 22, 0.64 PLPA u/s Sec. 4|{No Nil
Maharajpur 23,24,25,8,9,10,11, 12, 13, and 5
83// 20,21
31 [Mewla Bhalla Farm 83,99 199//4, 5.6,7,98//1. 2, 3, 15.6 PLPA u/s Sec. 4|No Nil
Maharajpur 83//21, 22,23 and 5
32 |Mewla Marriage palace |Eden Garden 83 83//22,23 6.78 PLPA ufs Sec. 4|No 514/06 dated 10-2-2015, PC No. 73 fof 2015-18, 47470/
Maharajpur and 5 475 dated 14-8-2007, PV No, 54 B of 2007-08
33 |(Mewla Marriage palace Anand Farm 74 74//21, 22,19, 20 1.61 PLPA ufs Sec. 4|No 47416/775 dated 14:8-07, PC No. 53 B of 2007-08,
Maharajpur ant 5
34 |Mewla Marriage palace Jashan Farm 83 83// 18,19,20 0.8 PLPA u/fs Sec. 4|No Nil
Maharajour and 5
35 |Mewla Marriage palace |Raj Villa 82,83 |83//1.2, 3,8,9,10,11,12, 2.28 PLPA u/s Sec. 4|No 47415/475 dated 12-8-2007, PCNo.52 B of 2007-08
Maharajpur 13,82//5 and 5
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F/Iewla

|36 Marriage palace |Khalsa Garden 74 74//11,12, 19, 20 563 PLPA u/s Sec, 4|No FOR No 06/568 dated8/2/2016 PC No 12F of 2016-17 ,
- lMmaharajpur and S FOR NO 0452/025 DATED 16/12/2016 PC NO 8F OF 20174
18 ,FOR NO0452/029 DATED 31/12/2016 FOR NO
0452/70 DATED 28/10/2018 PCNO 14 F OF 2018-19
37 |Mewla Farm House Kailash Baisala 36,37 36//4,5.6,7.14,15,16,17, 24, 0.88 PLPA u/s Sec. 4{No FOR No0452/071 dated 30.10.2018 PC No 15 F of 19-20,
Maharajpur 37//3.4 and 5 FOR No(1452/090 dated 8.04.2019 PC No 12 fof 19-20
38 |Mewla Marriage palace |lannet Velly 54 54//19,21, 22, 23,18, 18.95 PLPA u/s Sec. 4{No FOR no 49868/499 dated 15/12/2012 and CC No 9fof
Maharajpur and S 2012-13 FOR no 499/49871 dated15/3/2012 and PC No
17¢ of 2012-13 For No 499/49872 dated 14/7/2012, FOR
no 499/49873 dated 3/12/2012 and PC No 12§ of 2012-
13 For No 499/49872 dated 14/7/2012 PC No 15§ of
2012-13, FOR Na 49873/499 dated 3/12/2012 PC No 12f
of 2012-13, FOR no 49881/499 dated28/2/2013 FOR No
49891/499 dated 15/7/2013 PCno 15f of 2012-13 FOR
No 198G8/499 dated 29/10/2013 PC No 17f of 2012-13
FOR No 06/570 dated 14/2/2016 PC No 54F of 2016-17
38 [Mewla Marriage palace |Aravalli 79,80 |80//1,8.9,19, 11,12,13,18,19,20 2.28 PLPA u/s Sec. 4|No Nil
Mzaharajpur {Mahender ,22,23, 79//15 and 5
Partap)
40 [Mewla Farm House Rajpal Nagar Urf 34,35 35//2,3,4,5.5,7,8,9,10,11,12,13 9.49 PLPA u/s Sec. 4|No FOR NO 0452/077 DATED 20/1/2019 PCNC 8 F OF 2018-
Maharajpur Mama ,14,15.16.17.18,]9,20.2 1,22,23 and5 19, FOR NOQ 0452/078 DATED 7/2/2019 PCNO 9 F OFf
24,25, 34//1.2 2018-19 FOR NO 0452/080 DATED 15/2/2019 PC NO 10
3,4,7,8,9,10,11,12, 13, 20,21, FOF 2018:19 FOR NO 0452/082 DATED 9/3/2019 PCNO
18, 19, 22, 11 FOF 2018-18
41 [Mewla University Manav Rachna 35 35//1 35.18 |PLPA u/s Sec. 4|No Nil
Maharajpur anc 5
42 |Mewla Restaurant Shibiya 37,39 38//8,9,10,11,12,13, 19, 20,21, 0.4 PLPA u/s Sec. 4|No 47419 / 475 dated 16-8-2007, PC No. 56 B of 2007-08
Maharajpur Restaurant 22,37//15,16.25 and 5
43 |[Mewla Schhol MVN School 53, 54 53//2,3,8.9,10,11,12,13,18,19, 11.79 PLPA u/s Sec. 4{No FOR NOO6/577 DATED 4/3/2016 CCNO 4F OF 2017-18
Maharajpur 20, 54//6,15,16 and5 and other FOR time bar
44 |Mewla Schhol Aravalli School 83,84 |84//20,21, 83//16,24,25 13.25 PLPA u/s Sec. 4|{No Nit
Maharajpur and 5
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45 | Mewla Mandir Siddata Ashram |59, 60, 73, 74// 3,4,5,6,7,8,13,14,15,17,18, 6.02 PLPA u/s Sec. 4|No 47409/475 dated 7-8-2007, PCNo. 468 of 2007-08
1\Maharajpur 74 59//16,24,25,60//10,11,20,21, and 5
73//1
46 |Mewla Park Leisure Valley 99,109 [99//23,109//3,8 16.82 PLPA u/s Sec. 4|No Nil
Maharajpur and 5
47 |Mewla Farm House Saheed 97,98 |[97//11,20,698//15,16 2.55 PLPA u/fs Sec. 4|No Nil
Maharajpur Foundation and 5
48 |Mewla Mandir Shiv Mandir 62 62//12,9 0.62 PLPA u/s Sec. 4|No 45408/475 dated 5-8-2007, PC No. as B of 2007-08
Maharajpur and 5
49 |Mewla Mandir Hanuman 1.58 PLPA u/s Sec. 4{No 47407/475 dated 5.8-2007, PC No. 44 Bof 2007-08
Maharajpur Mandir( Tilakra] and 5
Basela)
50 (Mewla sector area HSVP sector 111, 123 (111//16, 17, 24, 25, 123//4, 512 PLPA u/s Sec. 4|No Nil
Maharajpur 24847 56,7 and 5
51 |Mewla sector area HSVP sector 45 108 16.5 PLPA ufs Sec. 4{No Nil
Maharajour and 5
108//,126//
52 |Mewia Farm House Farm House 22 PLPA ufs Sec. 4|No Nil
Maharajpur and s
22// 3.55
53 |Mewla Farm House Farm house PLPA u/fs Sec. 4|No
Maharajpur and S FOR No 918 /10 dated31.03.16 Pc No 61 Fof 16-17
2.49
54 |Manger Factory Darshan Mixture 4,5 4//16,17/1,17/2,24/1,24/2,24/ 3.75 PLPA u/fs Sec. 4|No FOR No 918 /10 dated31.03.16 PcNo 61F of 1617
plant 3,25,5//20,21 anc 5
55 |Manger Farm House Krishan Kumar | 11,23,4 11//16,17,24,25,23//4,5.6,24// 4.67 PLPA u/s Sec. 4[No
jakhar &Dev raj 1,10 anc s FOR No 913 /10 dated 11.01.2016, PC No 48 Fof 16-17
Kamboj fOR No 917 /10 dated 31.03.2016, PCNo 62 F of 16-17,
FOR No 0439/033 dated 05.10.2017 PCNo 4 F OF 17-18,
0439/037 dated 15.11.2017 PC No9 F OF 17-18,FOR
N00439/038 dated 19.11.2017 PCS F OF 17-18,
0439/041 datec 23.12.2017 PCNo 8 F OF 17-18, FOR
0439/048 dated 28.05.2019 PC No 25F of 19-20
56 |Manger Dhaba Raj Singh Dhaba 11 11//15/2 0.1 PLPA ufs Sec. 4|No
and S FOR No 500/49987 dated 12.10.2014 PCNo 23 F of 15-
16, FOR 500/49992 dated 17.01.2015 PC No26 F of 15-
16, 500/49988 dated 16.10.2014 PCNo 24 F of 15-16
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57 lManger Farm House Karan luthra 4,12 4//20/1,19,21/3,12//2/1.2/2 0.95 PLPA u/s Sec. 4|No
. and 5 FOR No 0438/025 dated 4.07.2017 PCNo 1 Fof 17-
18FOR 0439/039 dated 19.11.207 PCNO 6 FOF 17-18
58 |Manger Dhaba Ramesh Dhaba 10 10//9 0.08 PLPA u/s Sec. 4|No Nil
ang 5
59 |Manger Mandir Mandir 10 10//7 0.05 PLPA u/s Sec. 4|No Nil
and 5
60 |Pali crusher zone Pali Crusher 68,67, 68//4,5,14,15,16,17,24,25,67// 21.51 PLPA u/s Sec. 4]No Nil
Zone 78.89,88, 1‘10.11,20,21,78//1,10,11,89// and 5
g5 4,5,6,7,15,88//10,1 1,95//21
61 |takarpur |juggis Khori lakarpur | 24,35,20, 24//1,2,3,4,5,6,7,8,9,10,12,13, 98 PLPA u/s Sec. 4{No FOR no. 489/ 48831 dated 12-3-2010, P.C No. 103 F 2008-1,
Shuggis 21,9, 19 |14,15,16,17,18,23,24,25,35//4, and 5 FOR no. 489/48835 dated 12-3-10, FOR N 489 / 48836 4t 12-3-
5,6,7,25//1,2,3,4,5,6,10,11,15, 2010, FOR n. 389/48849 ct. 24-8-10, PC No. 5 F of 2011-12,
20,21,20//1 4:9; 688885-1 dt 2;—10101:6 PC1F 0ff2011-12, Fog N.
489/48855 ¢t 18-11-10, No. 4 F of 2011-12, FOR NO.
1025,21//1t025,9//11,12,13,17 289/48856 dt 18-11-2010, PC No. 3F of 2011-12, FOR no. 489/
'18'19'20'21'22'23’24’25'19//1 48870 dt 13-12-2011, PC53F of 2011-12, FOR No, 5/416dt 15
10,11,20 5.2014, P.CNo. 24 F of 2014-15, FOR no. 5/ 618 6t 28-2-14,
PC no. 25 F of 2014-15, FOR No. 5/419 dt 28-2-14, PCno . 26F
of 14-15, FOR no. 5/431 6t 25-3-14, P CNO. 30 F of 14-15, FOR
no. 5/430 1 35-3-14, P.Cn 31 F of 14-15, FOR NQ. 5/459 dt 64
6-14, PC NO. 48 F of 14-15, FOR No. 5/460 at. 6-6-14, PC No,
4F of 13-15, FOR no, 5/ 461 dt 6-6-14, PCNO, 50 fof 14-15,
FOR no. 5/463 dt 6-6-14, C No. 51 F of 14-15, FCR no, 5/462 dt
6-6-14, PC No. 52 F of 14-15, FOR no. 5/465 ¢t 6-6-14, PCNo.
53 F of 14-15, FOR no. 5/466 ¢t 6-6-14, PC No. 54 F of 14-15,
£OR no. 5/467 dt 6-6-14, PC No, 55 F of 14-15, FOR no. 5/468
4t 6-6-14, PC No. 5§ F of 14-15, FOR no. 5/469 dt 6-6-14, PC
No. 57 F of 14-15, FOR no. 5/470 dt 6-6-14, P No. 58 7 of 14-
15, FOR no. 5/464 d15-6-14, PC No. 61 F of 14-15, FOR no.
5/503 dt 4-1-15, PC No. 39 F of 15-16, FOR no.6/504 dt 4-1-
15, PC Na. 40 F of 15-16, FOR no. 6/509 dt 30-1-15, PCNo. a3
F of 15-16, FOR no. 5/516 dt 17-2-15, PC No. 51 F of 15-16,
£OR no. 9/806 dr 26-7-15, PC No. 29 F of 15-16, FOR no, 9/807
dt 4-8-15, PC No. 57 F of 15-16, FOR no. 9/808 dt 4-8-15, PC
No. 58 F of 15-16, FOR no. 9/809 dt 4-8-15, PC No. 59 Fof 15-
16
62 |Lakarpur |Satsang Bhawan |Radha Swami 19 19//6,7,8,9,12,13,14,15,16,17, 11.82 |PLPAu/s Sec. 4|No
satsang Bhawan 18,19,22,23,24 and 5
Nil
63 |Lakarpur |Tourist complex Surajkund 26, 25, 33, 26//20,21,25//16,25,33//1,2,9, 39,12 |PLPA u/s Sec. 4{No
ourism 38, 39, 46 10,11,12,13,19,20,38//5,6,15,1 and5
6,25,39//1.2,3,4,8,9,10,11,12,1
3,18,19,20,2 1,22,23,46//1,2,3, FOR NC 09/824 DATED 20/1/2016 PC NO 14F OF 2016-
4,7,8,9,10 17




L

' ]Lakarp;r

64 | Hotel Hotel vivania 26 26//4/1,7 1,57 PLPA u/s Sec. 4|No
i and 5 Nil
65 |Lakarpur |Hotel Sharwom 2.51 PLPA u/s Sec. 4|No Nil
Portica and 5
66 |Badkhal Tourist complex |Badkhal Tourism| 44, 45, 74 44//15,16,45//20,74//7/2,8,9, 6.81 PLPA u/s Sec. 4|No FOR No. 4932/499 dated 21-8-2009, P C No. 59 F of 20114
Complex 11,12,13,20 and 5 12
§7 |Anangpur |Marriage palace |The Riwaz farm 58 5.53 PLPA u/s Sec. 4|No nil
and 5
68 |Anangpur [Farm House Prashant farm 58,1359 4.57 PLPA u/s Sec. 4|No nil
and 5
69 |Anangpur |Marriage palace |Golden Cremic 1259 1.17 PLPA u/s Sec. 4|No nil
and S
70 |Anangpur |Farm House Swaroop 58 1.17 PLPA u/s Sec. 4|No nil
Creations anc 5
71 |Anangpur |Godown Ishwar 58 1.01 PLPA u/fs Sec. 4|No nil
Gowdown and 5
72 |Anangpur |Farm House Chhada farm 58 10.5 PLPA /s Sec. 4|No nil
and 5
73 |Anangpur |Farm House Birender S/o 58 5.85 PLPA u/s Sec. 4|No Nil
Narayan and 5
74 |Anangpur |FarnmvHouse Gupta Farm 58 3.75 PLPA u/s Sec. 4|No notice issued
and 5
75 |Anangpur |Marriage palace Manhipal Green 1359 295 PLPA u/sSec. 4[No FOR NO 48889/489 DATED 2/3/2013 PCNO 19 F OF2013+
Velly and 5 14, FOR NO05/401 DATED 24/12/2013 PCNOC 25F OF
2013-14
76 |Anangpur {shop Sharma Traders 135% 0.75 PLPA ufs Sec. 4|No nil
and 5
77 |Anangpur |Farm House Parmod gupta 1374 1.21 PLPA u/s Sec. 4|No nil
and 5
78 |Anangour |Farm House Muthoot Group 1374 1.2 PLPA /s Sec. 4|No nil
and 5
79 |Anangpur |Farm House inderpal farm 1374 1.26 PLPA u/s Sec. 4|Ne nil
and 5
80 |Anangpur |Marriage palace Royal Garden ( 1374 2.61 PLPA u/fs Sec. 4/No nil
Surender S/o and S
Natthi)
81 |Anangpur |Marriage palace |Exporma farm 1374 2.1 PLPA u/s Sec. 4|No nil
(Gullu Rekhi) and 5
82 |Anangpur |Marriage palace [Dawer farm 1374 1.44 PLPA u/s Sec. 4{No nil
and 5
83 |Anangpur |Farm House Mannu Bhadana| 1374 1.33 PLPA u/s Sec. 4|No Nil
,1378 and 5
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84 ],Anangpur Marriage palace |Amrit Green 1374 1.33 PLPA u/s Sec. 4|No Nil
e Velly 1378 and 5
85 |Anangpur |Farm House Rishipal S/o 1374 S PLPA u/s Sec. 4|No FIR No 701 dated 5.11.2016
Badlu , 1378 and 5
86 |Anangpur |[Farm House Mannu Bhadana| 1374, g9 PLPA u/s Sec. £4|No Nil
1378 and 5
87 |Anangpur |Farm House Vicky farm 1378 1.72 PLPA u/s Sec. 4|No nil
and 5
88 |Anangpur |Marriage palace [Lotus farm 1378 1.29 PLPA u/s Sec. 4|No notice issued
and 5
89 |Anangpur |Marriage palace |Intzar farm 1378 5.37 PLPA u/s Sec. 4iN¢ notice issued
y and 5
90 |Anangpur |Farm House Bidhuri farm 1378 1.16 PLPA u/s Sec. 4{No nil
and 5
91 |Anangpur |Marriage palace Anandvan 1378 7 PLPA u/s Sec. 4|{No for No 499/49859 dated 24.08.2011,PC No 5F of 2012-
sandhu group and 5 13, FOR No 06/544 dated 21/9/2015 PC No 3F of 2016-
17FOR NO 452/018 DATED 10/10/2016 FOR NO
043/0452 DATED 18/7/2017 FOR NO 51/452 DATED
30/12/2017 FOR NO 67/0452 DATED 1/10/2018 PC NO
SF OF 2019-20
92 |Anangpur {Farm House Sanju Jain, farm 1378 2.16 PLPA u/fs Sec. 4|No nil
house ,1387 and 5
93 |Anangpur |Farm House Virender bidhuri 1378 0.98 PLPA u/s Sec. 4|No nil
,1387 and 5
g4 |Anangpur [Marriage paiace QOrchid velly, 1378 2.43 PLPA u/sSec. 4{No Nil
mariage palace and5
95 |Anangpur |Marriage palace iconic 1378 .83 PLPA u/s Sec. 4{No Nil
farm,mariage and 5
palace
96 |Anangpur |Marriage palace Kings 1378 5.57 PLPA u/s Sec. 4|No Nil
velly,mariage and 5
palace
47 |Anangpur |Farm House Art Village ( 1379 437 PLPA u/s Sec. 4{No for no 006/0476 dated 13/2/2018 pc no 22 f of 2015-20
(Jagdeep and 5
sangwan)
98 |Anangpur |Farm House Devender 1386 i3 PLPA ufs Sec. 4i{No FOR NO 06/522 DATED 19/2/2015 PC NO 45 F OF 2015~
Bhadana ,1383,137 and 5 16 FOR NO N9/805 DATED 15/7/2015 PC NO 28 FOF
9 2015-16, FOR NO 09/806 DATED 28/7/2015 PCNO 29F
OF 2015-16 FOR NO 09/814 DATED 27/9/2015 PC NO 43
# OF 2015-16 FOR NO 09/823 DATED 16/12/2015 PC NO
22F OF 2016-17 FOR NO 09/833 DATED 26/2/2016 PC
NO 44 F OF 2016-17




99 WAnangEur Farm House Soni farm 1381 2.59 PLPA u/s Sec, 4{No Nil
k. and 5

100 JAnangpur [Farm House Malhotra farm 1381 0.29  |PLPA u/s Sec. 4|No Nil
and 5

101 |Anangpur |Farm House Prakash farm 1381 0.35 PLPA u/s Sec. 4|No Nil
and5

102 |Anangpur |Farm House Manav Rachna 1381 031 PLPA u/s Sec. 4|No Nil
farm and 5

103 |Anangpur |Farm House Krish Bidhuri 1381 0.47 PLPA u/s Sec. 4|Ne Nil
and 5

104 |Anangpur |Farm House Ashwani Nagar 1381 0.33 PLPA u/s Sec. 4{No Nil
and 5

105 jAnangpur |Farm House Soni farm 1381 09 PLPA u/s Sec. 4|No Nil
and 5

106 |Anangpur |Farm House Manish pandit 1381 0.57 PLPA u/s Sec. 4|Nc Nil
and 5

107 |Anangpur |Farm House Judge farm 1381 0.45 PLPA ufs Sec. 4{No Nil
and 5

108 |Anangpur |Farm House Vedpal farm 1381 0.61 PLPA u/s Sec. 4|No Nil
and 5

109 |Anangpur |Farm House Chopra farm 1339 14.22 PLPA u/s Sec. 4{No Nil
and 5

110 |Anangpur |Farm House Krish farm 1233 1.32 PLPA ufs Sec. 4|No Nil
and 5

111 |Anangpur |material supplier |Kartar Bhadana 1387 15.71 PLPA u/fs Sec. 4{No Nil
stock anés

112 |Anangpur |Farm House farm House PLPA ufs Sec. 4|No Nil
1205 2 and 5

113 |Anangpur |Farm House farm House PLPA u/s Sec. 4|No Nil
1205 1 and 5

114 |Anangpur |[Farm House farm House 1351 PLPA u/s Sec. 4|{Nc Nil
22 and 5

115 |Anangpur |Farm House Farm House PLPA ufs Sec. 4{No Nil
1388 0.36 and 5

116 |Anangpur |Farm House Farm House PLPA u/fs Sec. 4{No Nil
1389 0.31 and >

117 |Anangpur |Farm House Farm House PLPA u/s Sec. 4|No Nil
1388 0.36 and 5

118 |Anangpur |Farm House farm house PLPA u/s Sec. 4|No Nil
1205 3.54 and 5




‘Lot

!ﬁz '1Anangp'ur juggis/houses Kattan pahari 1408, PLPA u/s Sec. 4|No
‘ L 1404, and 5
1389, FOR NO 0452/079 DATED 7/2/2019 PC NO 13 F OF 2019-
1390, 20, FOR Nc. 0452/096 dt 22-6-19, FOR 0452/094 dated
1446, 17-5-19, FIR No. 420 dt. 9-7-19, FOR 0452/75 dt. 6-1-
1427 92.94 2019
120 |Kot Boundary wall Boundary wall 0.0247 |PLPA u/s Sec. 4{No Notice issued by DTP Enforcement faridabad
and 5
121 |Kot Boundary wall  |Boundary wall 0.0296 |PLPA u/s Sec. 4|No Notice issued by DTP Enforcement faridabad
and 5
122 |Kot Boundary wall  |Boundary wall 0.0494 |PLPA u/s Sec. 4{No Notice issued by DTP Enforcement faridabad
and 5
123 |Kot Boundary wall |Boundary wall 0.0247 |PLPA u/s Sec, 4|No Notice issued by OTP Enforcement faridabad
and 5
Total 1426.5084
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